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 LOK  SABHA

 Wee  nesday,  24th  July,  957

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr  SPEAKER  भा  the  Chatr)

 ORAL  ANSWERS  TO  QUESTIONS

 Sugar  Milis

 Shri  D.  C.  Sharmat:
 v738.  {gn  Thulan  Sinha:

 Will  the  Munster  of  Food  and
 Agriculture  be  pleased  to  state:

 (a)  what  is  the  total  unused  capa-
 city  in  the  sugar  mulls  at  present;
 and

 (b)  what  steps  Government  have
 taken  to  enable  the  sugar  mills  to
 employ  their  unused  capacity?

 The  Minister  of  Co-operation  (Dr.
 है  Desmukh):  (a)  and  (b)  Apart
 from  a  few  small  uneconomic  factories
 whose  plants  are  worn  out  there  are
 6  factories  with  production  capacity
 of  about  30,000  tons  of  sugar  per  year
 which  are  not  working  The  reasons
 for  this  and  whatever  steps  it  has
 been  possible  to  take  so  far  to  bring
 any  of  these  factories  into  production
 are  indicated  in  the  statement  placed
 on  the  Table  of  the  Lok  Sabha  [See
 Appendix  I,  annexure  No  87]

 Shri  D.  C.  Sharma:  May  I  know
 the  number  of  factories  lying  idle,  or
 whose  capacity  is  not  being  fully
 used,  besides  those  whose  names  have
 beeg  given  in  the  statement?

 Dr.  P.  S.  Deshmukh:  As  has  been
 pointed  out,  there  are  altogether  6
 factories  which  are  lying  idle  Ten
 ef  them  are  such  whose  machines  are
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 worn  out  and  it  would  be  no  use
 rehabilitating  them  There  are  only
 s2x  factomes  which  have  been  men-
 tioned  in  the  statement  and  the  causes
 are  also  indicated

 Dr.  Ram  Subhag  Singh  May  I
 know  since  when  those  6  factones
 are  lying  idle,  and  whether  sugar-
 cane  is  produced  tn  the  areas  where
 those  factories  are  situated?

 Dr.  ह.  S.  Deshmukh:  There  are
 various  dates  from  which  these  fac-
 tories  have  been  lying  idle  As  would
 be  seen  even  from  the  statement,
 some  have  been  not  in  use  from  1943-
 44,  some  from  950-5l  and  so  on  The
 rem&ining  ten  factories  are  practical-
 ly  uneconomreal  and  their  machines
 are  also  worn  out

 Shri  Heda:  Is  it  not  a  fact  that
 while  in  certain  areas  factories  are
 lying  idle  in  certain  other  areas
 sugarcane  is  grown  more  than  what
 the  factories  m  those  areas  can  con-
 sume,  and  the  scheme  of  the  Gov-
 ernment  was  to  transfer  the  factories
 from  deficit  areas  to  sugarcane  sur-
 plus  areas,  if  so,  may  I  know  what
 steps  are  being  taken  so  that  these
 six  or  seven  factories  may  be  trans-
 ferred  to  the  sugarcane  surplus  areas?

 The  Minister  of  Food  and  Agricul- ture  (Shri  A,  P.  Jain):  The  Sugar
 Development  Council  considered  the
 whole  question  It  invited  the  fac-
 tory  owners  to  indicate  whether
 their  factory  was  unsuitably  situated
 and,  if  it  was  so,  whether  they  would
 hike  to  have  it  shifted  We  received
 a  number  of  applications  All  those
 applications  have  been  dealt  with  and
 there  is  no  pending  application  where
 any  factory  owner  has  apphed  for
 shifting  his  factory  from  one  place to  another
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 Shri  Viswanatha  Reddy:  Most  of
 the  unused  capacity  of  sugar  factories
 as  to  be  found  in  North  India,  because
 North  India  35  not  so  very  suited  for
 sugar  industry  Several  expert  com-
 muttees  have  recommended  for  the
 migration  of  sugar  industry  to  South
 India  If  it  38  s0,  may  I  know  what
 steps  the  Government  has  taken  in
 this  direction?

 Dr.  F.  8.  Deshmnkh:  Some  of  the
 factories  are  situated  in  South  India
 also  Moreover,  it  would  be  realised
 by  the  House  that  the  amount  of
 capacity  unused  is  very  small  now-
 a-days  It  used  to  be  far  greater
 sometime  back,  but  since  there  ३8  im-
 provement  in  sugarcane  production  a
 tiumber  of  factories  have  found  it
 economical  to  work  and  the  capacity
 lying  idle  is  only  about  30,000  tons  in
 a  whole  year

 Shri  A.  P.  Jain:  It  is  only  3,000  tons
 Shri  Dasappa:  In  view  of  the  fact

 that  out  of  the  many  unused  factories,
 which  have  been  named  here,  six
 are  unused  for  the  last  five  or  eight
 years  due  to  disputes  between  part-
 Ners  and  so  on,  will  the  Government
 be  pleased  to  consider  the  evolving
 of  some  formula  or  procedure  by
 which  they  can  take  hold  of  these
 factories,  and  either  put  them  to
 good  use  at  the  places  where  they
 876  at  present,  or  transfer  them  to
 places  where  they  are  needed  more?

 Shri  A.  P.  Jain:  In  fact,  the  hon
 Member  seems  to  forget  that  they  are
 Privately  owned  factories  Most  of
 them  are  uneconomic  and  they  need
 expansion  Expansion  has  been
 allowed  but  money  has  to  be  found
 by  the  owners  of  these  factories  In
 Some  cases  they  are  under  litigation or  some  other  trouble  For  instance, One  w&s  under  the  custody  of  the
 Custodian  of  Evacuee  Properties  be-
 Cause  some  of  the  owners  migrated  to
 Pakistan  and  the  factory  was  not
 working  We  have  done  everything that  can  possibly  be  done,  but  so  long &s  private  ownership  exists  we  can-
 not  compel  them  to  use  these  sugar factories
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 Pandit  D..N.  Tiwary:  May  I  know
 whether  the  Government  proposes  to
 pass  a  legislation  by  which  they  can
 take  over  the  factories  which  are  not
 being  used  due  to  disputes,  or  are
 uneconomic  for  the  size  of  the  plants,
 so  that  there  will  not  be  any  national
 loss?

 Shri  A.  ्,  Jain:  The  Government
 has  no  idea  of  taking  over  sugarcane
 factories  which  are  running  under  a
 loss

 Bhri  Tangamani:  Of  the  six  factories
 which  are  lying  dle,  Muruguppa Sugar  Company  is  one  with  a  crush-
 ing  Capacity  of  I00  tons  a  day  May I  know  whether  steps  will  be  taken
 for  the  early  re-opening  of  this  fac-
 tory  instead  of  asking  the  owners  to
 apply  to  the  State  Finance  Corpora- tion?

 Shri  A.  P.  Jain:  After  all,  there  are
 certain  organisations  through  which
 finances  can  be  provided  So  far  as this  particular  factory  is  concerned, it  tmed  to  expand  ats  capacity  to  400 tons  but  could  not  complete  the  pro- ject  because  of  financial  difficulties, It  is  for  the  factory  to  find  the
 money,  and  the  hon  Member  should not  forget  the  fact  that,  while  the total  amount  of  sugar  produced  38  20 lakh  tons  the  capacity  lying  idle  ig only  3,000  tons

 Minor  Ports  in  Andhra

 *289,  Shri  M.  V.  Krishnarso:  Will the  Minister  of  Transport  and  Com-
 munications  be  pleased  to  state

 (a)  whether  Government  have  any Proposal  for  the  development  of minor  ports  in  Andhra  Pradesh,
 (b)  if  so,  the  nature  of  the  propo-

 sal
 and  the  decision  taken  thereon;' an

 (c)  the  names  of  ports?
 The  Minister  of  State  in  the  Minls- try  of  Transport  and

 (Bhri  Raj  Bahadur):  (a)  to  (c)  The
 development  of  minor  ports  is  pri- marily  the  responsibility  of  the  Stale
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 Governments.  The  Central  Govern-
 ment  gives  financial  assistance  for  the
 execution  of  schemea  included  in
 the  Five  Year  Plans.  The  Minor  ports
 in  Andhra  Pradesh  proposed  to  be
 developed  in  the  Second  Plan  period
 are  Kakinada,  Muslipatnam,  Khanda-
 leru,  Naraspur,  Bheemunipatnam,
 Calingapatnam  and  MSaruva.  The
 works  comprise  facilities  for  the  land-
 ang,  handling  and  storage  of  cargo,
 navigational  aids  etc.

 Shri  छ,  8.  Murthy:  May  I  know
 what  has  happened  to  the  investiga-
 tions  carried  on  at  Kakinada  to  con-
 vert  that  into  a  major  port?

 hri  Raj  Bahadur:  I  would  requre
 separate  notice  to  answer  that  ques-
 tion.

 Shri  M.  V.  Krishnarao:  A  dredger
 was  placed  at  Masulipatnam  Port  six
 months  ago  It  has  not  yet  been
 assembled  May  I  know  the  reasons
 for  the  delay?

 Shri  Raj  Bahadur:  A  dredger  ४
 meant  to  desilt  a  port  if  silt  has
 accumulated  there  I  think  the  opera-
 tions  must  be  going  on,  in  any  case  I
 will  look  into  it  further  and  inform
 the  Member  I  do  not  know  exactly
 about  the  dredger  operations  in  that
 particular  area

 Shri  B.  S.  Murthy:  The  hon  Mem-
 ber  wants  to  know  the  reasons  for
 delay

 Mr.  Speaker.  The  hon  Munster  is
 not  m  a  position  to  give  them,  he
 said  he  will  make  further  enquiries

 The  Minister  of  Transport  and  Com-
 munications  (Shri  Lal  Bahadur  Shas-
 tri):  The  responsibilty  of  operation
 of  dredger  was  that  of  the  State  Gov-
 ernment  Minor  ports  are  looked  after
 by  the  State  Governments  I  hope
 they  will  look  into  that  matter,  and
 they  should

 Shri  B.  s.  Marthy:  Money  w  to  be
 given  by  the  Centre

 Mr.  Speaker:  May  be  so,  but  they
 have  no  jurisdiction  over  minor  ports.
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 Shri  B.  Ramanathan  Chettiar:  In
 view  of  the  congestion  in  the  major
 ports,  will  Government  consider  the
 question  of  developing  munor  ports  in
 Andhra  Pradesh  and  other  South
 Indian  ports?

 Shri  Raj  Bahadur:  The  question  of
 aiding  the  development  of  munor
 ports  m  prinople  has  already  been
 accepted  and,  as  the  hon  Member
 might  be  aware,  there  is  provision  of
 Rs  53650  lakhs  in  our  Second  Plan
 for  assistance  to  the  State  Govern-
 ments  concerned  im  this  work.

 Shri  T.  B.  Vittal  Rao:  Under  the
 Second  Plan  it  78  stated  that  the
 Central  Government  will  give  some
 loans  to  the  State  Governments  for
 development  of  these  minor  ports.
 May  I  know  whether  any  amount  has
 since  been  granted  to  Andhra  ~fra-
 desh  and,  af  so,  what  is  that  amount?

 Shri  Raj  Bahadur:  Yes,  Sir;  it  has
 been  accepted  and  loans  have  been
 given  Out  of  an  allotment  of
 Rs  486  lakhs  which  was  made  in
 respect  of  Andhra  Pradesh,  the  de-
 mand  made  to  us  was  to  the  tune  of
 Rs  200  lakhs  and  that  has  been
 given

 Dr.  K.  B.  Menon:  The  hon.  Minis-
 ter  said  that  it  35  the  responsibility  of
 the  State  to  look  after  the  minor
 ports  If  there  are  large-scale  sea
 erosions  m  minor  ports  will  the  Cen-
 tre  undertake  the  responsibility  of
 helping  the  State?

 Mr.  Speaker:  A  change  in  their
 policy

 Dr.  K.  B.  Menon:  In  minor  ports
 like  Beypur  and  Tellicherry  there  are
 large-scale  sea  erosions  Will  the
 Centre  help  the  State  Government?

 Shri  Raj  Bahadur:  Responsibilities
 in  this  behalf  have  been  determined
 by  the  provimons  of  the  Constitution.
 Ports  other  than  major  ports  fall
 within  the  Concurrent  List  and  in
 proper  cases,  if  such  occasions  ariéa,
 the  matter  may  be  considered.
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 Availability  of  Railway  Wagons

 Shri  Kodiyant:
 “a0.  4  Shri  A.  ्,  Gopalan:

 Will  the  Minister  of  Railways  be
 pleased  to  state:

 (a)  whether  the  Government  of
 India  have  received  complaints  from
 grain  exporters  of  Punjab  regarding
 the  non-availability  of  wagons  to
 despatch  grains  to  Bihar;

 (b)  whether  it  is  a  fact  that  no
 wagons  are  being  allotted  for  carry-
 ing  grains  from  the  rail-heads  on
 the  Northern  Railway  in  Punjab  to
 stations  on  North-Eastern  Railway
 in  the  scarcity  affected  parts  of
 North  Bihar;  and

 (c)  ४  so,  the  steps  Government
 have  taken  to  remedy  the  situation?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes.

 (b)  No.

 (c)  Foodgrain  traffic  sponsored  by
 the  Central  or  State  Government  is
 moving  to  Bihar  under  high  priority
 within  the  overall  capacity  via  the
 different  transhipment  points.  Traffic
 in  food-grains  to  Bihar  on  Trade
 account  has  also  been  upgraded  from
 priority  class  ‘E’  to  priority  class  ‘D’.

 Pandit  D.  N.  Tiwary:  The  answer
 given  to  part  (a)  of  the  question  2
 “yes”.  May  I  know  what  was  the
 nature  of  the  complaints  and  how  they
 were  remedied?

 Shri  Shahnawaz  Khan:  The  nature
 of  the  complaint  was  that  they  were
 not  getting  enough  wagons;  we  say
 that  wagons  are  being  supplied.

 Pandit  D.  N.  Tiwary:  In  view  of
 the  fact  that  there  is  always  a  bottle-
 neck  in  North  Bihar,  may  I  know
 whether  the  Government  is  consider-
 ing  the  desirability  of  providing  a
 ropeway  for  easy  transhipment  from
 this  side  of  the  river  to  the  other  side
 where  the  river  has  got  very  short
 width?
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 Shri  Shahnawasz  Khan:  The  hon.
 Member  is  fully  aware  of  the  reasons
 for  the  bottleneck.  We  have  to  carry
 wagons  across  the  rivers;  sometimes
 the  goods  have  to  be  transported.
 The  only  suitable  method  of  clearing
 this  bottleneck  is  the  ‘construction  of
 a  bridge  and  the  hon.  Member  knows
 that  the  Ganga  Bridge  is  being  con-
 structed  both  for  road  as  well  as  rail
 traffic  I  would  request  the  hon.
 Member  to  have  a  httle  more  patience
 and  we  shall  do  it.

 Shri  Supakar:  What  quantity  of
 foodgrains  has  been  transported  from
 Punjab  to  North  Bihar?

 Shri  Shahnawas  Khan:  I  can  give
 the  hon.  Member  that  information.  In
 the  month  of  June,  we  transported
 782  metre  gauge  wagons  from  Punjab
 to  North  Bihar.

 Shri  Gajendra  Prasad  Sinha:  May  I
 know  how  many  wagons  were  indent-
 ed  by  the  Government  of  Bihar,  out
 of  which  how  many  were  allotted  to
 them?

 Shri  Shahnawaz  Khan:  The  number
 which  I  have  just  given,  :  e.  732,  35  the
 number  or  wagons  moved  from
 Punjab  to  North  Bihar  In  addition
 to  this,  a  very  large  number  of  wagons
 are  moved  to  North  Bihar  from  other
 parts  of  India  Also,  imported  food-
 grains  as  desired  by  the  Government.
 of  Bihar  are  despatched  by  the  Minis-
 try  of  Food  from  Bombay  and  Cal-
 cutta  So  far  I  might  say  that  we
 have  been  meeting  the  situation  fa:r-
 ly  satisfactorily  and  there  has  been
 no  serious  hold-ups

 Steel  Foundry,  Chittaranjan
 °29i.  Shri  T.  B.  Vittal  Rao:  Wilt

 the  Minister  of  Railways  be  pleased.
 to  state:

 (a)  the  stage  at  which  the  erection
 of  a  steel  foundry  at  Chittaranjan
 Locomotive  Works  is;

 (b)  when  it  is  likely  to  go  inte
 commission;  and

 (c)  the  estimated  cost  of  the
 same?
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 The  Deputy  Minister  of  Railways
 (Shri  Shabnawas  Khan):  (a)  Global
 tenders  for  technical  collaboration  to
 set  up  the  steel  foundry  were  called
 for  and  were  opened  on  17-7-1957,
 ‘They  are  now  under  examunation.

 {b)  and  (c).  Do  not  arise.

 Shri  T.  B.  Vittal  Rao:  May  I
 enquire  from  which  foreign  countries
 ‘we  have  received  tenders?

 Shri  Shahnawaz  Khan:  As  I  said,
 the  tenders  were  opened  only  on  the
 ह ३०, म  I  have  been  trying  to  get  the
 information,  but  so  far  I  have  not
 been  able  to  get  it.

 Shri  Gajendra  Prasad  Sinha:  May  I
 know  what  percentage  of  the  require-
 ments  of  Chittaranjan  locomotives
 will  be  met  by  the  proposed  steel
 foundry?

 hri  Shahnawax  Khan:  I  hope  400
 per  cent.

 Welfare  of  Landiess  Workers
 "292,  Shri  Shree  Narayan  Das:

 Will  the  Minister  of
 Development  be  pleased  to  state:

 (a)  the  elements  in  the  community
 development  plan  and  programme
 which  directly  contribute  towards
 the  well  being  and  welfare  of  Jandless
 labourers  and  other  poor  people;

 (b)  the  steps  taken  to  provide
 better  medical  aid  to  the  poor  people,
 especially  the  landless  labourers;  and

 (c)  the  steps  taken  to  ascertain
 what  part  of  the  money  spent  in
 community  development  goes  to
 which  strata  of  society?

 The  Minister  of  Community  Deve-
 lopment  (Shri  K.  Dey):  (a)  Village
 Industries,  Reclamation,  Intensive
 cultivation,  Buildings  and  Road  pro-
 grammes,  Health,  Adult  Literacy  and
 community  centres,

 (b)  Medical  facilities  established  in
 N.E.S.  and  Community  Development
 areas  are  open  to  all  regardless  of
 caste,  creed  or  class  to  which  a  per-

 aon  belongs.
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 (c)  It  is  not  possible  to  assess  the
 amount  going  to  each  stratum  of
 society  separately.

 Shri  Shree  Narayan  Das:  May  I
 know  whether  the  attention  of  the
 hon.  Minister  has  been  drawn  to  the
 recommendation  given  in  para  l6  of
 the  Evaluatien  Report  that  there  is
 wide  disparity  in  the  distribution  of
 achievements  and  benefits  of  commu-
 nity  projects  and  if  so,  what  are  the
 steps  taken  to  remove  this  wide  dis-
 parity  ४७)  the  benefits  that  are  derived
 by  the  various  sectors  of  society?

 Shri  8,  K.  Dey:  Disparities  are
 inevitable  to  a  certain  point  in  any
 society.  Every  effort  is  beng  made
 to  see  that  the  under-privileged
 classes  of  our  society  get  special
 amenities.

 Shri  Ragbubir  Sahai:  Is  it  not  a  fact
 that  the  Plan  has  been  drawn  up  for
 the  good  of  the  entire  community  as
 a  whole  and  allocations  are  not  made
 class-wise?  But  special  consideration
 is  being  shown  to  the  intereste  of
 Harijans  and  other  poorer  sections  of
 the  community.

 Shri  8,  हू,  Dey:  Village  industries
 programmes,  of  literacy,  community
 centres  and  such  other  items  are  in-
 tended  primanly  to  benefit  the  Hari-
 Jahns  and  the  landless  labour  in  the
 villages  The  same  also  holds  good
 m  the  case  of  intensive  cultivation,
 which  immediately  results  in  increas-
 ed  employment  to  the  under-employ-
 ed  and  the  landless  people  in  the
 villages

 Shri  Shree  Narayan  Das:  The  hon.
 Minister  said,  one  of  the  items  is
 cottage  industries.  May  I  know
 whether  his  attention  has  been  drawn
 to  this  report  that  so  far  no  pro-
 gress  has  been  made  in  the  direction
 of  starting  cottage  industries  in  the
 various  community  project  areas  and
 N.E.S.  blocks?

 hri  S,  K.  Dey:  I  plead  it  is  most
 difficult,  specially  because  in  the  case
 of  industries,  marketing  presents  the
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 most  difficult  problem.  Yet,  a  begin-
 ning  has  already  been  made  and  we
 hope  in  a  short  period,  we  shall  be
 able  to  show  certain  accomplish-
 ments.

 Shri  M.  R.  Krishna:  It  is  said  that
 these  facilities  have  been  given  with
 8  view  to  help  the  Harians  and  other
 backward  classes  m  the  country  May
 I  know  whether  any  of  these  medical
 units  or  community  centres  have  been
 constructed  in  the  Hariyan  villages  in
 the  country?

 Shri  8.  हू,  Dey:  We  do  not  wish  to
 perpetuate  the  distinction  between
 Haryans  and  non-Hanjans

 Shri  B.  S.  Murthy:  I  protest  against
 the  statement  of  the  hon  Minister
 We  do  not  want  perpetuation  of  un-
 touchability,  we  only  want  the  re-
 moval  of  untouchabilty  For  that
 these  centres  must  be  located  in  the
 Hariyjan  cheris  That  is  the  way  to
 approach  the  problem  We  do  not
 want  perpetuation  of  untouchabilty
 Excuse  me,  Sir,  for  talking  like  this

 Shri  8.  K.  Dey:  These  amenities  are
 always  established  where  they  are
 needed  most.

 Mr.  Speaker:  Has  the  hon.  Minster
 had  an  opportunity  to  establish  them
 in  a  few  Haryan  cherts?

 Shri  8.  हू,  Dey:  These  are  bemg
 done;  I  said  no  distinction  is  made.

 Mr.  Speaker:  The  hon  Minster  will
 look  into  it

 Shel  S.  K.  Dey:  I  will
 Shri  Thimmaiah:  In  the  community

 development  areas,  the  rules  for
 granting  loans  are  so  strict  that  the
 Iandiess  Harijan  who  has  nothing
 cannot  get  the  loan.  Has  Govern-
 ment  taken  any  steps  to  see  that  the
 benefit  of  this  loan  reaches  the  per-
 son  who  has  nothing  and  not  the  per-
 son  who  has  something?

 Shri  S.  K.  Dey:  We  are  trying  to
 @evive  measures  by  which  we  can  offer
 credit  for  credit-worthy  purposes
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 rather  than  for  credit-worthy  people
 alone.  ‘

 Some  Hon.  Members  roee—  =
 My,  Speaker:  What  I  must  say  ts

 this  Every  session,  I  am  prepared
 to  allow  two  or  three  hours  for  Sche- duled  Castes  and  Scheduled  Tribes.
 Just  somebody  puts  a  question  and
 the  hon  Members  take  :t  up  They
 themselves  do  not  put  questions  and
 do  not  ask  for  a  debate  or  discussion
 of  mattets  relating  to  Scheduled
 Castes  and  Scheduled  Tribes  I  have
 absolutely  no  objection  to  allow  them
 two  or  three  hours  every  session  for  a
 diseussion  on  this  matter

 Shri  M.  R.  Krishna:  Even  if  the
 Commissioner's  report  is  discussed,
 that  is  quite  enough

 Shri  B.  S.  Murthy:  If  we  put  ques-
 tions  on  this  matter,  people  think
 that  we  want  to  prepetuate  untouch-
 ability  here  So,  most  of  us  are
 refraining  from  putting  questions
 about  Scheduled  Castes

 Shri  Narayanankutty  Menon:  May  I
 know  whether,  in  areas  where  the
 percentage  of  literacy  is  the  highest,
 the  Government  would  consider
 diversion  of  funds  allocated  for  adult
 education  for  providing  more  facili-
 ties  to  them?

 Shri  8,  K.  Dey:  I  could  not  get  the
 whole  question

 Mr.  Speaker:  The  whole  question  is
 being  considered

 New  Railway  Zone

 Dr.  sams  Subhag  Singh
 Shri  T.  B.  Vittal  Rao:
 Shri  Raghunath  Singh:

 “293  <  Shri  Bishwanath  Roy:
 Shri  P.  C.  Bose:
 Shri  Bup  Narain:

 |  Shrt  En  N,  Mukerjes:
 Will  the  Minister  of  Railways  be

 Pleased  th  state:
 (a)  whether  Governmest  ave

 decided  to  create  an  eighth  sone  of
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 Railways  comprising  certain  sections
 of  the  North-Eastern  Railway,

 (9)  af  so,  when  that  zone  will  be
 created,

 (c)  which  sections  of  the  North-
 Eastern  Railway  will  comprise  that
 zone;  and

 (d)  where  the  headquarter  of  that
 zone  will  be  located?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes,
 Sir

 (b)  No  date  has  yet  been  fixed
 (c)  Besides  the  Pandu  Region,  it

 will  include  Katihar-Baraun:  section,
 including  its  connected  branch  lines

 (d)  At  Pandu

 Dr.  Ram  Subhag  Singh:  May  I  know
 whether  the  Government  has  receiv-
 ed  any  representation  from  the  repre-
 sentatives  of  the  Katihar-Baraun:
 section  to  the  effect  that  they  do  not
 want  the  Katihar  railway  district  to
 be  included  in  the  Pandu  zone?

 Shri  Shahnawaz  Khan:  We  may
 have  recerved  some  representation
 But,  the  Railways  do  not  go  by  the
 number  of  representations  received
 from  various  people  We  go  by  what
 is  ए  the  best  interests  of  operational
 efficiency  We  have  to  run  the  trains
 and  we  have  to  decide  what  is  the
 best  way  of  doing  7६

 Shri  Ferose  Gandhi:  At  the  time
 when  zones  are  being  divided,  may
 I  know  what  steps  are  taken  to  see
 that  Assam  is  not  given  an  overdue
 proportion  of  the  over-aged  stock
 which  they  have  today?

 Shri  Shahnawar  Khan:  We  are  fully
 aware  of  the  difficulties  of  Assam.  We
 will  try  to  do  our  best  for  them

 Shri  T.  B.  Vittal  Rao:  May  I  know
 what  will  be  the  route  mileage  that
 would  come  under  this  new  zone
 which  will  be  located  at  Pandu?

 Ghel  Shahnewas  Khan:  Eventually,
 it  will  be  very  nearly  2,000  miles.

 Shrimati  Tarkeshwari  Siilie:  May  I
 mow  whether,  after  the  desisian  to
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 form  the  8th  zone,  the  Government
 proposes  to  drop  the  divisionalisation
 of  the  North  Eastern  Railway  and
 whether  they  have  dropped  the
 scheme  of  locating  the  divisional
 headquarters  m  Muzaffarpur  and
 Katihar,  and  what  prelimmary  ex-
 penses  were  incurred  to  bring  the
 two  divisional  headquarters  to  Kati-
 har?  May  I  have  any  information  on
 that?

 Shri  Shahnawaszs  Khan:  It  is  true
 that  we  have  given  up  the  idea  of
 divisionalisation  of  this  Railway.
 Instead,  we  are  going  to*have  the
 district  system  In  some  places  where
 divisional  offices  were  under,  construc-
 tion,  we  stopped  the  construction  of
 surplus  accommodation  In  Lucknow,
 for  instance,  a  four  storeyed  building
 was  to  be  constructed  for  the  divi-
 sional  office  We  have  now  issued
 orders  that  it  should  be  confined  to
 only  one  storey

 Shrimati  Tarkeshwari  Sinha:  I  want
 to  know  the  total  expenses  incurred
 in  the  building  construction  in  Muzaf-
 farpur  and  Katihar  for  locating  the
 divisional  headquarters

 The  Minister  of  Railways  (Shri
 Jagjivan  Ram):  No  expenditure  will
 be  infructuous  because  all  the  bwid-
 ings  which  have  been  constructed
 will  be  utilised

 Shri  Hem  Barua:  In  view  of  the
 fact  that  Assam  73  under-developed
 from  the  economic  and  industrial
 point  of  view,  would  the  Government
 consider  the  proposal  to  lnk  up  the
 State  with  the  port  at  Calcutta  by
 including  the  Sealdah  division  within
 the  ambit  of  the  proposed  zone?

 Shri  ह /... ह  Ram:  It  will  not  be
 possible

 Will  the  Minister  of  Transport  and
 Gomziunications  be  pleased  to  stite:

 (a)  whether  it  is  a  fact  that  the
 Central  Board  of  Transport  did  fick
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 meet  during  the  years  ‘1954,  l985  and
 1986;

 (b)  xf  80,  when  the  last  meeting
 was  held;  and

 (c)  what  are  reasons  for  no  meet-
 ing  thereafter?

 The  Minister  of  State  in  the  Minis-
 tey  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  to  (c)  A
 statement  3s  laid  on  the  Table  of  the
 House  [See  Appendix  I,  annexure
 No  88]  °

 Shri  Punnoose:  The  statement  says
 that  the  last  meeting  of  the  Central
 Board  of  Transport  was  held  on  the
 24th  January,  953  The  statement
 then  says  that  there  38  no  function
 for  the  Board  to  take  up  It  was
 poimted  by  the  Estimates  Commuttee
 recommended  that  the  Board  may  be
 amalgamated  with  the  Transport
 Advisory  Council  May  १  know  when
 this  fact  that  the  Board  has  no  func-
 tion  came  to  the  notice  of  the  Gov-
 ernment?  Was  it  found  out  only
 when  this  was  pointed  out  by  the
 Estimates  Committee?

 Shri  Kaj  Bahadur.  The  essential
 p.irpo-e  for  whch  this  Board  was
 constituted  was  for  the  consideration
 at  a  high  level  of  mayor  transport
 problems  and  policies  Meetings  were
 held  and  these  polices  were  broad-
 ly  outhned  as  far  back  as  953
 Thereupon  it  was  considered  desirable
 that  the  task  of  implementmg  or
 executing  these  policies  should  be  left
 to  a  standing  committee  which  was
 constituted  as  is  known  to  the  hon
 House  As  regards  the  recommenda-
 tion  of  the  Estimates  Committee,  as
 is  well  known,  the  functions  of  this
 Board  not  only  cover  roads  as  such,
 but  also  railways  and  civil  aviation
 and  other  means  of  transport  There-
 fore,  that  recommendation  is  still
 under  consideration

 Shri  Punnoose:  The  last,  meeting  of
 this  Board  was  in  1953,  January.  We
 are  now  in  1987.  How  long  would
 this  useless  Board  be  under  vonsidera-
 tion
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 Shri  Raj  Bahadur:  If  way  major
 problem  or  question  of  policy  arises,
 which  deserve  consideration  at  a
 higher  level,  I  think  a  meeting  of  the
 Board  can  again  be  called

 Shri  Vasudevan  Nair:  While  recom-
 mending  the  amalgamation  of  this
 Central  Board  of  Transport  with  the
 Transport  Advisory  Council,  the
 Estamates  Committee  had  also  recom-
 mended  that  the  Advisory  Council
 should  be  re-constituted  and  that  non-
 offiaal  representatives  should  be
 there  I  would  hke  to  know  the  atti-
 tude  of  the  Government  in  that  ques-
 tion

 Shri  Raj  Bahadur:  In  reply  to  a
 previous  question,  I  think  T  have  al-
 ready  indicated  that  the  particular
 recommendation  of  the  Estimates
 Committee  ४४  under  consideration  of
 the  Government  I  have  also  pointed
 out  the  difficulty  that  is  there

 Shri  Pattabhi  Raman:  Is  the  Gov-
 ernment  aware  that  a  number  of  road
 constructions,  for  example  the  one
 from  Madras  to  Rameswaram  along
 the  coast  and  a  number  of  roads  in
 the  delta  area  of  Tanjore,  have  been
 lying  frozen  for  want  of  activity  of
 this  Board?

 Shri  Raj  Bahadur:  I  think  both
 these  roads,  if  I  know  correctly,  are
 within  the  domain  of  the  State  Gov-
 ernment  I  think  they  should  better
 look  after  them

 bri  ThirumajJa  Rao.  Since  the  sus-
 pension  of  the  activities  of  this  Board
 in  1953,  have  any  of  the  State  Gov-
 ernments  drawn  the  attention  of  the
 Central  Government  to  the  necessity
 of  keeping  this  alive?

 Shri  Raj  Bahadur:  I  would  not  call
 it  “suspension”  as  such  As  {  said,
 certain  broad  policies  and  problems
 were  tackled  by  the  Board  There-
 upon,  the  further  work  was  transfer-
 red  to  a_  standing  committee  whose
 80th  meeting  is  going  to  be  held  on
 the  25th  of  July

 Shri  Thirumala  Bao:  Are  the  State
 Governments  represented  6h  that
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 committee?  Have  they  got  a  say  in
 the  matter?

 Shri  Raj  Bahadur:  I  do  not  think
 they  are  represented.  The  State  Gov-
 ernments,  however,  have  a  right  to
 consult  the  Committee  or  the  Board
 as  and  when  needed.

 NES.  Blocks,  West  Bengal
 Shri  S.  C.  Samanta:  Will

 the  Minister  of  Community  Deve-
 Jopment  be  pleased  to  refer  to  the
 reply  given  to  Unstarred  Question
 No.  363  on  the  28th  May,  4957  and
 state  when  the  NES.  Blocks  at  Kola-
 ghat  and  Pauskura  in  the  district  of
 Midnapur,  West  Bengal  were  offi-
 cially  declared  opened?

 The  Minister  for  Community  Deve-
 lopment  (Shri  EK.  Dey):  2nd
 October,  1956.

 Shri  S.  C.  Samanta:  May  I  know
 whether  on  the  2nd  October,  1956,  the
 Block  officers  for  these  blocks  were
 appointed  and  they  worked  on?

 Shri  S.  K.  Dey:  The  Block  officers
 were  not  appointed  to  these  blocks  till
 sometime  in  February  and  June  1957.

 Shri  S.  C.  Samanta:  May  I  know
 whether  mn  the  place  of  the  Block
 officer  any  other  Block  officer  was
 officiating  there  and  whether  the  work
 that  was  entrusted  to  the  Block
 officer  formerly  was  suffering?

 Shri  8.  K.  Dey:  A  Sub-divisional
 officer  was  looking  after  these  blocks
 and  also  a  Block  development  officer
 of  an  adjoining  block.  Block  officers
 could  not  be  appointed  because  of
 the  difficulties  of  floods  and  elections
 following.

 Shri  8s.  C.  Samanta:  May  I  know
 whether  the  duration  of  three  years
 will  be  calculated  from  2nd  October
 and  whether  the  works  that  will
 suffer  will  be  compensated  after-
 wards  if  not  completed?

 Shri  S.  K.  Dey:  The  period  will  be
 extended  if  the  works  cannot  be  com-
 pleted.
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 सड़कों  का  चिकास

 $+२६७  आ  भक्‍त  द्क्षत  क्‍या  परिवहन
 तथा  संचार  मत्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  क्‍या  यह  सच  है  कि  द्वितीय  प्र-
 वर्षीय  योजना  के  अन्तर्गत  प्रन्तर्राज्यीय
 तथा  आधिक  महत्व  की  सड़कों  के  विकास
 के  लिये  राज्य  सरकारों  को  विशेष  झनुदान
 देने  के  उद्देश्य  से  १८  करोड  रुपये  की  घन
 राशि  निश्चित  की  गई  है,

 (ख)  यदि  हा,  तो  उस  धनराशि  का
 विभिन्न  राज्यों  में  वितरण  करने  के  लिये
 क्या  कार्यवाही  की  जा  रही  है,  और

 (ग)  यदि  विभिन्न  राज्यों  ने  सड़कों
 के  विकास  के  सम्बन्ध  में  कोई  प्रस्ताव  भेजे
 हो,  तो  क्या  उनका  विवरण  सभा-पटल  पर
 रखा  जायेगा  ?

 मंत्र
 परिवहन  ह... (ह  संचर  मंत्र लय  में  राज्य-

 मंत्रों  (भो  राज  बहावुर)  :  (क)  जी,  हा  ।

 (ख)  १८  करोड  रुपये  की  पूजी  का
 वितरण  इस  प्रकार  दिया  गया  —

 १  पहली  योजना  में  से  स्वीकृत  सडक
 योजनाओं  के  लिए  शेष  १५  करोड
 रुपये  की  फूजी  को  आगे  वेः  लिए
 नियत  कर  दिया  गया  है  ।

 २  २  करोड  रुपये  की  पूजी  “को,
 उत्तर  तथा  उत्तर-पूर्वी  सरहदी
 क्षेत्र  मे ंनई  सडक  योजनाओं  के
 लिए  बौर  १  करोड  रुपये  की

 पूजी  महत्वपूर्ण  पर्यटक  केन्द्रों  में
 जाने  वाली  उन  सडकों  के
 विकास  के  लिए  नियत  कर  दी  गई
 है  जिनकी  स्वीकृति  दूसरी  पत्र
 वर्षीय  योजना  काल  में  दी  आयेगी

 विभिन्न  राज्यों  में  सरहदी  सड़को  झौर

 पर्यटक-सड़को  के  लिये  जो  अनुदान  निर्धारित
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 कर  ददिया  गया  है  उसके  वितरण  का  अभी  तक

 निशुचय  नहीं  किया  गया  है  1

 (ग)  एक  विवरण  सभा-पटल  पर  रख

 दिया  गंवा  है  |  [देखिये  परिक्षिष्ट  १,  अतुबन्ध
 संख्या  ८९]

 I  shall  also  read  the
 English.  (a)  Yes.  ;

 (9)  The  sum  of  Rs.  8  cfores  has
 been  allocated  as  follows:

 (l)  Rs.  5  crores  for  approved
 road  schemes  carried  over  from
 the  first  plan;

 (2)  Rs.  2  crores  for  new  road
 schemes  in  the  north  and  north-
 eastern  border  region  and  Rs.  4
 crore  for  the  development  of  roads
 leading  to  or  serving  important
 tourist  centres,  to  be  approved
 during  the  second  plan  period.

 answer  in

 The  distribution  of  the  provisions
 earmarked  for  the  border  roads  and
 tourist  roads  among  the  various  States
 has  not  yet  been  decided.

 (c)  A  statement  is  laid  on  the  Table
 of  the  Sabha.  [See  Appendix  I,  an-
 nexure  No.  89].

 1... ह  भक्त  दर्शन  :  क्‍या  में  जान  सकता

 हूं  कि  इन  सड़कों  का  निर्णय  करते  समय  राज्य
 सरकारों  की  सिफारिशों  को  अन्तिम  रूप  से
 स्वोकार  कर  लिया  जाता  है  या  केन्द्रीय
 सरकार  भी  उन  पर  विचार  करतो  है  ?  और
 क्या  इस  सम्बन्ध  में  संसद  सदस्यों  की  सिफारिशों
 भी  निमंत्रित  की  जा  सकती  हैं  शर  क्या  उन  पर
 विचार  किया  जायेगा  ?

 श्री  राज  बहादुर  :  इन  सड़कों  के  बारे
 में  बहुधा  राज्य  सरकारें  ही  अपनी  सिफारिशों
 देती  हैं  3  उन  पर  विचित्र  रूप  से  ध्यान  दिया
 जाता  है।  मैं  समझता  हूं  कि  जो  सुझाव  संसद
 सदस्यों  की  ओर  से  ब्ाते  हैं  उन  पर  भी  केन्द्रीय
 सरकार  विचार  करती  है  और  उन  पर  उचित
 ध्यान  दिया  जाता  है

 ot  wet  aa:  पिछली  बार  सड़
 के  लिए  छब्र  रुपया  वितरित  किया  गया
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 उस  समय,  मंत्री  महोंदय  मुझे  ऐसा  कहने  के

 लिए  क्षमा  करेंगे,  कुछ  इलाकों  के  साथ  पक्षयात

 किया  गया  था  और  कुछ  इलाकों  .को  उनके

 उचित  हिस्से  से  कम  रुपया  दिया  गया  7  मैं

 उस  इलाके  का  नाम  नहीं  लेना  चाहता,  मंत्री
 महोदय  स्वयं  जानते  हूँ,  जैसे  कि  गढ़वाल  का

 इलाका  ।  मैं  जानना  चाहता  हूं  कि  ायन्दा

 रुपये  का  वितरण  करने  में  क्या  उन  इलाकों

 का  खयाल  रखा  जायेगा
 ?

 परिवहन  तथा  संचार  मंत्री  (श्री  लाल

 बहादुर  ज्ञास्त्रो)  :  माननीय  सदस्य  ने  यह

 कहा  है  कि  निष्पक्षता  का  व्यवहार  नहीं  किया

 है  ।  इस  सम्बन्ध  में  पहली  बात  तो  यह  है  कि

 हम  रुपया  देते  हैं,  और  किन  संड़कों  पर  वह

 रुपया  लगाया  जायेगा  इसकी  जिम्मेदारी

 प्रदेश  सरकारों  पर  है।  ह्म  किसी  सड़क  का

 नाम  यहां  से  ते  नहीं  करते  कि  अमुक  सड़क

 के  लिए  यह  रुपया  देना  है  या  दूसरी  सड़क  के

 लिए  देना  है  दूसरे  जो  अल्मोड़ा  जिले  को

 ज्यादा  रुपया  मिला  उसका  कारण  माननीय

 सदस्य  को  मालूम  है  कि  वह  एक  सरहदी  क्षेत्र

 है  और  वहां  सरहद  की  सड़कें  हैं  i
 और  वहां

 कुछ  स्ट्रेटिजिक  कारणों  से  भी  ज्यादा  रुपया:

 खर्च  करना  पड़ता  है  ।  हमें  दूसरी  मिनिस्ट्रियों

 ने  भी  इस  बारे  में  कहा,  इसलिए  भी  ज्यादा

 रुपया  दिया  गया  |

 Shrimati  Renuka  Ray:  In  view  of
 the  national  importance  of  having
 roads  in  inaccessible  border  areas  of
 States  such  as  West  Bengal,  what  pro-
 portion  does  the  Government  of  India.
 contemplate  to  give  to  build  such.
 roads?

 Shri  Raj  Bahadur:  I  have  just  now
 indicated  that  Rs.  2  crores  have  been:
 allocated  for  this  purpose.

 Shrimati  Renuka  Ray:  I  would  like
 to  know  how  much  has  been  sent  to.
 these  States  up  till  now  and  how
 much  is  going  to  be  sent  to  West  Ben-
 gal  in  future.

 \

 The  Minister  of  Transport  and  Com-.
 munications  (Shri  Lal  Bahadur  Shas-
 tri):  I  do  not  exactly  remember  the
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 @gure,  wut  I  might  assure  the  hon.
 Member  that  many  demands  made  s0
 far  by  the  State  Government  have
 been  met.  Not  all,  but  generally  a
 certain  precentage  is  given,  and  we
 have  rather  increased  the  proportion
 in  a  few  instances  in  the  case  of  West
 Bengal.

 Shrimati  Renuka  Ray:  Is  the  Minis-
 ter  aware  that  the  West  Bengal  Gov-
 ernment  have  said  that  they  have  not
 been  able  to  get  sufficient  funds  for
 the  border  roads  and  therefore  they
 have  not  been  able  to  build  them?

 Shri  Lal  Bahadur  Shastri:  It  will  be
 mever  adequate  from  the  States’  point
 of  view.  They  always  want  more,
 and  we  try  to  give‘them  as  much  as
 ‘we  can.

 Shrimati  Renuka  Ray:  From  the
 national  point  of  view,  not  the  State’s
 point  of  view.

 at  Ho  ला०  हिंदी  क्या  हेच्रीस
 सरकार  सडके  बनाने  क॑  काम  में  अपना  यह
 कर्तव्य  समझती  है  कि  विकसित  क्षेत्रों  में

 सढ़के  बनाने  केः  साथ  साथ  उन  क्षेत्रों  में  भी

 सड़क  बनाते  जो  कि  भ्रविकसित  हैं  या  पिछडे

 हुए  हैँ  ?  सरकार  ने  बतलाया  है  कि  वह  इस
 तरफ  ध्यान  रखतो  है,  लेकिन  जो  सड़कें  बनायी
 था  रही  है  उन  से  पता  चलता  है  कि  इस  तरफ

 ध्यान  नही  रखा  गया  है।  कया  मे  मत्री  महोदय
 से  पूछ  सकता  हूं  कि  इसका  क्‍या  कारण  है  ?

 बरी  खाल  बहादुर  शासी  :  माननीय  सदस्य
 को  शायद  याद  होगा  कि  हम  ने  पाच,  |.  या

 झाठ  महीने  पहले  इस  सदन  में  स्टेट  रोड्स  के

 लिए  करीब  १४  करोड़  रुपये  की  सहायता  करने

 की  बात  कही  थी  ौर  वह  सहायता  दी  गयी,
 उसके  अलावा  हम  ने  यह  भी  कहा  था  कि  जो

 सड़कें  गांवों  को  बड़ी  सड़को ंसे  मिलाने  वाली  हैं
 उतके  लिए  भगर  प्रदेश  सरकारें  हम  से  कर्ज  लेना
 चाहें  तो  उस  के  लिए  साठ  लाख  रुपया  रखा

 गया  है  भौर  बाद  में  उसे  बढ़ाने  की  भी  बात
 कही  गयी  थी  ।  कुछ  प्रदेश  सरकारों  ने  यह

 झहाप्रठा  ली  जौर  कुछ  ने  नहीं  ली,  तो  इस  में

 हमारा  क्‍या  दोष  है।
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 Burma  Rice

 °209.  Shri  Assar:  Will  the  Minister
 of  Food  and  Agriculture  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  mon-
 soon  quota  of  Burma  Rice  is  not
 supplied  before  the  monsoon  to  Bom-
 bay  State;  and

 (b)  if  so,  how  and  what  arrange-
 ment  will  be  made  m  connection  with
 the  ensuing  monsoon?

 The  Minister  of  Co-operation  (Dr.
 है  8.  Deshmukh):  (a)  No,  Sir.

 (b)  Does  not  arise.

 Shri  Assar:  May  I  know  whether
 instructions  have  been  issued  to  re-
 lease  stocks  of  rice  in  the  rural  areas?

 Dr.  P.  S.  Deshmukh:  The  distribu-
 tion  is  left  to  the  State  Government.
 We  have  supplied  most  of  the  require-
 ments  as  per  the  requirements  of  the
 State  Governments.

 Shri  B.  K.  Gaikwad:  Do  the  State
 Governments  inform  the  Central  Gov-
 ernment  as  to  how  this  material  is
 disposed  of?  My  information  is  that
 these  shops  are  opened  in  the  cities
 and  not  in  the  villages.  So,  may  I
 know  whether  this  information  has
 been  received  by  the  Centyal  Govern-
 ment  from  the  State  Governments?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  है  Jain):  This  distribu-
 tion  is  mostly  confined  either  to  the
 deficit  areas  or  to  the  urban  éreas
 which  are  normally  deficit.  Jt  is  left
 to  the  State  Government  to  find  out
 the  proper  location  for  the  fair  price
 shops.

 Shri  B.  S.  Murthy:  What  is  the
 total  quantity  of  Burma  rice  to  be  yet
 imported  and  before  what  time  will
 it  reach  India?

 Shri  A.  P.  Jain:  This  supp
 plespentary is  not  very  relevant  to  the  ques-
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 amail  quantity  of  Burma  rice  which
 was  originally  purchased  by  the
 USSR  and  which  has  been  passed  on

 to  us.  Out  of  this  we  may  have  im-
 ported  a  little  more  than  8  lakh  tons.
 I=‘--  Ministerial  Co-ordinating  Bodies

 he  Shri  Heda:  Will  the  Minister
 o  mmunity  Development  be  pleas-
 e  state:

 how  many  co-ordinating  bodies
 h  been  set  up  with  a  view  to
 a  e  co-ordination  between  the
 x  ty  of  Community  Development
 a  her  Ministnes;  and

 (b)  whether  any  additional  ex-
 penditure  will  be  involved  on  these
 ‘bodies?

 The  Minister  of  Community  Deve-
 lopment  (Shri  K.  Dey):  (a)  Two
 to-ordination  Committees—one  at  Mi-
 nisters’  level  and  the  other  at  Officer’s
 level—have  been  set  up  between  the
 Ministries  of  Community  Develop-
 ment  and  Food  &  Agriculture.
 Another  co-ordination  Committee  for
 Small  Industries  has  been  set  up  bet-
 ween  the  Ministries  of  Community
 Development,  Commerce  and  Industry
 and  different  Boards  concerned  with
 promotion  of  small  industries.

 (b)  No  additional  expenditure  is
 involved.

 Shri  Heda:  May  I  know  the  special
 need  that  arose  for  creating  these
 bodies?

 Shri  8.  K.  Dey:  These  co-ordination
 committees  help  intensify  the  impact
 of  governmental  resources  on  the  peo-
 ple.

 sit  म०  ला०  दिेवो  इन  कोआडिनेंगन
 कमेटोज  की  पिछले  साल  क्रितनी  बैठक  हुई
 शौर  क्या  उनकी  सिफारिशों  का  प्रतिबदन
 इस  सदन  के  पटल  पर  रखा  जायगा  ?

 Shri  8.  K.  Dey:  These  co-ordination
 commuttees  met  as  often  as  necessary,
 ‘usually  every  six  weeks  to  eight
 weeks,  and  all  decisions  taken  in  the
 co-ordination  committee  meetings  are
 implemented  both  by  the  Ministry  of
 Community  Development  and  the
 -other  Central  Ministry  concerned.
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 Shri  M.  L.  Dwivedi:  I  asked  whe-

 Shri  8.  K.  Dey:  We  shall  have
 difficulty  in  placing  the  recommenda-
 tions.  This  shall  be.

 Shri  Raghubir  Sahai:  Is  it  not  a
 fact  that  though  community  develop-
 ment  work  has  been  going  on  for  five
 or  six  years  m  the  country,  there  is
 still  a  lot  of  absence  of  co-ordination
 between  the  community  development
 department  and  various  other  depart-
 ments  in  the  country,  for  instance,
 revenue,  agriculture,  tubewells,  en-
 gineering  etc.  If  it  is  so,  what  steps
 are  being  taken  to  remove  this  diffi-
 culty?

 Shri  8s.  x,  Dey:  Co-ordination  is  a
 continuing  process.  There  cannot  be
 perfect  co-ordination  in  any  human
 activity  which  involves  human  beings.

 Mr.  Speaker:  The  Minister  was  un-
 derstood  to  say  that  co-ordination  is
 between  two  Ministries  or  so,  The
 hon  Member  is  asking  why  other
 Ministries  also  which  are  similarly
 placed,  and  the  assistance  of  which
 is  needed  are  not  associated  in  this  to
 secure  co-ordination  in  a  bigger  way.

 Shri  S.  है,  Dey:  We  already  have
 procedures  under  which  we  establish
 co-ordination  with  various  nation-
 building  Mmustnes  at  the  Centre.
 Where  a  special  co-ordination  com-
 muttee  35  demanded,  :t  shall  be  estab-
 lished

 Shri  Dasappa:  May  I  know  whether
 there  38  sufficient  co-ordination  bet-
 ween  the  various  Ministries  at  the
 State  level?

 Shri  S.  K.  Dey:  This  has  been  the
 endeavour  from  the  very  beginning  of
 the  programme,  and  :t  constitutes,  in
 fact,  one  df  the  mam  terms  of  re-
 ference  of  this  programme.

 Shri  Dasappa:  The  Minister  himseif
 must  have  found  that  there  was  not
 sufficient  amount  of  co-ordinstion  and
 co-operation  between  the  different
 Mimustries  at  the  State  level.

 Shri  S.  EK.  Dey:  It  was  so  five  years
 ago.  But  conditions  have  improved
 appreciably  during  the  past  five  years.
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 Shri  Thana  Pillai:  May  I  know
 whether  the  Minister  is  aware  that  the
 Hanjan  Welfare  Department,  the  com-
 munity  Development  Department  and
 the  Local  Development  Department,
 are  vying  with  each  other  to  dig  wells
 in  one  and  the  same  village?

 Shri  8.  K.  Dey:  This  situation  35
 being  corrected,  wherever  it  prevails

 Dr.  Sushila  Nayar:  I  would  lke  to
 know  what  is  being  done  to  co-ordi-
 nate  whatever  little  mdustrial  deve-
 lopment  35  taking  place  in  the  commu-
 nity  development  blocks  in  various
 States  with  the  activities  of  the  Khadi
 and  Village  Industries  Commission  on
 the  one  side  and  the  State  Industries
 Boards  on  the  other,  because  in  seve-
 ral  places  they  seem  to  be  working  77
 complete  isolation,  with  the  result  that
 nobody  in  the  States  really  owns
 these  efforts,  even  when  they  are
 connected  with  the  traming  centres
 Will  the  Minister  please  let  us  know
 what  is  bemg  done  to  correct  that
 situation?

 Shri  S.  K.  Dey’  The  organisation
 handhng  the  community  development
 programme  is  being  treated  as  a  very
 important  agency  for  the  implementa-
 tion  of  all  the  village  industries  pro-
 grammes,  both  by  the  boards  as  well
 as  by  the  Government  agencies

 Shri  B.  S.  Murthy:  What  steps  have
 been  taken  to  make  co-ordination  as
 perfect  as  possible  at  the  development
 block  level?

 hri  S.  K.  Dey:  Co-ordination  at
 block  level  can  only  be  to  the  extent
 that  there  is  co-ordination  at  all  other
 levels

 Mr.  Speaker:  Next  question

 Shri  Thanu  Pillai:  May  I  know
 whether  the  Minister  is  aware

 Mr.  Speaker:  Let  us  go  to  the  next
 question  I  am  afraid  nothing  will
 turn  out  of,  this
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 Sugar  Refincrice
 5  Shrimati  Ua.  Palchoudhuriz

 Will  the  Mimister  of  Feod  and  Agri-
 culture  be  pleased  to  state

 (a)  whether  it  us  a  fact  that  sugar
 refineries  are  proposed  to  be  estab-
 hshed  in  India,  and

 (b)  af  so,  their  number  and  location?

 The  Minister  of  Co-operation  (Dr.
 P.  S.  Deshmukh):  (a)  No,  Sir

 (b)  Does  not  arise

 4882.

 Refrigerators

 *302.  Pandit  D.  N.  Tiwary:  Will  the
 Mimster  of  Railways  be  pleased  to
 state

 (a)  whether  Government  are  aware
 that  most  of  the  refrigerators  in  the
 North  Eastern  Railway  sections  and
 some  in  the  Northern  Railway  and
 Eastern  Railway  did  not  work  in  the
 present  summer  season,

 (b)  the  reasons  therefor,  and

 (c)  alternative  arrangements  made
 for  the  supply  of  cold  drinking  water
 to  passengers  on  these  sections”

 The  Deputy  Minister  of  Rallways
 (Shri  Shahnawaz  Khan):  (a)  and
 (b)  Some  of  the  water  coolers  en
 the  Railways  mentioned  went  out  of
 order  due  to  mechanical  defects
 which  in  some  cases  required  replace-
 ment  of  parts,  but  such  failures  were
 not  many  and  the  stoppage  of  service
 also  was  generally  for  short  intervals

 (c)  The  alternative  arrangements
 for  supply  of  drinking  water  to  pas-
 sengers  generally  were

 a)  Storage  of  water  m  Matkas
 and  Gharas  in  cool  shelters  and
 service  therefrom,

 (3)  Storage  of  water  in  Matkas
 and  Gharas  in  cool  shelters  and
 dmnking  water  supply  was  avail-
 able,

 (m)  Adequate  number  of
 watermen  posted  at  stations,  who
 served  water  from  buckets,  and
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 trollies,  to  passengers  in  train  and
 on  the  pistforms.

 पंडित  gro  ao  तिवारी  :  क्‍या  गवर्नमेंट
 के  ध्यान  में  यह  बात  झाई  है  कि  जिन  ट्बों  में
 पागी  रखा  जाता  है  उन  को  हफ्तों  तक  साफ़
 नहीं  किया  जाता  है  शीर  लोगों  को  गन्‍्दा
 पानी  पीना  पड़ता  है  ?

 थी  क्षहनवात  ह 8  :  जहा  तक  हमारी
 इत्तिला  है,  उन  को  बड़ी  बाकायदगी  के  साथ
 साफ़  किया  जाता  है  ।

 पंढित  हान  ह  तिवारों  हमारे
 आनरेबल  डिप्टी  मिनिस्टर  साहब  प्राय”
 दौरा  करते  हूँ  ।  कया  उन्होने  कभी  इस  बात  की
 जाच  की  है  कि  उन  टबो  को  कब  साफ़  किया
 गया  और  उन  में  रखा  गया  पानी  साफ  है
 या  गन्‍्दा  ?

 थी  झाहनवाध  wt  में  ने  भ्रभी  हाल  ही
 में  तीन  हफ्ते  का  दौरा  किया  है  भोर  में

 एन०  ई० रेलवे  के  बहुत  से  स्टेशनों  पर  मटकों
 और  टबो  को  देखा  ।  में  ते  उन  सब  की  साफ़
 वाया  ।  पता  नहीं  कि  मेरे  जानें  की  वजह  से
 छन  को  साफ़  किया  गया  था  या  व  हमेदा।
 डी  ऐसे  रखे  जाते  है  ।

 रेलये  विशेषज्ञों  का  अमरीकी  दल

 (शो  हेड  :

 $३०३  थी  अभिष्ड  सिह  :
 थी  जादव

 ी  रघुनाथ  तति  :

 क्या  देलबे  मंत्री  यह  बताने  की  कपा
 करेगे  कि

 (कं)  क्‍या  मह  सच  है  कि  टेक्निकल

 हायता  मिशन  द्वारा  मारत  के  लिये  नियुक्त
 रेलदे  विशेषज्ञों  के  भमरीकी  दल  ने  भारतीय

 श्लॉं  में  मालगाड़ियों  के  डिब्बों  को  भ्रधिक
 भी घ्ता  से  पहुचाने  के  लिये  भारत  सरकार

 को  झपनी  अन्‍्तरिम  रिपोर्ड  पेश  कर  दी  है;
 शर
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 (व)  यदि  हा,  ती  उस  की  मुल्य  मुख्य
 बात  क्‍या  है  ?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawas  Khan):  (a)  Yes.

 (b)  A  statement  is  placed  on  the
 Table  of  the  Sabha.  [See  Appendix  I,
 annexure  No  80).

 Shri  Jadhav:  On  a  point  of  infor-
 mation  The  nature  of  my  question
 has  been  changed.  I  had  asked  a

 question  regarding  overcrowding  of

 passengers  in  the  trains.  But  it
 seems  that  passengers  have  been
 treated  at  the  level  of  goods.  The
 nature  of  my  question  has  been
 changed

 Mr,  Speaker:  Was  the  hon  Mem-
 ber’  question  about  overcrowding  of

 passenger  trains?

 Shri  Jadhav:  Yes.

 Mr.  Speaker:  Possibly,  another
 Member  has  asked  about  goods.

 I  have  since  directed  that  if  a  num-~-
 ber  of  hon  Members  table  questions
 relating  to  the  same  subject-matter,
 one  of  them  may  be  taken  as  the
 main  question,  while  the  other  Mem-
 bers’  names  may  be  clubbed  Ac-
 cordingly,  only  that  question  has  been
 admitted  and  the  other  questions
 have  been  dropped  I  have  since
 directed  that  other  important  mat-
 ters  arising  out  of  those  questions
 may  also  be  added  as  parts  to  the
 main  question,  so  that  one  single
 question  dealing  with  all  the  matters
 in  detail  may  be  put  down  as  far  as
 possible,  and  the  names  of  all  the
 Members  may  be  clubbed  togethér.  I
 am  sure  that  will  be  followed  here-
 after  in  practice.

 Shri  Ferose  Gandhi:  May  I  know
 whether  this  American  team  of  ex-
 perts  have  recommended  an  increaie
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 in  the  size  of  our  wagons  and  also  as
 far  as  possible  equalising  the  load-
 carrying  capacity  of  the  metre  gauge
 and  the  broad  gauge  wagons?  What
 steps  have  been  taken,  if  those  re-
 commendations  have  been  accepted?

 Shri  Shahnawas  Khan:  In  their
 preliminary  report  which  was  sub-
 mitted  on  9th  July,  they  did  make  a
 ‘xsecommendation  that  the  carrying
 capacity  of  wagons  should  be  increas-
 ed  to  40  to  50  tons  per  wagon  But
 these  are  prehminary  recommenda-
 tions,  and  none  of  them  has  beef  ac-
 cepted  finally  The  team  of  experts are  still  working  at  Secunderabad, and  we  hope  to  receive  ther  report shortly.

 Shri  Feroze  Gandhi:  Another  im- Portant  recommendation  which  they have  made  is  that  our  coaches  and
 wagons  should  henceforth  not  be  of the  two-buffer  type  but  of  the  single- buffer  type,  so  that  the  total  weight
 capacity  of  the  trains  can  be  increas- ed  May  I  know  whether  Govern- ment  have  accepted  this  recommen- dation?  This  was  recommended  also
 by  the  Indian  Railway  Enquiry  Com-
 mittee

 Shri  Shahnawaz  Khan:  This  re-
 commendation  is  also  there  in  the
 preliminary  report  We  asked  them
 to  carry  out  examination  of  some
 further  details,  and  these  are  being ‘worked  out  None‘of  these  recom-
 mendations  can  be  accepted  finally, ‘until  their  final  report  is  received

 Shrimati  Parvathi  Krishnan;  One
 of  the  recommendations  made  :s  that
 steam  locomotives  should  be  the
 mam  traction  In  view  of  the  fact
 that  there  is  an  allocation  of  300 miles  of  dieselisation  in  the  Second Five  Year  Plan,  are  Government  con- sidering  decreasing  the  number  of
 tiles  to  be  dieselised?  Or  has  this matter  been  taken  into  consideration at  all?
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 Shri  Shahnawas  Khan:  No.  These
 are  two  entirely  different  questions.
 There  is  no  proposal  to  reduce  the
 mileage  of  dieselisation.

 Shri  T.  B.  Vittal  Rao:  The  recom-
 mendation  is  that  steam  locomotives
 should  be  mainly  used.  In  the  Se-
 cond  Five  Year  Plan,  there  is  a  plan
 to  have  3300  mules  of  diese]  track
 We  want  to  know  whether  this  has
 been  changed,  because  we  find  that
 for  the  last  one  half  years  even  though
 3300  miles  of  dieselisation  had  been
 recommended,  not  a  single  mile  has
 been  dieselised.

 Shri  Shahnawaz  Khan:  Dieselisa-
 tion  is  being  resorted  to  only  on  sec-
 tions  where  the  traffic  density  is  very
 heavy  and  that  will  relate  mainly  to
 the  steel]  factory  areas,  Rourkela,
 Bhilai,  Asansol  and  other  areas.  The
 question  relates  to  the  whole  country
 and  not  to  one  particular  sechon.  It
 relates  to  the  Indian  railways  as  a
 whole

 Shrimati  Parvathi  Krishnan:  I  am
 referring  to  the  general  principle that  has  been  laid  down  by  this  Cofh-
 mittee  that  steam  locomotives  should
 be  used,  and  their  recommendation
 apphes  to  the  country  as  a  whole.
 Dieselisation  also  comes  under  it.

 Shri  Shahnawaz  Khan:  I  do  not
 see  any  contradiction  in  thfs  at  all.
 There  are  thousands  and  thousands
 of  steam  locomotives  on  Indian  rail-
 ways  Those  locomotives  will  con-
 tinue  to  work,  diesel  locomotives will  also  work  and  then  electric  loco- motives  may  also  continue  to  work.

 Shri  Jadhav:  In  view  of  the  fact that  there  have  been  757  deaths  from २950  to  957  on  different  railways,  do
 not  Government  thmk  it  a  serious
 matter  and  try  to  avoid  overcrowd-
 ing  on  railways?

 Mr.  Speaker:  It  does  not  arise  out
 of  this  question

 Shri  Jadhav:  The  information  re-
 lates  to  overcrowding  on  rafiwayi,
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 Draft  Model  Act  for  Leeal  Bodies

 t
 m6  {

 Shri  Bhakt  Darshan:  . °"|  Shri  Ram  Krishan:

 Will  the  Minister  of  Health  be
 pleased  to  state:

 (a)  whether  the  task  of  preparing
 the  draft-model  Act  for  local  bodies
 has  been  completed;  and

 (b)  af  80,  whether  @  copy  of  the
 Graft  will  be  laid  on  the  Table  of  the
 Sabha?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  Not  yet,  it  is  expected to  be  completed  by  the  end  of  this
 year,

 (b)  A  copy  will  be  laid  on  the  table of  the  Sabha  when  available.
 आओ  भक्‍त  दर्शात  क्‍या  में  जान  सकता

 हू
 कि  इस  जर्व में  देरी  क्यों  हो  रही  है  और

 वे  काने  था  दिये  ऋडवर्न  हूँ  जिन  के  कारण
 देरी  हो  रही  है  ?

 ओ  कफरमरकर  इस  काम  को  हम  ने
 बम्बई  के  श्क  सरना  के,  जिनका  नाम  आन
 इंडिया  स्टीट्यूट  आफ  चावल  वैल्फ  गवर्नमेट
 है,  सौपा  था  शौर  यहा  क,  गस्टीटूयूडइस  का
 और  यूरोपियन  कट्रीज  में  जो  कास्टीट्यूशस  है
 उनको  देखना  होता  है  ।  इसके  लिए  वक्‍त  की
 झावद्यकता  तो  होती  ही  है  श्रौर  मुनासिव
 यक्‍त  देना  भो  होता  है  ।

 शो  भक्त दर्शन  क्या  गवर्नमेंट  के
 ध्यान  मे  यह  बात  आई  है  कि  विभिन्न  राज्यो
 में  विशेषकर  पचायतो  के  सम्बन्ध  में  तरह  तरह
 के  विधान  लागू  हूँ  भौर  तरह  तरह  के  नियम
 कॉम  में  लाये  जा  रहे  है  और  एवः  तरह  की
 झराजकता  यानी  कैप्रोस  सा  फैला  हुआ  है
 क्या  इस  चीज  को  देखते  हुए  शीक्रता  की
 जायेगी  क्योकि  पाच  सात  वर्ष  का  समय  पहले
 द्वी  व्यतीत  हो  चुका  है  ?

 लो  फरजरकर  भिन्नता  की  जो  बात  है
 उसको  तो  में  मानता  हू  लेकिन  भराजकता  की
 बात  को  से  नही  मान  सकता  |  फिर  भी  इस  में
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 सुधार  हुर  चाहिरे  शरार  इत  %  बारे  में  हम
 साथ  भी  रहे  हूँ  I

 Shrimati  Tarkeshwari  Sinha:  The
 hon.  Minister  has  replied  that  a  draft
 Model  Act  is  still  under  conaidera-
 tion  of  the  Central  Government.
 Meanwhile,  we  hear  that  some  State
 Governments  have  legislated  or  are
 Proposing  to  legislate  their  own
 Local  Bodies  Act.  May  !  know
 how  Government  will  effect  co-ordi-
 nation  between  the  new  legislation  by
 the  different  State  Governments  and
 the  legislation  proposed  to  be  brought
 forward  by  the  Government  of  India?

 Shri  Karmarkar:  I  have  not  heard
 what  the  hon.  Member  seems  to  have
 But  then  the  difficulty  in  this  matter
 is  that  we  do  not  come  primarily  in
 the  picture.  Local  self-government  is
 a  State  matter.  We  come  as  a  co-
 ordinating  organisation  and  try  to  be
 useful  to  the  States  so  far  as  they
 Fequire  us  to  be  useful.  These  ques-
 tions  are  then  taken  up  in  the  annual
 meeting  of  the  Council  of  Ministers  of
 Local  Self-Government.  We  come  in
 a  broad  way  and  not  in  a  very  in-
 tense  way.

 Shrimati  Na  Palchoudharl:  May  I
 know  whether  m  this  Act  it  is  pro-
 Posed  to  give  some  directive  to  the
 State  Governments  about  the  small
 district  towns  and  municipalities,
 particularly  which  need  great  finan-
 cial  help?  Will  it  embody  some  help
 from  the  Centre  to  the  States  in  this
 respect?

 Shri  Karmarkar:  We  shall  be  happy
 to  consider  this  question.  But  fhe
 difficulty  383  that  the  Constitution  does
 not  permit  us  to  issue  a  directive  in
 this  mater  It  is  for  the  States  to  take
 action  This  38  the  problem  which
 the  hon  Member  might  interest  her-
 self  m

 चलने-फिरते  sree

 Moe  st  wee  प्रभाकर  :  क्या
 परिवहन  तथा  संचार  मही  यह  बताने  की
 कपा  करेंगे  कि

 (क)  दिल्ली  ने  चनते-फिरते  डाब-परों
 की  लोकप्रियता  को  देखते  हुए  क्या  सरकार  का
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 मगर  के  प्रस्य  भागो  में  भी  इस  प्रकार  की

 सुवियाये  देने  का  विचार  है,  और

 (ख)  यदि  हा,  तो  उसका  विवरण
 क्‍या  है?

 परियहन  तथा  संचार  संत्रालस  में  राज्य-
 शंती  (शो  राज  बहादुर)  (क)  हाल ही  मे
 १८  जून,  १६५७  से,  जब  कि  चलते-फिरते
 डाक-घर  की  दूसरी  गाडी  प्रयोग  मे  लायी  गयी

 है,  दिल्‍ली  तथा  नयी  दिल्ली  के  कुछ  श्न्य
 स्थानों  में  चलते-फिरते  डाक-घर  की  सुविधाएं
 उपलब्ध  की  गयी  हूँ  7  आवश्यक  तथा  उचित

 मालूम  होने  पर  ये  सुविधाएं  यथा-समय  प्रन्य
 स्थानों  में  भी  उपलब्ध  की  जायेगी  ।

 (ख)  दो  तुलनात्मक  विवरण-पत्र,  जिन
 में  चलते-फिरते  डाक-घर  की  दूसरी  गाडी  के
 प्रचलन  से  पूर्व  व  उस  के'  बाद  सेवित  स्थानों
 के  नाम  दिखाये  गये  है,  सभा-पटल  पर  रखे
 जाते  &  ।  [देखिये  परिज्षिष्ट  १,  अनुवन्ध
 सच्या  १]

 ओ  नवल  प्रभाकर  यह  जो  दो  गाड़िया
 इस  समय  चल  रही  हैं  क्‍या  ये  दिल्ली  की
 आबादी  को  देखते  हुए  पर्याप्त  है  यदि  नही,
 तो  क्‍या  निकट  भविष्य  में  श्र  प्रधिक  गाडिया
 चलाने  का  कोई  प्रस्ताव  गवनमेट  +  विचारा-
 श्रीन  है  ?

 श्  राज  बहावर  ये  गाडिया  दिल्‍ली  की
 सम्पूण  आवश्यकताओ्रो  के  लिए  तो  पर्याप्त
 नही  हैँ  क्‍यों  करौल  बाग,  जगपुरा,  लोदो
 रोड  इत्यादि  स्थानों  को  य  गाडिया  नही  जा
 याती  है  ।  दो  गाडिया  और  खरीदन  के  लिए
 डायरेक्टर  श्राफ  पोस्टल  स्विसिस  का  प्रस्ताव
 है  झौर  जैसे  ही  ये  उपलब्ध  हो  जायेगी,  इन  को
 प्रयोग  म  लाना  झारम्भ  कर  दिया  जायेगा।

 श्री  महावीर  त्यातों  क्‍या  मत्रो  महोदय
 बतलाने  की  कृपा  करेगे  कि  चलते  फिरते
 डाकखानो  पर  भ्राम  तौर  से  महावारी  कितना
 खर्चा  होता  है  ?
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 थी  राज  बटादर  उन  का  जो  खर्भा  है
 वह  तकरीबन  २८,०००  रुपया  है,  इनकी
 खरीद  पर  शौर  यह  भ्रदाज़ा  लगाया  गया  है
 कि  जो  कुछ  भी  आमदनी  उन  से  होती  है,  बहू
 उनक॑  खर्चे  से  ज्यादा  होती  है  ।

 ओ  फोरोज  गाधी  क्या  माननीय  मत्री
 जी  बतलाने  की  कृपा  करेगे  कि  य  जो  चलते
 फिरन  डाकघर  हूँ  ये  इस  वक्‍त  कहा  चल  रहे
 है  भौर  कहा  पर  है  इसका  कैसे  पता  लग
 सकता  है  ?

 शो  राज  बहादुर  एक  टाइमटेबल

 मुकरर  है  और  उस  टाइमटेबल  के  मुर्ता बक
 बिना  किसी  देरी  के  ये  हर  रोज़  नियत  स्थान
 पर  पहुच  जाते  है  ।

 ले  Thimmaiah:  May  I  know  the
 number  of  cities  where  mobile  post
 offices  were  introduced  during  the
 First  Five  Year  Plan  period  and  the
 number  of  cities  where  they  are  going
 to  be  introduced  during  the  Second
 Five  Year  Plan  period?  Also,  what
 are  the  factors  taken  into  considera-
 tion  for  introduction  of  these  mobile
 post  offices?

 Shri  Raj  Bahadur:  Essentially  it  was
 introduced  in  places  which  are  con-
 nected  by  the  night  airmail  service-
 Nagpui,  Delhi,  Madras,  Calcutta  and
 Bombay
 Convention  of  Representatives  of
 Indian  System  of  Medicine  held  in

 Delhi

 Shri  Jhulan  Sinha:  Will  the
 Minister  of  Health  be  pleased  to
 state

 (a)  whether  his  attention  has  been
 drawn  to  the  recommendations  of  the
 convention  of  representtives  of  State
 Boards  and  Faculties  of  Ayurved
 Unani  Tibbi  held  in  Delhi  in  Septem-
 ber,  ‘1956,  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  Heaith  (Shri  Kar-
 markar)  (a)  Yes
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 (b)  A  statement  is  laid  on  the  table
 ef  Lok  Sabha.  [See  Appendix  I,  an-
 mexure  No.  92)

 Shri  Jhulan  Sinha:  May  I  know
 whether,  apart  from  researches  con-
 ducted  by  the  State  Governments,
 there  are  research  centres  directly
 run  and  financed  by  the  Central  Gov-
 ernment?  If  so,  are  researches  con-
 ducted  there  on  their  own  initiative
 also?

 Shri  Karmarkar:  I  could  not  hear
 the  latter  part  of  the  question  Does
 he  refer  to  institutions  run  under  th:
 auspices  of  the  Central  Government
 like  the  Jamnagar  Institute?

 bri  Jhulan  Sinha:  I  refer  to
 researches  by  these  on  their  own
 initiative

 Shri  Karmarkar.  The  question  was
 mot  clear  There  are  certain  institu-
 tions  in  the  States  and  research  work
 is  done  under  the  auspices  of  the  States
 67  the  Centre  We  help  so  far  as  is
 possible  for  us.

 Shri  Jhulan  Sinha:  May  I  enquire
 how  long  the  Dave  Committee’s  Re-
 port  has  been  under  the  considera-
 tion  of  the  Government?

 Shri  Karmarkar.  I  answered  that
 question  sometime  ago  I  forget  the
 exact  time  It  is  about  ten  months—
 subject  to  correction  I  also  stated
 that  we  were  awaiting  the  reactions
 of  some  of  the  State  Governments After  they  are  received,  we  shall  give as  speedy  consideration  as  possible

 Shri  8.  C.  Samanta:  May  I  know
 whether  any  resolution  to  the  effect
 that  a  model  institute  of  the  Ayur- veda  system  of  medicine  should  be
 established  somewhere  in  India  was
 Proposed  by  this  Convention  and  was
 brought  to  the  notice  of  the  Central
 Government?

 Shri  Karmarkar:  I  find  from  the statement  that  I  have  already  laid on  the  Table  of  the  House  that  what they  proposed  38  a  Central  University ef  Indian  Medicine  and  not  a  Model
 Ayurvedic  Institution  That  is  the Proposal  and  we  have  not  got  the mecessary  material
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 TIONS

 Minor  and  Intermediate  Forts
 °296,  Shri  Mahanty:  Will  the  Minis-

 ter  of  Transport  and  Communications
 be  pleased  to  lay  a  statement  show-
 ing:

 (a)  the  total  amount  of  loans  and
 grants  paid  to  various  States  during
 the  First  Plan  period,  State-wise,  by
 the  Government  of  India  for  the
 development  of  mmor  and  interme-
 diate  ports,  and

 (b)  whether  the  loans  have  been
 fully  utilised  for  the  purposes  for
 which  they  were  granted?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Babadur):  (a)  and  (b)

 The  financial  assistance  given  by  the
 Central  Government  to  the  State
 Governments  for  the  development  of
 minor  and  intermediate  ports  is  m
 the  shape  of  loans  on  certain  conce-
 ssional  terms  and  not  free  grants  A
 Statement  showing  the  amounts  of
 loans  given  and  the  expenditure  in-
 curred  is  laid  on  the  table  of  the
 Sabha

 (See  Appendix  I,  annexure  No  98].

 Shipping  Accident
 Pandit  M  B.  Bhargava:  Will

 the  Minister  of  Food  and  Agriculture be  pleased  to  state
 (a)  whether  it  is  a  fact  that  a  ship containing  large  quantity  of  Burma

 rice  met  with  mishap  on  her  way  to
 Calcutta,

 (b)  af  so,  what  was  the  quantity  and
 value  of  the  rice  contained  therein, and

 (c)  how  far  the  Government  of  In-
 dia  were  responsible  for  the  loss  oc- casioned  thereby?

 The  Minister  of  Food  and  Agricul- ture  (Shri  A.  P.  Jain):  (a)  Yes,  Sir

 (b)  The  ship  carried  6886  tons  of
 full  boiled  rice  valued  at  about  Res.
 324  lakhs
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 de)  Tae  Government  of  India  are
 in  mo  way  responsible  for  the  loss,
 but  under  the  rules  applicable  to  the
 lgsg  occasioned  in  such  cases,  they  are
 Mable  to  share  the  loss  with  the
 owners  of  the  vessel  in  certain  pro-
 portion.

 Howrah-Burdwan  Section
 cation)

 *304.  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (Electrifi-

 (a)  the  progress  made  so  far  in  re-
 gard  to  the  electrification  of  the
 Howrah-Burdwan  section  of  Eastern
 Railway;  and

 {b>  Yhe  approximate  date  when  the
 first  electric  train  will  begin  to  run
 from  Howrah?

 The  Deputy  Minister  of  Railways
 (Shri  Shah  Nawas  Khan):  (a)  The
 overall  percentage  of  progress  in  the
 electrification  is  40%  approximately.

 (b)  No  date  can  be  given  as  some
 essential  equipments  from  abroad  are
 still  to  be  shipped.

 Rihand  Dam

 *305.  Shri  Kalika  Singh:  Will  the
 Minister  of  Irrigation  and  Power  be
 pleased  to  refer  to  reply  given  to  un-
 starred  question  No  299  on  the  28th
 May,  ‘1957,  relating  to  Rihand  Dam
 and  state  the  overall  contribution  of
 the  Central  Government  towards  the
 total  estimated  cost  of  Rs.  45  crores
 and  when  and  how  according  to  pre-
 sent  plan  the  central  resources  and
 assistance  will  be  made  available  for
 the  purpose?

 The  Minister  of  Irrigation  and
 Power  (Shri  S.  K.  Patil):  The  entire
 funds  for  financing  the  Rihand  Dam
 Project  from  1954-55  onwards  are  be-
 ing  provided  by  the  Central  Govern-
 ment  The  allocation  of  funds  from
 year  to  year  will,  however,  be  made
 in  the  light  of  the  availability  of
 resources  with  the  Central  Govern-
 ment  and  the  progress  made  in  the
 execution  of  the  Project.
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 Alr-conditigned  de-luxe  Trains

 9307,  Shri  Keshava:  Will  the  Minis-
 ter  of  Railways  be  pleased  to  lay  a
 statement  showing:

 (a)  the  number  of  seats  provided  in
 each  coach  on  the  arr-conditioned
 de  luxe  train  running  between  Delhi
 and  Madras;

 है
 (०)  the  average  number  of  tickets

 sold  and  seats  occupied  in  each  such
 tram  per  day;  and

 (c)  whether  Government  propose
 to  introduce  sleeping  accommodation
 for  third  class  passengers  in  these
 trains?

 The  Deputy  Minister  of  Railways
 (Shri  Shah  Nawaz  Khan):  (a)  to  (c).

 A  statement  giving  the  required  in-
 formation  is  placed  on  the  Table  of
 the  House.  [See  Appendix  I,  annex-
 ure  No  94]

 Institute  of  Sugar  Technology

 *310.  Shri  Morarka:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state:

 (a)  whether  the  Institute  of  Sugar
 Technology  carried  out  any  experi-
 ments  for  the  payment  of  cane  price
 on  the  basis  of  its  quality;  and

 (9)  ४  so,  with  what  results?

 The  Minister  of  Food  and  Agri-
 culture  (Shri  A.  ्,  Jain):  (a)  Yes,
 Sir.

 (b)  A  statement  giving  the  requir-
 ed  information  is  laid  on  the  Table
 of  Lok  Sabha  [See  Appendix  I,  an-
 nexure  No  95]

 Storage  of  Imported  Wheat

 *gil.  Shri  A.  8.  Sarhadi:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state:

 (a)  the  total  percentage  and  quan-
 tity  of  wastage  m  shipment,  transit
 and  storage  of  wheat  imported  from
 outssde  during  the  last  two  years,
 and  that  purchased  in  India;
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 (b)  whether  it  is  a  fact  that  the
 wastage  in  storage  has  been  due  to
 absence  of  proper  storage  bins  which
 had  not  been  constructed  in  accord-
 ance  with  the  First  Five  Year  Plan;
 and

 (c)  fhe  total  rent  being  paid  an-
 nually  by  the  Government  of  India
 for  such  storagefof  wheat?

 The  Minister  for  Food  and  Agri-
 culture  (Shri  A.  ह  Jain):  (a)  Details
 are  as  follows:—

 Figures  in  Percentage
 tons  Loss

 Quantity  shortlanded  :
 955  836  o'lg
 956  840  0°08

 Quantity  lost  in  storace
 9§§  2274  ©  60
 956  532  0°07

 The  information  regarding  fransit
 losses  is  being  collected  and  wiil  be
 placed  on  the  Table  of  the  Sabha  in
 due  course

 (b)  No.

 (c)  The  amount  of  rent  paid  for
 storage  of  all  kinds  of  foodgrains  was
 Rs  566  lakhs  during  1955-56  and
 Rs  64:08,  lakhs  during  1956-57.

 Unloading  of  Food  Ships

 “312  Shri  S.  V.  Ramaswami:
 Shrimati  Tarkeshwari  Sinha:

 Will  the  Minister  of  Food  and  Agri-
 culture  be  pleased  to  state:

 e
 (a)  how  many  ships,  laden’  with

 food,  awaited  unloading  in  the  various
 ports  of  India  in  the  month  of  June
 and  how  much  demurrage  had  to  be
 paid  on  account  of  such  awaiting;  and

 (9)  the  currency  in  which  —  such
 demurrage  was  paid?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.P.  Jain):  (a)  5l  ships
 had  to  wait  for  varying  periods  for
 berths  during  June,  957  Demurrage
 payable  in  respect  of  these  ships  has
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 not  yet  been  calculated  and  agreed
 with  shipowners.  Demurrage  depends
 not  merely  on  the  time  taken  to  get
 a  berth  but  also  on  rate  of  discharge
 and  other  factors.

 (b)  The  demurrage  where  payable,
 48  generally  paid  in  dollars,in  the  case
 of  U.S.  flag  vessels,  in  Sterling  in  the
 case  of  other  non-Indian  vessels  and

 sa
 Rupees  in  the  case  of  Indian  ves-

 sels,

 बनमहोत्तव

 को  लरदबदद  स्वत  :
 लो  रा०  स०  तिवारो

 +२१३.  4  थ्भो  रघुनाथ  बह  :
 को  मोहन  स्वरूप :
 शो  गरापति  राम  :

 क्या  लू  त्थ  कृषि  मंत्री  एक  ऐसा
 विवरण  सभा-पटल  पर  रखने  की  कृपा  करेगे
 जिसमे  निम्नलिखित  जानकारी दी  हुई  हो

 (क)  क्‍या  इस  वर्ष  भी  वनमहोत्सव
 मनाया  गया  है,

 (ख)  यदि  हा,  तो  प्रत्यंक  राज्य  में
 कितने  वृक्ष  लगाये  गये,

 (ग)  इस  ह. ह  जो  वृक्ष  लगाये  गये  है
 उन  को  रक्षा  3  लिये  क्‍या  प्रवन्ध  किया  गया
 है।  और

 (घर)  गत  वष  वृक्षारोपण  पर  कन्द्रोय
 सरकार  ने  कितना  व्यय  किया  था  ?

 लू  तथः  कृघ  मन्त्री  (श्री झ>  प्र०  जन).
 (क)  जीहा

 (व)  शर  (ग)  इस  समय  जानकारी
 उपलब्ध  नहीं  है  |  यह  इकट्ठों  को  जायेगी
 और  मिलने  पर  सभा  की  टबल  पर  रख  दी
 जायेगी  ।

 (घ)  केन्द्रीय  सरकार  द्वारा  कोई  खर्चा

 नहीं  किया  जाता  है  t
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 Fisheries  in  Punjab
 *314,  Shri  9.  ९,  Sharma:  Will  the

 Minster  of  Food  and  Agriculture
 be  pleased  to  state.

 (a)  the  extent  of  central  aid  given
 to  the  erstwhile  States  of  Pepsu  and
 Punjab  under  the  First  and  Second
 Five  Year  Plans  and  to  the  re-organ-
 fsed  Punjab  State  since  its  formation
 for  the  development  of  fisheries,  and

 (b)  the  central  financial  aid  sought
 for  by  the  Punjab  State  for  the  deve-
 lopment  of  fisheries  in  the  Second
 Plan  and  the  amount  allotted?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  During
 the  First  Five  Year  Plan  Rs  6,440
 and  Rs  12,600  were  sanctioned  as
 grants  to  the  Governments  of  Punjab
 and  Pepsu  respectively  During  the
 Second  Five  Year  Plan  upto  1-11-56,
 the  date  of  re-orgainsation  of  States
 a  loan  of  Rs  70,000  and  the  grant
 of  Rs  19,620  were  sanctioned  to
 Punjab  and  Rs  22,616  as  grant  to
 Pepsu  To  the  reorganised  Punjab
 State  the  loan  and  grant  sanctioned
 were  Rs  1,40,800  and  Rs  35,972
 respectively.

 (b)  For  the  Second  Five  Year  Plan
 period  the  erstwhile  Pepsu  State  asked
 for  a  sum  of  Rs  6  lakhs  and  Punjab
 503  lakhs  As  against  this,  a  total  of
 Rs  l  lakhs  was  allotted

 Wheat  Crop  in  Bihar
 "315,  Shri  Shree  Narayan  Das.  Will

 the  Minister  of  Food  and  Agriculture
 be  pleased  to  state

 (a)  whether  the  cause  of  almost
 complete  destruction  of  wheat  crop  an
 a  large  area  in  Bihar  has  been  investi-
 gated  by  the  experts,

 (9)  if  so,  the  results  of  such  investi-
 gations,

 (c)  the  agency  through  which  in-
 vestigations  have  been  made;

 (d)  the  steps  taken  to  prevent  such
 damage  in  future,

 (e)  whether  the  type  of  rust  that
 affected  the  crop  has  been  found  out;
 and

 (f)  if  so,  wherefrom  the  attack
 eame?
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 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  to  (f)  A
 statement  is  placed  on  the  Table  of
 Lok  Sabha  [See  Appendix  I,  annex-
 ure  No  96]

 Delay  in  Transit  of  Parcels
 °316,  Dr.  Ram  Subagh  Singh:  Will

 the  Minister  of  Railways  be  pleased
 to  state

 (a)  whether  Government  are  aware
 of  the  long  delays  occurring  in  the
 transit  of  parcels  chargeable  at  higher
 rates,

 (b)  ४४  so,  whether  Government
 have  any  proposal  to  speed  up  the
 movement  and  delhvery  of  such
 parcels,  and

 (९)  7  so,  what  are  the  main  features
 of  that  proposal?

 The  Deputy  Minister  of  Railways
 (Shri  Shah  Nawaz  Khan).  (a)  While
 the  time  taken  in  transit  of  parcels
 generally  is  not  excessive  there  have
 been  also  many  cases  m  which  delays
 including  heavy  delays,  have  occurred

 (9)  and  (c)  ‘The  special  mbasures
 which  are  generally  being  taken
 towards  speeding  up  of  parcels  and
 those  that  are  proposed  to  be  taken
 are  furnished  in  a  Statement  which
 ys  placed  on  the  Table  of  Lok  Sabha
 [See  Appendix  I,  annexure  No  97]

 Inland  River  Transport  Services

 *317,  Shri  Mahanty:  Will  the  Munis-
 ter  of  Transport  and  Communications
 be  pleased  to  state

 (a)  the  total  number  of  foreigners
 employed  m  the  inland  river  trans-
 port  services,

 (b)  whether  they  continue  to  be
 employed  for  special  technical  skill
 and  knowledge’

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Humayun  Kabir):  (a)  The
 figure  as  in  January  ‘1956,  was  12,000.
 Uptodate  information  is  being  collect-
 ed.

 (b)  In  view  of  their  experience.
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 जन  गकेचसा  खेस्था,  बेहेरचून  में

 प्  कफागज-सेवर्ज

 कह १८  श्री  & । - ह  बचन ..  क्या  खडे
 तथा  कृषि  मत्री  २८  मई,  १९५७  के  ताराकित
 प्रदन  सख्या  ५०४  के  उत्तर  के  सम्बन्ध  में

 यह  बताने  की  कृपा  करेगे  कि  वन  गवंषणा

 संस्था,  देहरादून,  में  कागज-सयन्त्र  लगाने  के
 बारे  में  विलम्ब  होने  के  कारणों  की  जो  जाच
 की  जा  रही  थी,  उस  के  सम्बन्ध  मे  इस  बीच
 क्या  प्रगति  हुई  है  ?

 वश तया  कृषि  मंत्री  (  शी  Ho  Wo  जैन  )
 जाच  का  कार्य,  प्रो०  एम०  एस०  थेकर,  महा-
 निदेशक,  विज्ञान-उद्योग-प्रनुसन्धान  परिषद्‌
 झौर  सचिव,  शिक्षा  तथा  वैज्ञानिक  अनुसन्धान
 मन्त्रालय  को  सौंप  दिया  गया  है।  भ्ादा  है  कि
 उन  की  रिपोर्ट  इस  मास  के  श्र्न्त  तक  सरकार
 को  दे  दी  जायेंगे  ।

 Gur  Prices  in  Bombay

 *$i9.  Shri  Assar:  Will  the  Minister
 of  Food  and  Agriculture  be  pleased  to
 state

 (a)  whether  it  s  a  fact  that  the
 rate  of  Gur  (jaggery)  m  Bombay
 State  is  increasing,  and

 (b)  if  so,  the  steps  Government
 intend  to  take  to  check  the  increase
 in  the  ratcs’

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  FP.  Jain):  (a)  Yes,  Sir
 During  the  past  two  months  prices  in
 Bombay  have  msen  by  about  Rs  3
 per  maund

 (9)  Gur  35  particularly  susceptible
 to  humidity  durng  the  rainy  season
 and  some  increase  of  price  during  the
 off-season  is  inevitable  Some
 sympathetic  increase  may  be  due  to
 increase  m  sugar  prices  Government
 do  not  consider  it  necessary  to  take
 any  special  steps  at  present

 Forest  in  Andaman  and  Nicobar
 Islands

 Shri  8.  C.  Samanta:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state
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 (a)  how  smuch  of  forest  has  been
 cleared  in  the  Andaman  and  Nicobar
 Islands  since  1947;

 (b)  how  much  of  it  has  been  utilised
 for  human  habitation;

 (c)  what  are  the  names  of  private
 agencies  through  which  forests  have
 been  cleared  so  far;

 (d)  whether  the  agencies  employed
 have  to  pay  royalties  to  Government; and

 (e)  7  so,  what  were  the  royalties
 settled  and  how  much  has  been  paid
 up-to-date?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain):  (a)  Clearance
 of  forests  in  the  Andamans  under  the
 Colonization  Scheme,  was  started  only
 in  952-53  Since  then,  11,038  acres  of
 forest  land  have  been  cleared

 (b)  The  entire  area  has  been  utilis-
 ed  for  human  habitation

 (c)  Only  one—M/S  PC  Ray  and
 Co  (India)  Ltd,  Calcutta

 (9)  Yes,  on  the  timber  extracted
 from  the  cleared  area  and  exported
 to  the  main  land

 (e)  The  royalty  is  payable  on  timber
 extracted  and  exported  from  the
 Andamans  by  the  agency,  at  rates
 prescribed  in  a  schedule  under  =  an
 Agreement  of  Licence  for  the  ex-
 traction  of  timber  from  North
 Andamans  The  rates  are  different  for
 different  types  of  wood  The  royalty
 paid  by  the  agency  on  the  timber
 extracted  from  the  areas  under
 Colonization,  are  not  separately
 available

 Locust  Invasions

 *32i,  Shrimati  Ola  Palchoudhuri:
 Will  the  Minister  of  Food  and  ह
 culture  be  pleased  to  state.

 (a)  whether  it  is  a  fact  that  India
 has  recently  been  warned  in  respect
 of  possible  heavy  locust  invasions;
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 €b)  if  so,  by  whom;  and

 (c)  the  steps  taken  to  protect  crops
 from  being  damaged  or  eaten  up  by
 locusts?

 The  Minister  of  Food  and  Agricul-
 tare  (Shri  A.  P.  Jain):  (a)  Yes

 (b)  By  the  Food  and  Agriculture
 Organisation  of  the  United  Nations

 (c)  The  Government  of  India’s
 Locust  Warning  Organisation  operat-
 ing  in  the  desert  area  is  already
 vigilant  and  the  concerned  State
 authorities  also  have  been  alerted

 Vanaspati
 *322.  Shri  Morarka:  Will  the  Minis-

 ter  of  Food  and  Agriculture  be  picas-
 ed  to  state

 (a)  whether  :t  is  a  fact  that  the  pro-
 duction  of  Vanaspat:  in  the  current
 year  is  falling  as  compared  to  produc-
 tion  for  the  corresponding  period  of
 last  year;

 (b)  af  so,  by  how  much  and  the
 reasons  for  the  same,

 (c)  whether  its  export  has  also  suf-
 fered  due  to  this  shortage  in  produc-
 tion,  and

 (d)  the  steps  taken  to  encourage  the
 export  of  Vanaspat:?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A  P.  Jain):  (a)  There  are

 (b)  and  (c)  Do  not  arise

 (a)  While  Commercial  representa-
 tives  abroad  have  endeavoured  to  pro-
 mote  the  export  of  Vanaspat:,  Gov-
 ernment  have  released  substantial
 quantities  for  exports  and  have  re-
 frained  from  levying  any  export  duty

 Indigenous  System  of  Medicine
 #323,  Pandit  D.  N.  Tiwary:  Will  the

 Minster  of  Health  be  pleased  to  state

 (a)  the  precise  functions  of  the
 Adviser  on  Indigenous  Systems  of
 Medicine,  and

 (b)  what  new  medicines  have  been
 invented  and  what  changes  have  been
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 introduced  in  the  old  system  within
 the  last  two  years?

 The  Minister  of  Health  (Shri  Kar-
 markar):  (a)  and  (b)  A  statement
 is  laid  on  the  Table  of  Lok  Sabha
 (See  Appendsx  I,  annexure  No  98.)

 Electrification  of  Ballways

 $324,  Shri  Shree  Narayan  Das:
 Will  the  Minister  of  Railways  be
 pleased  to  state

 (a)  the  names  of  firms  from  whom
 offers  of  expert  advice  and  assistance
 have  been  received  in  connection  with
 the  electrification  scheme  of  Indian
 Railways,

 (b)  the  names  of  firms  whose  advice
 has  been  accepted,  and

 (९)  the  terms  and  conditions  on
 which  they  have  agreed  to  do  the  job?

 The  Deputy  Minister  of  Railways
 (Shri  Shah  Nawaz  Khan):  (a)  to  (c)
 Global  tenders  for  the  appoimtment  of
 Technical  Associates  for  railway
 electrification  projects  were  opened  in
 London  on  28th  June,  957  and  are
 still  under  scrutiny  by  the  Railway
 Mission  abroad  It  35  premature  there-
 fore  to  give  the  names  of  the  firms
 and  the  terms  and  conditions  on
 which  they  will  agree  to  do  the  job

 Community  Projects  and  N.E.S.  Areas

 #325,  Dr.  Ram  Subhag  Singh:  Will
 the  Minister  of  Community  Develop-
 ment  be  pleased  to  state

 (a)  whether  Government  have  pre-
 pared  any  scheme  for  co-ordinating
 the  welfare  services  for  women  and
 children  in  the  community  project
 and  National  Extension  Service  arezs;

 (b)  if  so,  the  nature  of  that
 scheme,  and

 (c)  whem  that  scheme  will  he
 introduced?

 The  Minister  of  Community  De-
 velopment  (Shri  8.  हू,  Dey):  (a)  Yes,



 49०3  Written  Answers

 Sir.  In  C.D.  Bldcks  commencing  1987-
 58  onwards.

 (ob)  The  scheme  formulated  aims
 at  Co-ordination  of  the  programme  for
 women  and  children  in  C.D.  blocks
 with  those  sponsored  by  the  Central
 Social  Welfare  Board.  The  Welfare
 Extension  Project  of  the  Central
 Social  Welfare  Board  38  to  be  made
 co-terminous  with  the  community  de-
 velopment  block  The  co-ordinated
 programme  and  activities  in  this  pro-
 ject  relates  to  the  welfare  of  women
 and  children,  particularly  maternity
 and  child  care,  health  and  social  edu-
 cation,  arts  and  crafts,  cultural  and
 recreational  activities  for  women  and
 children  The  co-ordinated  pro-
 gramme  will  be  implemented  through
 the  Project  Implementation  Com-
 mittee  at  district  level  as  approved  by
 the  Block  Advisory  Commnttee.
 During  ‘1957-58,  the  number  of  C.D.
 blocks  for  co-ordinated  programme
 will  be  200,  of  which  hundred  each
 will  be  of  Apri]  and  October  series

 (c)  The  scheme  has  been  introduced
 with  effect  from  Ist  April,  1957.

 Purchase  of  Rice

 Shri  Mahanty:
 °sze.

 {
 Shri  Panigrahi:
 Shri  Kasliwal:

 Will  the  Minster  of  Food  and  Agri-
 culture  be  pleased  to  state:

 (a)  the  total  quantity  of  rice  which
 Government  propose  to  requisition
 from  the  State  of  Orissa;

 (b)  the  rate  at  which  the  stock  is
 proposed  to  be  purchased;

 (c)  the  stock  Government  propose
 to  buy  from  other  States;  and

 (d)  the  rate  of  purchase?
 The  Minister  of  Food  and  Agricni-

 tare  (Shri  A.  है  Jain):  (a)  and  (b).
 Government  are  at  present  purchasing the  surplus  stocks  of  rice/paddy  that
 38  being  offered  by  the  millers  and
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 stockists  im  Qrissa  at  the  folowing.
 prices:

 Common  Fine  Superfine

 Rice  F.O.R.  Rs.  17-4  Aqel2  ‘18-12,
 despatch
 ing
 station
 bagged

 Paddy  F.O.R.  Rs.  9-4  9-10  162
 patch-

 (c)  and  (d).  The  intention  is  to
 purchase  the  entire  surplus  of  accept-
 able  quality.

 The  Government  of  India  have  not
 so  far  started  making  similar  pur-
 chases  m  any  other  State.

 Central  Advisory  Council  on  Fisheries

 204.  Shri  V.  P.  Nayar:  Will  the
 Minister  of  Food  and  Agriculture  be
 Pleased  to  refer  to  para  0  of  the  pro-
 ceedings  of  the  All  India  Fisheries
 Conference,  956  and  state:

 (a)  whether  in  conformity  with  the
 desire  of  the  Minister  as  expressed
 therein  steps  have  been  taken  to  set
 up  a  Central  Advisory  Council  on
 fisheries,  and

 (b)  if  not,  why  not?
 The  Minister  of  Food  and  Agricul-

 ture  (Shri  A.  ह  Jain):  (a)  A  proposal to  set  up  a  Central  Fisheries  Advisory
 Board  consisting  of  representatives  of
 the  Central  Government,  State  Gov-
 ernment,  Fishermen's  Co-operatives
 and  Fishing  Industry  as  under  con-
 sideration

 (b)  Does  not  arise.

 Delhi  Development  (Provisional)
 Authority.

 205.  Shri  Vajpayee:  Will  the  Minis-
 ter  of  Health  be  pleased  to  state  why
 the  layout  of  Government  sponsored colony  of  Kurtinagar  has  not  been
 approved  by  the  Delhi  Development
 (Provisional)  Authority  80  fart?

 The  Minister  of  Health  (Shit
 Karmarkar):  The  layout  plan  of
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 Kirtinagar  colony  was  approved  by  the
 Delhi  Development  (Provisional)
 Authority  on  the  22nd  September,
 956  However,  the  building  plans  of
 this  colony  cannot  be  sanctioned  until
 its  engineering  services,  the  plans  of
 which  have  now  been  received  by  the
 Delhi  Development  (Provisional)
 Authority,  are  also  approved.

 Kandla  Port

 206.  Shri  Ram  Krishan:  Will  the
 Minster  of  Transport  and  Communi-
 cations  be  pleased  to  state:

 (a)  the  total  tonnage  of  imports
 and  exports  which  passed  through  the
 port  of  Kandla  during  ‘1956-57;  and

 {b)  the  names  of  important  commo-
 dities  imported  and  exported  during
 the  same  period?

 The  Minister  of  State  in  the  Ministry
 of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  4,73,486  Tons.

 (b)  Important  commodities  import-
 ed:

 Mineral  oils,
 Building  materials  other  than  iron

 and  steel;
 Iron  and  Steel.

 Important  commodities  exported:
 Salt
 Ores

 रेल  गाड़ियों  का  देर  से  चलना

 ्र  ०३.  श्मौ  धाजपेयो a
 थन  राधेलाल  व्यास .

 बया  रेलवे  मत्री  यह  बताने  की  कृपा  करेगे
 कि

 (क)  क्‍या  यह  सच  है  कि  कोटा-बीना,
 उज्जैन-भोपाल  शौर  उज्ज॑न-आगरा  सैक्शनों
 बर  सवारी  गाड़ियों  के  देर  से  चलने  में  काफी

 बुद्धि  हुई  है;  भौर

 (ख)  सरकार  उपरोक्त  सैक्शनों  पर

 कार्य-कुशलता  बढ़ाने  के  लिये  क्या  उपाय  करने
 का  विचार  कर  रही  है  ?
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 रेलवे  उपमस्धी  (भी  शाहमवाज  कां)  :

 (क)  कोटा-वीना  और  _  उज्जैन-भोपाल
 सेक्शनों  में  मई  शोर  जून  १६५७  में  सवारी
 गाडियों  के  ठीक  समय  पर  चलने  में

 कुछ  कमो  रही  हूँ  1  उज्जैन-भागरा  सेक्शन  में
 गोडियो  के  ठीक  समय  पर  चलने  का  काम
 सन्तोषजनक  रहा  है।  इस  सेक्शन  में  चलने
 वाली  कुल  गाडियो  की  तुलना  में  ठीक  समय  पर
 चलने  वाली  गाडियो  का  प्रतिशत  मार्च,  अप्रैल,
 मई  और  जून  १६५७  में  क्रश  १००,  १००
 ६  और  9  रहा  ।

 (ख)  कोटा-बीना  और  भोपाल-उज्जैन
 सेक्दानों  में  गाडियो  को  ठीक  समय  पर  चलाने
 के  लिये  उचित  कारवाई  की  जा  रही  हैं  ।

 इजन  का  गाडी  से  अलग  हो  आना
 ्०्ध  शी  वाजपेयी  कया  श्लवे  मत्री

 यह  बताने  की  कृपा  करेगे  कि

 (क)  कया  यह  सच  हैँ  कि  २६  जून,
 १६५७  को  प्रात  ४१६  अप  सवारी  गाडी
 का  इजन  पूर्वोत्तर  रेलवे  के  कौवापुर  और

 बलरामपुर  स्टेशनों  के  बीच  गाडी  के  डिब्बों  से
 झलग  हो  गया  भौर  बिना  डिब्बों  के  ही  आगे
 बढ  गया,  जिसके  परिणामस्वरूप  गाडी  में
 ३  घटे  का  विलम्ब  हो  गया;

 (@)  यदि  हा,  तो  क्‍या  इस  मामले  की
 जाच  की  गई,  और

 (ग)  इस  प्रकार  की  दुघंटनाओ  की

 पुनरावृत्ति  को  रोकने  के  लिये  क्‍या  उपाय  किये
 गये  हूँ  ?

 रेलवे  उपमंत्री  (भी  शाहनवाज  ा)
 (क)  शौर  (ख)  २७-६-५७  को  लगभग
 ११-२०  पर,  जिस  समय  ४१६  झप  सवारी
 गाडी  पूर्वोत्तर  रेलवे  के  गोरखपुर-गोडा  लूप
 लाइन  सेक्शन  पर  कावापुर  से  बलरामपुर
 जा  रही  थी,  उसका  इजन  गाड़ी  से  झलग  हो
 गया  गाड़ी  के  डिब्बे  जो  मील  १०३।७  पर

 रह  गये  थे,  उन्हें  उसी  इंजन  से  खीच  कर

 कावापुर  वापिस  लाया  गया  ।  जो  डिब्बा  खराब

 दो  गया  था  उसे  निकालने  पौर  ४१८  डाउन
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 सवारी  गाड़ी  के  चले  जाने  के  बाद  यह  माड़ी
 १३-१५  पर  फिर  रवाना  हुई।  इस  तरह  इस

 गाड़ी  को  २  घटे  भौर  ५३  मिनट  रुकना
 पड़ा  |

 धातु  को  खराबी  के  कारण  इजन  के
 साथ  वाले  डिब्बे  का  बऊर  1. ल  ््ड  गया,  जिससे
 इंजन  अलगहों हो  गया  t  दुर्घटना  का  कारण  जाहिर
 था,  इसलिये  कोई  भ्ोपचारिक  जाच  जरूरी

 नही  थी  ।

 (ग)  धातु  की  खराबी  से  जो  टूट-फूट
 की  दुर्घटनाए  होती  है,  उन  सब  की  जाच  रेलवे
 रसायनी  भ्रोर  घातुकर्मो  (Railway  Chemist
 4  Metallurgist)  द्वारा  की  जाती

 @  शौर  फिर  ऐसी  दुर्घटना  नहो,  इसके
 लिये  कार्रवाई  की  जातो  हूँ  ।

 खम्दरोगी  रेलवे  बुर्घटन।

 २०९६  श्री  रघुवाथ  तिह  क्या  रेलवे  मत्री

 यह  बताने  की  कृपा  करेगे  कि

 (क)  क्‍या  यह  सच  है  कि  बुबवार,  ३

 जुलाई,  १६५७  को  एक  सवारी  गाडी  उत्तर
 रेलवे  के  लवनऊ-सुलतानपुर  सेक्शन  पर
 चन्दरौली  में  खडी  हुई  माल  गाडी  के
 ब्रेकवान  से  टकरा  गई,  जिसके  परिणामस्वरूप

 २३  आदमो  घायल  हो  गय  ।

 (ख)  यदि  हा,  तो  दुघंटना  के  कारण
 क्‍या  हैं,  और

 (7)  जो  व्यक्ति  दोषी  पाये  गये,  उनको
 ब्या  सजा  दी  गई  ”

 रल  उपमंत्री  (भी  शाहनशाज  खां)  :

 (क)  जी  हा,  ३५  झादनी  घायल  हुये
 जिनमें  से  शायद  एक  को  गहरी  चोट  झायी।

 (ख)  टक्कर  की  वजह  यह  है  कि  गाडी
 Ho  ३  एस०  एल०  लाइन  न  ३  पर  चली  गयी,

 जहां  ८०७  श्र्प  मालगाडों  पहले  से  खडी

 थी  1  इस  गाडी  के  लिये  लाइन  न०  १  की  जगह
 गलती  से  लाइन  न०  ३  के  कार्ट  लगा  दिये

 गये  थे  1
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 (गे)  इसका  फैसला  सरकार।  इंस्पेक्टर

 की  बस्तों  रिपोर्ट  सिलने  कर  होगा।

 N.E.S.  458  Conimantty  evelopment
 Blocks  (७  Madras

 2i6.  Shri  Tangamani:  Will  the  Min-
 ister  of  Community  Development  be
 pleased  to  state:

 (a)  the  number  of  National  Exten-
 sion  Service  and  Community  Develop-
 ment  Blocks  operating  at  present  in
 the  State  of  Madras,  District-wise;

 (b)  the  number  of  Blocks  proposed
 to  be  opened  there  during  ‘1987-58;

 (c)  the  total  amount  spent  by  the
 Government  of  India  on  these  Blocks
 since  1952;  and

 (d)  the  amount  proposed  to  be
 spent  by  Government  during  the  year
 1957-587

 The  Minister  of  Community  De-
 velopment  (Shri  S.  K.  Dey):  (a)  A
 statement  3s  laid  on  the  Table.  [See
 Appendix  I,  annexure  No  99.)

 (b)  (0)  National  Extension  Service
 Blocks—42

 (u)  Community  Development
 Blocks  (by  conversion  from
 National  Extension  Service)—
 0

 (c)  Amount  paid  to  States  as
 Central  share  of  expenditure  upto
 3lst  March,  957  was  as  under:—

 Loan  Rs  209  lakhs.
 Other  than  loan  Rs  246  lakhs.

 (a)  Budget  provision  for  Central
 Government’s’  share  of  expenditure
 for  (1957-58  is  under-—

 Loan  Rs  76.8  lakhs.
 other  than  loan  Rs  896  lakhs.

 साल  के  डिख्यों  का  पटरी  से  उतर  जाना

 २११  शी  रघुनाथ  सिह  :  क्या  रेलवे

 मंत्री  यह  बताने  को  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  १०  जुलाई,
 १६५७  को  प्रात.  लगभग  ७-४५  बजे  तिनसु-
 किया  माल  गाडो  के  २८  डिब्बे  पाए्ड  क्षेत्र  में
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 बूबॉत्तर  रेलबे  के बोकजन  तथा  मावजने
 स्टेशगी  के  बीच  गिर  कर  उलट  गये  ,

 (ख)  यदि  हा,  तो  दुर्घटना  के  क्‍या
 कारण  है  ;

 (ग)  इस  दुर्घटना  के  परिणामस्वरूप
 रैलवें  विभाग  को  कितनी  हानि  हुई,  और

 (घ)  स  दुर्घटना  के  परिणामस्वरूप

 इस  लाइन  पर  रेल  ग्राडियी  का  आना  जाना
 कितने  समय  तक  र्फ  रहा  ?

 ह. (६  उपभग्त्री  (६  झ हनवान  ह है
 (क)  जी,  हा  ।

 (ख  )  इनकी  जाच  की  जा  रही  है  ।

 (ग)  रेलवे  सम्पत्ति  का  लगभग

 १,२५,०००  रुपये  का  नुकसान  हुझा  |

 (घ)  fo-3-Ko  को  rose  बज  से  लेकर

 १२-३-४५७  को  १४-२०  बज  तक  |

 Indian  Ships  through  Suez  Canal

 2i2.  Shri  0.  C.  Sharma  Will  the
 Whnister  of  Transport  and  Communi-
 cations  be  pleased  to  state

 (a)  the  number  of  Indian  ships
 ‘which  passed  through  the  Suez  Canal
 during  the  months  of  May,  June  and
 July,  957  so  far,

 (b)  the  total  tonnage  involved,  and

 (c)  the  amount  of  toll  paid  to  Egypt
 on  account  of  these  ships?

 The  Minister  of  State  in  the  Ministry
 ef  Transport  and  Communications
 (Shri  Ba)  Bahadur):  (a)  26

 (9)  75403  GRT
 (c)  Rs  8  4  lakhs  approximately

 Public  Cail  Offices

 2i8.  Shri  D.  0.  Sharma.  Will  the
 Minister  of  Transport  and  Communi-
 cations  be  pleased  to  state  the  places
 where  Public  Call  Offices  are  propos-
 ed  to  be  provided  m  the  districts  of
 ‘Gurdaspur,  Kangra  and  Hoshiarpur  of
 sPunjab  during  1987-587
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 The  Minister  of  State  in  the  Minia-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  Public  Cal}
 Offices  at  the  four  places  given  below
 are  expected  to  be  opened  during  the
 current  year,  subject  to  matenals  be-
 ing  received  in  time

 Hoshiarpur:
 l  Amb
 2  Gagret
 3  Jadla

 Kangra:
 3  Kulu

 Gurdaspur.
 Nil

 National  Highways
 2h,  Shri  D.  C.  Sharma:  Will  the

 Minister  of  Transport  and  Commani-
 cations  be  pleased  to  state

 (a)  the  mileage  of  national  high-
 ways  running  in  Punjab,  and

 (b)  the  annual  expenditure  sanc-
 tioned  for  their  maintenance?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and
 (Shri  Raj  Bahadur):  (a)  The  length
 of  national  highways  in  Punjab  is
 769  miles

 (b)  The  average  annual  expenditure
 on  their  maintenance  and  repairs  bas-
 ed  on  the  figures  of  the  last  five  years
 is  Rs  22  4l  lakhs

 Arrah  and  Bhabua  Road  Link
 2I5  Dr.  Ram  Subhag  Singh:  Will

 the  Minster  of  Railways  be  pleased
 to  state

 (a)  whether  Government  have
 received  any  representation  for  con-
 necting  Arrah  and  Bhabua  Road  via
 Jagdishpur  with  a  Railway  link,

 (b)  af  so,  whether  any  action  has
 been  taken  on  that  representation?

 The  Deputy  Minister  Railways
 (Shri  Shah  Nawaz  Khan):  (a)  and
 (b)  Yes  Sir  ६६  has  not  been  possible
 to  include  this  line  m  the  842  miles
 new  construction  aproved  by  the
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 PlanningCommussion  during  the  Sec-
 ond  Five  Year  Plan  Period.

 Arrah-Sasaram  Light  Railway

 216.  Dr.  Ram  Subhag  Singh:  Will
 the  Minister  of  Railways  be  pleased  to
 state:  <

 (a)  whether  the  proposal  to  convert
 Arrah-Sasaram  Light  Railway  into  a
 broad  guage  line  which  was  discussed
 by  the  officials  of  the  Railway  Board
 with  the  Government  of  Bihar  in
 ‘1953-54,  has  been  given  up;  and

 (b)  ४  so,  the  causes  therefor?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 The  reference  evidently  5  to  an
 examination  conducted  in  4954  by  the
 Eastern  Railway  as  regards  the  justi-
 fication  or  otherwise  for  converting
 the  Light  Railway  to  broad  gauge,  in
 the  course  of  which  informal  con-
 sultations  might  have  been  held  with
 State  Government  officials  The
 examination  indicated  that  there  was
 no  adequate  justification  for  such  con-
 version.

 No  formal  “proposal”  had  been
 mooted,  and  there  was  therefore  no
 question  of  giving  up  such  a  proposal.
 Fast  Express  Train  between  Madras

 and  Hyderabad.
 a1,  Shri  M.  R.  Krishna:  Will  the

 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  2  fact  that  Gov-
 ernment  have  decided  to  run  fast  ex-
 press  trains  between,  Madras-Hydera-
 bad,  Bangalore-Hyderabad  and  _  Ber-
 hampur-Hyderabad;  and

 (b)  when  will  these  fast  express
 trains  start  operating  and  whether
 any  additional  expenditure  will  have
 to  be  incurred  to  run  them?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  and  (b).
 The  question  of  providing  Express
 trains  between  Madras-Hyderabad,
 Bangalore-Hyderabad  and  Berhampur-
 Hyderabad  by  re-adjusting  existing
 train  services  to  convenient  timings
 is  under  examination  by  the  Central
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 and  Southern  Railways.  The  qués-
 tion  of  additional  cost  therefore  pure-
 ly  for  running  these  trains  will  not
 arise,

 Hyderabad-Dethi  Trunk
 Telephone  Line.

 218,  Shri  Heda:  Will  the  Minister  of
 Transport  and  Communications  be
 pleased  to  state:

 (a)  how  many  days  in  the  months
 of  April,  and  May,  1957,  the  Hydera-
 bad-Delh:  Trunk  Telephone  line  work-
 ed  without  reporting  ‘line  out  of
 order’;

 (b)  how  many  ordinary  calls  were
 booked  in  the  same  period  and  how
 many  of  them  were  effective;  and

 (c)  the  number  of  complaints  re-
 ceived  about  the  defective  service  in
 the  same  period?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  During  the
 month  of  April  and  May,  957  there
 were  no  interruptions  on  Hyderabad-
 New  Delhi  direct  line  for  32  days.  On
 29  days,  the  trunk  was  interrupted  for
 some  time  On  42  days,  out  of  these
 29  days,  the  duration  of  interruptions
 was  more  than  3  hours  but  less  than
 6  hours  a  day  On  9  other  days,  the
 duration  of  interruption  was  more
 than  6  hours  per  day  These  major
 interruptions  lasting  more  than
 6  hours  were  all  due  to  line  trouble,
 50  per  cent.  of  which  were  on  Hydera~
 bad-Nagpur  Section  due  to  re-con-
 struction  work  in  progress.

 (b)  The  complete  record  or  Ordinary
 calls  booked  on  the  route  during  the
 period  of  2  months  is  not  available.
 However,  there  were  438  calls  booked
 from  Hyderabad  to  Delhi  proper  and
 out  of  these,  232  were  effective  and
 87  more  were  put  through,  but  can-
 celled  due  to  छ.  not  being  available.

 (९)  No  written  complaint  was  डन

 peived
 either  at  Delhi  or  at  Hydera-
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 Railway  Sidings.

 219,  Shri  Dasaratha  Deb:  Will  the
 Minster  of  Railways  be  pleased  to
 state:

 (a)  whether  there  is  any  proposal
 under  consideration  to  construct  Rail-
 way  sidings  at  Agartala,  Khowai,  Kai-
 lashaher  and  Belonia,  to  avoid  cer-
 tain  difficulties  of  transport,  and

 (b)  77  so,  when  Government  pro-
 pose  to  take  necessary  action’

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawax  Khan):  (a)  and  (b)
 There  383  a  proposal  to  construct  sid-
 ings  at  some  of  the  places  but  no
 decision  has  been  arrived  at  as  yet

 Jute  Research  Stations

 220.  Shri  N.  Dwivedy:  Will  the
 Minister  of  Food  and  Agriculture  be
 pleased  to  state

 (a)  the  number  of  Jute  Research
 Stations  in  the  country,

 (b)  whether  any  such  station  has
 been  established  m  Orissa,  and

 (९)  7  so,  since  when  and  where?

 The  Minister  of  Food  and  Agricul-
 ture  (Shri  A.  P.  Jain).  (a)  There  are
 no  Jute  Research  Stations  m_  the
 country  at  present,  but  there  is  one
 Jute  Agricultural  Research  Institute  at
 Barrackpore  and  2  Technological  Re-
 search  Laboratory  at  Tollyguny,
 Calcutta  Sanction  has  also  been
 accorded  to  the  establishment  ०!
 three  Jute  Research-cum-Demonstra-
 tion  Sub-Stations  30  Assam,  Orissa  and
 Uttar  Pradesh

 (b)  Not  yet

 (c)  Does  not  arise

 Merta-Ajmer  Rail  Link

 221,  Shri  M.  D.  Mathur:  Will  the
 Minister  of  Railways  be  pleased  to
 state

 (a)  whether  the  survey  for  con-
 structing  a  railway  line  between
 Merta  and  Ajmer  via  Thanwila  Push-
 kar  metre  gauge  Northern  Railway,
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 had  been  carried  out  by  the  former
 Jodhpur  Railway  now  merged  in
 Northern  Railway,

 (b)  2f  so,  what  action  Government
 propose  to  take  on  the  report,  and

 (c)  whether  Government  propose
 to  give  prionty  to  already  surveyed
 schemes  particularly  in  under-develop-
 ed  states?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  Yes  Sir.

 (b)  and  (c)  It  has  not  been  poss-
 ble  to  include  this  line  in  the  Second
 Five  Year  Plan

 Leper  Asylums

 222.  Shri  V.  P.  Nayar:  Will  the
 Minister  of  Health  be  pleased  to  state:

 (a)  whether  any  Central  aid  or  sub-
 sidy  has  been  given  for  the  Leper
 Asylum  at  Nooranad,  Kerala  State,

 (b)  if  so,  how  much,  and

 (c)  whetner  the  Government  of
 India  have  given  any  financial  assis-
 tance  to  any  leper  asylum  m  any  of
 the  State?

 The  Minister  of  Health  (Shri
 Karmarkar):  (a)  and  (b)  No  such
 proposal  has  been  received  either
 from  the  State  Government  or  from
 the  Leper  Asylum  at  Nooranad

 (c)  Yes  A  statement  is  laid  on  the
 table  of  the  Lok  Sabha  [See  Appendix
 I,  annexure  No  300]  The  grants
 have  been  sanctioned  on  the  recom-
 mendation  of  the  State  Governments.

 wait  ब्यान्यर  राज्य  के  डक
 क्मच  री

 २२३  श्री  राधलाल  व्यात  क्‍या  परि-

 बहन  त्था  संचार  मत्री  यह  बतान  की  कृपा
 करेगे  कि  :

 (क)  क्‍या  यह  सच  हैँ  कि  भूतपूर्व  ग्वा

 लियर  राज्य  के  डाक  कर्मचारियों  को  भब  भी

 पुराने  वतन  त्रमो  पर  ही  वतन  तथा  महंगाई
 भते  दिये  जा  रहे  है,  जो  कि  समान  दर्जे
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 के  लल्य  कर्मचारियों  के  वेतनों  तथा  भत्तों  के  |
 मुकाबले  में  कम  है,  और

 ूतपूर्न  सभ्य  भारत  खेत  में
 झमन

 कने

 २२६.  भी  खालीकाला  :  क्‍या  रेखबे  मंत्री

 (ख)  इस  भ्रसमानता  को  शब  तक  दूर  यह  बताने  की  कृपा  करेंगे  कि  :

 ने  करन  के  क्या  कारण  हैं,  शौर  यह  कब  तक
 (क)

 ss  में,
 जो भूतपूर्व  मध्य  भारत  क्षेत्र  में,

 दूर  कर  दी  जायगी।  प्रब  मध्य  प्रदेश  में  मिला  दिया  गया  है,  रेलवे

 पर विहुन  तथा  संच  र  मज्ाल्य  में  र.ज्य-

 श्न्दो  (जी  राज  बहादुर)  (क)  भूतपूर्व
 ग्वालियर  रियासत  के  एसे  डाक  कर्मचारी

 जिन्होंने  केन्द्रीय  वेतन  क्रमो  तथा  नौकरी  की
 दातों  को  स्वीकार  कर  लिया  है,  उन्हें  उन  पदों
 का  वेतन  व  भत्ता  दिया  जा  रहा  है,  जिनके
 बराबर  उनके  भूतपूर्व  रियासती  पद  माने  गये

 हूँ  तथा  वे  कर्मचारी  जिन्होंने  अपने  पहले
 रियासती  पद  रखने  है,  केवल  उस  वेतन  तथा
 भत्ते  के  भागी  हैं  जो  रियासतों  की  पहली
 कयवस्था  के  अ्रनुसार  दिये  जाते  हैं  ।

 (ख)  यह  प्रश्न  नहीं  उठता  ।

 Development  of  Ports

 224.  Shri  Mohamed  Imam:  Will  the
 Minister  of  Transport  and  Communi-
 eations  be  pleased  to  state:

 (a)  what  are  the  schemes  for  the
 development  of  ports  that  have  been
 included  under  the  Second  Five  Year
 Plan;

 (b)  how  many  of  these  relate  to  the
 development  of  ports  on  the  West
 Coast  and  the  names  of  these  ports;
 and

 (c)  what  have  been  the  outlays  so
 far?

 लाइनें  डालने  के  हेतु  कहां  कहां  सर्वेक्षण  कराया

 गया  है;

 (ख)  कितने  ऐसे  स्थानों  पर  रेलवे
 लाइने  डालने  की  स्वीकृषति  दे  दी  गई  है;  भौर

 (ग)  शेष  स्थानों  की  सर्वेक्षण  सम्बन्धी

 रिपोर्ट  क्‍या  हूँ  ?

 रेलवे  उपभसत्री (भी  क्ाहनश्राज  खां)  :

 (क)  इन्दौर-दोहद  श्ौर  इन्दौर-देवास-उज्जैन
 लाइनों  का  सर्वे  पूरा  हो  चुफा  हैँ  |

 (ल)  इन्दौर-देवास-उज्जैन  लाइन  बताई

 जा  रही  हे  |

 (ग)  ग्वालियर-उज्जेन  भौर  डूगरपुर-
 रतलाम  लाइनों  का  सर्वे  किया  जा  रहा  है  |

 ट्रेक्टरों  का  बेचा  जाना

 २२७  थी  नवल  प्रभाकर  :  क्या  खास

 तथा  धि  मत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  पिछले  पाच  वर्षों  में  केन्द्रीय  ट्रैक्टर
 सगठन  द्वारा  कितने  ट्रैक्टरों  को  बेकार  समझ

 कर  बेचा  गया  ,  भौर

 (ख)  उनके  बेचने  से
 कितनी  रकम

 मिली  ?

 खाद्य  तथ  कृषि  मंत्री  (भी  अ०  wo  लेन  :

 (क)  ६६  (छवासठ)  |

 The  Minister  of  State  in  the  Minis-  (a)  २,५४,७०६  रुपये  ।

 चप  of  Transport  and  Communications
 (Shri  Raj  Bahadur):  (a)  to  (c).  A
 statement  giving  the  required  infor-
 mation  in  respect  of  major  ports  is
 attached.  [See  Appendix  I,  annexure
 No.  i0.]  Information  relating  to  minor
 ports  is  being  collected  and  will  be
 laid  the  table  of  the  Sabha.

 Sugar-Refineries

 228.  Shri  Morarka:  Will  the  Minis-
 ter  of  Food  and  Agriculture  be  pleas-
 ed  to  state  how  many  sugar  refiner-
 jes  have  been  put  up  in  India  til  now
 and  at  which  places?
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 The  Minister  of  Feod  and  Agrical-
 ture  (Shri  A.  2,  Jain):  No  sugar  =  re-
 fineries  have  been  put  up  in  India
 and  all  the  white  sugar  in  the  country
 is  produced  directly  from  cane.

 Kharagpur  Rallway  Hospital

 229.  Shri  H.  N.  Mukerjee:  Will  the
 Minister  of  Railways  be  pleased  to
 state:

 (a)  whether  it  is  a  fact  that  the
 Kharagpur  Railway  Hospital  has  no
 eye  specialist  on  its  staff;  and

 (b)  when  the  said  defect  is  to  be
 rectified?

 The  Deputy  Minister  of  Bailways
 (Shri  Shahnawaz  Khan):  (a)  No.

 (b)  Does  not  arise.

 Class  IV  Posts  on  Southern  Railway

 280.  Shri  Tangamani:  Will  the  Min-
 ister  of  Railways  be  pleased  to  state:

 (a)  whether  it  35  a  fact  that  a  large
 number  of  Class  IV  posts  of  Khalasis
 are  not  filled  up  in  the  Southern  Raul-
 way  resulting  in  the  appointment  of
 casual  labour;

 (b)  if  so,  the  reasons  therefor;  and

 (c)  what  steps  are  being  taken  to
 fill  up  these  vacancies?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  No,  Sir.
 A  very  small  proportion  of  vacancies
 in  the  category  of  Khalasis  is  filled  by
 casual  labour  on  the  open  line

 (b)  This  :s  done  owing  to  exigenc-
 ies  of  service.

 (c)  All  possible  steps  are  taken  to
 expedite  recruitment  of  suitable  can-
 didates  in  accordance  with  normal
 recruitment  rules  of  Class  IV  staff.

 Gatemen  on  Southern  Railway
 28i.  Shri  Tangamani:  Will  the  Min-

 ister  of  Railways  be  pleased  to  state:

 (a)  whether  there  are  level-crossing
 gates  carrying  shifts  of  24  hours  duty
 on  the  Southern  Railway;
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 (b)  if  so,  how  many;  and

 (c)  whether  any  steps  are  being.
 taken  to  reduce  the  duty  hours  of  the-
 men  to  twelve  in  such  gates?

 The  Deputy  Minister  of  Railways
 (Shri  Shahnawaz  Khan):  (a)  to  (०).
 Information  is  being  collected  and  wil!
 be  laid  on  the  Table  of  the  House.

 खोरो  जिने  में  डाफ-घर

 २३२.  भरी  खुश5क्त  राय  क्‍या  परियहन
 तथा  संचार  मंत्री  यह  बताने  की  कृपा  करेगे  कि  :

 (क)  जिला  खीरी  की  तहसील  नधासन
 के  परगना  फिरोजाबाद  में  कितने  डाकघर

 है  भर  &  कितनी  दरी  तक  के  ग्रामों  में  डाक

 पहुचाने  है  t

 (ख)  क्‍या  यह  सच  है  कि  कुछ  डाकघरों
 द्वारा  पाच,  छ  या  सात  मील  की  दूरी  पर  स्थित
 ग्रामो  की  डाक  का  वितरण  किया  जाता  है  ;
 और

 (ग)  क्‍या  यह  भी  सच  है  कि  दूरी  के
 ग्रामों  के  सम्मिलित  होने  के  कारण  डाक  का
 वितरण  देर  से  होता  है  ?

 परिवहन  तथा  संचार  नश्न लय  के  Usa
 weal  (भी  राज  बहादुर)  :  (क)  डाक-घरो
 की  सख्या  &.

 सेवित  क्षेत्रफल  लगभग  १८०  वर्ग  मील  |

 (ख)  जी  हा,  डाक-घरों  द्वारा,  अत
 केवल  ऐरा  एस्टेट  श्रतिरिक्त  विभागीय  उप-
 डाक-घर  तथा  ईसा  नगर  अतिरिक्तशाखा
 डाक-चर  |

 (ग  )डाक-वितरण  कितनी  बार  किया

 जाय,  यह  बात  गाव  में  डाक  पहुचाने  वाले  डाक-
 घर  की  दूरी  के  अतिरिक्त  साधारणत  इस  बात
 पर  निर्भर  हैं  कि  वितरण  के  लिये  प्राप्त  डाक  की

 माजा  कितनी  है  1  यदि  वितरण-क्षेत्र  विस्तृत
 $  तो  नये  डाक-घर  खोल  कर  तथा  विद्यमान

 व  नये  डा+-घरो  की  वितरण  फेरियो  की  सल्या

 मेंहेर  फेर  करके  वितरण  की  वारवारता:
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 (frequency)  को  बढ़ा  दिया  जाता  है  झब
 उक्त  दोनों  डाक-धरो  द्वारा  सेवित  गावो  में  है  ।
 द] ह  सप्ताह  में  दो  बार  बटतोी  है।  सिगवन्‍्र
 झौर  दुर्गापुर  गावो  मे  जहा  डाक-धर  खोलने
 के  विषय  में  प्रस्त)व  पहिले  ही  विचा  राधीन  हैं
 ऐसे  डाक-घर  खोले  जाने  पर  डाक-वितरण-
 के  का  में  सुधार  होने  को  सभावना  है  t

 Bridge  on  Rapti
 283.  Shri  Sinhasan  Singh  Will  the

 Minister  of  Transport  and  Communi-
 eeations  be  pleased  to  state

 (a)  whether  the  work  of  construc-
 tion  of  the  road  bridge  on  the  Rapti
 river  near  Gorakhpur  on  the  Luck-
 now-Kush:  Nagar  Nathonal  Highway
 has  been  undertaken,  and

 (b)  if  so,  the  estimated  cost  of  the
 bridge  and  the  time  fixed  for  its  com-
 pletion?

 The  Minister  of  State  in  the  Minis-
 try  of  Transport  and  Cémmunications
 (Shri  Raj  Bahadur)  (a)  An  estimate
 for  the  work  has  been  _  technically
 approved  but  it  has  not  been  possible
 to  take  the  work  in  hand  on  account
 of  financial  limitations

 (b)  The  bridge  is  estimated  to  cost
 Rs  4  43  lakhs  and  will  take  about  3
 years  to  complete  after  commence-
 ment  of  work

 RMS  Rest  Houses

 234,  Shri  Tangamani  Will  the  Min-
 ister  of  ‘Transport  and  Communica-
 tions  be  pleased  to  state

 (a)  what  is  the  number  of  the  rest
 houses  available  for  the  employees  in
 Railway  Mail  Service  in  Madras  cir-
 cle  and  where,  and

 (b)  whether  the  rest  houses  for
 Railway  Mail  Service  employees  are
 in  rented  buildings  or  Government
 buildings?

 The  Minister  of  State  in  the  Minis-
 réry  of  Transport  and  Communications

 <Shri  Raj  Bahadur):  (a)  a)  22
 dn)  At  the  following  places

 2  Chintadripet  (Madras)

 24  JULY  987  Re-  Plantation
 Enquiry  Committee

 Tiruchirapalli.
 Erode
 Cannanore
 Shencottah
 Madura:
 Mysore
 Harihsr
 Talaguppa
 Bangarupet
 Marikuppam
 Ootacomund
 Mettupalayam
 Kozhikode
 Katpadi
 Pondicherry
 Nagore
 Tiruchendur
 Manamedurai
 Park  Town  Madras

 Ernakulam
 22  Dhanushkodi

 (b)  Three  are  in  Government
 buildings  and  the  remaining  in  rented
 buildings
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 RE  PLANTATION  ENQUIRY  COM-
 MITTLE

 22  00  hrs

 Shrimati  Parvathi  Krishnan
 (Coimbatore)  Sir,  on  the  5th  July,
 the  hon  Mhunister  of  Commerce  and
 Industry  promised  to  place  a  state-
 ment  explaining  the  reasons  for  their
 decisions  taken  on  the  recommend-
 ations  of  the  Plantation  Enquiry  Com-
 mittee  and  he  said  that  he  would
 place  it  within  a  week  I  would  hke
 to  know  when  we  can  expect  this
 statement

 The  Minister  of  Commerce  and
 industry  (Shri  Morarji  Desai):  As
 soon  as  it  is  ready,  3६  will  be  placed
 It  is  getting  ready

 Shrimati  Parvathi  Krishnan:  It  is
 past  a  week  Whats  the  sense  in  say-
 ing  as  soon  as  ready?  This  is  another
 difficulty
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 Shri  T.  छ,  Vittal  Rac  (Khammam)
 Has  no  time  limit  been  fixed?

 Mr.  Speaker:  No  time  limit  can  be
 fixed

 Shri  T.  B.  Vittal  Rao:  Can  we  know
 whether  we  can  have  it  before  the
 Demands  relating  to  the  Commerce
 and  Industry  Mimistry  are  discussed
 here?  Otherwise,  we  will  have  to
 raise  another  discussion

 Shri  Morarji  Desai:  They  will  have
 it  before  that  time

 PoaPERS  LAID  ON  THE  TABLE

 Stum  Areas  (IMPROVEMENT  AND
 CLEARANCE}  HOLES

 The  Minister  of  Health  (Shiri
 Karmarkar):  Sir,  I  beg  to  relay  on  the
 Table  under  sub-section  (3)  of  section
 40  of  the  Slum  Areas  (Improvement
 and  Clearance)  Act,  1956,  a  copy  of
 the  Slum  Areas  (Improvement  and
 Clearance)  Rules,  957  [Placed  wm
 Library  See  No  S-33/57  ]

 NOTIFICATIONS  UNDER  SEA  CUSTOMS
 Act

 The  Deputy  Minister  of  Finance
 (Shri  B  BR  Bhagat)  Suir,  I  beg  to  lay
 on  the  Table  a  copy  of  each  of  the
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 section  (4)  of  section  43B  of  the  Sea
 Customs  Act,  878

 ay  SRO  2177,  dated  the  Ist
 July,  1957,  making  certain
 amendment  to  the  Customs
 Duties  Drawback  (Artificial
 Silk)  Bules,  954  [Placed  wm
 Library  See  No  S-35/57  ]

 (2)  SRO  2249,  dated  the  6th
 July,  1957,  containing  Cus-
 toms  Dut.es  Drawback  (Potas-
 sium  Citrate)  Rules,  957
 [Placed  m  ILnbrary  See
 No  S-34/57  ]

 COMMITTEE  ON  PRIVATE  MEM-
 BERS’  BILLS  AND  RESOLUTIONS

 Sxconp  REPport
 Sardar  Hukam  Singh  (Bhatinds):

 Sir,  I  beg  to  present  the  Second  Re-
 port  of  the  Committee  on  Private
 Members’  Bills  and  Resolutions

 PETITION

 Secretary:  Sir,  under  rule  ३367  of  the
 Rules  of  Procedure  and  Conduct  of
 Business  in  Lok  Sabha,  I  have  to  re-
 port  that  a  petition  as  per  statement
 laid  6n  the  Table  has  been  received
 in  Tespect  of  Shi:  Bibhuti  Miushra’s
 Resol

 following  notifications,  under  sub-  the  pen  gulp,  Tee?
 =  hemi  Seabee  on

 STATEMENT

 Petition  in  respect  of  Shr:  Bibhuti  Mishra  ६
 Sabha  on  the  9th  July  957  regardin
 ships  to  students  on  community  basis

 Resolution  moved  in  Lok
 &  discontinuance  of  grant  of  scholar-

 ee
 Petition  Number  of

 No  signatories

 q  i

 District  State Of  town

 Chandragin,
 hittoor

 District
 And!  ia  State

 STATEMENT  RE  AIR  FRANCE
 INCIDENT

 The  Minister  of  State  in  the  Minis-
 ध्वज  of'  Transport  and  Communications
 (Shri  Humayun  Kabir):  Sir,  with
 your  permission,  I  beg  to  make  the

 following  statement  regarding  the  Aur
 France  incident

 A  report  was  published  in  some
 daily  newspapers  on  the  4th  and  Sth
 of  June,  1957,  that  an  Indian  lady  an@
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 {Shri  Humayun  Kabir]
 her  children  had  not  been  allowed  to
 traval  by  Air  France  service  on  which
 they  were  duly  booked  Enquiries
 were  immediately  instituted  by  the
 Director  General  of  Civil  Aviation
 from  the  Airport  authorities  and  Air
 France  का

 The  enquiries  indicate  that  on  24th
 May,  1957  passages  were  booked  for
 London  for  Shrimati  Chanan  Kaur
 and  her  four  sons  by  Air  France
 service  leaving  Delhi  on  the  early
 morning  of  26th  May,  1957  It  is
 stated  that  the  party  reported  at  the
 Connaught  Place  Booking  Office  of
 Air  France  on  the  evening  of  the  25th
 May,  1957.  Air  France  have  reported
 that  they  advised  the  passengers  to
 postpone  their  journey  as_  the
 children’s  clothes  were  dirty  and  likely
 to  cause  discomfort  to  other  passen-
 gers.  The-passenger  coach  according-
 ly  left  the  City  office  for  the  Airport
 without  Shrimati  Chanan  Kaur  and
 her  children.

 Shrimati  Chanan  Kaur  and  her
 family  left  for  London  by  a  KLM  ser-
 vice  on  27th  May,  1957.

 Air  France  have  explained  that  the
 action  they  took  in  advising  Shrimati
 Chanan  Kaur  to  postpone  her  journey
 was  in  accordance  with  their  con-
 ditions  of  carriage  and  it  was  with
 great  reluctance  that  they  took  this
 decision  in  the  interest  of  other
 passengers.  They  have  also  produced
 photostat  copies  of  letters  sent  to
 them  by  Shrimati  Chanan  Kaur  and
 her  husband,  Piara  Singh,  stating  that
 the  latter  have  neither  any  com-
 plaint  nor  any  claims  against  Air
 France.  They,  i.e.,  Air  France,  have
 regretted  that  their  action  has  led  to
 some  misunderstanding  and  have
 further  expressed  their  deep  regret
 at  the  occurrence,  which  is  the  first  of
 its  kind  in  the  course  of  their  ser-
 vice  of  33  years  in  India.  They  have
 also  mentioned  that  their  endeavour
 has  always  been  to  serve  their  clients
 to  their  entire  satisfaction  and  assured
 that  this  will  remain  their  first  objec-
 tive  in  all  their  future  dealings.

 24  JULY  957

 ELECTION  TO  COMMITTEES

 Inpran  Councrt.  OF  MepicaL  RESEARCH

 The  Minister  of  Health  (Shri
 Karmarkar):  Sir,  I  beg  to  move

 “That  in  pursuance  of  items
 (xiii)  and  (xiv)  of  rule  24  of  the
 Rules  and  Regulations  of  the
 Indian  Council  of  Medical  Re-
 search,  the  members  of  Lok
 Sabha  do  proceed  to  elect,  in
 such  manner  as  the  Speaker  may
 direct,  two  members  from  among
 themselves  to  serve  as  members
 of  the  Governing  Body  of  the
 Indian  Council  of  Medical  Re-
 search.”

 Mr.  Speaker:  The  question  is:

 “That  in  pursuance  of  items
 (xiii)  and  (xiv)  of  rule  24  of  the
 Rules  and  Regulations  of  the
 Indian  Council  of  Medical  Re-
 search,  the  members  of  Lok
 Sabha  do  proceed  to  elect,  in
 such  manner  as  the  Speaker  may
 direct  two  members  from  among
 themselves  to  serve  as  members
 .of  the  Governing  Body  of  the
 Indian  Council  of  Medical  Re-
 search.”

 The  motion  was  adopted.

 CENTRAL  INSTITUTE  OF  RESEARCH  IN
 InDIGENOUS  SYSTEM  OF  MEDICINE,

 JAMNAGAR

 Shri  Karmarkar:  Sir,  I  beg  to  move:

 “That  in  pursuance  of  item  (7)
 of  Rule  4  of  the  Rules  and  Re-
 gulations  of  the  Central  Institute
 of  Research  in  Indigenous  Sys-
 tems  of  Medicine,  Jamnagar,  the
 Members  of  Lok  Sabha  do  pro-
 ceed  to  elect,  in  such  manner  as
 the  Speaker,  may  direct,  one
 Member  from  among  themselves
 to  serve  as  a  member  of  the  Gov-
 erning  Body  of  the  Central  Insti-
 tute  of  Research  in  Indigenous
 Systems  of  Medicine,  Jamnagar

 4924
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 Mr.  Speaker:  The  question  is:

 “That  in  pursuance  of.  item  (7)
 of  Rule  4  of  the  Rules  and  Regu-
 lations  of  the  Central  Institute  of
 Research  in  Indigenous  Systems
 of  Medicine,  Jamnagar,  the  Memb-
 ers  of  Lok  Sabha  do  proceed.  to
 elect,  in  such  manner  as_  the
 Speaker;  may  direct,  one  Member
 from  among  themselves  to  serve
 as  a  member.  of  the  Governing
 Body  of  the  Central  Institute  of
 Research  in  Indigenous  Systems of  Medicine,  Jamnagar

 The  motion  was  adopted.

 *Demands  for  Grants
 DEPARTMENT  OF  ATOMIC  ENERGY

 Mr.  Speaker:  Now,  we  shall  resume
 further  discussion  and  voting  on  the
 Demands  for  Grants  under  the  control
 of  the  Department  of  Atomic.  Energy
 Shri  V.  P.  Nayar  was  in  possession  of
 the  House  and,  I  think,  .he  wanted
 only  5  minutes,  the  other  day

 Shri  V.  P.  Nayar  (Quilon):  Sir,  I
 think  there  are  other  Members  who
 want  to  speak  and  so  I  would  like
 to  take  only  a  few  minttes  more.

 Yesterday,  before  you  adjourned
 the  House,  I  was  referring  to  the
 inadequacy  of  the  working  of  the
 Raw  Materials  Division  and  I.  had
 incidentally.  referred  to  strontium
 As  we  all  know,  Strontium  is  one
 of  the  rare,  infrequent  elements  and
 one  of  its  commercially.  -  important
 minerals  is  found:  to  occur  in  plenty
 in  Trichinopoly  district.  I  put  a
 question  the  other  day,  about  the
 deposits  of  strontium  in  Trichino-

 Minister
 for  Education  was  pleased  to  answer
 that  the  occurrence  of  Strontium—I am  reading  from  the  answer  fo
 question  No.  232—in  Trichinopoly
 were  investigated  by  the  Geological
 Survey  of  India  in  1939-40  No  de-
 tailed  survey  regarding  the  deposit of  strontium  has  been  made  by  the
 ‘Geological  Survey  of  India’  in’  recent
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 years  and  as  no  detailed  survey  has
 been  made,  it  is  not  possible  to  assess
 the  chances  of  exploitation

 Sir,  as  long  back  as  1939-40  Dr.
 K.  S.  Krishnan  of  the  Geological
 Survey  of  India  made  some  investi-
 gations  and  in  his  publication  of
 1951,  he  says  that  around  half  a
 million  tons  of.  salecitite,  containing
 strontium  must  be  available  in  one
 particular  region  in  ~  Trichinopoly
 We  have  this  basic  information  with
 us.  Yet,  we  find  that  on  one  of  the
 rare  elements,  the  occurrence  of
 which  is  reported  already  by  a  very
 competent  authority,  the  Government
 of  India  have  not  chosen  to  have
 further  investigations  with  a  view  to
 ascertaining  thé  exact  quantity  of
 this.  very  rare  mineral.

 Then,  .there  is  also  another  aspect of  this  Raw  Material  Division  over
 which  I  am  very  much  concerned
 That  is  the  export  of  raw  minerals
 rare  earths  from  the  coast  of  Kerala
 As  you  know,  we.  are  exporting ilmenite.  We  do  not  know  what
 safeguards  Government  have  taken
 to  see  that  only  ilmenite  is  exported
 because  ilmenite  occurs  along  with
 monozite  and  very  many  other  rare
 minerals.  We  know  that  for  some
 time  we  have  been  exporting  ilme-
 nite  and  it  has  béen  done  by  private trade.  Here,  again,  the  House  ‘has
 not  been  taken’  into  confidence  be-
 cause,  in  other  countries  where  there
 are  minerals  of  any  value  for  atomic
 energy,  it  is  publicised

 Here,  I  find  the  Prime  Minister
 giving  an  answer  about  this  in  reply to  a  question  of  mine.  He  says—I am_  sorry,  it  is  not  my  question;  it  is a  question  .  of  Shri  Kumaran—and Shri  Kumaran  asked  aa  question about  the  price  of  ilmenite  and monozite  prevailing  in  the  world market.  We  know  most  of  the:  sup- Plies  of  ilmenite  80  from  Keérala The  Prime  Minister’  could  not  give any  information.  Hé  Said;  “the  in- formation  was  not  feadily  available: the  price  of  this  material  varied  from

 *Moved  with  the  recommendation  of  the  President.  a  a  tone  ey  7  776
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 [Shri  द  P  Nayar]
 country  to  country  and  there  ७  no
 standard  world  price  at  which  ilme-
 nite  is  sold  The  same  varies  from
 £4—l0  to  £5  per  long  ton,  depending
 upon  the  quantity  produced  ”

 I  want  the  Prime  Munster  to  tell
 us  whether  proper  steps  have  been
 taken  to  ensure  that  maximum  prices
 are  obtained  from  our  American  oF
 UK  buyers  for  umenite  sands  we
 collect  and  send  from  the  coasts  of
 Kerala

 I  find  from  the  summary  that  has
 been  given  to  us  that  a  new  company
 has  been  formed  known  as  the  Tra-
 vancore  Minerals  (Private)  Limited
 It  35  said  there

 “A  new  company  owned  in
 equal  shares  by  the  Government
 of  India  and  the  Government  of
 Travancore-Cochin  was  set  up
 for  taking  over  the  existing
 mineral  sand  separation  un-
 dertakings  owned  and  _  operated
 by  the  State  Government  These
 undertakings  now  he  partly  in
 Kerala  State  and  partly  in
 Madras  State”

 Those  undertakings  lie  mostly  in
 my  constituency  and  I  think  I  am
 entitled  to  know  what  the  Govern-
 ment  has  been  dome  in  this  matter
 We  do  not  know  the  capital  struc
 ture  of  the  company  We  do  _  not
 know  what  are  the  terms  and  cor
 tions  We  do  not  know  whether  the
 private  companies  that  are  function
 ing  will  also  be  taken  over  These
 are  very  very  important  matters
 affecting  the  whole  of  our  country,
 and  much  more  my  constituency  be-
 cause  almost  the  entire  mmeral  sand
 that  is  sent  from  Kerala  is  sent  from
 portions  within  my  constituency

 I  would  also  like  the  Prime  Minis-
 ter  to  tell  us  whether  it  is  true—
 Shri  Sreekantan  Nair,  who  was  a
 Member  of  this  House  has  been  heard
 repeating  it  in  this  House—that  there
 fs  some  monopoly  for  some  firms  in
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 the  matter  of  export  of  fimenite.  He
 used  to  say  that  the  Tatas  enjoy  thet
 monopoly  for  export  I  want  to
 know  whether  this  is  a  fact,  whether
 any  private  agency  has  been  en-
 trusted  with  the  export  of  this  mate-
 nal,  in  which  case  I  would  also  Lke
 to  know  the  reasons  why  it  is  _  not
 possible  for  Government  to  handle
 this  very  precious  commodity,  ancd/
 why  it  should  be  given  over  to  some
 private  firms  67  individuals

 I  would  like  the  hon  Prime  Minis-
 ter  to  give  us  at  least  some  infor-
 mation  about  the  functioning  of  the
 new  company  I  know  there  were
 some  previous  agreements  between
 the  workers  and  the  erstwhile  mana-
 gement  How  2s  the  present  ‘om
 pany  going  to  implement  those  agree
 ments?  Are  they  going  to  implement
 them  or  are  those  agreements  to  be
 scrapped  No  details  are  available
 with  us  and  I  think  I  am  entitled,
 as  every  other  hon  Member  is  and
 perhaps  more,  to  know  the  detaf¥s  in
 respect  of  this  company

 Sir,  I  do  not  propose  to  take  more
 time,  but  I  request  the  Prime  Minis-
 ter  to  inform  us  as  to  what  is  happen-
 ing  in  respect  of  matters  I  have
 pointed  out

 Shri  Viswanatha  Reddy  (Rajam
 pet)  Mr  Speaker,  Sir,  the  previous
 two  speakers  speaking  on  this  sub-
 ject  have  dealt  with  m  some  detii!
 particularly  about  the  use  of  isotopes
 etc  with  which  the  Department  of
 Atomic  Energy  Is  concerned  This
 department  is  a  new  one  and
 it  45  coming  up  for  discussion  in
 this  House  for  the  first  time  as
 a  separate  Munistry  It  is  very
 gratifying  to  note  that  this  Ministry
 has  been  placed  under  the  charge  of
 the  Prime  Minister  himself  directly
 That  only  shows  the  extent  of  im-
 portance  with  which  this  subject  of
 atomic  energy  8s  viewed  by  the
 Prime  Minister  as  well  as  the  Gov-
 ernment  of  India
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 The  Prime  Minister  has  said  once
 Ibefore  in  this  House,  and  severa:
 -times  afterwards  outside  this  House,
 ‘that  we  ere  on  the  threshold  of  an
 ‘@tomic  era.  The  full  impact  and  the
 meaning  of  the  Pnme  Miunuster's
 statement  will  have  to  be  realised
 by  all  of  us  in  this  House.

 Most  of  the  countries  in  the  east,
 and  particularly  India,  were  caught
 napping  when  the  industrial  revolu-
 tion  took  place  about  the  middle  of
 the  last  century.  When  that  hap-
 pened,  unfortunately,  we  were  under
 the  heels  of  a  foreign  power  ai  ihe
 full  impact  of  the  industrial  revolu-
 tion  was  not  felt  in  our  countiy
 Ever-  since  that  time  we  have  been
 trying  to  catch  up  with  the  advance
 an  other  countries  and  our  efforts
 nave  always  been  elusive.  Therefore,
 if  at  ali  the  atomic  era  should  over-
 take  the  world,  we  should  be  care
 ful  enough  not  to  be  left  behind  in
 this  revolutionary  change  that  we
 all  anticipate

 Therefore,  It  is  but  natural  that  the
 Government  of  India  should  ६६
 Steps  for  the  production  of  atomic
 energy  In  our  own  country  part
 cularly,  only  for  peaceful  uses  Tha!
 Position  has  been  made  clear  by  our
 leaders,  and  we  are  interested  onlv
 In  the  peaceful  uses  of  atomic  energy
 This  subject,  therefore,  38  of  very
 great  importance  in  this  context,  and
 Yam  verv  glad  that  the  House  is
 taking  a  great  interest  in  this  parti- cular  matter,

 A  few  days  back  I  was  reading  an
 article  written  by  an  eminent  scien-
 tist  on  the  subject  of  atomic  energy It  is  very  interesting  to  recall  to  my
 mind  just  now  and  submit  to  the
 Wfouse  that  the  world  ever  since  3°
 was  born  was  experiencing  tho
 benefits  of  atomic  reaction  He  was
 referring  to  the  processes  that  take
 Place  in  the  sun  every  day  and  every second.

 ह  has  been  very  well  established
 that  the  process  which  supplies the  enormous  amount  of  energy
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 @ven  out  by  the  sun  every second  8  sustained  by  88  pro~ @ess  of  fission  as  well  as  fusion
 taking  place  inside  the  core  of  the
 sun,  He  was  pomting  out  that,  im
 Spite  of  the  fact  that  through  ages this  energy  was  coming  to  us,  it  was
 given  to  the  scientists  only  one  or two  decades  ago  to  realise  the  im-
 portance  of  this  energy  and  science
 was  able  to  discover  this  energy  only a  couple  of  decades  ago.

 That  is  not  the  whole  story.  Al-
 though  the  existence  of  this  energy has  now  been  discovered,  we  are Not  able  to  realise  fully  the  process that  goes  on  inside  the  core  of  the Sun  Science  has  produced  atom bombs  as  well  as  thermo-nuclear weapons  The  energy  that  is  given out  when  these  bombs  are  exploded 48  given  out  with  an  explosive  vio- lence  If  only  st  is  Possible  for  us  to harness  this  huge  amount  of  energy and  utilise  it  for  the  good  of  man- kind,  we  would  have  really  entcred the  age  of  atome  Science.

 I  am  only  describing  to  you,  Sir, the  matter  that  was  contained  in  the article  to  which  I  earher  referred, That  scientist  Proceeds  further  to Point  out  that  even  today  the  pro. cess  of  fusion  as  well  as  fission  that takes  place  inside  the  core  of  the Sun  is  harnessed  by  some  sort  of  a natural  arrangement  which  we  have not  yet  been  able  to  understand That  arrangement  Is  existing  inside the  cora  of  the  sun.  He  says,  if  it had  been  released  with  an  explosive violence  as  it  taker  place  in  the explosion  of  an  atom  bomb  or  a hydrogen  bomb,  the  whole  of  the Solar  system  would  have  been  blown to  pieces  by  now  Since  nothing  of that  sort.  such  a  calamity  has  not
 happened,  it  means  that  the  energy is  being  released  for  the  good  of mankind  in  a  planned  way

 How  is  that  process  Possible  inside the  core  of  the  sun  is  the  main Problem  that  modery  Science  wit] have  to  tackle.  We  are  trying  to have  a  cosmic  research  institution  in Guimarg  in  Kashmir.  No  better
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 place’  cari  be  chosen  “for:  this  put-
 pose.  Cosmic  Tavs,  as  ‘the  House

 that Anows,.  are  primarily  ~particles
 emanate  from  ‘the  gun  itself.  By  an

 intimate  study  of  those  particles  ait

 would  ‘he  possible  for  us  to  Gnd  out  —
 the  processes  that  take  place  inside

 the  core  of  the  sun,  “Therefore,  my

 submission  ig’that  it  is  quite  ~possi-
 ble  that  it  may  be  given  to  an  Indian
 scientist  to  discover  .in  future  the

 very  inaportasit  precesses  that  take
 place  inside  the  -eove..cf  the  sun,  and
 when  that  -happens  are  at  -the
 beginning  of  the  :age  .of  -atamic  era,
 and  atomic  era:  weuld  have  .evertaken
 the  world  with  a-bang,  :almast  with
 an  explosive  vielence.

 My  friends  Shri  V.  P.  Nayar  and

 Shri.Bharucha  have  submitted  -to  the
 -House.a  great  many  details  about  the
 various  uses  in  -biclogy,.  medicine,  in-
 dustry  and  agriculture  of  the  radio

 isotopes.  I  do  not  propose  to  pursue
 that  branch  relating  to  the  use  of  ato-
 mic  energy  for  the  reconstruction  of
 our  country.

 I  propose  to  refer  to  the  production
 of  power  through  ‘the  release  of  atomic
 energy.  Attempts  have  been  made  all
 over  the  world  fer  the  production  af
 power  through  the  use  of  atomic
 energy.  In  fact,  U.K.  is  constructing  a
 very  big  power  station  based  on  the
 release  of  atomic  energy  from  reactor.

 I  was  going  through  this  report  of
 the  Department  of  Atomic  Energy
 when  I  came  across  a  type  of  reactor
 called  Zerlina.  This  reactor  is  a  small

 -one  and  it  uses  not  so  much  the  heavy
 water  and  graphite  but  it  uses  mainly
 uranium,  thorium  and  beryllium.  The
 importance  of  the  use  of  these  products
 in  this  reacter  is  very  evident,  be-
 cause  all  these  minerals  are  available
 in  our  country.  Discoveries  of  depo-
 sits  of  uranium  have  been  recently
 made.  Beryllium  is  known  to  occur
 on  a  large  scale  in  our  country.  Al-
 though  graphite  is  being  ,produced  on
 some  scale  in  some  refineries,  I  do
 not  think  the  availability  of  graphite
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 Government  is  going  to  start
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 would  be  sufficient  for  the  needs  ot
 big-size.  reacters  ;  in.  .qur  scountny
 Therefere,-the  use  of  the  .Zerina  .e-
 actor  in-a  ~widely.  dispersed.  jway.  4m
 our  country  would  be:vesy  handy  m
 future.  E.  power  stations:  are.4o.  -be
 built  through.  4his  atemic.  energy,  the

 need  for  us  would  be  to  build  a  large
 number  of  power  stations  -of  small
 capacity  and  disperse-‘them  all,  over
 the  country.  “Fhat  should-be  our  ab-
 jective.  It  is  not  necessary.  to  build
 a  huge  power  station.  at  -one..  place
 and.  then  take  the  -eurrent  to  .the
 various  villages.  Qur--need  would  be
 to  disperse  the  location  of  these
 power  stations  all  over  the  country.  LE
 that  is  our  objective,  then  certainly
 the  development  of.  the  Zerlina  type
 of  reactor  would  be  ideally  suited  for
 the  conditions  of  our  -country.

 The  swimming  -pool  type  of  reactor
 has  already  gone  into  operation  and
 a  big  reactor  which  is  being  erected.
 with  the  co-operation  of  the  Canadian

 func--
 tioning  before  the  end  of  1958  Al-
 though  ‘these  reactors  are  there,  the
 emphasis..should  -be,,  to.my  mind,  on
 the  Zerlina  type  of  reactor  not  only
 for  the  purpose  of  research,  but  also
 for  the  purpose  of  establishment  of
 power  stations  all  over  the  country.

 A  word  about  the  raw  materials:
 division  of  the  department  of  atomic
 energy.  Shri  V.  P.  Nayar  was  sub-
 mitting  something  about  the  discovery
 of  strontium  and  other  important
 minerals  in  the  various  parts  of  the
 country  and  how.  the  Government  has.
 failed  to  encourage  greater  produc-
 tion  of  these  vital  minerals.  I  have
 been  reading  an  article  about  the.
 prospecting  of  uranium  in  Canada.  As
 you  know,  Canada  is  the  biggest  pro--.
 ducer  of  uranium  today.  How  it  is.
 possible  for  Canada  to  discover  ura-
 nium  in  a  short  while  is  a  story  by
 itself.  In  fact,  the  type  of  large-
 hearted  prospectors  that  are  function~
 ing  in  Canada,  United  States  and

 some  other  countries  -are  not  to:  be:
 found  in  our  country.  The  reason  is:
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 not  far  to  seek.  Governmental  en-
 eouragement  and  distribution  of
 knowledge  and  the  wherewithal  for
 the  prospectors  are  very  poor  in  this
 country.  If  at  all,  the  private  pros-
 pectors  are  discouraged  from  trying
 to  discover  uranium  deposits  or  beryl
 lium  deposits  or  any  other  vital  de-
 posits  in  our  country.  That  is  why  we
 are  lagging  behind  in  the  discovery
 of  all  these  important  minerals  al-
 though  the  geological  department  is
 trying  to  do  its  best.  The  atomic
 energy  department  has  its  own  geo-
 logists  and  parties  are  sent  to  the
 mines;  some  discoveries  are  made  off
 and  on.  Unless  you  have  a  type  of
 large-hearted  prospectors  who  are  ad-
 venturous,  we  cannot  possibly  cover
 every  inch  of  ground  in  our  country
 and  discover  these  important  mine-
 rals  at  an  early  date.

 The  discovery  of  a  single  deposit
 makes  all  the  difference  for  us.  For
 instance,  in  this  report  it  has  been
 mentioned  that  a  large  deposit  of
 titanium  and  thorium  has  been  dis-
 covered  in  Ranchi.  With  this  dis-
 covery,  the  availability  of  thorium  in
 our  country,  the  potential  for  tho-
 rium,  has  been  doubled.  With  several
 more  discoveries  like  that,  we  will
 not  only  be  self-sufficient  with  regard
 to  atomic  minerals,  but  we  will  be
 in  a  very  dominating  position  in  this
 world  with  regard  to  those  minerals.
 Therefore,  I  suggest  this  is  a  field  in
 which  private  prospecting  ought  to  be
 encouraged.  Even  if  these  minerals
 are  of  vital  importance,  Government
 can  have  control  with  regard  to  the
 disposal,  sale  or  use  of  these  minerals.
 In  these  matters  Government  may
 have  monopoly.  But  with  regard  to
 mining  and  prospecting  of  these  mine-
 rals,  unless  private  prospectors  are
 encouraged  in  that  direction,  nothing
 can  happen,  and  teams  of  geologists
 may  take  years  and  years  probably
 before  they  can  discover  sizable  de-
 posits  of  these  materials.

 As  I  have  already  submitted,  beryl-
 lium  is  available  in  large  quantities
 in  our  country  whereas  graphite  is
 very  rare.  If  we  are  to  have  reactors
 based  on  beryllium  entirely,  the  pro-
 duction  of  beryllium  must  increase.
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 Today  we  are  only  producing  beryl-
 lium  as  a  by-product  in  mica  mings
 We  have  only  one  or  two  mines  pro-
 ducing  purely,  beryllium.  Therefore,
 it  is  very  imperative  that  production
 of  beryllium  must  increase.  If,  as  I
 have  submitted  earlier,  the  principle
 is  accepted  that  Government  should
 think  of  the  erection  of  small  power
 factories  and  wider  dispersions  ali
 over  the  country,  we  have  no  other
 go  except  to  find  more  beryllium  in
 our  country.  I  am  sure  the  raw  mate-
 rials  division  of  this  department
 would  do  its  best  to  discover  beryl-
 lium.

 Now  a  word  about  these  nuclear
 and  thermo-nuclear  explosions.  It  is
 well-known  that  our  Prime  Minister
 has  taken  the  stand  that  there  should
 be  a  total  ban  on  nuclear  and  thermo-
 nuclear  explosions.  To  my  mind,  there
 are  two  reasons  why  nuclear  and
 thermo-nuclear  explosions  should  be
 completely  banned.  One  is,  the
 damage  and  harm  that  these  explo-
 sions  might  cause  to  the  people  living
 around  the  danger  zones  where  these
 explosions  are  caused.  Secondly,  due
 to  the  explosion,  the  radiation  or
 radio-activity  in  the  atmosphere  will
 be  increased  and  thereby  it  will  cause
 harm  to  humanity  as  a  whole.  The
 first  reason  is  very  obvious.  Nobody
 would  like  large  numbers  of  people
 to  be  either  killed  instantaneously  or
 through  a  slow  process  of  radiation.
 That  proposition  is  obviously  rejected
 by  everybody.  But  I  have  a  submis-
 sion  to  make  with  regard  to  the
 second  proposition,  namely,  the  tota~-
 lity  of  radio  activity  in  the  atmos-
 phere  would  be  increased  by  this  ex-
 perimentation  of  nuclear  and  thermo-
 nuclear  explosions.  Several  eminent
 scientists  have  stated  that  the  amount
 of  radio  activity  in  the  atmosphere  is
 very  negligible,  and  that  we  need  not
 take  it  into  account  if  we  are  think-
 ing  in  terms  of  harm  that  may  be
 caused  to  humanity  by  this  radiation.
 In  fact  they  have  suggested  that  the
 radiation  which  the  earth  receives
 every  day  from  the  sun  is  much  more
 than  the  radiation  that  may  ever  be
 produced  by  these  explosions.  There-
 fore  my  submission  is  this.  Unless
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 the  scientist  is  made  aware  of  the
 amount  of  energy  available  or  re-
 leased  in  a  nuclear  or  thermo~nuclear
 process,  how  can  we  be  able  to  har-
 ness  that  energy  and  utilise  it  for  the
 purpose  of  humanity?

 ‘I  would,  therefore,  plead  not  for  a
 total  of  these  thermo-nuclear  explo-
 sions,  especially  in  view  of  the  fact
 that  the  radiation  caused  thereby  is
 not  likely  to  harm  humanity  as  such
 on  a  large  scale.  It  may  harm  the
 people  living  in  that  area  of  explo-
 sion.  My  submission  is  that  there
 should  be  international  co-operation
 in  the  matter  of  exploding  these
 thermo-nuclear  weapons.  Areas  like
 Siberia  or  Antarctica  should  be  set
 apart  where  it  is  possible  to  experi-
 ment  these  nuclear  and  thermo-nuc-
 lear  weapons.  If  there  is  international
 agreement,  we  can  have  a  fleld  where
 every  country  could  take  their  nuclear

 ‘and  thermo-nuclear  weapons.  They
 will  make  a  thorough  and  scientific
 study  of  the  consequences  of  such  ex-
 plosions.  It  might  be  possible  for  the
 scientists  and  the  engineers  to  evolve
 8  process  of  harnessing  this  huge
 amount  of  energy  and  utilise  it  for  the
 benefit  of  humanity.

 I  know  I  am  treading  on  a  deli-
 cae  fiela.  f  nauw  I  may  be  accused
 of  saying  something  which  will  be
 More  serious  than  what  the  House
 would  think.

 In  conclusion,  I  would  make  a  sub-
 mission  with  regard  to  the  sugges-
 tions  voiced  by  Shri  V.  P.  Nayar  as
 well  as  Shri  Bharucha  that  the  allot-
 ment  for  this  Ministry  should  be
 substantially  increased.  They  said
 that  if  there  is  any  Ministry  which
 deserves  more  money,  it  is  this  Minis-
 try.  If  there  was  such  a  motion—if  I
 may  describe  it  as  the  opposite  of  a
 cut  motion—-I  for  one  would  have
 certainly  supported  it.

 With  these  words,  I  support  the
 Demand  for  the  Department  of  Ato-
 mic  Energy.

 Shri  Tyabji  (Jalna):  Mr.  Speaker,
 Sir,  during  the  general  discussion  on
 the  Budget,  the  hon.  Member  for

 *  gt  en
 Sitamarhi,  ‘Acharya  Xripalani  had
 made  some  critical  remarks  about  the
 working  of  the  Department  of  Atomic
 Energy.  In  his  reply  the  hon.  Prime
 Minister  had  remarked  that  he  was
 not  aware  that  the  Hon.  Member  had
 ever  been  a  professor  of  Atomic  Phy-
 sics.  Therefore  the  House  will  ex-
 cuse  me  if  I  begin  by  giving  my  cre-
 dentials  to  speak  on  this  subject.

 When  I  obtained  my  post-graduate
 degree,  the  subject  of  atomic  physica
 was  not  the  fashionable  subject  and
 I  obtained  my  post-graduate  degree
 in  the  General  Theory  of  Relativity.
 But  from  949  to  1954,  for  5  years  and
 a  half  I  was  in  Cambridge,  the  home
 of  atomic  physics.  There  I  worked
 under  Prof.  Dirac,  whose  name  is  one
 of  the  greatest  in  atomic  physics.  I
 hold  a  research  degree  of  the  Uni-
 versity  of  Cambridge  today  in  atomic
 physics.

 I  have  read  the  report  of  the  De-
 partment  of  Atomic  Energy  with
 great  care.  So  far  as  the  work  that
 has  been  done  is  concerned,  it  is  no
 doubt  excellent  though  there  is  not
 enough  material  in  the  report  to  pass
 judgment  in  the  matter.  Nor  could  it
 be  reasonably  given  in  the  report
 which  is  intended  for  circulation
 among  Members  of  Parliament,  most
 of  whom  are  not  atomic  physicists.
 Nevertheless  I  feel  I  have  a  grouse
 against  the  Department  of  Atomic
 Energy.  I  have  a  grouse  not  because
 of  what  it  has  done  but  for  what  it
 has  prevented  from  being  done.

 If  we  turn  to  page  2  of  the  report
 we  find  that  the  work  of  the  Trombay
 Atomic  Energy  Establishment  is  orga-
 nised  in  three  main  groups—the  phy-
 sics,  the  chemistry  and  the  engineer-

 ‘ing  groups.  Then  we  find  that  the
 physics  group  consists  of  the  follow-
 ing  divisions:  theoretical  physics,
 applied  mathematics,  nuclear  physics,
 reactor  control,  electronics,  air  moni-
 toring  and  health  physica.
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 ‘Then,  the  report  goes  on  to  tell  us
 what  has  been  done  regarding  the  air
 monitonng  division,  the  health  dvi-
 gion,  the  reactor  control  division,  and
 the  nuclear  physics  division  But
 nothing  is  said  as  to  what  has  been
 done  in  the  theoretical  physics  divi-
 sion  It  must  be  remembered  that  the
 Secretary  to  this  Department  is  or,
 rather,  was  one  of  the  great  names  in
 theoretical  physics

 If  we  turn  to  page  l2  we  find  that
 Dr.  Bhaba  was  away  from  India  from
 August  to  November,  3956  and  during
 this  period  he  had  discussions  with
 the  French  Atomic  Energy  Commis-
 gion,  he  led  the  Indian  delegation  to
 the  United  States,  and  he  visited  the
 Chalk  river  plant  All  these  are  very
 good  things,  but  I  would  have  wished
 that  instead  of  those  Dr  Bhaba  had
 written  one  of  the  papers  lke  which
 he  did  prior  to  1948  Admunistrative
 work  and  leading  delc,ation.  can  be
 done  by  second  class  physicists  and
 there  are  many  such  m  India_  But
 theie  are  very  few  physicists  in  India
 who  can  write  a  pape:  for  which  they
 would  be  elected  a  Fellow  of  the
 Royal  Society  This  is  what  I  mean
 when  I  say  that  I  have  8  grouse
 against  the  Atomic  Energy  Estab-
 lushmcnt  for  having  Prevented  what
 would  have  becn  done

 There  १2५  anothe:  aspect  which  I
 wish  io  bring  to  j;our  attention  Ato-
 mic  energy  ह  a  very  good  thing  and
 it  maj  change  the  face  of  the  world
 But  then  making  comment  is  also  8
 ver,  food  tninmg  and  it  3s  also.  very
 consiaerably  changing  the  face  of  the
 world  Essentially  making  atomic
 energy  735  no  different  from  any  other
 industilal  cntcrprise  and  there  is
 nothing  particularly  secret  about  it
 Every  manufacturing  proccss  has  got
 its  know-how,  77  I  may  use  this  con-
 venient  Jargon  This  know-how  1S,  to
 a  ceitun  «extent,  secret  and  may  cost
 moncy  to  get  But  if  we  say  that  we
 are  doing  research  in  the  Atomic
 Energy  Establishment,  we  are  only
 debasing  the  word  ‘research’  Re-
 search  m  atomic  physics  can,  in  fact,
 be  easily  measured  There  are  m  the
 whole  world  only  a  score  of  reputable
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 Journals  publishing  the  work  of  re~
 search  m  physics  The  Japanese  have
 one  of  considerable  status  I  am  sorry
 to  say  that  there  is  no  journal  m
 theoretical  physics  in  India  of  any
 great  status  Most  Indians  publish
 their  work  in  English  and  American
 journals  What  I  would  like  to  know
 is,  how  many  pepers  have  the  staff
 in  the  Atomic  Energy  Establishmeat
 in  Trombay,  which  is  called  in  the  re-
 pait  India’s  centre  for  research  and
 development  in  the  field  of  atomic
 energy,  published  The  report  does
 not  say  how  many

 May  I  submit  that  India’s  greatest
 contribution  to  the  history  of  the
 human  race  has  been  m  the  field  of
 thought  We  may  have  in  the  past
 created  great  wealth  Even  now,  what
 with  our  Five  Year  Plans—,we  may
 Succevd  in  creating  wealth  But  let  us
 not  forget  that  an  Indian  created  out
 of  his  mind  the  decimal  systeni  Let
 us  not  forget  that  India  gave  birth  to
 Ramanujam  whose  theorems  in
 mathematics  are  still  bemg  studied
 and  are  an  ulmost  infinite  source  of
 fiuitful  ideas  Let  us  not  forget  that
 Chandrasekhar,  Professor  of  Astro-
 physics  in  Chicago  WS  an  Indian  I  do
 not  hesitate  to  call  him  one  of  the
 greatest  Inving  Indians  It  is  a  remark-
 able  fact  that  at  least  in  recent  times,
 great  Indian  thinkers  and_  creators
 have  often  had  to  leave  their  own
 country  to  find  an  atmosphere  in
 which  they  can  wotk  and  crcate  in
 some  other  land  Chandiasekhar  1s.
 m  Chicago  Another  Indian  28  first
 class  mathematicjan  and  quantum
 mechanist  3५  in  New  York  I  have  got
 in  my  hand  a  book  the  title  of  which
 is  Quantum  Theory  of  Radiation  by
 Heitler  It  3s  not  a  text  book  It  78
 largely  a  summary  of  the  more  im-
 portant  papers  in  atomic  research
 published  during  the  period  that  I
 was  myself  at  Cambridge  The  book
 has  got  an  author  mndex  If  we  turn
 to  the  author  index  we  find  that  the
 name  of  Di  Bhabha  appears
 four  times  But  this  7  in  respect  of
 papers  written  before  945  If  we  go
 further,  we  find  there  is  a  name
 Gupta,  whose  name  appears  five
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 times.  His  references  are  exceeded
 only  by  those  of  Dirae  and  of  Feyn-
 mah.  Who  is  this  Gupta  and  where
 is  He?  I  “dé  fiot  know  how  many
 Menibers  of  ‘this  House  know  this

 “do  not  know  whether  even  the
 Members  who  have  spoken  on  this
 subject,  who  may  be  présumed  to
 have  an  interest  in  this  matter,  Rnow
 about  Gupta.  I  am  -not  sure  whether
 the  Prime  Ministe?  himself  knows
 about  this  Gupta.  This  young  man,
 when  I  last  heard  of  him,  was  in
 Ontario.  He  came  to  Cambridge  when
 I-was  there,  and  when  he  was  writing
 some  of  the  papers  which  are  now
 cited  in  MHeitler’s  book.  He  was
 wondering  whether  after  he  obtain-
 ed  hig  Ph.  D.  in  Cambridge,  he  would
 find  employment  in  his  own  land.  He
 has  been  unable  to  find  employment.
 So  far  as  I  know,  he  is  now  in
 Ontario.  What  is  the  remedy  for  all
 this.  On  page  8  of  the  report  of  the
 Ministry  we  read  that  the  Tata  Insti-
 tute  of  Fundamental  Research  has
 been  recognised  by  the  Government
 of  India  as  a  national  centre  for  ad-
 vanced  study  of  fundamental  re-
 search  in  mathematics  and  nuclear
 science  and  that  it  falls  within  the
 purview  of  this  department  for  ad-
 ministrative  purposes  and  that  this
 Institute  works  closely  with  the  Ato-
 mic  Energy  Establishment  at  Trom-
 bay.  When  the  Tata  Institute  of
 Fundamental  Research  was  started
 and  Dr.  Bhabha  was  appointed  its
 director,  some  of  us  had  high  dreams.
 We  hoped  that  this  would  form  an-

 ,other  Princeton  Institute  of  Funda-
 mental  Research  where  Einstein  work-
 ed  during  his  last  days.  India  had
 sufficient  brains  to  make  it  another
 Princeton.  The  index  of  Heitler’s  book
 proves  that.  But,  it  was  not  to  be.  I
 appeal  to  the  Prime  Minister  to  look
 into  this  most  important  matter,  not
 only  for  India  but  for  the  creative
 thinking  of  the  whole  human  race.
 Why  is  it  that  the  young  men  whose
 names  figure  in  the  index  of  this
 book,  cannot  earn  their  living  here?
 Why  have  they  got  to  go  to  foreign
 countries  to  earn  their  living  and

 24  JULY  1957  Demands.  for,  Grants  4940

 create  their  theorems?  What  is  the
 remedy  for  all  this?

 Oné  thing  is  cértain.  If  the  Priny
 Minister  wants  the  Tata  Institute  0
 Fundamental  Research  to  work  as  the
 Princeton  Institute  does  and  to  attract.
 Indian  Einsteins  to  its  colloguium
 rooms.  It  must  be  removed  frorn  thé:
 atmosphere  of  the  Public  Service
 Commission,  promotions  and  pay
 scales.  The  institution  must  have  its
 owt  professors,  selected  by  their  own
 peers  in  atomic  physics  and  mathe-
 matics,  as  the  Cambridge  professors.
 are.  Once  selected  and  appointed,
 there  must  be  nothiig  for  them  to
 be  afraid  of  and  in  fact,  nothing  for
 them  to  hope  for,  so  far  as  promotion
 is  concerned,  as  there  is  nothing  for,
 the  Supreme  Court  Judges  to  be
 afraid  of  and  nothing  more  for  them
 to  hope  for.  That  is  the  only  atmos-
 phere  in  which  research  will  thrive.

 Shri  S.  V.  Ramaswami  (Salem):
 Sir,  I  not  merely  support  this  demand,
 but  I  regret  that  the  demand  has  not
 been  more.  It  appears  to  me  that  we
 are  going  about  this  atomic  energy
 question  in  a  somewhat  halting  man-
 ner,  I  do‘not  think  the  House  will
 grudge  granting  more  if  the  Govern-
 ment  had  asked  for  more.  The  rate
 at  which  we  seem  to  be  progressing.
 is  somewhat  slow,  when  we  go  ab-
 road  and  see  how  things  are  progress-
 ing  there.  No  doubt,  we  are  interest-
 ed  in  atomic  energy  only  for  peace-
 ful  purposes,  We  are  not  interested
 in  lethal  purposes.  We  shall  never  be
 interested  in  atomic  energy  for  lethal
 purposes.  Even  for  peaceful  purposes,
 it  appears  to  me  that  we  should  go
 faster  than  we  are  doing.

 It  was  my  good  fortune  to  visit
 Oakridge,  Tennesse.  The  very  sight  of
 it  took  my  breath  away.  It  is  a  vast
 city  devoted  only  to  the  problem  of
 atomic  energy.  I  gathered  that  there
 were  about  3000  scientists  working.
 there.  It  is  no  use  comparing  that
 with  the  situation  in  our  country.  We
 have  not  got  the  means.  When  we  see
 all  that,  we  feel  that  the  money  that
 we  are  going  to  grant  for  this  is
 small.
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 In  my  humble  view,  there  is  a  great
 deal  of  secrecy  about  this  department
 which,  I  submit,  we  ‘might  well  shed:
 There  ig  a  %eheral.  air  of  secrety.  We
 never  mention  anything  ‘about  atorfic
 energy.  But,  wherever  we  go  in  the
 United  States,  even  little  boys;  ur-
 chins,.seem  to  know  much  more  than
 adults  in  our  country  seem  to  know.
 That  is*“because  the  general  level  of
 information  and  education  is  much
 higher  there  than  we  are  having.

 ‘This  brings  me  to  the  point  that
 more  attention  should  be  paid  to  ato-
 mic  physics  in  our  colleges.  It  is  no
 good  merely  saying  that  the  future
 lies  with  atomic  energy.  Unless  we
 take  steps  to  pepularise  the  study  of
 atomic  energy,  we  cannot  progress,
 We  must  start  branches  dealing  with
 atomic  physics  in  the  colleges.  I  do
 not  mind  if  you  don’t.  have  enough
 funds.  I  don’t  mind  your  closing  cer-
 tain  departments  and  taking  those
 funds  for  the  development  of  this  de-
 partment  of  atomic  physics.

 The  other  day,  when  I  was  there,
 papers  flashed  that  one  professor,  a
 young  man  of  35,  Dr.  Alwares,  a  Pro-
 fessor  in  the  California  Institute  of
 Technology,  discovered  some  particles
 inside  the  atom.  I  am  not  a  technician;
 I  am  not  a  scientist.  It  was  amazing.
 It  was  put  out  that  he  has  discovered
 something  which  would  give  even
 greater  energy  than  any  other  fis-
 sion  or  fusion  would  give.  Now  I
 was  surprised  to  see  that  his  age  was
 only  35.  How  is  it  that  such  young
 persons  are  able  to  make  discoveries
 in  that  country  so  great  and  so  funda-
 mental  in  importance?  Is  it  not
 because  the  general  level  of  know-
 ledge  that  is  imparted  in  the  colleges
 is  much  greater  than  what  we  find
 here?  I  do  believe  the  Prime  Minister
 will  pay  great  attention  to  see  that
 the  study  of  atomic  energy  is  attend-
 ed  to  a  much  greater  extent  in  our
 colleges  and  if  necessary  additional
 funds  are  provided  for  that  purpose.

 That  brings  me  also  to  the  question
 of  the  search  for  atomic  materials.  I
 put  out  the  idea  some  years  ago  that
 even  students  in  geology  must  be

 furnished  with  geiger  counters  so  that.
 during  their  excursions  and  holidays.
 they  ‘may  be  able  to  find  “dui  where
 these  mutterialy  are  available.
 ae  De  tae  ¢  \

 This-is  a  vast  country.  I  do  not.
 know  whether  I  have  committed.  any
 offence  ‘in  bringing  a  geigér  counter:
 with  me  which  proved  useful  duritg.
 the  elections.  I  took  it  with  me  ard
 I  discovered....

 Shri  Narasimhan  (Krishnagiri)  ४:
 Votes?

 Shri  S.  V.  Ramaswami:  My  friend.
 may  think  it  fit  to  make  fun,  but  I
 am  making  a  serious  statement.

 Shri  Narasimhan:  You  did  not  Iend.
 it  to  me,  that  is  my  grievance.

 Shri  S.  V.  Ramaswami:  I  took  it
 with  me  in  the  course  of  my  election.
 compaign  and  on  the  mountain  top  I
 could  see  my  ear  drums  being  prick-
 ed  by  the  fiying  articles.  I  immedi-
 ately  reported  this  matter  to  the  cor--
 respondents  and  believe  they  are
 going  through  that  matter.  I  am  a  lay
 man,  I  am  not  a  scientist.  If  I  could
 do  this  little  bit  of  service  to  my
 country,  I  am  sure  the  students  in
 geology,  if  they  are  furnished  with
 these  things,  will  be  able  to  make
 some  substantial  contribution  to  our
 country.

 With  regard  to  these  geiger  coun-
 ters,  I  do  not  know  whether  they  are:
 made  here.  Sometime  ago  I  asked  a
 question  but  it  was  not  allowed.  But
 they  could  be  bought  almost  for  a
 song  in  some  of  the  shops  in’  the  USA.
 Originally  the  price  was  somewhere
 aboyt  750  dollars,  but  they  were  avail-
 able  for  sale  during  the  Christmas
 season  for  55  dollars.  I  asked  how
 this  was  and  they  told  me  this  was
 because  there  was  surplus  stock.  We.
 might  buy  this  stock  and  get  them  dis-
 tributed  to  the  college  students.

 In  Trombay  we  have  this  research
 station.  What  is  the  provision  that  we.
 have  made  for  the  disposal  of  the.
 waste?  Are  we  throwing  it  into  the
 sea,  or  are  we  burying  it  in  the  land.
 In  either  case  there  is  a  danger.  I  be-
 lieve  we  have  not  paid  sufficient
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 attention  to  the  disposal  of  the  waste.
 ‘I  do  believe  that  proper  steps  will
 ‘be  taken  in  consultation  with  the
 Scientists  for  its  proper  disposal.

 My  question  hi;  been  disallowed.
 “This  is  the  occasion  for  me  to  raise  the
 Assue.  "

 it.

 Shri  S.  द  Ramaswami;  Our  Prime
 ‘Minister  has  always  been  urging  the
 cessation  of  nuclear  explosions.  The
 ether  day  the  Defence  Minister  of
 the  U.K.  stated  that  any  agreement  on
 sfessation  of  nuclear  explosions  would
 not  stop  further  development  of  the
 inter-continental  ballistic  missile.  I
 put  a  question  and  it  was  disallowed
 because  it  is  too  premature.  My
 humble  submission  is  that  it  is  not
 too  premature.  They:  have  already  ex-
 ploded  some  of  these  missiles.  They
 have  miscarried  no  doubt,  but  they
 will  be  put  in  the  proper  direction

 _and  ultimately  they  will  be  able  to
 do  it.  If  these  missiles  fitted  with
 hydrogen  warheads  can  be  Jet  of  into
 the  air,  the  safety  of  the  world  will
 ‘be  as  much  in  danger  as  from  nuclear
 .explosions.  I  do  not  know  how  no
 statement  has  been  made  in  regard
 to  these  missiles.  I  believe  our  Prime
 Minister  will  say  something  about
 ‘this  also  when  he  has  wholeheartedly
 -condemned  nuclear  explosions.

 Shri  P.  K.  Deo  (Kalahandi):  The
 Budget  provides  for  Rs.  30  lakhs  for
 atomic  energy  research.  There  is  one
 reactor  functioning  in  Trombay,  and
 on  the  20th  January  when  our  hon.
 Prime  Minister  opencd  the  reactor,  he
 remarked  that  India  would  never  use
 the  energy  for  evil  purposes  “what-
 ever  might  happen  and  whatever
 ‘might  be  the  circumstances”.  I  humb-
 ly  submit  that  our  research  may  not
 be  confined  only  to  peaceful  uses.  It
 should  be  expanded  for  defensive
 purposes  also.  In  these  atomic  days,
 to  think  of  defence  in  terms  of  our
 conventional  weapons  is  meaningless,
 and  many  military  experts  have  re-
 gnarked  that  more  research  should  he

 Shri  Narasimhan:  He  may  disallow

 s:  ’ eo.

 carried  out  in  this  atomic  energy  for
 our  defence  purposes.  There  is  no  use
 keeping  up  the  old  level  of  produc-
 tion  of  conventional  weapons  when
 atomic  military  strategy  has  been  ac-
 cepted  as  part  of  military  thinking
 and  especially  when  our  neighbour
 Pakistan  most  probably  has  been
 equipped  with  atomic  weapons.

 In  this  connection,  I  bring  to  the
 notice  of  the  House  a  news  items  in
 the  Indian  Express  that  appeared
 some  time  in  December  last  year.  The
 item  said:

 “Authoritative  sources  in  Karachi
 said  that  combined  Pakistan  army
 and  air  force  exercises  would  be
 held  under  theoretical  nuclear  war
 conditions  from  December  4  to  37
 somewhere  in  north  of  West  Pak-
 istan.”

 And  it  further  said  that  it  was  the
 first  time  that  a  nuclear  bias  was
 being  given  to  the  military  exercises
 in  that  country.

 If  we  conduct  research  in  atomic
 energy  for  our  defence  purposes,
 that  does  not  take  away  the  non-
 aggressive  character  of  our  country.
 We  are  pledged  to  peace  and  we  main-
 tain  that.  We  are  pledged  to  Gandhi-
 an  non-violence,  but  still  we  have  an
 army  for  our  defence  purposes.  Simi-
 luriv,  for  our  defence  purposes  if  we
 expand  the  rescarch  in  this  particu-
 lar  subject,  it  wil]  be  most  helpful  for
 our  security  purposes.

 Secondly,  there  have  been  many
 reports  in  the  papers  regarding  the
 sporadic  occurrence  of  atomic  mineral
 deposits  in  various  parts  of  the
 country.  I  must  humbly  submit  before
 you  that  there  should  be  a_  regular
 survey  department  like  the  Geologi-
 cal  Survey  under  this  department  so
 that  we  can  know  where  the  minerals
 actually  occur.

 Regarding  atom  for  peace,  there
 has  been  a  great  controversy  regard-
 ing  the  use  of  atomic  power  for  peace-
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 ful  purposes  Though  the  previous
 speakers  have  most  emphatically
 Mated  that  ths  energy  could
 be  utilised  for  peaceful  pur-
 poses,  I  bring  to  your  notice
 the  statement  of  cur  Rajajl  He  said
 that  there  were  potential  dangers  in-
 volved  even  in  the  peaceful  use  of  the
 nuclear  material  To  decide  this  con-
 troversial  issue,  at  would  be  most
 proper  that  the  matter  be  left  to  the
 experts  and  the  scientists
 23  brs.

 Lastly,  l  associate  myself  with  the
 sentiments  expressed  in  this  House
 regarding  the  stoppage  of  nuclear  test
 explosions  <A  resolution  to  this  effect
 has  already  bcen  passed  in  this  House
 during  the  last  session,  and  we  would
 like  to  know  how  fa:  the  matter  has
 been  pursued  by  Government  in  the
 United  Nations  Organisation  or  in
 similar  bodies,  and  what  the  result
 has  been

 Smce  this  is  a  very  powerful
 weapon,  I  humbly  submit  that  the
 know-how  of  atomic  power  should
 best  be  utilised  for  the  good  of  the
 people  lest  it  should  turn  out  to  be
 like  a  loaded  pistol  in  the  hand  of  a
 small  baby

 Shri  Narasimhan.  Owing  to  want
 of  time,  I  am  not  able  to  say  all  the
 things  that  I  would  like  to  say  But
 I  would  like  to  ask  for  clarifications
 on  one  or  two  points

 In  the  brief  reports  of  the  activities
 of  the  Atomic  Energy  Department,  at
 page  9,  it  is  mentioned  that

 ‘Senior  and  junior  fellowships
 tenable  for  foreign  workers  have
 also  been  instituted  in  the  follow-
 ing  categories  There  has  how-
 ever  been  no  response  to  these
 fellowships  ”

 These  fellowships  are  for  Rs  400  and
 Rs  250  respectively  I  would  like  to
 know  why  there  was  no  i  response,
 whether  qualified  people  did  not  apply
 or  whether  the  fellowship  amounts
 were  not  attractive

 Then,  there  is  reference  to  air
 monitoring  to  find  out  the  pollution
 of  the  air,  and  to  what  extent  radio-
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 active  dust  has  fallen  and  so  on  Buf
 I  am  anxious  that  there  should  be
 sea  monitoring  also  In  view  of  the
 fact  that  we  are  having  these  test  ex-
 plosions  in  and  around  the  Indrans
 ocean,  studies  have  got  to  be  made
 also  of  how  the  marine  living  creatur-
 es  are  affected  It  is  stated  in  the  hter-
 ature  that  has  been  furnished  to  us
 that  the  radio-active  pollution  of  sea-
 water  may  be  considerably  low,  but
 the  fish  and  other  living  creatures  in
 the  sea  are  able  %  absorb  and  con-
 centrate  the  poisonous  material  Stron-
 tium,  and  if  these  fish  etc  are  taken)
 as  articles  of  food,  they  would  prove
 to  be  very  dangerous  Just  as  in  the
 human  system,  the  throat  glands  col-
 lect  .0dine,  lkewise,  the  fish  also-
 have  the  knack  of  collecting  this  poi-
 sonous  Strontium,  though  water  pol-
 lution  ४5  generally  very  much  below
 the  danger  point  I  would,  therefore,
 like  to  know  what  precautions  §  are
 being  taken  in  and  around  our  coastal
 zones  in  this  regard,  and  what  steps
 have  been  taken  to  find  out  whether
 the  animal  and  vegetable  kingdoms.
 hving  under  the  sea  are  affected
 either  below  danger  point  or  above
 dangei  point  This  has  to  be  watched
 to  a  considerable  extent  I  would  hke
 that  some  money  35  spent  on  this  also

 Before  the  world-wide  agreement
 was  arrived  at  about  atomic  research,
 it  was  the  usual  practice  to  keep  all
 this  hterature  about  atomic  energy
 and  radio-activity  and  so  on  a
 complete  secret,  that  s,  Iitera-
 ture  about  discoveries  and  other
 things  In  India  we  have  the  Atomic

 mergy  Act  Now  that  there  is  a
 general  agreement  on  this  matter
 throughout  the  world  —I  do  not  know
 whether  we  shall  be  justified  im
 doing  so  I  would  suggest  that  this
 secrecy  should  be  gradually  relaxed,
 there  should  be  no  hush  policy  about
 it  so  that  science  in  this  country  can
 grow  without  suppression

 The  Prime  Minister  and  Minister  of
 External  Affairs  (Shri  Jawaharlal
 Nehru)  Mr_  Speaker,  Sir  in  the
 course  of  this  discussion,  almost  every-
 one  has  emphasised  the  necessity  for
 us  to  go  ahead  as  far  as  we  can  in  the
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 development  of  atomic  energy.  in  this

 -country.  The  subject  is  naturally  one
 which  rather  excites  the  imagination  of
 évéryone,  And  there  is  a  feeling,  as
 soméoné  has  said,  that  in  this  matter  at
 lédst  wé  SHould  not  lag  behind,  as  we
 did,  when  the  industrial  revolution
 todk  place.  I  can  say  nothing  more
 about  it  except  that  we  have  no  inten-
 tioh  of  lagging  béhind,  in  so  fay  as
 résources  étc.  permit.

 Apart  from  the  theoretical  as  well
 ‘ag  practical  necessity  of  keep-
 ing  abreast  of  this  new
 realm  of  knowledge  and,  dis-
 covery,  there  is  this  aspect  that
 from  the  |  power  point  of  view,  it  is
 likely  to  he  of  the  utmost  importance
 for.  us  in  India  to  utilise  the  atomic
 power  for  peaceful  purposes.  We  hear
 a  lot  about  the  use  of  iron  and,  coal
 and  oil  for  purposes  of  power.  But.  it
 is  rather  a  sobering  thought  that  if
 by  any  chance,  we  used  our  power
 supplies  at  the  rate,  let  us
 say,  that  the  United  States  is  using
 them  at—which  is  a  tremendous
 rate—,  they  disappear  in  a  very
 short  time,  and  we  finish  them

 “up  in  the,  course  of  a  generation  or
 more—TI  forget  exactly  how  long.

 Shri  Naushir  Bharucha  (East  Khan-
 desh):  Thirty-five  years

 Shri  Jawaharlal  Nehru:  It  may  be
 ‘twenty-five  or  thirty-five  years.  It
 -does  not  matter.

 So  far  as  we  khow  about  the  coal
 we  tiave,  arid  the  oil  we  have—we  now
 liope  to  have  niore  oil  than  we  thought
 first,  and  I  béliéve  that  we  are  likely

 to  discover  oil  iri  sevéral  parts  of  India
 ——thé  fact  rémains,  however:  that  our
 ‘power  resources  poteritial,  considering
 our  population,  is  not  great,  for  we
 cannot  mérely  deal  with  the  present
 gétiération,  but  we  Havé  to  build  for
 the  future.

 Now,  therefore;  as  far  as  one  can
 see,  the  main  source  of  power,  apart
 from  the  conventional  sources:  has:  to
 ‘he.  atomic  .energy.  So,  it,  becomes  a
 -duestion  of  extreme  practical  impor-~
 ‘tance.  for  us  to  develop  power  from
 atomic  sources.
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 It  is.  éyrious  that  only.  about,  pers
 haps,  three  or  four  years  ago,  people
 talked  father  vaguely  about  using
 atomic  energy  for  power  purposes;
 drid  thére  were  hardly  any  definite
 plans.in  almost  any  country,  al-
 though,  no  doubt,  in  the  United  States
 and  England  and  the  Soviet  Union,
 there  were  some  efforts  being  made
 to  that  end.  But  the  progress  since
 then  has  been  so  rapid  in  some  of
 these  countries,  that  now,  it  is  taken
 for  granted,  which  it  was  not  then.

 —<Then;  it  wis  a  kind  of  advénture  in
 the  sense  that  it  could  be  used  for
 Civil  purposes.  But  it  was  not  an
 economic  proposition.  Today  it  _is
 récognised  that  it.is.an  e¢onomic  pro-
 position,  and  it  is  likely  to  become
 more  arid  more  so.

 Of  course,  at  the  present  moment,
 at  any  raté,  no  one  would  think  of
 our  going  to  a  coal-field,  let  us  say,
 and  putting  up,  an.  atomic  energy
 plant  there.  That  is,  if  you  are  near
 the  source  of  power,  that  is,  coal,  or
 some  hydro-electric  concern,  you ier

 But  where  you  go  away  from  the

 source,  go  away  some  distance  from
 the  coal-fields  or  from  hydro-electric
 power  where.  ih  fact,  you  may  have. to  take  vast  quantities  of  coal  to
 create  power,  there,  even  today,  it
 might  well  be  chéaper  to  have  an
 atomic  energy  plant

 Take  Delhi.  We  have  to  put  up
 something  here.  We  have  to  bring
 coal  from  800,  900  or  000  miles
 away.  There is  the  question  of  trans-
 port  and  so  much  of  cost,

 I  would  make  two  points.  The  first
 is  that  India

 aust
 have  some  addi-

 tional  sources  of  power,  apart  from
 conventional  sources,  if  it  is  to  Bo
 ahead:  and  give  higher  standards  to
 our  people.  Secondly,  it.is  possible  te
 do  it  thftough  proper  development.  ,of
 atomic  energy  now.  Therefore,  thé
 third  point  comes  out  and  you  must
 try  to  do  it.  Indeed,  we  are  trying  to
 do  so
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 Many  hon.  Members  who  have

 ड्  pein
 have  congratulated  the  Ato-

 Energy  Department  on  the  work
 fhey  Havé  ‘dotie.  Some  have  criticised
 them  or  Said  that  they  ought  to  do
 ‘hitch  more  than  What  they  have  dorie
 Tt  is  not  very  éasy  té  have  a  correct
 meédsurément  of  what  one  can  do  and
 ‘one  could  have  done  ifwe  had  pro-

 ded  differently.  But  the  fact  re-
 Wiis  that  the  dévelopment  of  atomic
 energy  work  in  Iddia  has  been  ré-
 markably  rapid  and)  if  I  may  say  so,
 yetharkably  good!  Béth  facts  have  to
 be  borfie  in  mind.  A’  ४0  whether  it
 could  not  be  better  or  whéther  we
 ould  not  be  more  rapid,  it  is  opén
 to  one  to  have  an  opinion.  But  the
 Atomic  Energy  Department  as  such
 Was  Started  three  years  ago  in

 ugust  Of  course,  before  that
 there  was  the  Atomic  Energy  Cém-
 fnission,  which  alsé  did  that  work

 In  August,  1954,  I  think  we  spent
 about  Rs.  Lai  crores  on  atomic
 energy  work  here.  Money  is  not  much
 of  a  test,  but  still  it  helps  us.  to  under-
 stand  what.  we  are  doing.  Two  years
 after  that,  that  is,  in  the  current  year,
 we  are  spending  48  times  that  amount.
 4t  has  incregsed  twelve-fold,  and  we
 are  spending  about  Rs.  423  crores.

 I  may  inform  the  House  that  nobody
 in  the  Gqvernment  of  Tndia—neither
 the  Finance  Ministry  nor  any  other

 inistry—anxious  as  we  are  to  have
 economy  to  save  money  has  ever  re-
 fused  any  urgent  demand  of  the  de-
 partment.  Sometimes,  it  may  be  that
 we  may  suggest  to  them  that  a  par-
 ticular:  item  may  be  spread  out.  I
 saw  the  other  day  a  very  big  figure
 for  a  huge  wall  round  the  whole  area,
 tile  wpdn  mile  of  it,  which,  I  sup-
 pose,  is  netessary  because  one  has
 to  protect  these  things;  but  it  may  be
 that  the  wall  might  be  postponed  for
 a  little  while.  But  we  have  not  come
 in  the  way  of  the  deyelopment  of  this
 department  and  of  thé  work  it  does
 from  the  financial  point  of  view.  We
 do  not  propose  to  dg  so

 of

 beyond  which  we  cannot  gO  Anyhow.
 we  redlisé  cétipletely  the  importarice

 a
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 of  this  work  both  in  the  present  and
 even  more  so  for  the  future.  ft  is  réal-

 ty  because  of  that  that  in  India  and
 in  some  other  tountries,  it  is  usual
 for  the  Prirhe  Minister  to  he,  in  charge
 Sf  it,  Not  that  the  Prime  Minister  of
 India  ér  any  other  Prime  Minister  is

 Supposed  to  be  peculiarly  brilliant  or

 yaited  for  that  purpose,  but  in  order
 ¢o  show  the  inyportance  attached  ta  it.

 Yinerefore,  the  Prime  Minister  takes

 charge  of  it

 cation  of  that
 yesearch  work  is  concerned,  the  Tata

 Institute  is  the  principal  institute.  Of
 eourse,  research  work  is  done  in
 Universities  and  Colleges  etc  J  entire-

 ly  agree  with  an  hon  Member  who

 said  that  this  kind  of  work  should  be

 encouraged  in  the  Universities,  though

 J  would  add  that  what  is  necessary
 in  the  Universities  is  a  sound  ground-
 ing.  Sometimes  there  is  a  tendency
 for  a  person  to  try  fo  do  higher
 research  work  without  an  adequate

 grounding  in  the  basic  position  in  vari-

 ous  sciences,  specially  Atomi¢  physics
 That  is  not,  I  think,  a  very  good  way
 of  proceeding  but  we  must  have  a
 broad  foundation  in  the  Universities
 necessarily  for  training  in  atomic

 physics  etc.  out  of  Which  specialists
 Will  come.  Apart  from  that,  we  have,
 as  You  will  have  seen  from  the  print-
 éd  paper  that  has  been  circulated
 iicredsed  the  number  of  people  being
 trained  by  the  Atomic  Energy  Depart-
 Ment.  I  believe  the  present  number
 is  About  260;  it  will  go  up  to  about
 ¥,000  véry  Soon.

 One  must  remembér  that  this  train-
 ing  ig  not  some  Kind  of  Simple  train-

 ing
 put  rather  Aizh  class.  training.  of

 h  class  meh  who  are  ¢hosén.  It  is
 a  fairly  good  number  which  will  go
 én  growirig.  I  think  that  thé  work  we
 Have  done,  both  iti  the  réalm  of  theory
 afid  research  and  in  practice,  has  not

 only  beer  appreciated  in  Various  cén-
 tras  of  Atomic  enéréy  Wok  im  the
 world—important  céritres—but  there
 Have  been  many  references  té  it  else-
 where
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 Whenever  I  travel  abroad,  I  am

 particularly  asked  often  enough  by
 scientists  of  the  countries  I  visit  about
 our  work.  I  am  told  by  them  how
 much  they  appreciate  the  rapid  pro-
 gress  that  we  have  made.  Only  about
 a  month  or  six  weeks  ago,  I  happened
 to  meet  more  than  once  a  person  who
 is  almost  the  father  of  all  this  business,
 Prof.  Neils  Bohr,  in  Norway.  He  has
 spoken  in  the  highest  terms  about  our
 work.  He  has  not  been  in  India;
 naturally  he  keeps  himself  informed.
 In  the  field  of  atomic  physics,  he  is  a
 kind  of  semi-god  or  high  guru.  He  is
 an  old  man  who  has  done  so  muclf
 and  is  highly  respected.  He  spoke  in
 the  highest  terms  to  me  about  what
 we  were  doing.  He  was  very  pleas-
 ed  and  he  sought  to  make  out  that
 they  in  Norway  were  trying  to  do
 something  which  we  had  already  done.
 That  may  be  just  pure  compliment,
 but  I  do  not  think  it  was.  It  is  a  fact
 that  we  have  done  rather  well.  That
 does  not  mean  that  we  should  not  do
 better.

 I  wanted  to  say  this  because  we  have
 got  very  fine  young  men  doing  this
 work,  not  a  question  of  one  or  two
 or  three  top  men.  I  am  talking  about
 the  considerable  number  of  young
 men,  some  of  them  quite  brilliant.

 Shri  Tyabji  referred  to  Indians
 being  abroad  and  asked  why  they
 were  not  in  India.  I  can  give  him  no
 particular  answer  to  that  except  that
 I  would  like  to  see  our  noted  scient-
 ists,  noted  Indians,  come  and  work  in
 India  and  help  us  in  developing  vari-
 ous  important  activities.  So  far  as
 scientists  are  concerned,  we  have  defi-
 nitely  tried  to  do  so.  He  mentioned
 two  names,  Shri  Gupta’s  and  Shri
 Chandrasekhar’s.  I  might  inform
 him  that  in  the  course  of  the  past  few
 years  we  have  made  numerous
 attempts  to  get  these  gentlemen  as
 well  as  others  and  on  several  .occa-
 sions  they  had  agreed  to  come.  There
 has  been  agreement,  then  there  has
 been  refusal,  then  there  haa  been
 agreement  and  then  has  been  refusal.
 I  do  not  want  to  go  into  details.  But
 anyhow  we  are  well  acquainted  with
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 them,  and  we  have  made  attempts  to
 get  them  here.  But  in  the  totality
 of  circumstances  they  prefer  to
 remain  outside  even  after  agree-
 ing  once  or  twice  to  come;  they
 changed  their  mind.  It  is  a  little  diffi-
 cult  for  us  to  compel  a  person  to  come
 here.  Of  course,  I  can

 bev  a]  _
 d  the

 conditions  in  India  previously,
 scientists  not  having  enough  opportu-
 nity  tc  develop  their  talent  or  genius
 here,  und  their  going  abroad  sudden-
 ly  when  they  got  opportunities,  We
 got  no  opportunities.  But  that  can  no
 longer  be  said  to  be  so.  We  canno\—
 never  in  the  course  of  the  near
 future—compete  with  countries  ike
 the  United  States  in  the  salaries  tlet
 may  be  given  or  the  other  amenities.
 that  can  be  provided.  We  cannot  do
 it.  India  has  not  got  the  finance.  They
 can  give  very  big  salaries;  they  can
 afford  it.  But,  we  cannot.  I  recognise
 that  the  labourer  is  worth  all  his
 hire—rather,  I  mean  the  other  way
 about  that  he  should  be  paid  enough
 to  live,  to  do  his  work,  comfortably,
 not  with  financial  worries.  We  recog-
 nise  that  scientists  or  other  people  of
 that  type  should  be  paid  adequately.
 That  3  recognise;  but  we  cannot  com-
 pete  with  others  and  ask  someone  who
 may  be  getting  some  kind  of  salary  ‘n
 America  to  come  here,  and  say:  We
 will  give  you  more  than  that;  come
 over  bere.  That  we  cannot  do.  We
 cannot  eompeté  in  that  way.

 So,  we  do  want  our  young  mei  tv
 work  here,  to  come  and  work  here
 even  ी  they  are  working  abroad  and
 there  is  plenty  of  room  here  in  ovr
 various  National  Laboratories—aper:
 from  Universities—in  our  National
 Laboratories  and  other  national  insti-
 tutions

 Then,  Shri  Tyabji  asked,  how  many
 research  papers  have  been  contribut-
 ed.  Well,  I  could  not  give  him  the
 exact  number.  But  the  fact  is  that-
 quite  a  considerable  number  of  शक उत्तक,
 indicating  research  done  have  come
 out  of  the  Tata  Institute.  I  am  told
 some  of  them  are  rather  of  a  high
 class.  Of  course,  it  is  obvious  that  you
 do  not  judge  of  an  Institute  or  of  an

 »
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 pepers
 may  be  seotind-rate  or  third-rate.  An-
 other  may  write  ten  and  they  may  be
 first-rate  and  they  may  be  acknow-
 ledged  as  such.  I  de  not  say  that
 mate  cannot  be  done.  But  the  fact
 remains  that  in  this  realm  of  atomic
 energy  good  work  is  being  done  in
 research,  in  theory  and  im  practice.

 The  putting  up  of  the  Swimming
 Pool  Reactor,  which  was  opened  by
 me  iast  August—to  which  we  gave,  I
 think,  a  very  proper  name  ‘Apsara’'—
 was  built  entirely  by  Indian  scientists
 and  Indian  engineers  and  that  was  a
 good  piece  of  work.  Now,  two  other
 reactors  are  being  built,  the  Canada—
 Indian  reactor  and  the  other  one.

 I  believe,  in  our  regearch  work  at
 the  Tata  Institute,  among  other  things,
 at  least  one  new  elementary  particle
 has  been  discovered.  At  the  Institute,
 at  least  one  new  decay  process  for  an
 elementary  particle  has  been  discov-
 ered,  apart  from  helping  in  establish-
 ing  a  number  of  other  processes.  The
 Tata  Research  Institute,  the  Institute
 of  Fundamental  Research  is  recognis-
 ed  the  world  over  as  one  of  the  lead-
 ing  research  institutes  in  mathematics
 and  physics.

 An  hon.  Member  asked  something
 about  fellowships.  I  am  told  that
 there  had  been  a  response  to  fellow-
 ships  for  Indians  offering  Rs.  200  to
 Rs.  400  per  mensem.  But  there  has
 been  no  response  to  fellowships  for
 foreigners.  This  is  because  the
 amounts  are  much  less  than  those
 offered  by  other  countries.  It  is,  I
 belfeve.  intended  to  raise  these
 amounts.

 The  Atomic  Energy  Department  is
 planning  for  the  next  5  years  looking
 ahead.  We  have  Uranium  here?
 though  not  at  present  in  very  large
 quantities.  But,  we  have  vast  quanti-
 ties  of  Thorium.  Thorium  is  of  big
 fmportance  and  can  be  used  for  work-
 ing  reactors,  but  only  in  the  second
 stage.  In  order  to  resch  the  second
 stage,  you  have  to  go  through  the  first
 stege  with  Uranium  reactors.  And,  it

 has  become  hecessary,  ‘therefore,  to
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 start  with  these  natural  Uranium
 reactors  so  that  later  you  may  get  to
 the  next  stage  of  Thorium  which  you
 nave  fairly  in  abundance,  not  only  in
 Kerala,  as  we  all  know,  but,  even
 more  so  than  there,  in  Bihar  now.

 There  is  one  aspect  which  I  should
 like  to  mention,  which  has  some  kind
 of  political  bearing.  That  is,  how
 necessary  it  is  for  us  not  to  depend
 too  much  on  outside  sources.  If  we
 depend  too  much  for  fissionable  mate-
 rial  or  the  rest,  then,  inevitably,  that
 dependence  may  affect  us;  or  other
 people  may  try  to  affect  our  foreign
 policy  or  any  other  policy  through
 that  dependence.  It  is  not  good,  in  a
 sense,  to  depend  on  others.  That  is
 why,  when  discussions  took  place
 about  the  formation  of  what  is  called
 the  International  Agency  for  the  deve-
 lopment  of  atomic  energy  for  peace-
 ful  purposes,  we  had  this  specially  in
 taind.  If  we  have  to  depend  too  much
 on  some  central  pool  which  contains
 these  very  special  fissionable  materials
 like  Uranium  235,  Plutonium  283,  ध्
 be  used  for  future  atom  bomb  pro-
 grammes,  then,  we  have  to  submit  to
 all  kinds  of  safeguards.  These  very
 ahings  are  necessary  to  make  the  atom
 bombs.  We  do  not  now  make  atom
 bombs  or  anything  like  that.  In  fact
 we  have  declared  quite  clearly  that,
 we  are  not  interested  in  and  we  will
 not  make  these  bombs,  even  if  we’
 have  the  capacity  to  do  so  and  that  in.
 no  event  will  we  use  atomic  energy
 for  those  most  destructive  purposes.  I
 declared  that  and  I  was  quite  sure  in
 doing  that  that  I  represented  every
 Member  of  this  House.  And,  I  hope
 that  will  be  the  policy  of  all  future.
 Governments  whoever  is  in  charge.
 But,  anyhow,  the  fact  remains  that  g
 you  develop  adequately  and  get  these
 fissionable  materials  and  if  you  have
 got  the  resources,  then,  you  can
 make  a  bomb  too,  unless  the  world
 has  been  wise  enough  to  come  to  some
 @ecision  previously  to  stop  this  kind
 of  production  of  bombs.

 Therefore,  there  is  a  grave  danger
 that  if  this  fiasionable  material  is  bept
 fn  the  hands  of  a  particular  agency
 which  is  more  or  less  controled  by  @
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 particular  group  of  powers--all  other
 countries  to  that  extent  are  depend-
 ent—what  might  be  called  atomic
 colonialism  might  grow  up.  Some-
 thing  of  that  type.  One  wants  to
 avoid  it.  Of  course,  one  can  never
 wholly  avoid  the  fact  that  a  strong
 country  is  strong  and  a  weak  country
 is  weak  and  a  country  financially  or
 militarily  strong  throws  its  weight
 about  and  does  throw  it  about.  But,
 nevertheless,  we  do  not  want  that,  as
 far  as  possible,  to  come  into  this.
 There  was  some  reference  to  one  or
 two  other  matters.  One  thing  was
 about  the  Travancore  Minerals  Com-
 pany  Limited  This  Company  was
 established  by  an  agreement  between
 the  Government  of  India  and  the  Tra-
 vancore-Cochin  Government  to  take
 over  the  Travancore  Minerals  Con-
 cern  and  was  operated  by  the  T.C.
 Government  so  as  to  improve  produc-
 tion  methods  and  increase  the  produc-
 tion.  The  shares  of  the  company  are
 held  in  equa]  amounts  by  the  Central
 and  the  T.C.  Governments  It  is  run
 by  a  board  of  directors—these  are  the
 old  rules—comprising  three  represen-
 tatives  of  the  Government  and  three
 representatives  of  that  Government
 with  a  Chairman  nominated  by  the
 Government  of  India  Dr.  John
 Matthai  was  appointed  the  Chairman
 of  the  Company.

 Now,  since  the  redistribution  of  the
 States,  what  has  happened  is  this.
 After  the  partition  of  the  TC.  State,
 the  southern  part,  Chavara  (Quilon)
 is  with  the  Travancore-Cochin  State
 whereas  the  other  part,  Manavalak-
 kurichi  passed  to  the  Madras  Govern-
 ment.  The  former  company  has  been
 taken  over  in  essence  by  the  new
 company,  that  is  Kerala  Company.  The
 Madras  Government  want  one  of  the
 Travancore-Cochin  directorships  on
 the  board  while  the  Kerala  Govern-
 ment  is  of  the  view  that  that  director-
 ship  should  be  in  addition.  The  Gov-
 ernment  of  India  has  agreed  to  the
 Madras  Government  in  this  mat-
 ter,  because,  the  Government  of
 India’s  share  has  not  been  affected
 by  these  changes;  it  is  the  same.  It  is
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 the  other’s  share  which  has  प
 divided  up  and  therefore,  it  seems
 reasonable  and  logical  that  the  Madras
 Government  should  share  in  that.  This
 matter  has  been  negotiated.

 I  do  not  want  to  take  up  any  more
 time  of  the  House.  I  am  sorry  if  I
 have  forgotten  to  reply  to  any  parti-
 cular  point.  Much  has  been  said  about
 the  use  of  atomic  energy,  isotopes,  etc.
 being  used  for  medical,  agricultural
 and  other  purposes.  Naturally,  they
 are  being  used  and  we  help  in  every
 way;  they  will  be  used.  There  is  no
 difference  on  that  I  believe  consider-
 able  progress  is  being  made  in  that
 respect  and  I  can  assure  the  House
 that  the  atomic  energy  department  is
 fully  alive  to  its  responsibilities  and
 the  Government  also  realises  the
 importance  of  the  atomic  energy
 department  and  the  work  it  is  doing.

 Mr,  Speaker:  So  far  only  one  cut
 motion  has  been  sent  to  me  and  that
 is  by  Shri  Sampath  Is  he  here?  Very
 well,  he  xs  not  here  I  have  already
 said  that  I  will  deem  only  those  cut
 motions  moved  which  the  hon  Mem-
 bers  hand  over  at  the  Table.

 Shri  Naushir  Bharucha:  We  do  not
 want  to  move  them

 Mr.  Speaker:  The  hon.  Member  can-
 not  speak  for  the  others.  All  right,  I
 will  now  put  the  Demands  to  the  vote
 of  the  House  The  question  is:

 “That  the  respective  sums  not
 exceeding  the  amounts  shown  in
 the  fourth  column  of  the  Order
 Paper,  be  granted  to  the  President,
 to  complete  the  stims  necessary  to
 defray  the  charges  that  will  come
 in  course  of  payment  during  the  *
 year  ending  the  3lst  day  of  March,
 1958,  in  respect  of  the  following
 heads  of  demands  entered  in  the
 second  column  thereof:—

 Demands  Nos.  97,  98  and  135.

 The  motion  was  adopted.
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 {The  motions  for  Demands  for  Grante
 which  were  adopted  by  Lok  Sabha

 are  reproduced  below—Ed.]
 Demand  No.  97—DEPARTMENT  OF

 Atomic  िलडार्पार
 “That  a  sum  not  exceeding

 Rs.  5,07.000  be  granted  to  the
 President  tecomplete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1958,  in
 respect  of  ‘Department  of  Atomic
 Energy’

 ”

 Demand  No.  98—ATomic  ENERGY
 RESEARCH

 “That  a  sum  not  exceeding
 Rs  +1,80,83,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  im  _  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  ‘1958,  in
 respect  of  ‘Atomic  Energy
 Research’.”

 Demanp  No  35—CaPrtaL  OUTLAY  OF
 vue  DEPARTMENT  07  ATOMIC  ENERGY

 “That  a  sum  not  exceeding
 Rs  6,25,00,000.  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  durmg  the  year  ending
 the  3lst  day  of  March,  1958,  in
 respect  of  ‘Capital  Outlay  of  the
 Department  of  Atomic  Energy’.”

 Mrisrry  or  DErence
 Mr  Speaker-  The  House  will  now

 take  up  the  discussion  of  the  Demands
 for  Grants  Nos  8,  9,  10,  ,  2  and  06
 relating  to  the  Ministry  of  Defence.
 As  the  House  is  aware  8  hours  have
 been  allotted  for  the  Demands  of  this
 Ministry.

 Regarding  the  time  limit  for
 speeches,  the  usual  practice  has  been
 to  fix  a  time-limit  of  5  minutes  for
 ali  Members  including  Movers  of  Cut
 Motions  and  20  to  30,  minutes,  if
 necessary,  for  Leaders  of  Groups.

 There  are  a  number  of  Cut  Motions
 to  these  Demands.  Hon.  Members
 may  hand  over  at  the  Table  within
 8  minutes,  the  numbers  of  selected

 Cut  Motions  which  they  propose  to
 move  I  shall  ask  the  Members  to
 move  them,  if  the  Members  in  whose
 names  those  Cut  Motions  stand  are
 present  in  th®  House  and  the  Motions
 are  otherwise  in  order

 Demanp  No.  8—Muinistry  oF  DEFENCE

 Mr.  Speaker:  Motion  moved:

 “That  a  sum  not  exceeding
 Rs  20,69,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1958,  in
 respect  of  ‘Ministry  of  Defence’.”

 Demann  No  9—DEFENCE  SERVICES,
 Errective  ARMY

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs  1,00,55,66,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  ‘1958,  mm
 respect  of  ‘Defence  Services,
 Effective-Army’.”

 Demann  No  0—Dersnce  Services,
 Errective-Navy

 Mr.  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs  9,34,16,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1958,  in
 respect  of  ‘Defence  Services,
 Effective-Navy’.”

 Demanp  No.  l]—DErence  SERVICES,
 Errecrive-Air-FoRcE

 Mr,  Speaker:  Motion  moved:
 “That  a  sum  not  exceeding

 Rs.  40,72,54,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  in  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March,  1958,  in
 respect  of  ‘Defence  Services,
 Effective-Air-Force’.”
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 Damanp  No  2—Derence  Services,
 Non-Errecrive  CHarcrs

 Mr.  Speaker:  Motion  moved

 “That  a  sum  nos  exceeding
 Rs  7,58 00,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m_  course  of
 payment  during  the  year  ending
 the  3ist  day  of  March,  1958,  in
 respect  of  ‘Defence  Services,  Non-
 Effective  Charges’”

 06—Derence  Caprra.
 Outlay

 Mr  Speaker:  Motion  moved

 “That  a  sim  not  exceeding
 Rs  14,58,33,000  be  granted  to  the
 President  to  complete  the  sum
 necessary  to  defray  the  charges
 which  will  come  m_  course  of
 payment  during  the  year  ending
 the  3lst  day  of  March  1958,  in
 respect  of  ‘Defence  Capital  Out-
 lay’  ”

 Demanpv  No

 Would  the  hon  Minister  hke  to  say
 something  at  this  stage?

 The  Minister  of  Defence  (Shri
 Krishna  Menon):  If  you  would
 permit  me,  I  would  hke  to  speak  at  a
 later  stage

 Sbri  Warrior  (Trichur)  rose

 Mr.  Speaker  Is  he  the  spokesman
 of  the  Communist  Party?

 Shri  Warrior.  Yes,  Sir  I  have
 tabled  some  cut  motions  to  these
 Demands  under  the  Ministry  of
 Defence  along  with  another  hon
 Member,  Shri  Kodiyan  Before  I  go
 into  the  memts  of  these  cut  motions,
 I  may  be  allowed  to  make  certam
 Preliminary  observations  in  regard  to
 this  very  important  subject  Our
 commtry  5  wedded  to  a  policy  of  peace
 amd  our  defence  is  also  to  be  organs-
 ed  in  relation  to  that  policy  of  peace
 Undoubtedly,  the  best  preventive  and
 the  best  defence  38  to  pursue  a  peace-
 ful  policy  But,  in  that  respect,  I
 wish  ९०  submit  that  we  have  very
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 many  doubts  about  the  practice  that
 is  adopted  not  only  by  this  Ministry
 but  the  Government  as  a  whole
 because,  when  it  is  a  question  of  pro-
 gressively  supporting  the  peace  policy
 the  Government  m  many  respects
 purposefully  do  not  take  the  people
 into  its  confidence  Rather,  it  keep
 it  as  its  Own  monopoly

 For  instance,  whenever  the  ques- tion  of  peace  conference  and  such
 other  activities  in  the  world  are
 taking  place,  so  many  impediments
 are  placed  before  our  delegates  and
 others  who  are  very  much  for  a
 peaceful  policy  For  instance,  pass-
 ports  are  not  given  in  time  or,  if
 given,  it  is  after  the  event  When-
 ever  there  is  any  reference  to  these
 matters,  even  the  Prime  Munister
 makes  a  reference  to  them  rather
 derisively—another  word  does  not
 occur  to  me  just  now  he  asks  what
 purpose  is  served  by  all  these  peace
 conferences  and  our  taking  part  in
 that?  He  himself  moved  the  Resolu-
 tion  on  the  atomic  tests  and  said  that
 the  resolutions  have  then  own  purpose
 and  effect  When  something  ts  done
 by  the  Government,  it  :s  effective  but
 when  it  is  done  by  the  people  at
 large,  it  has  no  effect  That  cannot
 be  so  The  practice  of  the  Govern-
 mcnt  must  radically  change  and  the
 people  must  be  taken  into  confidence,
 the  policy  of  peace  must  be  in_  the
 consciousness  of  the  people  at  large
 in  the  country  Then  only  that  pohcy
 ‘s  going  to  be  progressively  carried
 on

 Another  thing  that  I  want  to  point
 out  ३35  that  everything  is  a  ‘closed
 book’  as  far  as  the  Defence  Depart-
 ment  is  concerned  There  are  very
 many  reasons  that  can  be  adduced  for
 keeping  secrecy  in  so  many  matters
 connected  with  the  defence  organisa-
 tion,  defence  planning  and  everything
 connected  with  the  Defence  Depars-
 ment  But,  going  through  the  military
 journals  of  other  countries  even  we,
 laymen,  can  understand  much  more
 about  those  countries,  their  m‘iitaty
 potential,  what  all  kinds  of  weapens
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 they  have,  how  much  they  are  spend-
 ing  for  each  and  every  item  and  so
 on.  All  these  details  are  given  in
 papers  like  the  London  Times.  But,
 going  through  the  reports  that  we
 have  here  we  cannot  find  out  any-
 thing  Everything  38  kept  secret  We
 know  the  reasons  for  it  We  know
 that  this  is  only  a  copy  of  the  tradi-
 tions  which  we  have  in  the  Defence
 Department  from  the  time  of  the
 Britushers

 From  the  reports  we  find  that  about
 Rs  50  crores  or  more  is  to  be  spent
 this  year  over  and  above  the  money
 spent  last  year  What  for  this  sum
 of  Rs  56  crores  ३35  spent  we  do  not
 know  What  are  the  items  for  which
 this  sum  has  been  provided?  What
 are  the  particular  new  innovations
 that  are  going  to  be  made  in  _  the
 Defence  Department?  No  details  are
 given  We  are  not  taken  into  confi-
 dence  This  House  35  not  taken  into
 confidence,  much  less  the  people  at
 large  I  wonder  how  without  taking
 at  least  the  700  Members  of  Parha-
 ment  into  confidence  the  defence  of
 this  vast  country  can  be  fruitfully
 mayatained,  how  owr  borders  can  be
 protected  by  a  Government,  however
 popular  it  may  be  and  however  much
 confidence  the  people  may  have  ain  3६

 it  is,  therefore,  necessary  that  the
 Ministry  must  be  able  to  give  us  more
 details  without,  of  course,  disclosing
 those  aspects  which  may  prove
 advantageous  to  the  enemies  of  the
 land,  whoever  they  may  be  We  must
 be  given  sufficient  data,  sufficient  facts
 and  figures  to  understand  the  state  of
 affairs  of  the  defence  of  this  country
 and  at  the  same  time,  take  the  people’s
 co-operation  in  iumplementing  our
 plan  Then  only  I  thmk  the  defence
 of  the  country  can  be  in  sure  hands

 Sir,  our  eountry  is  mm  danger,  we
 ave  all  mindful  of  that  There  are
 political  questions  imvolved.  For
 mstance,  our  Prume  Mimster  had
 been  to  the  recent  conference  of  the
 Cowamonweaith  Prme  ==Munusters
 ffeme  of  the  Prime  Ministers  connect-
 ed  with  the  Baghdad  Pact  were  pre-
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 sent  there  At  least  the  main  Prime
 Minister,  the  Prime  Minister  of  U-K.
 was  there  What  is  the  attitude  of
 Britain’?  That  is  a  very  crucial  point,
 because  we  all  understand  that  Britain
 is  the  main  power  that  is  involved  in
 this  very  notorious  Baghdad  Pact,
 which  ts  the  most  dangerous  thing
 that  is  hanging  over  our  head  If  the
 Baghdad  Pact  is  a  realty,  surely  we
 must  thnk—I  for  one  do  not  want  to
 say  that—that  war  is  at  our  gates

 What  is  the  attitude  of  Britain  to-
 wards  this,  and  what  is  the  reciprocal
 attitude  of  India?  That  should  be
 made  clear,  because  our  defence
 more  involved  m  this  Anglo-Indzan
 connection  India,  on  the  one  side,  35
 a  member  of  the  Commonwealth  and,
 on  the  other  side,  India  is  attacked
 by  the  main  power  in  the  Common-
 wealth  the  mother  of  the  Common-
 wealth  Britain  How  can  these  two
 things  be  reconciled,  this  paradoxical
 situation,  this  contradiction  mvolved
 in  it  explained?  I  cannot  make  out,
 nor  can  anybody  else  make  :t  out

 In  this  connection  we  want  to  know
 what  will  be  our  military  potential,
 the  defence  potential  of  our  country
 I  have  been  going  through  the  debates
 in  this  House  on  this  subject  I  find
 that  the  very  same  things  are  conti-
 nued  without  any  hesitation  what-
 ever  For  almost  all  our  military
 supplies  we  are  depending  upon  two
 powers  for  major  things  and  for  cer-
 tain  items  the  United  States  of
 America  We  want  to  know  how  far
 we  are  on  sefe  grounds,  because  we
 know  that  these  very  same  people,
 who  are  parties  to  the  Baghdad  Pact,
 are  supplying  the  most  up-to-date  and
 modern  weapons  of  war  meludmmg,  I
 beheve,  thermo-nuclear  weapons  to
 Pakistan

 There  had  been  reports  in  the
 papers  that  only  recently  tanks  were
 unloaded  at  Karachi  Port  We  also
 hear  reports—of  course,  that  5  com-
 mon  knowledge  m  this  country—that
 there  ४  so  much  of  sabre-rattling
 from  Pakistan  When  that  ag  the
 position,  we  want  to  know  whether
 we  are  in  safe  hands  as  far  as  our
 supplies  of  military  equipments  are
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 concerned.  What  will  be  the  state  of
 our  weapons?  Are  we  even  now
 depending  upon  the  disposals  from
 Britain?  Are  we  even  now  depend-
 ing  upon  those  obsolete  weapons  of
 Britain  which  they  can’t  sell  any-
 where  else  in  the  world?  Are  we
 sure  that  these  weapons  can  be  used
 effectively  :f—God  forbid—the  next
 door  neighbour  comes  to  our  doors?
 This  ४8  a  very  important  matter  We
 are  in  a  very  dangerous  position  in
 that  respect  We  find  that  the  Ministry
 has  not  cared  much  for  that  We  do
 not  know  the  reasons  for  it

 What  about  our  potential  forces?
 We  had  been  spending  crores  of
 rupees  on  them  Till  last  year  we
 have  spent  something  like  Rs  400
 for  umproving  the  conditions  m_  our
 ordnance  factories,  for  new  establish-
 ments  and  making  India  slowly  self-
 sufficient  as  far  as  armaments  and
 other  necessities  are  concerned  What
 is  the  position  today?  How  far  has
 production  gone  in  our  factories?  So
 many  enquiries  were  made  into  this
 question,  for  instance,  there  are  the
 Baldev  Committee  Report  and  _  the
 Kalyanwala  Committee  Report  May
 we  know  how  far  the  recommenda-
 tions  of  these  committees  have  been
 umplemented  and  how  far  production
 has  been  stepped  up?  We  would  also
 lke  to  know  how  far  retrenchment
 plans  have  been  negatived  and  how
 much  more  man-power  has  been
 taken  into  these  factories  From  the
 figures  supplied  to  us  it  35  very  diffi-
 cult  to  get  all  these  details

 Therefore,  the  Government  must
 have  a  reversal  of  the  policy  that  has
 been  followed  for  so  many  years  As
 #  matter  of  fact,  I  do  not  believe  that
 it  iw  possible  for  any  country,  much
 less  for  a  vast  country  hke  ours,  all
 of  a  sudden  to  reverse  a  policy  that
 has  been  fhere  for  200  years  But,
 have  we  made  a  foundation  for  that?
 Have  we  made  at  least  a  small  begin-
 ming  as  far  as  our  resources  permit?
 That  is  a  major  question  m  our
 defence  expenditure

 There  38  another  point  The  main
 potential  of  our  country  is  our  man-

 power  We  are  short  of  war  mate-
 rials  Our  industries  are  still  back-
 ward  in  relation  to  our  defence  pur-
 poses  and  civilian  purposes  As  in  the
 case  of  the  undeveloped  eastern  coun-
 tries  who  have  resisted  aggression  to
 save  their  integrity,  independence  and
 sovereignty,  we  can  also  evolve  a
 strategy  which  will  be  a  people's
 strategy  and  a  mobile  strategy  and
 which  will  make  the  people  under-
 stand  that  the  defence  question  is
 their  own  question  Our  people  must
 be  conscious  that  we  can  resist,  al-
 though  modern  atomic  weapons  may
 be  used  in  case  of  a  crisis  Our  Minis-
 try  has  miserably  failed  in  this  res-
 pect  I  can  understand  a_  foreign
 Government  not  attending  to  this  We
 should  not  treat  the  army  as  if  the
 army  is  a  secluded  or  isolated  thing
 The  policy  which  the  Britishers  fol-
 lowed  was  a  different  one  Their
 policy  was  to  keep  our  country  under
 subjection  with  the  purpose  of  exploi-
 ting  our  resources  and  man-power

 Therefore,  a  change  of  policy  8
 necessary  Instead  of  keeping  defence
 an  isolated  subject,  instead  of  keep-
 ing  the  army  separate  from  the  peo-
 ple  we  should  make  the  army  sink
 into  the  people  The  people  should
 take  up  the  defence  question  as  their
 own  question  and  give  a_  mobile
 strategy  for  the  defence  of  the  coun-
 try  This  3  a  very  important  point
 which,  I  hope,  the  Ministry  will  take
 up  soon

 So  far  as  secrecy  is  concerned,  at
 present,  we  are  not  allowed  to  know
 any  details  We  are  purchasing
 strategic  materials  from  forelgn  coun-
 tnes  They  know  how  much  we  are
 strong  ‘They  know  how  much  capa-~
 city  we  have  got  For  instance  only  a
 few  crores  have  been  allotted  to  the
 navy  Ours  is  a  poor  navy  They
 know  our  naval  strength  This  navy
 is  poor  to  guard  our  coast-line  which
 is  very  long  indeed  It  is  my  view
 that  secrecy  is.  kept  only  from  us,  but
 those  people  from  whom  we  fear
 aggression,  or  those  who  are  the  in-
 stigators  of  aggression,  know  every-
 thing  It  is  as  clear  as  daylight  to
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 them  how  much  strength  we  have
 They  know  exactly  about  the  kind  df
 defence  materials  we  have  They
 know  all  that.  What  =  the  fun  of
 keeping  us  alone  in  the  dark’  I  do
 not  desire  to  say  that  everything
 should  be  divulged  to  the  general
 public  There  must  be  distinction  be-
 tween  what  might  be  given  to  the
 public  and  what  should  be  given  to
 this  House  and  what  should  not  be
 given  Everybody  understands  that
 everything  should  not  be  divulged  to
 the  public,  but  that  does  not  mean
 that  the  old  system  of  the  Britishers
 should  be  followed  A  reversal  of
 policy  38  necessary  in  this  direction

 18-55  hrs

 [Mr  Deputy-Speaker  wn  the  Chatr  }
 From  the  explanatory  memorandum

 submitted  4n  the  first  instance  itself
 it  is  seen  that  there  are  lapses  Our
 resources  are  very  meagre  and  our
 financial]  resources  are  in  a  crisis  and
 yet  there  are  lapses  You  can  read
 between  the  lines  and  find  out  what
 sort  of  policy  38  being  followed  There
 is  a  short  fall  of  nearly  Rs  |  22
 crores  as  compared  with  the  budget
 estimates  This  is  due  to  a  shortfall
 on  stores  for  the  navy  and  the  aur
 force  partly  offset  The  figure  of
 actual  lapse  in  the  navy  or  air  force
 is  not  this  This  35  partly  offset  by
 increase  in  army  expenditure  mainly
 in  the  purchase  of  defence  stores  de-
 cided  upon  during  the  course  of  the
 year  Amounts  lapse  so  far  as  the
 navy  and  aur  force  35  concerned,  but
 in  the  case  of  the  land  army,  there  us
 enhancement  We  know  that  im  the
 British  times  the  land  army  had  pre-
 ponderance  over  and  above  the  naval
 arm  and  the  air  arm  To  keep  in
 check  thirty  six  to  forty  crores  of
 people  they  had  this  occupational
 army  They  had  the  navy  for  a
 specific  purpose  The  navy  surround.
 ing  the  coast-line  was  kept  to  help
 the  land  army  on  a  crisis  and  to
 crush  the  people’s  movement  here
 Although  the  navy  was  there,  it  was
 exclusively  their  prerogative  and  they
 maintamed  the  navy  for  their  own
 purposes  and  we  were  kept  away
 from  it

 The  question  now  is—should  we
 have  that  now?  Since  partition,  the
 enture  strategy  of  defence  has  under-
 gone  a  change  I  am  not  an  expert
 in  strategy  or  in  matters  of  defence
 But  I  have  read  the  History  of  India
 from  which  I  have  learnt  that  the
 Invasion  of  this  country  had  always
 been  through  the  Khyber  pass  and  we
 have  few  mstances  of  invasion
 through  the  Eastern  or  North-eastern
 frontiers  There  is  a  battle  of  Pani-
 pet,  they  come  to  Punjab  and  _  then
 go  to  Delhi  But  is  it  the  position
 now?  The  Khyber  pass  was  then  the
 only  way  by  which  they  can  come  to
 India  Our  frontiers  are  much  away
 —tne  Himalayas—and  that  was  the
 only  way  Is  it  the  position  now?  I
 read  from  some  papers  or  pamphlets
 that  the  desert  that  we  have  is  not
 an  umpregnable  fortress  for  us
 Modern  weapons  and  conveyances  can
 be  transported  in  no  time  in  a  bhtz-
 kirk  We  are  most  defenceless  now
 as  far  as  that  side  is  concerned.

 The  point  which  I  want  to  stress  is
 that  our  coastlne  must  be  well
 guarded  and  more  emphasis  should  be
 placed  on  our  navy  ९  am  very  proud
 of  the  fact  that  at  the  time  when  the
 Farangees,  whom  we  call  the  Parangis
 invaded  our  land  through  the  Malabar
 coasthne,  for  200  years,  the  famous
 familv  of  Kunjal  Marakkar,  who
 was  the  Commander  of  the  Zamorin,
 held  them  at  bay,  even  though  the
 Farangees  had  more  efficient  arms
 and  a  more  capable  navy  even  on
 European  standards  of  that  time
 Kunjali  Marakkar  is  a  name  which
 will  be  honoured  as  long  as  this  land
 lives  That  tradition  ४४  still  there  in
 that  country  We  are  very  proud  of
 remembering  that  Muslim  family  of
 Kunjali  Marakkar  descendants  after
 descendants  of  that  family  has
 been  the  Commander-in-Chief  and
 admirals  of  the  Zamomns  Our
 hon  Defence  Minister  is  a  neigh-
 bour  of  that  family  and  I  hope  that
 also  will  induce  and  inspire  him  to
 give  more  allocations  to  the  navy
 We  should  have  a  very  efficient  navy,
 because  our  coastline  is  very  much  in
 danger  I  hear  there  are  naval  bases
 all  around  Even  from  Singapore  we
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 [Shri  Warrior}
 are  only  5506  miles  away;  frem  Aden
 at  38  only  3500  mules  or  so  There-
 ‘ore,  we  are  at  the  mercy  of  the
 Wiodern  pirates  of  the  world.

 34  hrs

 ६  »  necessary  that  we  should  have
 a@  very  strong  naval  arm,  but  in  that
 respect  I  submit  very  humbly  that
 the  Munistry  is  fumblng  There  was
 a  statement  here  that  we  are  going
 to  have  an  aircraft  carrier  I  do  not
 know  what  purpose  it  33  going  to
 serve  It  may  serve  certain  purposes
 no  doubdt,  but  in  that  respect  also,  the
 very  same  old  outmoded  anti-tradi-
 tional  strategy  is  followed,  because
 from  rnewhere  elge  we  can  have  the
 know-how  except  the  United  King-
 dom.  If  we  have  a  mobile  naval  arm
 an  the  Arabian  Sea,  the  Bay  of  Bengal
 and  the  Indian  Ocean,  I  am  quite  sure
 that  basing  on  our  own  peninsula,
 which  ts  the  best  aircraft  carrier,  you
 can  go  and  smash  anybody’s  head  any-
 where,  7  aggression  is  there  The
 best  defence,  of  course,  58  to  stop
 aggression  in  their  own  terntory

 Lastly,  I  come  to  the  organisation  of
 the  army  One  point  I  want  to  make
 out  is  that  the  army  is  founded  om
 the  same  caste  system  that  ws  prac-
 tised  in  India  all  over  There  are
 the  Brahms  of  the  army,  the
 Kehatrwas  of  the  Army  Va:syas—I
 hope  there  are  many  of  them—and  the
 ratings,  who  can  be  classified  as
 Sudras  They  must  do  any  dirty  job
 As  the  Defence  Minister  has  reminded
 us,  8  command  is  @  command  and  it  is
 lawful  When  the  Comupander-in-
 Chief  asks  the  rating  to  bring  him
 water,  it  is  a  lawful  All  commands
 are  lawful,  that  78  the  general  rule
 But  we  know  for  certain  what  sort
 of  practices  had  been  here  when  the
 Britishers  were  here  The  higher
 officers,  the  brahmins,  ordered  our

 officer  cadre  must  merge  inte  the  very
 ranks  of  the  army  That  is  very  im-
 portant  After  all  is  said  and  done,
 we  are  the  people  to  defend  our
 berders.  The  36  crores  of  people
 have  wumphcit  confidemce  in  this  Gay-
 ernment  that  thear  homes,  their  chikd-
 ren  and  thei  property  will  be  pro-
 tected  But  all  of  a  sudden  they  find
 they  are  defenceless  because  of  one
 ragin  reason  The  main  reason  is  that
 in  the  army,  there  35  no  contentment,
 no  satisfaction  and  no  such  thing  as
 an  element  of  patriotism  in  them  that
 this  land  is  ours,  these  people  are
 ours  and  they  must  be  defended
 Often  times,  mulitary  strategists  have
 said  that  the  military  fights  more  on
 their  belly  than  on  their  head  and
 heart

 Mr.  Deputy-Speaker:  The  hon
 Member  must  conclude  now

 Shri  Warsior:  I  am  just  finishing
 I  ask  hon  Members  to  go  through  the
 last  portion  of  the  estimate  and  seu
 what  disparities  there  are  m_  their
 service  conditions  in  emoluments
 There  are  people  who  draw  Rs  20  in
 this  land  of  ours,  land  with  a  socialist
 pattern  as  its  objective  ag  proclaimed
 ad  mauseam,  and  there  are  people
 drawing  Rs  1200,  and  much  more  Sir,
 this  must  go  Unless  the  Defence
 Ministry  at  once  sets  up  a  committee
 to  reorganise  the  entire  pay  structure
 of  these  ratings  and  officers,  unless  the
 top  75  brought  down  and  the  bottom  #
 raised  up,  unless  the  disparity  is  more
 or  less  reconciled—I  do  not  say  there
 must  not  be  any  difference,  but  tt
 must  be  reconciled—I  thmk  we  cannot
 rely  upon  and  it  will  not  be  justifiabe
 to  rely  upon  our  army  The  cadre  in
 the  lower  ranks  must  be  satisfied;
 there  are  so  many  things  to  be  done
 I  only  want  that  a  committee  should
 be  set  up  to  go  into  all  these  matters.

 Mr.  Deputy-Speaker:  Now  there  is
 reconciliation

 Shri  Joschim  Alva  (Kanara):  I
 want  to  speak  today  about  the
 facing  the  Indian  Air  Force,  its  per-
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 sonnel,  its  organisation  and  its  basic
 needs,  f  was  reported  a  few  days
 ago  that  the  hon  Prime  Minister
 warned  the  Congress  Parliamentarv
 Party  about  any  emergency  that  may
 arize  in  the  near  future  We  want
 the  hon  Defence  Minister  to  take
 this  House  into  confidence

 After  all  is  said  and  done,  the  fir.t
 basic  need  expressed  in  the  first  clause
 of  the  Defence  Ministry’s  report  38  that
 the  Defence  Ministry  is  responsible  for
 the  defence  of  India  and  every  part
 thereof
 the  land,  air  and  water  around  us  The
 air,  land  and  water  around  India  have
 been  invaded  several  times  during  ४०
 past  several  years  by  a  peculiar
 combmation  of  powers,  of  Pakistan
 and  Portugal  Portugal  on  the  one
 hand  is  invading  both  our  air  aad
 water  space,  we  have  put  up  with  :t
 On  the  other  hand,  Pakistan  33  invad
 mg  both  our  land  and  air  space  We
 are  putting  up  with  air  violations,  not
 one  or  one  dozen  but  several  dozens,
 by  Pakistan  I  want  to  ask  the
 Defence  Minister  what  measures  they
 are  taking,  what  advice  they  are  ten-
 dering  the  Prime  Minister,  what
 advice  they  are  tendering  mn  the  ulti-
 mate  round  to  the  people  of  India  The
 people  have  to  be  taken  into  confi-
 dence  m  a  large  measure  A  simple
 warning,  showing  the  red  signal  that
 an  emergency  will  arise,  will  not  do

 There  was  a  very  strenuous  debate
 in  the  House  of  Commons  barely  two
 years  ago  and  Major  Watt,  accom-
 panied  by  Stafford  Cripps  in  the  Cabi-
 net  Mission  to  India  said  that  the  air
 defences  of  Britain  were  crumbling
 and  that  Britain  would  crash  any
 moment  That  was  declared  barely
 two  years  ago  :n  the  House  of  Com-
 mons,  when  the  Bntish  Parhament
 was  compelled  to  issue  not  one  but
 nearly  three  or  four  white  papers  on
 Defence,  defining  their  air  policy,
 @efining  their  defence  policy  and  also
 defining  their  nuclear  policy  in  regard
 to  weapons

 In  regard  to  nuclear  warfare,  it  is  a
 clased  beok  Our  defence  debate  has
 fellowed  the  atomic  energy  debate.
 There,  it  5  a  fairly  open  book  We

 “very  part  thereof”  means
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 try  to  exploit  atomic  energy  for  pesce-
 ful  purposes  only  so  that  we  may
 become  a  strong  and  powerful  nation
 m  regard  to  atomic  knowledge  in
 regard  to  nuclear  knowledge,  the
 USA  Congress  has  passed  a  pecullar
 law  that  not  a  single  bit  of  infor-
 mation  shall  be  bequeathed  about  the
 nuclear  weapons  to  anybody,  not  even
 to  the  British  They  are  so  afraid
 that  they  won’t  impart  any  nuclear
 knowledge  even  to  their  partners

 Let  me  come  back  to  the  original
 point  The  President  of  India  has
 made  a  declaration  that  the  territorial
 waters  of  India  extend  to  a  distance
 of  six  nautical  miles  This  was  issued
 the  other  day  I  was  very  happy  to
 note  that  the  Nicobar  Air  base  which
 was  run  by  the  RAF  has  been  taken
 over  by  the  IAF  and  that  we  shall
 not  allow  any  strange  flying  force  on
 our  soil  Winston  Churchill  saxé  on  a
 former  occasion  that  the  air  power  of
 Britain  should  be  more  than  the  com-
 bined  air  forces  of  all  the  neighbour-
 ing  countries

 What  is  the  test  of  our  aerial
 strength?  Our  expansion  will  net
 help  us  much  We  have  to  defend
 ourselves  We  have  a  strong  army
 Our  Navy  is  just  rising  I  will  take
 up  the  point  later  that  in  the  matter
 of  submarines  and  other  potentials
 and  training  of  submarine  personnel
 we  are  far  lagging  behind  What  4
 would  say  is  that  the  IAF  has  no
 strong  collaboration  with  the  ail
 aviation  force  m  our  country  Unl
 we  integrate  these  two  forces,  we
 cannot  have  a  defensive  air  arm

 It  i8  a  well  known  fact  that  we
 have  hardly  two  or  three  air  fields  on
 this  side  of  Punjab  facing  Pakistan
 We  have  four  times  the  number  of
 aw  flelds  on  the  other  side,  in  Pakis-
 tan  In  an  emergency,  what  will
 happen?  These  three  will  be  scuttled
 away  and  the  bases  will  be  uawork-
 able  Panic  will  arise  m  our  country
 and  we  shall  have  to  fall  back  on
 our  man  power  only  We  have
 also  allowed  their  naval  arm,  2
 Strong  arm,  to  be  on  a  footing  of
 equabty  with  us  I  want  to  know
 whether  the  Toofans  with  which
 France  has  armed  us,  will  be  strong



 agri  Demands  for  Grants  24  JULY  $967  Demands  for  Grants  4972

 {Shri  Joachim  Alva}
 enough  to  stand  up  against  the
 fighters  with  which  U.S.A,  has  armed
 Pakistan.  Toofans,  which  were  called

 teres  the  No.  IV  variety  were
 given  to  Israel,  Israel,  a  tiny  power,
 was  able  to  scuttle  their  enemy’s
 forces.  M.I.G.s  were  given  to  Egypt  by
 Russia.  The  war  between  Egypt  and
 Israel  has  been  described  as  a  text-
 book  war  in  the  sense  that  whatever
 ‘was  supplied  to  Israel  was  given  to
 Egypt  by  Russia  and  Egypt  was
 thrown  overboard  overnight  by  the
 superior  aircraft  given  to  Israel  by  the
 French  with  which  they  scuttled  away
 the  MIGs  some  of  which  took
 shelter  in  Syria.  This  is  a  well  known
 fact  The  air  supremacy  or  an
 security  of  Egypt  was  thrown  over-
 board  I  would  also  hke  to  be  assured
 in  this  direction  I  want  this  House
 to  have  full  cognisance  of  the  Weak-
 nesses  of  the  air  potentiality  of  our
 country  m  times  of  emergency.

 The  Director  of  Civil  Aviation  says,
 we  have  82  aerodromes  In  what
 shape  are  they  being  maintained?  Do
 the  Defence  Munist.y  and  the  Civil
 Aviation  wing  act  in  consultation  un
 times  of  emergency,  in  regard  to  the
 shape  of  the  aerodromes,  in  regard  to
 the  runways,  in  regard  to  the  aero-
 dromes  being  ready  to  take  any  emer-
 gency  step?  Aeroplanes  flying  at
 speeds  of  700  miles  an  hour  can  pass
 petrol  in  the  air.  We  have  not  yet
 come  to  that  stage  when  we  can  pass
 petrol  that  way.  I  do  not  know  in
 what  stage  the  Air  transport  command
 is.  The  Air  transport  command  in
 the  U.S.A.  and  U.K.  is  on  first  class
 ground.  The  U.S.S.R  has  been  able  to
 build  up  a  first  class  Air  transport
 command  in  the  sense  that  they  can
 fly  troops  from  one  pomt  to  another,
 at  any  moment.  They  were  able  to
 build  this  up  with  the  help  of  the
 knowledge  imparted  by  the  Germans
 whom  they  conquered.  The  U.S.A
 has  built  up  a  first  class  Command.
 They  were  able  to  have  the  Bertin
 and  Korea  air-lifts.  That  showed  that
 the  Air  Transport  command  of  the
 U.S.A  was  first  class--I  am  only  des-
 cribing  what  happened  and  not  giving
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 out  any  secret—and  the  allied  powers
 were  able  to  transport  men  and  mate-
 rials  on  both  sides.

 We  have  no  plans  to  bomb  other
 people  We  are  a  peaceful  nation.  If
 we  have  any  fighters,  if  any  invasion
 comes,  let  us  at  least  have  an  ‘Air
 Transport  command  arm,  which  is
 strong  enough.  We  are  rélying  on  the
 U.K.  for  80  per  cent  of  our  supplies.
 We  give  them  so  much  money  to  feed
 their  factories  and  keep  them  going.
 The  Hindustan  Aircraft  Factory  has
 less  than  15,000  men  on  its  rolls.  The
 U.K  has  got  about  225,000  men  serv-
 ing  in  their  aeronautical  factories.
 The  U.S.A.  has  got  668,000  men  in
 ther  factories  and  there  are  about
 200,000  men  in  the  French  aircraft  fac-
 tories,  though  France  783  the  oldest
 power  in  regard  to  the  air  arm.  Where
 is  10,000,  where  is  225,000?  The  least
 that  I  can  impress  upon  the  officials  of
 the  Deferce  Ministry  383  to  see  that  we
 increase  the  potentiality  of  the  Hindu-
 stan  Aircraft  Factory  We  _  should
 have  at  least  three  aircraft  factories
 located  in  three  important  centres  in
 India  Our  friends  from  Assam  and
 Bihar  demand  that  all  oil  refineries
 should  be  installed  in  their  place
 That  would  lead  to  concentration.
 Don’t  concentrate  only  in  Bangalore.
 Perhaps  that  would  be  detrimental  to
 us.  A  fast  plane  flying  at  the  rate  of
 800  or  000  miles  may  destroy  all  our
 installations  and  industries  at  one
 stroke  I  would  earnestly  and  humbly
 urge  on  the  Defence  Ministry  to  in-
 crease  the  potentiality  of  the  Hindu-
 stan  Aircraft  Factory

 British  Engineers  may  come.
 American  engineers  may  come.  Who-
 soever  may  come,  we  must  train  our
 people  and  build  our  factories.  It  was
 interesting  to  note  in  the  report  that
 they  have  some  course  by  which  we
 shall  be  able  to  have  our  own  Air
 Transport  command  The  Jalahalli
 Air  training  college  is  a  first  class
 institution  and  we  are  proud  of  that.
 There  are  first  class  officers  and  first
 class  boys.  I  was  there  a  few  months
 ago.  They  wanted  better  water
 supply,  better  dormitory  W.C.  arrange-
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 ments,  etc  These  ought  to  be  granted
 to  them  We  see  appalling  loss  and
 damage  in  the  Army  Stores  depart-
 ment  done  by  the  sheer  negligence  of
 the  officers  These  are  bare  necessities
 which  we  must  give  to  our  air  person-
 nel  and  officers

 See  how  grudgingly  we  pay  the
 widows  of  air  crash  victims  If  an
 Air  Force  officer,  drawing  a  salary  of
 Rs  1000,  dies  at  his  duty’s  post  in  an
 air  crash,  his  wife  is  paid  Rs  20  or
 450  for  buying  sarees  for  her,  for  the
 education  of  her  children,  for  medical
 expenses,  and  to  keep  the  pot  boiling
 We  have  to  be  more  generous  in  ouc
 payments  to  the  widows  and  children
 of  officers  who  die  at  their  posts  in  the
 Indian  Air  Force  The  Indian  Air
 Force  demands  the  highest  quality  of
 sacrifice  We  should  give  some-
 thing  more  than  what  we  give  to  the
 other  arms  of  our  defence  forces  in
 this  modern  age  to  those  who  go  up
 in  the  air  and  fight  for  our  country
 We  should  make  adequate  provisions
 for  their  families  In  the  UK  the
 widows  and  dependents  of  officers  and
 men  convicted  of  criminal  offences  are
 looked  after  bette:  than  the  widows
 and  dependents  of  our  IAF  officers
 who  die  at  the  posts  of  duty  They  are
 paid  handsomely  m  England  while  we
 are  niggardly  This  cannot  go  on

 As  I  said,  there  is  no  proper  corre-
 lation  at  all  between  the  IAF  and
 Civil  aviation  We  must  provide  good
 living  conditions  for  our  men  and
 Officers  and  give  them  scales  of  pay
 which  compare  favourably  with  the
 scales  in  other  walks  of  life,  all
 amenities,  medical  facilities  and
 quarters  for  both  married  and  unmar-
 ried  officers

 I  want  the  Defence  Ministry,  es-
 pecially  the  air  arm,  to  look  to  our
 civihan  needs  A  Commander  who
 takes  hold  of  a  Viking  or  other  aero-
 planes  has  to  undergo  four  to  five
 thousand  hours  of  flymg  Today  we
 have  put  that  rule  into  the  coldstorage
 and  we  take  pilots  who  have  not  had
 so  much  flying  to  their  credit  and  ask
 them  to  fly  a  Viking  or  a  first-class
 plane  for  instance  That  is  why  the
 rate  of  flying  accidents  is  increasing.  It
 should  be  the  first  and  basic  concern
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 of  even  the  Indian  Air  Force  to  see
 that  their  brethren  on  this  side  of  the
 Indian  Air  Lines  do  not  pemsh  If  we
 on  the  civil  side  look  after  their  wives
 and  children  and  their  pecumary
 needs,  at  is  the  basic  and  inherent
 duty  of  the  people  in  the  Indian  Air
 Force  to  see  that  the  rate  of  accidents
 in  I.dian  airlines  is  kept  down,  that
 its  effects  on  our  pilots  35  taken  notice
 of,  that  the  four  to  five  thousand  fly-
 ing  hours  which  38  considered  essential
 for  a  captain  of  a  first  class  air  ship  is
 fulfilled  in  the  Indian  airlines,  that
 they  do  not  throw  up  their  hands  mn
 despair  stating  that  they  have  no
 pilots  If  we  have  no  pilots  it  is  our
 duty  to  build  half  a  dozen  first  class
 training  centres  and  see  the  pilots  are
 trained  Every  pilot  is  an  asset  to  the
 country  and  not  a  lability

 There  are  countries  hke  Iraq  which
 spend  £4000—5000  on  the  traming  of
 a  pilot  We  have  no  knowledge  of  any
 air  crashes  there  Maybe  the  civilan
 force  o:  the  air  force  there  may  be
 small  but  we  will  have  to  spend
 money  profusely,  or  rather  generous-
 ly,  where  training  of  our  young  boys
 is  concerned  as  pilots  in  the  Aur  Force
 or  in  the  Indian  airlines

 There  are  a  number  of  points  that
 I  would  lke  to  bring  to  your  notice
 I  want  to  know  whether  we  have  at
 least  applied  for  the  Hastings  aircraft
 for  our  air  transport  command  Bri-
 tain  today  35  almost  coming  up  on  the
 top  in  regard  to  its  transport  com-
 mand  They  are  able  to  fly  ther
 troops  in  the  Middle  East  and  every-
 where  I  want  to  ask  the  Defence
 Ministry  whether  they  have  at  least
 applied  for  a  Hastings  aircraft  After
 all,  our  British  collaborators  on
 defence  matters  give  us  advice,  direc-
 tion,  throw  open  their  books  and  maps
 except  when  they  are  concealed  and
 secret  At  least  in  transport  there  is
 no  secret  about  it  They  can  say
 “Here  is  the  Hastings”  My  know-
 ledge  of  civi]  aviation  matters  3  com-
 pletely  insignificant,  but  I  am  entitled
 to  ask  the  question  whether  our  air
 transport  command  has  been  equip-
 ped  with  Hastings  aircraft  With  this
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 we  would  be  able  to  transport  our
 troops  quickly  in  times  of  emergency,
 as  also  men  and  materials.

 There  are  Powers  today  which  claim
 all  sorts  of  privileges  for  their  people.
 There  are  Powers  today  that  has  built
 up  their  air  forces.  There  is  the
 U.S.3.R.  I  said  on  a  former  occasion
 that  the  U.SS.R.  claims  to  possess
 the  largest  submarine  force  in  world’s
 naval  history,  numbering  500.  It  may
 look  a  small  number,  perhaps  they
 have  more,  but  this  number  has  not
 been  exceeded  by  the  Japs  who  also
 once  specialised,  nor  the  Germans  nor
 the  Americans’.  It  has  no  doubt  been
 built  up  with  the  strength  and  guts
 of  the  Germans  and  also  the  inherent
 Russian  ability.  I  want  to  know
 whether  any  attempt  has  been  made
 in  this  direction,  or  we  have  merely
 placed  an  order  for  one  submarine.
 We  must  be  able  to  train  up  our
 youngsters  to  man  these  submarines.
 There  is  no  use  having  ships  if  they
 are  going  to  be  scuttled  away  by
 others  and  we  have  no  knowledge  of
 submarine  warfare.

 During  the  last  war  32,000  officers
 of  German  V  boats  perished  in  820  sub-
 marines  which  they  possessed  and
 which  navigated  the  seas.  Out  of
 39,000  officers  and  men  only  7,000  were
 saved  from  ocean  graves.  I  want  the
 Defence  Ministry  to  make  a  start  with
 ३300  men.  It  is  a  very  small  number.
 If  you  call  upon  our  patriotic  young
 men,  they  will  come  forward  and  say:
 “Here  we  are  ready  to  serve  our
 country”.  They  would  sot  mind
 watery  graves  even  as  long  as_  they
 segve  their  country  in  this  submarine
 warfare.

 As  I  said  at  the  beginning,  our  posi-
 tion  on  this  side  of  the  Punjab  is
 weak.  We  must  make  it  strong.  On
 the  Punjab  side  this  Hindi  agitation
 and  all  kinds  of  feudalistic  agitations
 are  carried  which  lessen  our  se-
 curity  and  defence.  It  is  time......

 Shri  Vajpazee  (Balrampur):  Is  it
 relevant  on  the  partrof  the  hon.  Mem-
 ber  to  refer  to  the  Hindi  agitation?

 aw
 What  has  it  got  to  do  with  the  Budget
 Proposals  now  under  consideration?

 Mr.  Beputy-Speaker:  The  hon.
 Member  is  stressing  the  point  that  our
 country  should  be  engaged  in  more  im-
 portant  things  just  at  present.  The
 hon.  Member  has  to  conclude  now.

 Shri  Jeachim  Alva:  I  want  five
 minutes.

 If  the  cap  fits  him,  he  can  keep  it
 on  his  head.

 I  must  stress  about  the  naval  arm
 which  is  referred  to  in  paragraph  7
 in  the  Defence  report.  It  is  equally
 important.  We  cannot  afford  to  neg-
 lect  it.  We  started  with  sea  landers
 which  I  think  now  are  out  of  date,
 though  they  have  afforded  training  to
 our  youngsters.  That  is  very  import-
 ant.

 Secondly,  I  want  to  know  how  we
 are  gomg  to  turn  our  autamobile  fac-
 tories  overnight  into  aeronautical  fac-
 tories.  Our  automobile  magnates  are
 very  much  concerned  about  the  kind
 of  motor  cars  they  produce,  about  the
 profits  and  prices  they  fix  up  unmind-
 ful  of  the  fact  that  overnight  we  shail
 have  to  turn  our  automobile  factories
 into  aviation  centres.  Perhaps  the
 Defence  Ministry  may  have  to  take
 over  overnight  one  of  the  factories  or
 all  of  them  and  turn  them  into  cen-
 tres  of  aviation.  But  if  training  is
 lacking  in  these  factories,  what  can
 the  Ministry  do  in  times  of  emergency?
 As  far  as  I  can  see  from  the  Minis-
 try’s  report  they  do  not  seem  to  be
 concerned  about  turning  the  factories
 overnight  or  going  and  tapping  at
 the  doors  of  these  factories  and  asking
 them  whether  they  have  any  training
 facilities  for  defence  programme.

 J}  am  soyry  you  are  not  giving  me
 mare  time.  There  are  one  or  two
 poiats  which  I  want  to  raise  about
 steree.  They  are  very  important  be-
 cause  we  are  spending  one-third  of
 the  defence  expenditure,  nearly  Rs.  70
 crores  on  stores  every  year.

 An  May.  Member:  Rs.  20  crores.
 Mr.  Deputy-Speabeor:  The  hen.

 Member  might  utilise  some  other
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 opportunity  if  he  is  not  sure  of  his
 hgures

 Shri  Joachim  Alva:  I  am  sure  af
 my  figures  I  have  got  the  whole
 report  before  ine  I  can  give  the  facts
 We  sperid  Rs  65  to  Rs  70  crores,  that
 ww  one-third  of  our  defence  expendi-
 ture  on  stores  And  if  we  are  buying
 anything  from  vegetables  to  radar,  it
 as  tame  we  bought  not  0  per  cent  but
 at  least  50  per  cent  of  these  stores  in
 India

 Finally  I  would  impress  upon  this
 House  the  dangers  which  our  Aur
 Force  faces  and  the  methods  of  train-
 ang  needed  for  our  personnel,  and  the
 organisation  that  is  necessary  to  make
 it  unto  a  first  class  national  organisa-
 tuon  in  times  of  emergency

 Shri  Manabendra  Shah  (Tehr:  Garh-
 wal)  I  find  that  the  Army  budget  is
 for  Rs  472  crores,  the  Navy  budget
 is  for  Rs  6  crores  and  the  Aur  Force
 budget  is  for  Rs  70  crores  approxi-
 mately,  that  is  a  total  of  Rs  258  crores
 out  of  Rs  663  crores  of  the  Budget
 If  we  take  the  Central  and  the  State
 Budgets  together  this  comes  to  5  to
 20  per  cent  and  if  we  take  only  the
 Central  Budget  this  comes  to  33  per
 cent  But  mm  our  ngghbouring  coun-
 try  the  budget  for  defence  35  about
 three-fourth  of  the  total  budget  The
 purpose  of  my  pointing  this  out  is  not
 to  start  an  armaments  race,  but  to
 show  to  the  House  tHmt  we  cannot
 ignore  the  defence  entirely  I  would
 in  this  case  touch  only  the  Navy
 budget  As  I  see  it,  it  is  only  Rs  6
 crores  as  against  Rs  772  crores  of  the
 Army  and  Rs  70  crores  of  the  Air
 Force  This,  I  feel,  is  rather  out  of
 proportion,  especially  when  this
 country  of  ours  is  the  seventh  largest,
 and  it  has  about  3535  mules  of  sea-
 coast  As  against  this,  we  have  in
 our  neighbouring  country,  the  Chit-
 tagong  harbour,  which,  I  understand
 ts  being  enlarged  with  great  rapidity
 There  have  been  certain  troubles  in
 Kutch,  and  there  is  trouble  in  Goa
 aiso  ‘Keepmg  all  this  in  view,  I  feel
 that  the  naval  budget  is  too  low  I
 would  strongly  urge  the  Defence
 Minister  to  kindly  consider  at  least  the
 tewbling  of  this  budget
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 The  next  item  that  I  would  hke  to
 touch  35  the  Territorial  Army  and  the
 Lok  Sahayak  Sena  _  I  find  that  their
 budgets  are  Rs  §8,60,000  and  Rs.
 73,80,000  respectively  With  =  =  this
 money,  we  are  giving  training  to  the
 people  for  about  a  month  I  doubt
 very  much  how  far  this  money  5
 beneficially  spent  I  feel  that  the
 labour  and  time  and  money  that  ३5
 spent  on  this  is  all  wasted  I  would
 rather  think  that  if  a  system,  as  w  the
 position  abroad,  of  having  compulsory
 training  is  introduced,  it  would  have
 been  better  This  would  not  only  give
 concrete  training  to  the  people  of  this
 country,  but  we  would  also  be  creat-
 ing  for  this  country  a  reserve  force
 and  a  second  line  of  defence

 There  have  been  certain  cut  motions
 about  wastage  I  agree  that  there
 are  certain  items  on  which  there  can
 be  savings  But  J  would  like  to  point
 out  to  the  House  that,  to  my  know-
 ledge,  this  matter  is  receiving  the
 consideration  of  the  Defence  Mimister.
 In  fact,  4  understand  that  a  jumor
 officer  has  recently  proposed  a  system
 by  which  Government  have  saved
 about  a  crore  of  rupees  4  hope  this
 sort  of  thing  will  cgntinue

 In  regard  to  disposal!  of  stores,  I  find
 that  in  950-5l,  there  was  a  loss  of
 Rs  326  lakhs,  in  95I-52  Rs  39  lakhs,
 m  1952-53,  Rs  3  lakhs  and  in  ‘1953-54,
 Rs  39  lakhs  Whule  it  has  came  down
 in  1951-52  and  ‘1952-53,  I  find  that  at
 has  gone  up  in  ‘1953-54  I  hope  this
 will  not  continue,  and  this  will  only
 be  an  exceptional  case
 -
 the  Ministry  of  Defence  has  a

 number  of  organisations  under  it,  such
 as  the  Technical  Development  Direc-
 torate,  7  all  the  three  services,  the
 Defence  Production  Board,  and  the
 Defence  Science  Organisation  I  feel
 that  the  functions  of  these  organisa-
 trons  overlap  in  many  respects  Pre-
 bably,  the  Defence  Science  Oraganisa-
 tion  can  say  that  they  have  a  Psycho-
 Jogtcal  Research  Wing  under  them  for
 which  a  separate  body  is  required
 But  I  fee]  it  would  be  economical,  if
 there  is  one  co-ordinated  organisation
 to  look  into  all  these  things,  and  the
 work  of  the  Psychological  Research
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 Wing  38  transferred  to  the  organisation
 which  does  the  Selection  for  the
 Defence  Forces.  In  this  way,  I  feel
 that  there  can  be  better  co-ordination
 ef  the  development,  production  and
 manufacturing  sides  of  the  organisa-
 tions,  and  at  the  same  time,  we  can
 ensure  that  there  38  no  overlapping.

 I  appreciate  the  spirit  behind  cut
 motion  No.  156,  wherein  certain  safe-
 guards  have  been  asked  for  the
 Scheduled  Castes  and  Scheduled  Tri-
 bes.  Although  some  concessions  are
 given  to  them  in  the  civil  side,  I  feel
 that  the  giving  of  such  concessions  प्रा
 the  Army  or  any  other  Defence  Force
 would  not  be  proper  In  defence  es-
 pecially,  merit  should  count,  and  not
 reservation  of  posts  based  on  caste  or
 class,  or  on  the  ground  that  a  person
 belongs  to  the  Scheduled  Castes  or
 Scheduled  Tribes.  Recruitment  on  the
 defence  side  should  only  be  on  the
 basis  of  merit.  If  we  start  with  re-
 servations  of  this  sort,  there  is  a
 chance  of  politics  coming  into  defence,
 which  so  far  has  been  avoided

 In  fact.  I  feel  that  everybody  would
 agree  that  the  stability  of  this  country
 depended  on  three  points,  namely
 good  leadership,  good  civil  service
 and  loyalty  of  the  Army.  These
 are  the  criteria  which  should  be
 borne  in  mind,  im  _  order  that
 the  stability  which  ३38  there  in  our
 country,  but  which  is  not  there  in  our
 neighbouring  countries,  is  not  jeopar-
 dised

 I  would  like  to  touch  briefly  the
 service  conditions.  There  is  a
 good  deal  of  discontentment  in
 the  service  personnel  of  the
 Defence  Services  on  this  score  If  we
 compare  it  with  the  civil  side,  we  find
 that  the  defence  personnel  have  to
 undergo  great  hazards  and  are  always
 liable  to  be  called  upon  to  face  the
 emergencies.  So,  a  sort  of  time-scale
 ¢moluments.  which  is  at  present  lack-
 ing  in  Defence.  should  be  there.

 Further,  the  Defence  Services  per-
 sonnel  are  asked  to  retire  at  an  earlier
 age,  as  compared  with  the  civil  ser-
 vants.  Of  course,  there  is  a  scale  for

 it;  all  the  same,  they  are  retired  at  an
 earlier  age,  whereas  in  the  case  of  the
 civil  servants,  the  age  of  retirement  ४2
 55,  and  in  certain  cases,  it  may  be  ex-
 tended  even  up  to  57  years.  I  deel
 that  this  disparity  should  be  removed.
 Even  the  release  benefits  and  gratui-
 ties,  which  have  been  increased  to
 some  extent,  no  doubt,  878  not  enough,
 I  feel,  to  encourage  the  Defence  Ser-
 vices  personnel

 I  understand  that  there  is  a  liaison
 officer,  a  high  ranking  military  officer
 who  has  been  able  to  find  Jobs  in  the
 civil  side  for  about  750  defence
 officers  But  I  feel  that  that  number
 is  too  small  Therefore,  it  appears  as
 if  a  long-term  policy  for  the  re-
 employment  of  retired  defence  person-
 nel  on  the  civil  side  should  be  formu-
 Jated

 If  I  had  been  the  author  of  the  cut
 motion  regarding  reservation  of  seats
 for  Scheduled  Castes  and  Scheduled
 Tribes,  I  would  have  said  instead  that
 there  should  be  some  reservation  for
 the  retired  defence  personnel  on  the
 civil  side  This  will  not  only  provide
 for  the  absorption  of  the  younger
 officers  who  retire  from  the  Defence
 Forces—younger,  because  they  retire
 earher,  as  compared  to  the  civil  ser-
 vants—on  the  civil  side,  but  it  would
 also  solve  the  problem  of  not  having
 to  raise  the  age  of  retirement  for
 civilians  from  55  to  57  or  58.

 Naturally,  m  the  case  of  the  military
 personnel,  the  physical  examunation
 etc.  would  be  very  essential.  If,  as  I
 would  also  suggest,  as  in  the  civil
 side,  the  age  group  should  be  raised,
 naturally,  these  persons  would  go  into
 the  higher  age  group,  if  they  are  medi-
 cally  fit

 Shri  B.  K.  Gaikwad  (Nasik):  On  a
 point  of  information.  The  hon,  Mem-
 ber  has  objected  to  the  reserving  of  a
 certain  percentage  of  posts  in  the  mili-
 tary  for  the  Scheduled  Castes  and
 Scheduled  Tribes.  May  I  know  the
 reason  for  this  objection?

 Mr.  Depaty-Speaker:  He  has  given
 that  already.  The  hon.  Member  may
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 have  his  own  view,  and  he  can  men-
 tion  it  when  he  speaks.

 Shri  Manabendra  Shab:  There  has
 been  a  lot  of  talk  about  disparity  in
 pay  between  army  officers  and  other
 ranks.  But  I  feel  that  the  disparity
 is  not  so  much.  With  their  pay  minus
 income-tax,  the  army  officers  are
 expected  to  live  at  a  special  standard
 डिन्यन्णाड  the  civil  side  also  so  that
 they  hardly  save  anything.  On  the
 other  hand,  the  other  ranks  and  junior
 commissioned  officers  not  only  get
 their  pay  but  other  allowances  and
 emoluments  which,  I  feel,  put  them  in

 much  better  financial  position  than
 the  army  or  navy  or  air  force  officers.
 Therefore,  to  say  that  there  is  a  dis-
 parity  in  pay  is  not  correct.  There
 may  be  disparity  in  the  basic  pay,  but
 we  cannot  take  only  the  basic  pay;
 but  we  have  to  take  into  consideration

 the  overall  picture  and  see  whether
 there  is  disparity  or  not.  I  feel  that
 there  is  really  not  much  of  disparity.

 Moreover,  unlike  the  civil  side,  there
 is  a  closer  relationship  between  the
 army  officers  and  the  army  personnel.
 Some  hon.  Members  said  that  there  is
 a  clear-cut  line  between  officers  and
 men.  I  have  been  in  the  army  too.
 We  have  been  told,  our  wives  have
 been  told,  to  go  and  mix  with  the
 families  of  the  army  personnel,  talk  to
 them  and  give  them  advice.  $  suppose
 that  that.is  not  done  in  the  case  of
 the  civil;  where  no  officer's  wife  goes
 tec  the  house  of  a  junior  or  clerk  to
 have  such  contacts.  Therefore,  to  say
 that  there  is  no  close  relationship  be-
 tween  the  army  personnel  is,  I  feel,
 wrohg.

 I  would  now  like  to  touch  on  a  most
 controversial  subject,  and  I  am  doing
 80  because  one  of  the  ordnance  fac-
 tories  happens  to  lie  in  my  constitu-
 ency.  In  that  ordnance  factory,  a  year
 or  two  back,  there  was  a  strike.  I
 feel  that  this  is  a  very  important  point
 to  be  considered  by  the  Defence  Minis-
 ter.  The  defence  establishments  are
 both  civil  and  military  and  they  come
 in’  touch  with  one  another  in  these
 ordnance  factories  and  such  other
 organisations  of  the  department.  If
 strikes,  which  seem  to  be  the  com-

 mon  fashion  of  the  day,  take  place  in
 these  ordnance  factories  and  such
 other  organisations,  they  not  only
 cause  harm  to  the  defence  of  the
 country  but  also  create  an  atmosphere
 in  which  military  personnel  can  be
 affected.  Moreover,  they  can  create
 an  atmosphere  where  there  has  so  far
 been  no  sabotage,  but  a  condition  may
 come  when  it  may  take  place.

 Therefore,  I  venture  to  suggest  that
 all  civil  personnel  in  the  army  or
 ordnance  factories  etc.  should  be  mili-
 tarised.  By  militarising  them,  not  only
 do  we  safeguard  the  defence  as  such
 but  we  also  give  to  the  civil  person-
 nel  benefits  which  they  at  present  do
 not  get.  Military  personnel  get  better
 facilities  like  allowances  and  so  on
 than  the  civil.  This  is  not  a  private
 enterprise  where  bonus  can  be  given.
 Sc  the  question  of  bonus  is  not  there.
 By  making  their  service  conditions  on
 a  par  with  that  of  the  army  personnel
 in  respect  of  this  matter,  which  we
 can  do  by  militarising  the  civil  per-
 sonnel,  I  think  the  problem  of  strikes
 in  these  ordnance  factories  and  other
 defence  establishments  should  be
 solved.

 Before  concluding,  I  would  just  like
 tu  bring  to  the  notice  of  the  Minister
 the  item  of  miscellaneous  expenditure
 that  l  find  under  the  various  heads.
 These  expenditures  actually  run  into
 crores.  I  would  not  take  time  to  give
 details,  but  under  each  main  head
 there  is  a  miscellaneous  item.  Under
 one  item  there  is  Rs.  5,40,46,000.  The
 miscellaneous  items  come  to
 Rs.  7,11,00,000  and  odd.  This  House  is
 supposed  to  pass  the  budget  and  I
 fee]  it  would  be  legitimate  to  expect
 to  know  what  these  miscellaneous
 expenditures  are.  There  should  be  a
 note  to  show  what  these  expenditures
 constitute.

 hri  दि  Raju  (Visakhapatnam):  The
 discussion  on  Defence,  coming  just  as
 it  does  after  External  Affairs,  means
 that  by  and  large  Members  of  this
 House,  in  considering  defence  ques-
 tions,  would  have  before  them  the
 picture  of  the  international  situation
 that  is  prevalent  and  would  to  a  large
 extent  direct  their  statements  to  tally
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 with  the  overall  idea  of  the  picture  of
 ‘ur  international  position  teday

 The  Prime  Minister  speaking  yester-
 day  has  clearly  indicated  the  difficult
 stress  that  the  country  is  going
 through  in  relation  to  Pakistan.  The
 attitude  of  our  neighbouring  country
 in  regard  to  Kashmur  and  also  the  dis-
 pute  of  water  distribution  in  the
 Punjab,  calls  for  a  large  measure  of
 vigilance  Therefore,  there  is  a  feeling
 in  this  House  that  defence  questions
 are  sacrosanct  and  should  be  gone
 into  very  carefully,  and  any  criticism
 directed  against  Government  must  be
 constructive  and  should  in  no  wav  lead
 to  a  deterioration  in  defence  standards

 The  previous  speaker,  the  hon  Mem-
 ber  for  Tehri  Garhwal,  taking  this
 viewpoint  made  the  amazing  sugges-
 thon  that  all  civil  defence  workers
 should  also  be  mulhtarised  overnight
 and  the  next  stage  of  course  would
 be  that  they  would  be  subject  to  some
 sort  of  martial  law  Therefore,  not
 merely  are  our  relationship  bad  from
 an  international  standpoint,  but  some
 of  our  Members  have  already  got  the
 impression  that  we  are  on  a  war  foot-
 ing  I  do  not  accept  this  line  of  argu-
 ment  because  even  if  we  were  on  a
 war  footing,  we  have  to  analyse  what

 ‘type  of  war  this  nation  would  have  to
 participate  in  and  whether  such  a  war
 ‘would  be  conclusive  in  action  if  it  did
 take  place,  and  to  what  extent  this
 army  which  is  today  being  kept,  would
 e  capable  of  contesting  that  hypothe-
 tical  war,  possibly  with  the  neighbour
 who  is  most  fnghtening  to  us  at  the
 moment  Only  if  we  look  at  the
 defence  question  from  this  practical
 angle  would  we  be  able  to  decide
 whether  with  our  defence  budget,  our
 army,  navy  and  air  force  are  develop-
 ing  in  a  direction  which  would  be
 considered  healthy  for  the  future  of
 the  overa]]  defence  of  the  nation,  not
 merely  in  time  of  crisis  which  we  may
 elaim  is  the  situation  today,  but  at
 some  future  date  That  would  be  the
 pasis  On  which  I  would  hke  Members
 Yo  consider  the  Defence  question  And,
 mere,  I  find  that  the  overall  picture  is
 mot  satisfactory,  for  no  effective  steps

 are  being  taken  to  create  a  Defence
 force  which  can  evolve  out  of  the
 economic  and  man-power  resources  of
 the  nation

 Nearly  one-third  of  our  Budget,
 about  Rs  ry  crores  is  earmarked  for
 expenditure  outmde  the  very  shores  of
 our  country  Eughty-four  crores  or
 roughly  one-third  of  our  Budget  is
 spent  im  the  United  Kingdom
 where  (nterrupton)
 quoting  figures  only  from  the  Budget.
 Of  course,  there  are  incidental  expen-
 ses  outmde  Eighty-four  crores,  or  one-
 third  of  our  Budget  is  spent  today  in
 the  United  Kingdom  Apart  from  the
 obnoxious  character  or  the  basis  of
 this  expenditure—we  are  supposed  to
 be  a  free  country  and  we  are  suppos-
 ed  to  have  severed  our  connection
 with  the  British  Imperialists  and  yet
 one-third  of  our  Defence  Budget  is
 spem  in  the  United  Kingdom—this  is
 an  extremely  large  figure  and  creates
 a  very  dangerous  situation  This  is  a
 hypothetical  war  that  we  are  to  con-
 test  The  very  hypothesis  presumes
 that  you  are  involved  directly  and
 indirectly  in  the  prosecution  of  that
 war  with  a  neighbouring  §  country
 whose  defence  establishment  directly
 corresponds  to  the  very  defence  sys-
 tem  that  you  are  trying  to  build  in
 this  country

 I  know  Members  may  contradict  me
 to  some  extent  by  pointing  out  that
 American  military  aid  has  been  given
 to  Pakistan  and,  therefore,  to  that
 extent  the  type  of  armaments  avail-
 able  to  Pakistan  are  different  from  the
 type  of  armaments  available  to  India
 And  therefore  both  countries  are  not
 co  equally  affected  by  the  purchase  of
 stores  from  the  same  centre  of  indus-
 try,  namely,  the  United  Kingdom.  But,
 I  would  venture  to  point  out  that  this
 is  not  too  accurate  2  statement  because
 the  similarity  of  fighting  power  bet-
 ween  the  two  nations  is  there  and,  in
 fact,  I  believe  that  war  as  such  bet-
 ween  these  two  countries  is  not  posst-
 ble  without  the  interference  either
 negatively  or  directly  by  the  power  to
 whom  I  have  so  far  been  referring,
 namely,  the  United  Kingdom  There-
 fore,  a  war,  on  the  estimate  made  by
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 our  Defence  Ministry,  recedes  gradu-
 ally  from  the  homzon  and  becomes
 impracticable  beyond  a  limited  skir-
 mish  which  may  take  place  for  not
 longer  than  2  to  3  months  Because
 the  very  strategy  of  the  two  parties
 snyolved  in  the  conflict  35  such  that
 neither  party  can  sustain  itself  for  a
 longer  period  than  2  or  3  months  at
 the  outside,  from  the  point  of  view
 not  merely  of  ordnance  requirements
 but  also  from  the  standpoint  of  petrol
 and  various  other  modern  require-
 ments  of  war  That  is  why  not  more
 than  a  hmited  war  of  two  months  can
 be  contested  in  any  case  And,  27  the
 event  of  such  a  war  being  comested,
 the  United  Kingdom  and  the  United
 States  get  directly  involved,  one
 because  of  our  unfortunate  continua-
 tion  in  the  Commonwealth  and  the
 other  because  of  its  direct  loan  of
 arms  and  military  equipment  to
 Pakistan  In  such  a  situation,  for  con-
 testing  a  limited  war  of  3  months  and
 not  more,  are  we  justified  m  the
 appioach  that  the  Defence  Mmustry  358
 making  towards  the  creation  of  a
 modern  Army?  If  we  are  to  create  a
 modern  Army  and  if  it  becomes
 defunct  and  incapable  really  of  fight-
 ing  a  protracted  war,  a  war  which  75
 considered  a  total  war,  a  war  where
 the  decision  is  conclusive  in  such  an
 event,  I  would  venture  to  suggest  that
 we  must  reappraise  our  whole  strate-
 gle  concept  to  the  question  of  defence

 And,  here,  I  believe  that  the  Army,
 the  Navy  and  the  Air  Force  of  this
 country  tend  to  be  over-conservatively
 efficient  I  would  hke  to  use  that
 phrase,  conservatively  efficient  because
 if  I  were  to  say  that  the  Army  5  con-
 servative,  then,  of  course,  there  may
 be  a  certain  element  of  disputation
 about  that  characterisation  They  are
 conservative  and  yet  efficient,  conser-
 vative  in  the  sense  that  their  whole
 strategic  concept  is  bound  with  the
 United  Kingdom—and  I  believe  this
 must  be  first  and  foremost  broken  if
 the  Army  is  to  take  any  step  forward
 If  it  35  to  make  any  progress  this
 integration  must  be  broken  wholly  and
 solely  I  use  the  word,  ‘solely’  here  so
 that  it  could  be  understood  more
 clearly  by  3]]  of  us  The  very  ethos,

 the  very  soul  of  Indian  Army  is  with
 the  Armed  Forces  of  Britain  at  the
 moment  and  this  ethos  must  be  broken.
 T  may  tell  you,  being  a  materialist—
 I  call  myself  fram  a  metaphyncal
 standpoint,  a  transcendental  matena-
 list—that  the  soul  is  affected  by  our
 body  also  to  some  extent  Therefore, to  release  ou:  soul  from  the  tentacles
 of  the  British  Army  I  would  suggest that  the  Indian  Army  considers,  shall
 I  say  a  different  approach  to  the
 spending  of  these  Rs  84  crores  or  one-
 third  of  our  Defence  Budget  and
 decides  to  purchase  aims  ammunition, motor-cars  trucks  etc  and  the  equip-
 ment  that  goes  for  the  Army  in  other
 Places  outside  the  United  Kingdom and  the  United  States

 An  Hon  Member:  Which  place?
 Shri  V  Raju:  I  would  suggest  that

 also

 I  know  the  Prime  Munster  had
 referred  on  an  earher  occasion  m
 May—!  think  it  was  during  the  debate
 on  the  President’s  speech  here  or  on
 the  debate  on  the  Budget—that  there
 was  no  question  of  purchase  of  arms
 or  ordnance  requirements  from  the
 Soviet  Union  and  also  from  East
 European  nations  such  as  Czechoslo-
 vakia  The  Skoda  Works  in  Czecho-
 slovakia  are  well  known  for  the  sup-
 ply  of  arms  It  is  supposed  to  have
 supplied  arms  to  the  Middle-East,
 Egypt  for  instance  That  is  one  of
 the  accusations  made  against  Egypt
 by  the  United  Kingdom  and  France
 The  Prime  Minister  says  that  no  such
 offer  was  made  foi  the  sale  of  such
 arms  and  that  the  Government  of  India
 was  not  contemplating  the  purchase  of
 such  arms  also  from  that  source  I
 accept  that  it  was  the  policy  of  the
 Government  I  want  the  Government
 te  relax  that  rule  and  consider  the
 purchase  of  arms  from  those  nations
 if  the  offer  is  now  available
 45  hrs

 Apart  from  this  source,  are  there  not
 other  sources  from  where  arms  and
 ammunitions  can  be  purchased  A
 large  part  of  our  requirements  can  be
 purchased  from  Japan  Similarly,
 Germany  has  the  industrial  potential
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 and  is  also  capable  of  supplying  us
 If  there  5  difference  in  bores  or  stan-
 @ard  gduges  in  shells—l"  gun  or
 75  mullmetre  or  ru  gun—I  am  not
 quite  sure  and  the  technical  friends
 would  correct  me—there  are  certain
 equivalents  to  all  these  calibres  The
 Indian  Air  Force  has  developed  a
 certain  pattern  in  ordnance  In  such
 instances,  it  is  possible  to  say  that  we
 use  a  particular  type  of  shell  etc  and
 80  we  cannot  change  the  whole  basis
 of  our  arms  and  ammunitions  and  go
 and  buy  the  new  type  of  ordnances
 trem  these  nations  Then,  what  about
 Questions  like  motor  cars,  trucks,  radio
 or  telephone  equipment?  Are  these  not
 interchangeable?  You  cannot  put  a
 bullet  m  my  gun  which  7253  not  suited
 to  a  particular  bore  It  is  posable  for
 you  to  say  that  The  British  have
 produced  herculean  ignorance  and  the
 present  Government  continues  it  be-
 cause  only  the  elite  in  the  country  can
 own  a  gun  You  have  still  to  have
 a  licence  and  apply  for  a  licence  and
 go  to  the  Collector  or  Tehsildar  or
 sub-inspector  and  all  sorts  of  sundries
 to  obtain  a  certificate  about  your
 character  Still  murders  continue  hap-
 pily  with  the  other  small  weapons  and
 the  Indian  Penal  Code  goes  on
 merrily

 The  British  stopped  the  use  of  firm
 arms  for  fear  that  a  huge  population
 knowing  the  use  of  fire  arms  would
 overnight  become  an  area  of  possible insurrection  against  the  ruling  party I  brought  this  only  incidentally  here
 te  point  out  that  apart  from  bores
 which  are  usable  in  the  armed  services, other  equipment  can  easily  be  pur- chased  from  other  sources

 I  would  like  the  Government  to  con-
 sider  this  concrete  suggestion  that  I
 have  to  make  There  is  no  co-ordi-
 nation  between  the  purchasing  branch
 of  the  armed  services  and  civilian business  circles  in  this  country  When- ever  something  has  to  be  purchased
 because  of  the  old  conservative
 habits—efficient,  I  have  already  para-
 phrased  it—we  immediately  look  to
 the  purchase  from  abroad  Many  items
 can  be  purchased  nationally  and  I

 would  suggest  the  appointment  of  8
 Commission  to  co-ordinate  this.  Parlia-
 ment  Members  should  also  participate
 in  that  Commission  I  do  not  know
 the  technical  term  as  to  what  it  should
 be  called  But  this  Commission
 should  immediately  go  into  the  queés-
 tion  of  co-ordination  of  national  indus-
 try  with  the  requirements  of.  the
 armed  forces  It  should  also  explore
 the  possibility  of  the  supply  of  med-
 cal,  ordnance  and  military  stores  in
 this  nation  itself  This  Commission
 should  be  a  permanent  Commission,
 appointed  by  every  Parhament  every
 time  the  House  assembles  There  may
 be  a  review  of  the  situation  every  five
 years  It  is  very  necessary  in  your
 administration—not  in  ours—because
 if  we  were  in  power,  we  would  not
 have  this  private  sector  But,  today,
 when  you  have  the  private  sector
 functioning,  nobody  knows’  which
 influential  section  of  the  private  sector
 has  a  say  so  far  as  the  army  or  navy
 ol.  air  force  is  concerned

 There  are  contradictions  in  the  so-
 called  private  sector  apart  from  those
 that  exist  in  the  Navy,  Army  and  Air
 Force  Surprisingly  enough  IJ  find  that
 im  the  purchasing  commission  that  we
 have  in  UK,  we  spend  anything  up
 to  about  Rs  2]  lakhs  per  annum,
 each  one  of  the  armed  forces  has  a
 separate  committee  m  operation  m
 London  itself  None  of  them  combine
 with  one  another  in  the  purchase  of
 these  goods  Even  in  simple  inter-
 changeable  ordnance  requirements,  it
 is  not  possible  We  cannot  even  inter-
 change  the  every  day  requirements
 between  the  Navy  and  the  Army  This
 system  should  go  There  should  be  a
 co  ordinating  committee  in  the  armed
 forces  for  the  purchase  of  goods  and
 also  to  go  into  the  question  of  how
 much  economy  and  efficiency  can  be
 created  The  civilian-cum-armed  forces
 commussion  that  I  am  suggesting  would
 then  go  into  the  question  of  purchases
 and  study  these  questions  Unless  this
 45  done,  I  am  afraid  that  we  would  be
 continuing  mm  this  way  year  after  year
 with  no  possibility  of  improvement,

 I  have  one  or  two  things  more  to
 add@  to  whatever  I  have/said.
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 Mr.  Deputy-Speaker:  I  arm  only  con-
 cerned  about  time.

 Shri  V.  Raja:  I  am  sorry  I  speak
 slowly.

 I  believe  that  I  would  be  given  an
 opportunity  later  I  want  to  go  into
 an  mvolved  argument  about  each
 Service  separately  and  that  may  take
 the  time  of  the  House.  But,  I  would
 like  the  Government  to  consider  the
 relaxation  of  the  rule  for  carrying
 fire-arms  by  civilians  in  this  country
 In  a  popular  government  there  is  no
 fear  of  the  people  Secondly,  a  gov-
 ernment  which  is  continuously  afraid
 of  insurrection  and  conspiracy  is  no
 government  at  all.  I  may  assure  the
 leaders  of  the  Government  that  if  the
 people  of  India  carried  arms,  just  lke
 any  country  squire  or  any  working
 man  in  England,  every  road  in  every
 village  of  India  could  be  turned  into
 a  bulwark  of  defence  No  Major
 General  35  required  to  rally  tried
 troops  to  the  front.  If  a  prospective
 invasion  of  Britain  in  940-4l  could
 make  Mr  Churchill  say  that  every
 house  in  England  would  be  turned  into
 a  battlg  field,  it  was  under  the  full
 consciousness  that  everybody  im
 England—man,  woman  and  child—
 knew  how  to  bear  arms

 An  Hon.  Member:  Even  a  child?
 hri  V.  Raju:  Even  a  child.  I  may

 assure  the  hon  Member  that  there  33
 a  gun  which  will  easily  teach  you  how
 to  shoot.  I  belong  to  one  such  fortu-
 nate  family  which  allowed  me  to  take
 the  lives  of  stray  birds,  insects  and
 other  things  when  I  was  about  seven
 or  eight  years  old

 Therefore,  this  rule  would  allow  us
 to  create  a  huge  automatic  national
 force  which  could  be  mobilised,  and  it
 is  only  after  that  you  can  say  that  you
 have  a  real  force  which  could  stand
 up  to  any  kind  of  mvasion.  I  do  not
 know  if  it  is  within  the  purview  of
 Defence,  possibly  it  overlaps  into  the
 Home  Departinent,  but  this  is  another
 positive  suggestion  that  I  would  like
 to  make  to  help  Defence  create  the
 lost  manhood,  the  manhood  that  the
 Indian  people  have  lost  during  the
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 last  200  years.  Free  licence  to  carry
 fire-arms  should  be  given  to  every-
 bedy  After  all,  ‘fire-arms’  covers  in
 this  country  even  pieces  of  steel  over’
 2  inches  to  4  inches  When  the
 British  came  to  India  we  were  carry-
 ing  swords,  talwars  etc.  When  the
 British  introwu  ed  this  ordinance,  not
 merely  fire-alims  but  even  swords  were
 covered  in  the  same  regulation

 Shri  Birendra  Singhji  (Raipur):  Sir,
 I  mse  on  a  point  of  order.  Does  this
 question  deal  with  the  Home  Ministry
 or  the  Ministry  of  Defence?

 Mr.  Deputy-Speaker:  He  has  already
 said  it,  he  is  creating  a  second  line  of
 defence

 Shri  दि  Raju:  Sur,  thank  you  for
 defending  me

 Mr.  Deputy-Speaker:  But,  now  the
 hon  Member’s  time  is  up  and  I  won't
 be  able  to  defend  him.

 Shri  V.  Raju:  On  that  note,  Sir,  I
 conclude  my  remarks

 Shri  9,  S.  Raju  (Rajahmundry):
 Mr  Deputy-Speaker,  Sir,  I  rise  to  sup-
 port  the  Demands  for  Grants  relating
 te  the  Mimstry  of  Defence  Personal-
 ly,  I  feel  that  the  amount  provided  is
 too  meagre  for  the  demands  of  our
 Defence  Services  Defence  problem  is
 a  very  complicated  problem  especially
 in  the  present  day  context  We  are
 committed  to  a  policy  of  peace  and
 that  has  given  us  good  dividends.

 For  the  last  ten  years  we  have  con-
 sistently  followed  this  policy  of  peace.
 We  have  tried  to  minimise  inter-
 national  tensions  We  have  minimised
 the  acuteness  of  the  feeling  nearer  our
 home  also  We  have  adopted  the  same
 policy  to  our  neighbouring  country,
 Pakistan  We  have  had  many  pin-
 pricks,  and  we  have  had  many  threats
 also.  I  would  say  that  any  other  coun-
 try,  and  even  our  country  under  any
 other  leadership  would  have  gone  to
 war  with  Pakistan  But  we  did  not
 choose  that  line  of  action

 In  the  modern  context  war  is  not  an
 easy  thing  It  is  intermingled  with  so
 many  other  problems  and  so  many
 other  countries.  Personally,  I  feel  a
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 war  will  not  come,  because  in  this
 atomic  age  war  3s  not  an  easy  thing
 It  might  engulf  the  whole  world  and
 I  am  sure  almost  all  the  statesmen  of
 the  world  know  about  it  It  will  mean
 a  total  destruction  of  humanity

 If  in  spite  of  these  things  Pakistan  is
 giving  us  threats,  it  is  only  trying  to
 bully  ug  It  does  not  mean  a  real
 attack  upon  India

 It  38  not  easy  to  prepare  a  country
 for  defence  Defence  Services  cannot
 be  manufactured  in  a  factory  Defence
 Forces  grow  out  of  history,  they  grow
 out  of  pressures  both  internal  and
 external,  they  cannot  be  made  m  a
 day

 There  38  one  thing  in  which  we
 should  not  lke  to  take  any  risk,  and
 that  38  in  the  defence  of  the  country
 Even  if  there  is  one  per  cent  chance
 of  an  aggression  from  any  quarter,  we
 should  not  take  any  msk  We  must  be
 prepared  for  defending  our  country  I
 think  every  Indian  agrees  that  we  have
 to  make  the  total  sacrifice  m_  the
 defence  of  our  soil  In  spite  of  the  fact
 that  we  are  willing  and  ready  to  nego-
 taate  threats  of  Jehad  are  frequently
 thrown  at  us  If  that  challenge  ever
 becomes  real,  it  is  certain  that  India  is
 going  to  resist  it  with  all  its  force

 We  might  be  deficient  in  equipment,
 in  modern  armaments’  But,  I  would
 like  to  suggest  that  we  need  not  be
 afraid  of  this  deficiency  After  all,
 ‘wars  are  not  won  by  mere  equipment
 alone  9  would  hke  to  remind  the
 House  of  the  last  war  where  France
 with  her  five  million  well  equipped
 army  was  defeated  by  Germany  in
 about  three  weeks’  time  The  same
 thing  happened  to  Germany  and  the
 same  thing  happened  to  Japan  They
 ‘were  modern  countries  with  very  well
 equipped  armies  Still  they  lost  the
 war  and  lost  their  freedom  as  well
 What  I  am  suggesting  :s  that  there  is
 also  another  factor  in  the  defence  of
 @  country,  which  38  the  spimt  of  the
 Army  and  the  spirit  of  the  people

 So  far  as  discipline  in  the  Army  is
 Goneerned,  the  whole  of  India  is  proud
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 of  the  Indian  Army.  It  had  achieved
 wonderful  things  before,  and  now  I
 am  sure  it  will  come  to  our  rescue
 again  I  would  like  to  say  that  we
 must  do  all  in  our  power  to  keep  the
 army  well-contented  There  are
 rumours  that  their  salaries  are  not
 sufficient  I  hope  there  will  not  be
 any  discontent  on  this  account.  As  I
 have  said,  the  spirit  is  a  great  factor
 ar  the  defence  of  a  country

 There  are  great  many  instances
 where  the  spirit  of  an  army  or  people
 has  won  the  day  There  is  the  aistory
 of  Ganbald:,  who  with  an  ill-equipped
 mob  has  overthrown  an  organised
 Government  The  same  s  the  case  in
 respect  of  the  Russian  revolution  in
 97  It  xs  not  always  the  army  that
 decides  the  issue  of  a  battle  or  the
 fate  of  a  nation

 In  India  we  have  a  number  of  train-
 ing  organisations,  the  NCC,  ACC,
 PRD  NDS  etc  I  would  suggest  that
 all  these  organisations  should  be  co-
 ordinated  under  a  central  authority
 This  है ल  an  important  step  because,
 after  all,  the  future  of  India  is  made
 an  our  schools  and  colleges  It  25  there
 that  we  have  got  to  build  up  a  nation
 Strength,  discipline  alertness—charac-
 ters  which  are  necessary  for  the
 defence  of  the  land  are  taught  here  m
 our  schools  and  colleges  I  request
 that  these  organisations  should  be  co-
 ordinated  and  centralised  and  should
 be  given  the  widest  possible  help

 Regarding  our  army,  mn  Assam  and
 Naga  Hills  they  are  doing  a  wonderful
 job  in  spite  of  several  difficulties  and
 handicaps  in  respect  of  accommoda-
 tion,  communication  etc  They  have
 almost  controlled  the  Naga  rebellion
 I  would  suggest  that  the  Government
 may  come  to  some  understanding  with
 the  Naga  people,  some  of  whose
 leaders  have  been  very  spirited  and
 have  offered  resistance  We  should
 extend  our  hand  of  friendship  and  try
 to  bring  their  chieftains  to  our  side

 I  would  like  to  say  something  about
 the  discipline  and  morale  of  the  train-
 mg  organisations  There  was  a  scheme
 formulated  by  Shri  Bhonsle  That
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 scheme  has  been  appreciated  very
 much  by  all  the  authorities  here  as
 well  as  abroad  I  do  hope  that  wider
 publicity  and  help  will  be  given  to
 this  scheme  of  reorganisation  from  the
 discipline  point  of  view

 Another  point  We  are  nearing  our
 Independence  day  celebrations  of
 August  I5th  I  do  hope  that  Govern-
 ment  wll  not  forget  the  part  played
 by  INA  soldiers  and  INA  officers
 Under  difficult  circumstances  they
 have  played  a  magnificient  part  and
 I  hope  they  will  be  given  a  chance  of
 showing  their  own  loyalty  in  these
 independence  day  celebrations  and  I
 do  hope  Government  will  not  forget
 it

 I  would  hke  to  say  something  about
 the  pay  and  allowances  of  the  INA
 men  who  have  sacrificed  their  lives  in
 the  battle  for  independence  Most  of
 their  cases  have  been  settled,  I  believe
 There  are,  I  understand,  some  cases
 pending  where  some  money  and
 allowances  are  due  to  them  I  do  hope
 that  the  Defence  Ministry  will  settle
 these  accounts  very  soon

 Lastly,  I  would  like  to  take  up  this
 point  before  I  conclude  If  any  war  is
 thrust  upon  us,  I  am  not  at  all  afraid
 of  the  consequences  If  a  nation  ॥5
 well-equipped  only  mulitarily  then,
 there  can  be  much  more  danger  be-
 cause,  when  the  military  and  the  army
 fails,  the  nation  also  fails  That  38
 proved  by  the  history  of  the  two  world
 wars  I  am  sure  that  our  army,  navy
 and  air  force  are  patriotic  enough  to
 defend  our  soil  and  the  whole  Nation
 of  38  crores  are  with  them  We  have
 had  the  lessons  of  history  We  have
 been  subjugated  for  centuries  and  the
 miseries  inflicted  upon  us  are  still
 green  in  our  memory  Every  country
 knows  that  we  will  very  zealously
 defend  our  freedom  More  than  any
 other  country,  Pakistan  herself  knows
 that  we  are  prepared  to  defend  our
 country  to  the  last  of  our  blood  Under
 these  circumstances,  nobody,  and  least
 of  all,  Pakistan  will  venture  to  attack
 us.
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 We  have  three  outstanding  problems
 with  Pakistan  which  have  not  been
 settled  One  35  the  Kashmir  dispute
 and  the  other  is  the  Canal  waters  dis-
 pute  The  third  is  the  Evacuee  Pro-
 perty  claims  These  three  seem  to  be
 the  main  items  m  which  we  have
 major  difficulties  with  Pakistan  I
 hope  that  these  problems  will  be
 settled  peacefully  by  negotiation
 whatever  the  delay  and  the  question
 of  war  will  recede  to  the  background

 cia  भक्‍त  ददोंत  (गढठवाल)  उपाध्यक्ष

 महोदय,  रक्षा-मत्रालय  के  अनुदानो  के  सबध
 में  जो  वादबिवाद  चल  हा  है  उसके  सबध  में
 अपना  कुछ  मत  देने  से  पहले  में  अपना  यह
 कर्त्तव्य  समक्षता  हु  कि  इस  अवसर  पर  भार-
 तोय  सशस्त्र  सेनाआ  के  प्रति  अपनी  श्रद्धान्जलि
 शौर  शुभका  मनाये  प्रदर्शित  करू  ।  हमारे  जवानों
 ने  जल,  थल  और  भ्राकाश  में  सभी  शोर  से

 हमारे  देश  की  इस  पिछने  वर्ष  मे  जिस  जवामर्दी
 झौर  मुस्तंदी  से  रक्षा  की  है  उसके  लिये  वे  हमारे
 झभिनन्दन  के  पात्र  हें,  एक  ओर  जहा  जम्म
 श्र  कादमीर  के  कठिन  शीत  का  उन्होन
 सामना  किया,  वहा  दूसरी  ओर  नागा  हिल्स
 में  उन्होंने  घनघार  वर्षा  ध्रौर  जगलो  का  मुका-
 बला  किया  है,  साथ  ही  राजस्थान  मे  दम  धोटने
 वाली  गर्मी  में  भी  वे  अपने  कत्तंव्यो  का पालन
 करते  रह ेहे, भौर  इससे  भी  अधिक  भारत  की
 सीमा  से  बाहर  हिन्द-चीन  में  और  दूसरी  ओर
 स्वेज  नहर  के  इलाके  में  उन्होंने  जिस  भनुपम
 बीरत  शौर  अनुझ  सन  का  परिचय  दिया  है
 उसके  कारण  भारत  क्री  कीति  पताका  चारो
 ओर  फहराने  लगी  है  |

 उपाध्यक्ष  महांदय,  पिछने  वर्ष  प्रतिरक्षा
 मन्नालय  की  बजट  की  मागो  पर  बोलते  समय
 में  ने  सुरक्षा  मत्रालय  की  तीन  मातयों  का
 जिक्र  विया  था  और  आज  भी  यह  बडे
 सौभाग्य  की  बात  है  कि  इस  रक्षा-मत्रालय
 के  सचालन  का  भार  उन्ही  फिर  तीन  मूर्तियों
 के  कन्धो  पर  पडा  है  हमारे  सरदार  मजीठिया

 पुराने  भद्दारथी  भाज  भी  मौजूद  हैं  भौर
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 उन  से  भुझे  भाशा  है  कि  बे  पिछली  बार  से
 भी  भ्रधिक  योग्यता  के  साथ  प्रतिरक्षा-मंत्रालय
 का  कार्य  सचालन  करेगे  ।  हमारे  श्री  रघु-
 रामैया  जो  प्रभी  हाल  ही  मे  प्रतिरक्षा  उपमत्री

 नियुक्त  किये  गये  हें,  उन्होंने  श्रपनी  ससद्‌
 सदस्यता  के  काम  मे  जिस  योग्यता  और
 परिश्रम  का  परिचय  दिया  है  उससे  मुझे  झाशा

 है  कि  डिफेस  इडस्ट्रीज  ध्ौर  ऐसी  दूसरी
 चीज़ो  के  प्रन्दर,  जिनका  कि  उन्हे  कार्यभार
 दिया  गया  है,  उन्हे  वे  बहुत  ही  योग्यता
 के  साथ  में  निभायेगे  ।  लेकिन  इस  से  भी
 झथिक  हम  सब  के  लिये  बडे  गौरव  की  बात

 है  कि  हमारे  देश  के  एक  बहुत  ही  वरेण्य

 धुत्र,  जिन्होंने  कि  भारत  की  कीति-पताका  को
 थारो  शोर  ससार  में  फहराया,  मेरा  मतलब  श्री
 कृष्ण  मेनन  से  है,  उनकी  श्रध्यक्षता  में  इस  रक्षा
 भनत्रालय  की  बागडोर  को  सौंपा  गया  है  I  इसके
 दो  विदोष  अर्थ  होते  हैं,  एक  तो  यह  कि  हमारी
 रक्षा-नीति  हमारी  वैदेशिक  नीति  की  भित्ति
 पर  झाधारित  है  शौर  जिस  शातिपूर्ण  नीति  को
 लेकर  हम  ससार  के  अनेक  मो्चों  पर  आगे  बढ

 रहे  है,  उसी  के  भ्रनुकूल  हमारी  सेना  भी  सगठित
 की  जा  रही  हैं  -  लेकिन  इसका  एक  दूसरा
 बड़ा  भर्थ  यह  भी  है  कि  उनके  नाम  में  जो
 भ्कुष्ण'  दाब्द  है,  उससे  मुझे  महामारत  काल  के
 श्री  कृष्ण  की  याद  शांती  है  ।  जब  महाभारत
 हुआ  था  तो  एक  ओर  पाडवों  की  झोर  भ्रकेले

 कृष्ण  थे,  जब  कि  कौरवो  की  कई  भ्रक्षौहिणी
 सेनाये  थी,  इसलिये  हमारे  लिये  यह  गौरव
 की  बात  है  कि  कृष्ण  हमारे  साथ मे  हैं,  वे  हमारे
 सारयी  हैं  शोर  हमारी  सेना  का  सचालन
 कर  रहे  हें  :  इसलिये  झगर  दूसरी  शोर  पाकि-
 स्तानी  कौरवों  को  अमरीका  की  अक्षौहिणी
 सेनाएं  भी  मिल  जाये  तो  हमारे  लिये  घबराते
 की  बात  नहीं  है,  क्योकि  कृष्ण  हमारे  सारथी

 हैं  भौर  उन  का  सुदर्शन  चक्र  हमारे  साथ  है  ।
 शैरा  मतलब  यह  है  कि  अपनी  विचक्षण  बुद्ध
 के  करा  जिस  प्रकार  उन्होने  सयुक्त  राष्ट्र  सष
 में  कई  मोर्चों  पर  हमें  सफलता  दिलाई  है,
 मुझे  विश्तास  g,  के  उ्शी  प्रकार  ्य  सोच  पर
 भी  हमें  सफलता  दिलायेंगे।

 इस  अवसर  पर  में  उन  से  कुछ  निवेदन
 करना  चाहता  हू  ।  यहा  पर  वे  उपस्थित  नहीं
 है,  फिर  भी  मेरे  इस  निवेदन  को  वे  सुनने  की
 कृपा  करेंगे  कि  जैसे  श्री  कृष्ण  ने  बिना  सेना  के
 ही  एक  प्रकार  से  पावों  को  सफलता  दिलाई
 थी,  अपने  बुद्धिचातुर्य  के  द्वारा,  उसी  प्रकार

 मुझे  झ्राशा  है  कि  वे  सैनिक  बजट  में  कटौती
 करके  ,  यानी  मितव्ययिता  कर  के,  भी  हमारी
 सेना  को  अधिक  सक्षम  शौर  सुयोग्य
 बनायेंगे  ।

 उपाध्यक्ष  जी,  में  बहुत  बड़े-बडे  सिद्धातो
 की  बातो  में  न  जा  कर  भ्रापका  ध्यान  केवल  दो
 तीन  छोटी-छोटी  बातो  की  ओर  आकर्षित
 करना  चाहता  हू,  यद्यपि  वे  बहुत  महत्वपूर्ण
 है।  मेरे  मित्र  श्री  मानवेन्द्र  शाह  जी  ने  लोक
 सहायक  सेना  का  जिक्र  किया,  और  मेरे  मित्र
 श्री  राज  क्षे,  जो  शायद  समाजवादी  दल  के
 नेता  हैं,  फायर  भ्रार्म्स  क ेलाइसेंस  भौर  द्वितीय
 रक्षाप  क्त  (सेकेन्ड  लाइन  श्राफ  डिफेस)  आञ्रादि
 का  उल्लेख  किया  ।  में  समझता  हु  कि  लोक

 सहायक  सेना  का  जो  "रीक्षण  इस  देह  मे  दा
 वर्षों  स ेकिया  जा  रहा  है  वह  बहुत  सफल
 सिद्ध  हुआ  है  ।  उस  मे  लगभग  दा  लाख  ब्यविर  7
 को  ट्रेनिंग  दी  जा  चुकी  है,  और  उसके  द्वारा
 हमारे  देश  के  नवयुवको  में  अनुशासन,  भात्म-
 विश्वास  और  समाज  सेवा  की  भावना  फैलने
 लगी  है।  लेकिन  इस  सबन्ध  में  मुझको  थोड़े
 से  सुझाव  भी  देने  हैं  ।

 मेरे  कुछ  दित  ५हले  एक  प्रइन  का  उत्तर
 देते  हुये  माननाय  मजीठेया  जी  "ने
 बताया  था  कि  सन्‌  १६५५-५६  मे  इस
 पर  ७८  लाख  रुपया  खर्च  हा  ओर  सन्‌
 १६५६-५७  मे  ८०  लाख  रुपया  खर्च  हुआ  t

 मेरा  खयाल  है  कि  जिस  समय  यह  योजना

 बनी थी,  उस  पर  प्रति वर्ष  एक  करो  रुपया
 खचे  किया  जाना  था।  मेरा  ऐसा  मत  है  कि

 इस  चीज  पर  खर्च  में  कमी  नहीं  को  जाना

 जाहिये,  बल्कि  इस  पर  झौर  ज्यादा  रुपया  खर्च

 करके,  ज्यादा  बौम्प्स  खोल  कर  के  इसक।
 व्यापक  प्रचार  करना  चाहिये  |
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 इसके  कंब  में  जो  दूसरी बात  में  कहना
 चाहता हूं  बह  यह  हु  कि  हमारे  सामने  लोक
 सहायक  सेन।  पे  जो  झांकड़े  रक्खे  गये  हैं,
 उनसे  पता  लगता  है  कि  कुछ  स्थानों  में  तो

 ट्रेनिंग  लेने  के  लिये  इतने  लोग  शा  जाते  हैं
 कि  उनको  ट्रेन  करना  मुश्किल  हो  जाता  है
 झौर  कहीं  पर  बहुत  कम  ।  हमारे  उत्तर  प्रदेश
 में  नरेन्द्र  नगर  जैसे  कुछ  केम्पों  में  पाच-पाच
 सौ  युवकों  को  ट्रेनिंग  दी  गई,  जब  कि  फतेहपुर
 में  ६९  भीर  हैदराबाद  में  ४५  लोगो  को  ही
 ट्रेनिंग  दी  गई  है।  मेरा  यह  मत  है  कि फिलहाल
 ऐसे ही  स्थानों में  यह  हेम्प्स  खोले  जायें  जहां
 अ्रधिक  से  श्रणिक  लोग  इसके  लिये  तैयार  हो
 हौर  ऐसी  जगहों  पर  न  खोलें  जायें  जहा  पर
 व्यर्थ  का  खर्च  होता  ही  t

 इस  के  सिवा  मुझे  बडी  प्रसन्नता  है  कि

 पहले  जो  आग्जिलरी  फोस  के  कंम्पस  होते  थे
 उन  में  एक  सप्ताह  था  दस  दिन  की  ट्रेनिंग
 दी  जाती  थी,  लेकिन  अब  वह  तीस  दिन
 को  दी  जाने  लगो  है।  यह  बहुत  श्रच्छा
 कार्य  है,  लेकिन  जैसा  एक  दिन  प्रश्नोत्तर
 काल  में  बताया  गया,  इस  ट्रनिग  को  जारी
 रखने  के  लिये  कोई  व्यवस्था  नही  है  ।  यानी
 जो  लोग  ट्रेनिंग  छेते  है  वे  उसे  भूलते  जा  रहे
 हैं  ।  इस  लिये  मेरा  सुझाव  है  कि  प्रति  वर्ष
 यदि  ३०  दिनो  का  न  हो  सके,  तो  कम  से  कम
 दस  दिन  के  छोटे  छोटे  कैम्पस  किये  जाएं
 दो-तीन  वर्ष  तक  और  उन  लोगो  को  रिफ्रेशर्स
 कोर्स  के  लिये  उन  में  बुलाया  जाए  ।

 लोक  सहायक  सेना  क॑  सम्बन्ध  में

 मुझे  यह  भी  निवेदन  करना  है  कि  जो  लोग
 उस  में  भर्ती  हो  कर  ट्रेनिंग  लेते  है,  उन  को

 प्रोत्साहन  देने  के  लिये  भी  कुछ  उपाय  करना

 चाहिये,  जैसे  कि  उन  को  फौज  झादि  में  भर्ती
 करने  में  प्राथमिकता  दी  जाए  ।  अभी  राजू
 साहब  ने  कहा  कि  गृह  मंत्रालय  झौर  रक्षा
 मंत्रालय  को  मिल  कर  प्रपनी  भार्स्स  लाइसेंस
 बालिसी  को  भौर  लिबरल  (उदार)  बनाना

 चाहिये  ।  मैं  समझता  g  fe  उस  को  इस
 प्रकार  से  लिबरल  किया  जा  सकता  है  कि

 जिन  दो  लाख  लोगो  ने  ट्रेनिंग  पाई  है  उन  को
 लाइसेंस  दिये  जायें  ।  उन  के  सम्बन्ध में  यह
 सन्देह  नही  होना  चाहिये  कि  वे  बन्दूक  नहीं
 चला  सकंगे  ,  और  यदि  उन  लोगो  को  अन्दूक
 आदि  खरीदने  में  यह  विभाग  सहायता  दे
 सके  तो  यह  शौर  भी  बडा  श्रच्छा  कार्य  हो
 सकता  है  1

 मैं  भूतपूर्व  सैनिकों  की  और  भी  अपने
 पग्क्षा  मंत्री  महोदय  का  ध्यान  दिलाना

 चाहता  हू  ।  श्राज  इस  विभाग  के  मन्री  हमारे
 त्यागी  जी  नही  रहे  ।  उन  के  समय  में  एक

 फार्मूला  तैयार  हुआ  था  अर  उस  के  मुताबिक
 एक  नया  पेशन  कोड  तैयार  हुआ  थ।।  अर
 श्रब  जो  पेशने  दी  जाने  लगी  है  उन  से  हमारे
 सैनिकों  में  एक  विष्वास  की  भावना  पैदा

 हुई  है  ।  लेकिन  उस  में  जो  बात  की  गई  वह
 यह  थी  की  उस  को  २६  जनवरी,  १६५०
 से  लागू  किया  गया  यानी  जो  लोग  उस  दिन
 के  बाद  से  पेशन  पर  जा  रहेहै  उन्ही  को  यह

 सुविधा  दी  जा  रही  है  ।  उस  दिन  से  पहले
 पेशन  पाने  वाले  हम  से  पूछते  है  कि  उन्होंने
 कौन  सा  अपराध  किया  है  कि  उन्हें  यह  बढ़ी

 हुई  पेंशन  नही  दी  जाती  ।  क्या  उनका  अपराध

 यह  था  कि  वह  ब्रिटिश  सरकार  के  जमाने

 में  फौज  में  थे  ?  और  उनका  यह  पूछना
 उचित  भी  है  ।  मेरी  समझ  में  ऐसा  नही  किया

 जाना  चाहिये  ।  झर  यदि  बहुत  पुराने  सैनिको

 के  लिये  ऐसा  न  किया  जाय  तो  कम  से  कम

 नये  सैनिको  में  जो  पेंशन  पाने  वाले  है  उन  में

 तो  कोई  श्रन्तर  न  किया  जाय  ।  इस  लिये

 मेरा  सुझाव  है  कि  १५  प्रगस्त,  १६४७  के

 पहले,  जब  कि  देश  स्वाधीन  हुआ,  वालों  को

 यह  नई  पेशन न  दी  जाय  तो  कम  से  कम

 इस  के  बाद  वालो  को  जरूर  मिलनी  चाहिये  t

 मैं  बहुत  पुराने  पेशन  पाने  वालो  क  लिये

 सिफारिश  नही  कर  रहा  हू  1  में  जानता  हूं
 कि  ऐसे  बहुत  से  लोग  हैं  जो  कि  भ्पनी  नौकरी

 से  ज्यादा  पेशन  खा  चुके  है  -  कई

 आलिसं-चालिस  वर्षो  से  पेंशन  ले  रहे  हैं,  उन

 सम्बन्ध  में  तो  मे  क्‍या  कहू  ?  में  तो  केवल
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 [att  wee  बदन]

 यह  कहता हूं  कि  जी  दस  बच  के  ज्यादा
 पेंशन  ले  चुके  है  उन  की  पेशन  को  धीरे  धीरे
 भ्रति  वर्ष  सरकार  कम  करती  हुई  चली  जाय  ।
 शेसा  कोई  फार्मूला  निकाला  जाय  जिस  से
 जो  ज्यादा  पेंदान  ले  चुका  हो  उस  की  पेशन
 का  रुपया  भ्रनुपात  में  कम  होता  जाय  ।  मैं
 रक्षा  मंत्री  जी  से  अनुरोध  करता  ह  कि  वे
 इस  पर  हाम्मीरता  से  विचार  करे,  क्योंकि
 इस  प्रपन  को  ले  कर  भूतपूर्व  सैनिकों  में  बडा
 असन्तोष  फंला  हुआ  है  शौर  यदि  वह  इस
 थर  विचार  नहीं  करेगे  तो  यह  असन्‍न्तोष
 बढ़ता  जायेगा  ।

 मुझ  से  पहले  भाषण  देते  हुए  डा०  राजू
 साहब  ने  झाजाद  हिन्द  फौज  का  जिक्र  किया  ।
 लेकिन  शायद  उन्होने  यह  बताया  कि  बहुत
 से  लोगो  को  हिसाब  दिलाया  जा  चुका  है
 और  कुछ  ही  रह  गये  हैं  ।  मै  बड़ी  नम्यता  से
 निवेदन  करना  चाहता  हूं  कि करीव  २२,०००
 सैनिकों  ने  श्राजाद  हिन्द  फौज  में  भाग  लिया
 था।  उन  में  से  कुछ  को  नौकरी  मिली  है  ।  उन
 को  पी०  ए०  सी०,  फूटियर  को,  प्रास्तीय
 रक्षा  दल'  अादि  में  काम  दिये  जा  चुके  है,
 कौज  में  तो  बहुत  कम  को  लिया  गया  है,
 लेकिन  उन  के  जो  एरियसे  है  वह  उनको

 नही  मिले  है,  इस  से  उन  के  दिल  में  बडा
 खटका  है  t  मुझे  कहते  हुए  सकोच  नही  होता
 कि  इस  चुनाव  के  झन्दर  असन्तोष  के  ही  कारण
 उन  में  से  बहुत  से  शासन  के  विरुद्ध  चले
 गये  ।  झ्राखिर  उन्होंने  कौन  सा  कुसूर  किया

 हैं  जो  उन  के  एरियर्स  नही  दिये  जा  रहे  हैँ  ?

 इसलिये  मैं  सरकार  से  प्रनुरोध  करना  चाहता
 हैं  वह  इस  पर  विचार  करे  ।  यह  कोई  बहुत
 बड़ी  रकम  नहीं  होगी  ।  लगभग  दो  करोड
 रुपये  की  रकम  है  ।  हमारे  यहा  सरकार
 निर्माण  कार्यों  पर  अरबों  रुपये  खर्च  कर  रही
 है,  यह  छोटी  सी  रकम  भी  निकाली  जा
 सकती  है  और  सारे  देश  में  एक  सन्तोष  और
 कांति  का  वातावरण  पैदा  हो  सकता  है  t

 Demands  for  Grants  5000:

 इस  सम्बन्ध  मे  मैं  एक  बात  झौर  कहना
 चाहता  ह  कि  हमारे  बहुत  से  भूतपूर्व  सैनिक
 पुराने  रजवाड़ों  के  है,  पटियाला,  धौलपुर,
 टेहरी  झादि  के  ।  हमारे  यहा  उन  के  पेंशन  के
 कई  मामले  है  जो  लटके  पडे  है  पता  नहीं
 कब  उन  का  फैसला  होगा  श्रौर  उन  को  पेंदान
 मिलेगी  ।  फिर  उनको  पेंशन  लेने  के  लिये

 दूर-दूर  जाना  पडता  है,  हमारे  कुछ  भ्रादमियों
 को  पटियाला  जाना  पडता  है,  कुछ  को  धौलपुर
 जाना  पडता  है  t  ग्राखिर  इस  का  क्या  कारण
 है  कि  अपनी  पेशन  लेने  के  लिये  भी  कोई
 शख्स  पटियाला  जाय  या  धौलपुर  जाए  ?

 यह  बडी  भारी  दिक्कत  है  |  जब  स्टेट्स  का
 एकीकरण  अत  इटेग्रेशन  हो  चुका  है  तो
 रक्षा  मत्रालय  की  श्रोर  से  इस  प्रकार  के
 आदेश  होने  चाहिये  कि  अपने  जिले  के  खजाने
 में  ही  सभी  लोगो  को  पेशन  दे  दी  जाएं

 उपाध्यक्ष  महोदय,  हमारे  देश  के  झ्नन्दर
 ५६  छावनिया  है,  जिनमे  करीब  दस  लाख
 जनता  निवास  करती  है  |  मुझे  यह  कहते
 हुए  दुख  होता  है  कि  स्वाधीनता  के  बाद,
 शर  हमारी  इतनी  प्रगति  होने  के  बाद  भी,
 वहा  के  नागरिकों  के  लिये  बहुत  कम  अधिकार

 हूँ  ।  इस  के  बारे  मे  आप  को  मालूम  होगा  कि
 आज  कल  जो  हमारे  इरिगेदन  ऐड  पावर

 (सिचाई  और  विद्युत)  विभाग  के  मिनिस्टर
 श्री  पाटिल  है,  उन  की  श्रच्यक्षता  में  एक
 सपम्रिति  बनाई  गई  थी  उस  ने  कुछ  सिफारिशे
 की  थी  ।  लेकिन  उन  को  अब  तक  कार्यान्वित

 नही  किया  गया  है  ।  कैन्टोन्मेट्स  के  एक्सीशन
 के  बारे  में  उन्होंने  कहा  था  कि  वह  नहीं  हो
 पाया  ।  मुझे  प्रसन्नता  है  कि  हमारी  लोक
 सभा  की  प्राक्कलन  समिति,  श्रर्थात्‌  एस्टिमेट्स
 कमेटी,  ने  एक  किताब  डिफेंस  मिनिस्ट्री  के

 श्राकड़ो  के  बारे  में  बनाई  थी,  लैड्स  कंन्टोंन्मेट्स
 के  बारे  मे  ।  मै  उस  के  बारे  में  भ्रधिक  तो  नही
 कहना  चाहता,  लेकिन  उन्होंने  उस  में  बढ़े
 भारी  सुझाव  दिए  है  a  बैन्‍्टोन्मेंट  बोर्डस  के
 प्रजातत्रीकरण  के  बारे  मे  उन्होंने  कहा  है  कि
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 we  म्यनिसिपल  बोर्डंस  के  बराबर  ही
 झषिकार  दिये  जायें  ।  मैं  रक्षा  मत्रालय  से

 झनुरोध  करना  चाहता  हू  कि  उस  को  इस
 पर  विचार  करना  चाहिये  ।
 झाज  जो  कन्टोस्मेट  बोर्डस  है  उनके  लोगो  के
 मुकाबले  पास  के  म्युनिसिपल  बोर्डस  की
 एरियाज  के  जो  लोग  है  उन  को  ज्यादा
 अधिकार  है  ।  क्‍या  उन  का  पझ्रपराध  यही  है
 कि  वे  भारत  सरकार  के  अधीन  है  ।  भारत
 सरकार  के  अधीन  होने  से  तो  उनका  स्टैन्ड्ड
 ज्यादा  ऊचा  होना  चाहिये  था  लेकिन
 होता  क्‍या  है  कि  जैसा  कि  एस्टिमेट्स
 कमेटी  (प्रावकलन  समिति)
 ने  बताया  कि  १ अ  कैन्टोनमेंट्स  में  से  १०
 कैन्टोन्मेंट  बोडंस  तो  शअ्रपने-अपने  पडोसी
 सिविल  एरियाज  से  अच्छे  है।
 पन्द्रह की  हालत  लगभग  बराबर  है,  छेकिन
 ३४  की  हालत  उनसे  बदतर  है  ।यह  चीज

 हमारे  लिये  शोभा  की  बात  नही  है।  उदाहरण
 के  लिये  हमारे  मत्री  जी  जानते  है  कि
 लेंसडाउन  एक  छोटा  सा  कंटोनमेंट  है  ।  उसके
 पास  वाली  नगर  पालिकाझों  में  बिजली  की
 रोशनी  आ  गयी  है  ।  वे  प्रान्तीय  सरकार
 के  अ्रधीन  है,  इस  लिये  उन  को  बिजली
 मिल  गयी  है  1  लेकिन  लेसडाउन  को,  जो
 सीधे  भारत  सरकार  की  छतक्रछाया  में  है,  बिजली

 नही  मिली  है  ।  जो  सिविक  एमेनिटीज़  जो
 पडोस  के  इलाके  को  मिल  गयी  है  वे  लेस-
 डाउन  वालो  को  नही  मिली  हँ  ।  क्‍या  इस
 कारण  उनका  दिल  नहीं  दुखता  होगा  और
 क्या  वे  यह  नहीं  सोचते  होग  कि  यद्यपि

 हम  भारत  सरकार  के  सीधे  श्रधीन  हैं  पर

 हम  को  बिजली  नही  मिली  ?

 मैं  ने  छावनियों  के  प्रजातत्रीकरण  का

 जिक्र  किया  बात  यह  है  कि  कटोनमेट  का

 जो  झाफिसर  कमार्डिग  होता  है  वही  कंटोनमेट
 का  पदेन  प्रध्यक्ष  होता  है  ।  होता  यह  है  कि

 झगर  वहा  कोई  अच्छा  भ्राफिसर  कमार्डिग

 पहुंच  गया  तो  शान्ति  रहती  है,  नहीं  तो  झगड़े

 खड़े  हो  जाते  है  मैं  अपने  फोज  के  भ्रफसरो

 की  तारीफ  करता  हू  t  उन  में  से  भ्रधिकाश
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 ने  अपने  को  नई  परिस्थितियों  में  एडजस्ट
 कर  लिया  है  ।  लेकिन  झाप  मुझे  क्षमा  करेगे

 यदि
 म  कहू  कि  मी  भी  उनमे  कुछ  भफसर

 ऐसे  है  जिनके  दिमाग  से  पुराने  जमाने  की
 बू  नही  निकली  है  a  वें  अभी  भी  पुराने

 खुमार
 में  हैं।  इस  लिये  जहा  वह  पहुच  जाते

 हैं  वहा  क्षयडा  हो  जाता  है।  रक्षामत्री  जानते
 हैं  कि  लेंसडाउन  में  बडी  शान्ति  गहती  थी,
 वहा  जनरल  करिभ्रप्पा  गये,  हमारे  उपरक्षा
 मत्री  श्री  सतीशचन्द्र  गये  और  पिछले  वर्ष
 हमारे  रक्षा-सगठन  मत्री  श्री  त्यागी  जी
 गये  1

 थी  फिरोज  गांधी  (रायबरेली)  जो
 शायके  यहा  गया,  वह  मत्री  नही  रहा  f

 श्री  भक्त  वर्शन  में  तो  आपको  भी
 निमत्रण  देता  ह।  श्राप  हमारे  महा  आरावेंगे  तो
 मंत्री  हो  जावेंगे  n  जो  नही  रहे  वे  नही  रहे,
 लेकिन  जो  नही थे  वे  हो  जावेंगे  ।

 तो  4  यह  निवेदन  कर  रहा  था  कि  वहा
 पर  बडी  शान्तिपूर्ण  स्थिति  थी।  लेकिन
 हाल  में  एक  छोटी  सी  खेदजनक  घटना  हो
 गयी  ।  खेल  के  मैदान  में  कुछ  सिविलियन्स
 व  फौजी  भ्रफसरो  के  बीच  झगड़ा  हो  गया  ।
 में  आलोचना  नहीं  करना  चाहता,  पर  यदि
 ऑफिसर  कमाडिग  में  टेक्ट  होता  तो

 वह  दोनो  पक्षो  को  बुलाता  और  उनसे  कहता
 कि  तुमने  झगडा  किया,  यह  गलती  की  अब

 हाथ  मिलाओ  शौर  फिर  खेलो।  लेकिन
 कमाडिग  ने  मामले  को  बढने  दिया  शर
 बच्चों  के  झगड़े  के  कारण  बाजार  वालो  को
 दड  दिया,  और  उनका  इकानामिक  ब्लंकआउट
 कर  दिया  ।  मेरी  समझ  में  नहीं  भ्राता  कि

 यह  कहा  का  न्याय  है  कि  झगडा  करने  वालो

 पर  बद्द  नहीं  चला  तो  सिविलियम

 जनता  को  दइड  दिया  गया  ।  बे  निवेदन

 करना  चाहता  हू  कि  एसे  अफसरो  को  आप

 तरक्की  दे,  उनको  लडाई  पर  भेजे,  उनको

 जम्मू-काइमीर  या  नागा  हिल  के  फ्रट  पर

 मेजे  ।  लेकिन  जहा  सिविलियनो  से  सम्पर्क
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 {sit  भक्‍त  दर्शन]
 का  सवाल  हो  वहा  ऐसे  ही  भ्रफसरों  को  भेजें
 जिनमें  सज्जनता  हो  जो  कि  प्रेम  से  बात
 कर  सके  |  मै  रक्षा  मंत्री  महोदय  से  निवेदन
 करना  चाहता  हूं  कि  इस  बात  की  ओर
 विशेष  रूप  से  घ्यान  दे  +

 में  केवल  एक  बात  और  कहना  चाहता
 हूं  t  से  अपने  रक्षा  मंत्री  जी  को  बधाई  देना
 चाहता  हू  कि  उन्होंने  अपने  प्रफसरों  और
 अपने  जबानों  को  हिन्दी  की  दिक्षा  दिलवायी

 है  +  यह  हमारी  फौजो  में  एकता  स्थापित
 करने  में  बहुत  सहायक  हागी.  मैने
 देखा  कि  २६  जनवरी  के  समारोह  में  हिन्दी
 में  कमाड  दिये  गये  ।  यह  बडा  शुभ  लक्षण

 है।  अगर  फोज  में  राष्ट्रभाषा  हिन्दी  का  प्रचार

 हो  गया  तो  मैं  समझता  हू  कि  और  सरविसेज्
 में  भी  इसका  प्रचार  हो  जायेगा  t  लेकिन
 मैं  इस  सम्बन्ध  में  एक  बात  कहना
 चाहता  हु  ।  यह  जो  रिपोर्ट  हमको  दी

 शयी है  उसमें  दिया हुआ  है  कि  स्थल  सेना
 में  अधिकाश  लोगो  ने  हिन्दी  सीख  ली  है
 हमारी  नौसेना  में  ५०  प्रतिशत  ने  हिन्दी  की
 परीक्षाये  पास  कर  ली  है  और  एन्र  फोर्स
 में  ह. & ३  प्रतिशत  ने  परीक्षाये  पास  कर  ली  है  ।
 लेकिन  जो  मुझे  अनुभव  हुआ  है  उस  से  मालूम
 होता  है  कि  यह  जो  टेस्ट  होता  है  यह  कुछ
 नकली  सा  होता  है  ।  मै  कुछ  भ्रफसरो  को
 जानता  ह्  जिन्होंने  ये  परीक्षायें  प्रथम  श्रेणी
 में  पास  की  है,  लेक्नि  जब  उन  में  से  एक
 सज्जन  एक  सभा  में  बोलने  खडे  हुए
 तो  उन्होंने  ऐसे  टाइप  की  हिन्दी  बोली  कि
 जितनी  गलत  अपग्रेज  भी  नही  बोलते  थे  ।
 झमी  जब  उस  दिन  रेलवे  प्रोटेक्शन  फोर्स  बिल
 पर  बहस  हो  रही  थी  तो  वाजपेयी  जी  ने  कहा
 था  कि  खिचड़ी  भाषा  बनती  जा  रही  है  1
 लेकिन  जो  भाषा  इन  अफसरों  ने  बोली  वह
 तो  'वर्णसकर'  भाषा  थी,  जो  कि  न  हिन्दी
 थीं,  न  मलायलम  थी,  ने  तेलगू  थी।  मै  निवेदन
 करना  चाहता  हूं  कि  इन  परीक्षाप्रो  की  अच्छी

 तरह  जाच  की  जानी  चाहिये  धौर  इस  लोगों
 को  स्टैड  हिन्दी  सिललानी  चाहिये  -  साथ
 ही  केवल  परीक्षा  पास  करने  से  ही  काम  नहीं
 चलेगा  ।  हिन्दी  को  फाइलो  में  भी  काम  में
 लाना  चाहिये  ।

 में  अधिक  समय  नहीं  लेना  चाहता  ।
 में  तीन  मूतिया  को  फिर  धन्यवाद  देता

 हूँ। मौर  प्रभिनन्‍्दन  करता  हूँ।
 हमारे  महारथी  श्रीकृष्ण  जी  के  हाथ  में  रक्षा-
 विभाग  की  बागडोर  है  7  उन्होने  जाते  ही'
 रक्षा-विभाग  में  ५०  करोड  का  व्यय  बढ़ा
 दिया  t  मै  आशा  करता  था  कि  ये  ऐसी

 चतुराई  से  सचालन  करेगे  कि  yo  करोड
 का  व्यव  कम  कर  देगे  जो  कि  हमारे  विकास
 कार्यों  में  काम  आवेगा  ।  लेकिन  शायद  उन्होंने
 अपने  विभाग  के  अ्रफसरो  की  कानफरेस  बुलाई
 है,  ताकि  बे सुझाव  दे  कि  किस  तरह  से  खर्च
 कम  किया  जाये  ।  में  समझता  हूं  कि  कुछ
 दिनो  में  वे  इस  कार्य  में  सफलता  प्राप्त
 करेगे  ।  इस  शुभकामना  के  साथ  में  बजट  की
 इन  भागों  का  हृदय  से  समर्थन  करता

 Shri  B.  06.  Kamble  (Kopargaon):
 Mr  Deputy-Speaker,  while  listening
 to  the  speeches  of  some  hon.  Members
 of  this  House,  I  had  gained  an  impres-
 sion  that  we  are  in  the  midst  of  a
 kind  of  warfare.

 An  Hon.  Member:  Cold  war.

 Shri  B.  C.  Kamble:  It  is  cold  war.
 Yesterday,  the  hon.  Prime  Minister
 made  an  important  statement.  He  said,
 while  referring  to  the  problem  of
 Kashmir  and  others,  that  their  solu-
 tion  78  entangled  in  the  cold  war.  I
 am  sorry  that  things  have  come  to
 such  a  pass.  Looking  to  the  nature  of
 warfare,  it  has  completely  changed.  It
 entails,  as  many  have  said,  total  des-
 truction.  There  should  not  be  any
 reference  to  or  any  talk  of  conflict.
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 these  problems  peacefully,  then  alone
 we  will  be  able  to  reduce  the  expendi-
 ture  on  defence

 The  hon  Defence  Minister  has  come
 with  a  demand  for  Rs  257  crores
 When  the  country  is  starving  and  we
 are  hungering  for  development,  is  it
 possible  for  us  to  afford  te  spend  such
 a  colossal  amount  on  defence”  It  35
 quite  true  that  there  are  natural
 apprehensions  with  regard  to  the  re-
 lations  of  this  country  with  Pakistan
 If  wa  make  a  determined  effort,  and
 sit  together  to  settle  these  problems
 once  for  all,  whatever  may  be  the  cost,
 I  am  quite  sure  that  the  amount  that
 we  are  spending  on  defence  could  be
 diverted  and  utilised  for  development
 purposes  There  may  be  certain  hon
 Members  who  may  ask  what  is  the
 solution  for  these  problems  I  am  not
 here  to  suggest  any  precise  solution
 But,  I  may  suggest  that  a  kind  of  a
 standing  committee  of  all  representa-
 tives  of  the  different  parties  and
 national  elements  in  this  country  must
 be  constituted  with  a  view  primarily
 to  emphasise  the  solution  of  India’s
 international  problems  as  distinguished
 from  other  foreign  affairs  Our  em-
 phasis  must  be  on  solving  our  own
 problems  and  not  to  speak  and  to  have
 a  kind  of  role  of  wisdom  of  silence
 with  iegard  to  other  international
 matters  If  we  do  this,  I  am  quite
 sure  that  this  amount  can  be  well
 utihsed

 I  would  hke  this  House  to  consider
 what  should  be  our  policy,  while
 spending  amounts  between  defence
 and  development  Taking  the  civil
 administration  and  defence  together,
 nearly  70  per  cent  of  our  Budget  is
 expended  on  non  developmental  pur-
 poses  whereas  only  30  per  cent  १5  left
 for  our  development  purposes  During
 the  British  regime,  the  situation  was
 not  different  The  situation  was
 almost  the  same  Therefore,  I  would
 hike  this  House  to  consider  that  this
 policy  must  be  changed  and  more  and
 more  mopey  should  be  expended  for
 development  purposes  It  appears  to
 me  that  it  is  a  habit  of  the  Defence
 Ministry  every  year  to  increase  the
 demand  I  have  examimed  the  demands
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 for  various  years  Whether  7६  5  a
 tame  of  peace  or  whether  it  is  a  time
 of  cold  war  as  it  has  been  said,  the
 Defence  Mimstry  is  coming  with
 increased  demands  In  the  year  948
 the  Defence  Ministry  wanted  Rs  76
 crores,  in  950  Rs  88  crores,  in  952
 Rs  97  crores,  in  952  Rs  i98  crores
 and  now  it  has  jumped  to  Rs  277
 crores  when  we  are  starving  for
 development  purposes  Therefore,  this
 pecuhar  tendency  of  the  Defence
 Ministry  must  be  checked

 Sardar  Iqbal  Singh  (Ferozepur)  It
 3९  for  security  purposes

 Shri  B  0  Kamble  That  is  quite
 true,  but  when  we  have  solved  the
 Problems  of  Kashmir  and  Gos  I  am
 Quite  sure  much  of  the  expenses  which
 are  required  for  defence  purposes  can
 be  well  diverted  That  7५  why  I  repeat
 that  the  various  elements  of  the  diffe-
 rent  parties  should  sit  together  and
 ste  whether  we  can  find  any  solution
 to  these  problems  e

 Shr  A  S  Sarhadi  (Ludhiana)  What
 75  your  suggestion?

 Shri  B  C  Kamble  I  am  a  member
 of  the  Scheduled  Castes  Federation
 which  is  known  as  Dr  Ambedkar’s
 party  In  regard  to  Kashmir  I  may
 repeat  that  Kashmir  should  be  parti-
 tioned  and  that  will  be  the  only  prac-
 tical  solution  With  regard  to  Goa,
 there  must  be  some  negotration  with
 the  Goan  authorities  As  Dr  Ambed-
 kar  had  suggested,  there  are  only  three
 Practical  ways,  and  you  may  choose
 one  of  them  Enther  we  take  police
 action  straightaway,  or  negotiate  for
 a  lien  or  have  some  kind  of  bargain-
 ing  If  there  are  any  other  solutions
 beyond  these,  this  House  and  the  Gov-
 ernment  should  consider  them,  but  if
 there  is  no  other  solution  beyond
 these,  then  one  of  them  must  be
 accepted  It  25  no  use  piling  the  file
 of  Goa  or  Kashmir  problem  and  going
 On  Spending  money  when  we  are
 starving

 Now  I  would  lke  to  refer  to  the
 Policy  of  the  Army  being  employed  in
 the  matter  of  restoring  internal  order.
 The  Simon  Commission  made  an  im-
 portant  observation  long  ago  that  there
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 are  two  peculiarities  about  the  army
 ef  India.  One  3s  that  the  army  is
 utilsed  against  external  aggression,
 and  secondly  it  is  also  used  for  main-
 tenance  of  order  mside  the  country
 Even  when  the  Britishers  have  gone
 away,  that  feature  has  remained  I[
 may  casually  make  a  reference  to  what
 happened  m  Bombay  when  the  Army
 was  stationed  in  Bombay  I  may  also
 make  a  reference  to  what  is  happen-
 ing  in  the  Naga  Hills  area  where  the
 Army  is  being  made  use  of  As  far  as
 possible,  the  police  must  be  in  a  posi-
 tion  to  maintain  internal  order  If
 the  Army  73  being  employed,  then  the
 matter  stands  on  an  altogether  diffe-
 rent  footing  and  this  House  has  a  right
 to  ask  for  an  explanation  from  the
 Minister  in  charge  as  to  the  policy  of
 using  troops  for  maintaining  internal
 order

 Then  I  would  suggest  that  this  being
 8  very  great  amount,  it  must  be  re-
 ducegl  by  at  least  Rs  50  crores  because
 then  alone  will  we  be  able  to  meet
 our  developmental  demands

 I  find  that  the  information  which  is
 given  with  regard  to  the  various  items
 as  comprised  in  these  various  demands
 8  very  scant  The  House  25  treated
 with  scant  respect  and  is  not  taken
 into  confidence  I  have  calculated  that
 m  28  lines  explanation  for  the
 expenditure  to  the  tune  of  Rs  60
 crores  is  given,  that  is  to  say  in  one
 hhne  the  explanation  is  given  with
 regard  to  the  expenditure  of  Rs  2
 crores  That  is  how  this  House  has
 been  treated  I  would  hke  to  tell  the
 Minister  n  charge  that  he  better  give
 such  information  as  can  be  reasonably
 given  to  the  House  and  as  can  be
 valuably  used  in  this  hon  House

 Finally  I  will  turn  to  the  recruit-
 ment  of  scheduled  castes  and  sche-
 duled  tribes  in  the  defence  forces  I
 am  very  glad  to  see  that  there  is  a
 reference  in  the  report  with  regard  to
 reservation  An  hon  Member  over
 there  made  a  suggestion  that  there
 should  be  no  reservation  for  the  sche-
 duled  castes  and  scheduled  tribes  If
 he  is  in  a  position  to  change  the  Con-
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 stitution,  they  will  have  no  objection
 whatsoever,  but  I  may  inctdentally
 refer  to  the  valuable  services  that  the
 Mahar  regiment  rendered  in  Kashmir
 To  such  of  those  who  say  that  there
 should  not  be  reservation,  I  would  say
 very  plainly  you  can  recruit  yourself
 and  show  the  valour  which  is  shown
 by  others  and  particularly  the  Mahar
 community  Therefore,  such  a  point
 should  not  be  raised  in  this  hon  House
 When  the  Constitution  already  pro-
 vides  for  it,  what  is  required  to  be
 done  is  to  see  that  the  reservation  is
 implemented

 Even  though  there  is  a  reference
 an  the  report,  my  complaint  is  that
 the  reservation  is  not  observed  fully
 I  may  give  certain  figures  In  the  year
 2952  there  were  two  Second  Lieute-
 nants  from  the  Scheduled  Castes  We
 do  not  know  what  happened  to  them,
 but  in  the  year  953  there  is  no
 Second  Lieutenant  at  all  We  do  not
 know  whether  they  were  reverted  or
 discharged

 An  Hon  Member  Promoted

 Shri  B  C.  Kamble  We  do  not  know
 I?  that  is  so,  that  is  a  good  thing

 Mr  Deputy-Speaker.  The  hon
 Member  has  been  seeing  only  the  list
 of  Second  Lieutenants  and  not  below
 it

 Shri  M.  ह  Krishna  (Karimnagar—
 Reserved—Sch  Castes)  They  are
 Majors  now

 Shri  B.C  Kamble:  I  have  taken  the
 information  which  is  readily  available
 from  a  certain  book

 In  the  year  952  there  were  60l
 junior  commissioned  officers,  but  in
 the  year  32983  there  were  only  455
 Similarly  about  non-commpssioned
 officers  In  the  year  952  there  were
 3,273  of  them,  but  the  next  year  there
 is  Only  a  figure  of  2,533  That  is  to
 say,  there  is  a  reduction  of  750  About
 the  other  ranks,  in  the  year  982
 there  were  22,000  and  in  the  next
 year  they  were  reduced  to  18,000.



 4009  Demands  for  Gnaits

 Finally,  I  would  like  to  make  a
 reference  to  this  disparity  of  pay
 seales  The  pay  scales  vary  from
 Rs  20  per  month  per  sepoy  to
 Rs  4,000  to  the  highest  officer  The
 difference  is  200  times  in  our  socials-
 tke  pattern  of  society  1  suggest  for
 the  consideration  of  the  House  and
 the  hon  Mhnister  in  charge  of  this
 particular  Demand  that  their  salaries
 should  be  raised  and  the  principle  of
 a@  socialistic  pattern  observed

 Shri  M.  R.  Krishna:  The  defence
 poly  of  our  country  or  any  other
 country  is  related  to  the  foreign
 policy  it  pursues  The  defence  policy
 has  to  be  based  on  the  threats  of  our
 neighbours  and  the  dark  designs  of
 the  border  countries

 The  fiend  who  preceded  me  in
 the  course  of  his  speech  said  some-
 thing  about  the  settlement  of  the
 Kashmir  problem  As  I  have  other
 things  to  deal  with,  I  want  first  to
 deal  with  this  matter  which  has  been
 referred  to  just  now  This  is  a  thing
 which  was  included  in  the  manifesto
 issued  by  the  Scheduled  Castes  Fede-
 ration  during  the  last  elections  The
 country  has  gone  through  it  and  the
 people  of  this  country  have  given
 their  verdict  The  result  of  that  is
 we  could  see  in  this  House  as  well  as
 in  the  State  Legislatures  there  were
 hardly  any  representatives  of  this
 organisation  So,  that  is  a  very  old
 and  stale  thing  about  which  we  need
 not  discuss
 6  hrs

 In  regard  to  defence  policy  I  would
 lke  to  stress  on  the  type  of  weapons
 we  are  having  at  the  moment  The
 whole  country  and  this  House  knows
 that  we  depend  mostly  on  the  things
 which  have  been  left  over  by  the
 British  or  from  the  American  Disposals
 We  have  been  using  al]  those  weapons
 and  our  men  have  been  very  well
 acquainted  with  those  things  so  much
 so  that  today  the  country  and  the
 Defence  forces  feel  that  they  cannot
 change  over  to  any  other  kind  of
 weapons  In  the  first  place,  nm  the
 Defence  one  should  try  to  understand
 not  only  about  the  defence  weapons,
 but  the  main  thing  that  concerns  the
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 defence  of  any  country  is  the  secrecy
 it  maintains  Today  we  cannot  say
 thdt  our  neighbour  country,  or  any
 other  country  for  that  purpose,  does
 not  know  about  our  ordnance  factor-
 1€8,  ammunition  factories,  the  type  of
 weapons  that  our  Defence  Forces  are
 using,  the  submarines,  the  planes,
 everything  Well,  every  secret
 known  to  them  It  is  no  more  a
 secret  Even  for  the  parts  we  have
 to  indent  either  from  the  UK  _  or
 from  USA  _  This  has  become  our
 fate  Committecs  after  committees,
 and  the  Members  who  have  taken
 keen  interest  in  defence  matters  have
 stressed  in  this  House  that  we  should
 not  depend  upon  foreign  countries  for
 small  things  which  we  can  manufac-
 ture  ourselves  in  this  country  For
 instance  some  time  back  the  Defence
 Minister  said  that  70  per  cent  of  the
 things  which  we  require  for  defence
 Purposes—leaving  the  advanced  wee-
 pons—we  are  stiJl  purchasing  from
 foreign  countrics  The  Estimates
 Committee,  and  perhaps  also  the  other
 Commuttees  which  went  through  the
 Defence  expenditure,  have  time  and
 again  stressed  that  these  things  should
 be  manufactured  in  this  country  and
 that  we  should  not  go  abroad  for  any
 of  these  thmgs  I  would  not  lke  to

 ,  be  satisfied  with  this  alone  We  will
 have  to  go  in  for  foreign  purchase
 The  moment  Shri  Krishna  Menon  was
 given  the  portfolio  of  Defence,  the
 country  and  this  House  felt  a  httle  bit
 happy  because  a  man  who  is  so  well
 versed  in  international  politics  will
 be  able  to  understand  the  defence
 policy  of  this  country  and  be  able  to
 equip  our  Army  m  the  manner  that
 it  deserves

 We  know  there  is  the  feeling,  or
 this  expression  73  always  made  known
 to  the  Members  of  this  House,  that
 our  Defence  Forces  have  been  habi-
 tuated  to  usmg  US  or  UK  manufac-
 tured  weapons  If  our  country  has
 to  take  any  weapons  or  any  kind  of
 things  from  other  countries  like  the
 Soviet  Union  or  other  well  developed
 countries,  it  35  said  that  our  Defence
 Forces  will  not  be  able  to  handle
 them  You  know  the  history  of  the
 “Churchill  tank”,  the  tank  which  was
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 first  mtroduced  or  first  used  by  the
 British  against  the  Germans  It  was
 quite  unknown  to  the  Army  It  had
 to  be  brought  from  the  drawing
 board  straight  into  the  workshops  and
 the  tanks  had  to  be  manufactured
 The  people,  not  only  Europeans  but
 even  Indians  have  proved  to  be  very
 efficient  people  in  the  Armoured
 Corps  and  in  the  use  of  these  tanks.
 Similarly,  if  we  were  to  go  in  for
 “Stalin  tanks”  I  do  not  think  that  our
 Army  personnel  will  find  7  in  any
 way  difficult  to  understand  either  the
 technique  or  the  operation  of  it.

 Now,  the  weapons  and  the  kind  of
 eqwpment  which  we  are  having  today
 are  well  known  things  for  every
 country,  there  cannot  be  any  secret
 about  them  Now  we  have  got  very
 good  relations  with  different  coun-
 tries  And  if  we  were  to  ask  the
 other  countries  also  to  supply  us
 some  weapons  about  which  we  wili
 also  be  able  to  know  something  and
 we  will  be  able  to  operate  them  pro~
 perly,  I  do  not  think  :t  will  be  a
 crime  on  our  part.  Every  nation  and
 the  whole  world  knows  that  our
 policy  ३5  not  to  capture  countries  and
 establish  colonies  We  are  a  peace-
 loving  country  But  when  we  have
 got  a  big  standing  army,  when  we
 have  a  Navy  and  an  Air  Force,  we
 will  have  to  give  them  proper  wea-
 pons  which  they  can  properly  use
 at  the  time  of  an  emergency  Emer-
 gency  does  not  tell  a  man  or
 a  country  in  advance  You  cannot
 know  when  somebody  is  going  to
 invade  your  country  And  if  such
 unhappy  things  take  place,  we  can-
 not  wait  to  consult  an  astrologer  or
 our  legal  adviser  to  publish  a  white
 paper.  We  must  be  prepared  to  meet
 the  situation  then  and  there.

 I  know  some  of  the  tanks  which
 our  depots  in  Poona  and  other  places
 are  having.  They  are  very  costly
 things.  We  have  paid  large  sums  for
 them.  But  these  things  are  lying  in
 the  open  and  they  are  deteriorating
 every  day  under  the  sun  and  rain.
 We  need  them.  We  cannot  again  and
 again  go  in  fer  foreign  purchase.  We

 ve

 will  have  to  mend  them  and  use  them,
 The  Ordnance  Factories  or  the  A.F.V
 Section  may  say  that  every  year  they
 repair  five  or  ten  tanks  and  put  them
 on  the  road.  That  2s  not  a  good  pro-
 gress.  If  they  could  convert  some  of
 these  Command  Workshops  mainly  to
 repair  tanks,  the  Defence  Ministry
 will  be  really  domg  a  very  good  job.
 I  am  told  that  some  of  the  radars
 that  we  got  from  America  are  lying
 an  the  open,  exposed  to  sun  and  rain.
 When  we  ask  the  officials  about  It,
 what  is  the  answer?  They  say  “we
 do  not  get  f).2  acial  sanction  to  put  up
 a  shed,  so  we  have  to  leave  it  in  the
 sun  and  rain”  This  should  not  be
 the  attitude  of  officers  If  we  are  not
 spending  any  money  on  Defence,  I
 will  be  too  happy  The  Scandinavian
 countries  spend  three-fourths  of  their
 revenue  for  various  welfare  develop-
 ment  purposes  I  will  be  too  happy
 if  our  country  is  not  spending  any
 money  for  war  purposes  or  for
 defence  equipment,  ete  But  once  we
 spend,  we  must  spend  it  correctly,
 and  I  do  not  want  that  even  a  single
 item  of  importance  ike  tanks  and
 radars  should  be  left  in  the  sun

 I  know  the  forme?  British  Govern-
 ment  in  929  or  so  made  a  declaration
 that  for  all  the  purchases  they  will
 depend  upon  this  country  itself  and
 will  not  go  9  for  foreign  purchase
 But  even  today  what  are  we  doing?
 We  are  spending  Rs  70  to  75  crores
 for  foreign  purchases  And  what  type
 of  purchases?  Not  big  things  hke
 MIG  planes  or  any  effective  long-
 range  radars,  but  things  which  we
 can  normally  get  here.  In  Britain
 times  of  war  the  Defence  Minister
 had  an  additional  job  to  do  He  has
 to  go  round  all  the  factories,  private-
 owned  factories  and  find  out  what
 will  be  the  capacity  of  those  factor-
 jes,  how  far  he  will  be  able  to  pro-
 cure  all  his  requirements  from  those
 factories  If  such  a  thing  is  done
 here,  I  do  not  think  it  will  be  diffi-
 cult  for  the  Defence  Ministry  to  get
 all  their  requirements  from  these
 factories  which  have  been  established
 an  this  country.  They  may  say  that
 in  a  factory  it  will  be  difficut  for
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 them  to  bave  additional  machmery  to
 produce  the  type  of  things  which  the
 Defence  Ministry  will  be  requiring. Jr
 an  existing  factory  has  to  produce  an
 additional  :tem  of  machinery,  it  will
 not  have  to  import  a  very  advanced
 plant  to  produce  it  If  they  could
 spend  something  more,  they  will  be
 able  to  give  you  what  you  want.  For
 this  purpose  a  conference  of  all  the
 industries  in  this  country  can  be  con-
 vened  and  they  can  be  told  as  to  what
 your  requirements  are  After  all,
 there  is  nothing  secret  in  producing
 your  parts  which  are  required  for
 your  heavy  vehicles  and  tanks,  etc.
 I  do  not  think  this  country  will  not
 be  able  to  give  you  this  much  of

 things.  |
 Then  I  would  like  to  speak  about

 one  thing  with  which  I  am  very  inti-~
 mately  connected,  and  that  is  the
 EME  personnel  I  have  sent  some
 papers  to  the  hon.  Minister  about  the
 clerks  under  the  E.M.E  and  hope  १
 will  get  a  reply  from  him  3१  want  to
 say  something  about  the  Class  IV  per-
 sonnel  in  the  EME  establishment

 This  38  a  cadre  which  finds  no  place
 anywhere  It  has  not  been  categoris-
 ed  so  far  into  any  category,  whether
 unskilled,  non-combatants  enrolled,
 or  non-combatants  unenrolled  They
 have  to  go  and  work  from  morning
 four  o'clock  iJ]  ten  o'clock  in  the
 night  If  the  officers  are  questioned,
 they  say,  ‘Well,  the  man  comes  at
 four  o’clock;  he  has  to  work  there
 till  breakfast;  after  that,  he  gets  some
 interval  till  lunch,  when  he  can  take
 some  rest;  similarly,  between  lunch
 and  dinner  again  he  gets  some  rest
 All  this  tume  should  not  be  counted.’.
 I  say  that  this  is  crimmal.  You  will
 have  to  treat  your  civihan  personnel
 in  the  proper  manner

 We  have  been  speaking  a  lot  about
 the  combatants.  We  say  that  there
 must  not  be  any  difference  or  discri-
 mination  between  an  Officer  and  a
 soldier,  and  that  there  should  be  no
 kind  of  separatist  tendency  between
 them.  That  is.good.  But  when  I  find
 that  there  is  no  proper  care  taken  to
 give  proper  encouragement  to  the
 civilian  personnel  in  the  Defence
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 Services,  well,  ३६  pains  me  a  lot.  So
 far  as  the  officers  and  the  men  are
 concerned,  I  do  not  want  the  officers
 to  freely  move  with  the  men.  It  was
 all  right  when  the  Britishers  were
 here  Even  if  a  BOR  was  there,  an
 officer,  of  the  Indian  Army  would  not
 be  able  to  argue  with  him  because  of
 the  fear  for  white  men  But  now,  the
 position  ३  this  If  an  Indian  sepoy who  has  got  landed  property  in  the
 village,  meets  the  officers—of  course,
 they  do  not  meet  in  the  mess—in  the
 playground  or  anywhere  else,  they
 say,  ‘What  is  he?  After  all,  he  comes
 from  my  village;  he  is  a  pauper.  I  do
 not  care  for  him’  This  is  the  ten-
 dency  that  has  developed.  I  want  my
 officers  also  to  have  a  cettain  amount
 of  independence  They  can  meet  the
 sepoy  on  the  sports  field  or  in  the
 durbar  where  he  can  express  his  diffi-
 culties  That  would  be  quite  all
 right  But  I  know  the  difficulties
 which  our  officers,  especially  those
 people,  who  are  a  little  bit  poor,  feel
 when  they  meet  the  sepoys  who  are
 very  rich.

 Then,  I  would  like  to  say  ४  word
 about  the  Sainik  schools.  From  the
 report  of  the  Ministry,  I  find  that
 they  have  been  kind  enough  to  give
 concessions  to  the  Scheduled  Castes
 boys  to  join  the  Samik  schools.  They
 have  given  a  concession  to  the  extent
 of  Rs  750  Even,  this  is  too  muce  for
 them

 You  know  that  the  Indian  students
 who  were  anxious  to  get  into  the
 Defence  Forces  were  not  able  to  get
 admission  into  the  Sandhurst  school
 owing  to  various  dofficulties;  the
 background,  merit,  education  and
 various  other  difficulties  were  there,
 which  they  had  to  face  So,  it  was
 difficult  for  them  to  get  admission
 there.  It  was  precisely  because  of
 this  that  we  wanted  a  feeder  school
 like  the  Sainik  School,  and  we  want-
 ed_  to  liberalise  the  rules  there  The
 same  qfficulty  will  be  faced  by  the
 students  from  the  Scheduled  Castes
 also  today  to  get  into  the  Saimk
 Schoo}

 From  the  list  given,  I  find  that  in
 Andhra  Pradesh,  in  ‘1965,  only  one
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 {Shri  M.  है,  Krishna]
 student  has  taken  advantage  of  the
 Sainik  School;  in  the  former  Hydera-
 bad  State,  there  were  none  in  ‘1954-55,
 and  only  in  ‘1956,  there  was  probably
 one  candidate  or  so  But  in  ‘1957,  I
 do  not  think  there  has  been  any
 admission

 I  would,  therefore,  request  the
 Defence  Ministry  to  get  in  touch  with
 the  Home  Munistry  and  see  that  the
 members  of  the  Scheduled  Castes  are
 given  preference  in  this  school

 When  my  hon.  friend  there,  said
 something  about  reservations  for
 Scheduled  Castes  in  the  Army,  I
 wanted  to  give  him  an  answer  imme-
 diately,  but  Shri  B  C.  Kamble  has
 already  spoken  about  the  Mahar
 Regiment.  If  the  people  belonging  to
 the  Scheduled  Castes  know  anything,
 they  know  how  to  fight  Even  the
 officers  who  have  been  commanding
 this  Regiment,  and  the  highest  officers
 in  the  Army  have  got  very  high  regard
 for  this  Mahar  Regiment  It  is  the
 Machine  Gun  Battalion,  which  35  one
 of  the  very  effective  Regiments  When
 they  have  proved  their  worth  already,
 I  do  not  see  any  reason  why  the
 members  of  the  Scheduled  Castes
 should  not  be  encouraged  to  get  into
 the  Defence  Forces  I  hope  the
 Defence  Ministry  will  take  proper
 care  to  see  that  they  get  the
 encouragement  which  they  deserve.

 Then.  I  would  like  to  say  a  word
 about  cantonments  Shri  Bhakt
 Darshan  has  already  spoken  about  it
 ana  very  eloquent  manner,  giving
 detailed  information  Speaking  about
 the  Secunderabad  cantonment.  in
 particular,  I  would  like  to  mention
 that  it  used  to  get  a  lot  of  money
 from  the  Nizam  in  those  days.  The
 Nizam  used  to  give  his  share;  in
 addition,  the  Defence  Ministry  «so
 used  to  contribute  their  share.  But,
 now,  the  Nizam  does  not  give  any~
 thing  And  the  cantonment  will  have
 to  manage  its  show  with  the  money
 it  gets  from  the  Defence  Ministry.
 Formerly,  it  used  to  get  a  lot  of  reve-
 nue  from  Secunderabad  proper.  But
 now  Secunderabad  has  been  separated
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 from  the  cantonment.  Therefore,  .the
 cantonment  is  not  in  a  position  even
 to  provide  facilities  for  the  treatment
 of  TB  patients  in  Secunderabad;
 those  patients  will  have  to  go  to  the
 TB  hospital  at  Hyderabad  where  it  is
 suthcult  for  them  to  get  admission.
 At  one  time,  the  TB  hospital  at
 Hyderabad  wanted  at  least  two
 sweepers  to  be  given  by  the  Canton-
 ment  Board,  but  the  latter  were  not
 in  a  position  to  provide  them  That
 is  the  financial  condition  of  the  Secun-
 derabad  Cantonment.

 I  want  that  the  Defence  Ministry
 should  see  that  the  Secunderabad
 Cantonment  is  given  enough  money
 to  manage  its  show  I  know  the
 Defence  Minister  has  been  apprised
 of  the  difficulties  that  are  being  faced
 by  the  cantonment  people,  in  fact,  not
 only  by  the  people  hving  in  the  can-
 tonment,  but  even  by  the  people  liv-
 ing  in  the  eighteen  villages  on  the
 border  of  the  cantonment’  All  their
 life,  they  have  been  rendering  service
 only  for  the  Army  troops,  m  various
 capacities,  and  they  have  done  every-
 thing  for  the  Army  and  the  Air  Force.
 But  today  they  cannot  get  even  water
 from  the  cantonment  The  Secun-
 derabad  Municipality  could  give  about
 tento  fifteen  gallons  of  water  per
 family,  but  in  the  cantonment,  they
 cannot  even  get  two  gallons  of  water.
 That  is  the  difficulty  which  the  can-
 tonment  pcople  are  facing

 Besides,  the  people  in  cantonment
 the  eighteen  villages  which  are  on
 the  borders  of  the  cantonment  also
 deserve  encouragement  from  the
 Defence  Forces,  because  the  villagers
 have  rendered  service  to  the  military
 all  their  life  So,  3t  35  the  duty  of  the
 Defence  Ministry  to  see  that  these
 people  are  provided  proper  amenities.
 After  all,  they  do  not  want  any
 money;  they  only  want  water,  and
 if  you  cannot  provide  even  water,  it
 becomes  difficult  for  them,  and  one
 would  begin  to  think  ‘Why  npt  merge
 these  cantonments  with  the  munici-
 palities??  Of  course,  I  am  not  sup-
 porting  that  view.  For  certain  rea-
 sons,  the  Defence  Ministry  must
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 maintam  separate  cantonments.  I  am
 not  of  the  view  that  these  canton-
 ments  dhould  be  merged  with  the
 adjacent  municipalities,  because  the
 civilian  population  working  mm  the
 Defence  Forces  must  be  subjected  to
 some  kind  of  discipline,  and  they  can
 not  be  allowed  to  go  out  and  mix  with
 any  kind  of  persons  So,  there  must
 be  cantonments  where  they  may  be
 housed,  and  these  cantonments  must
 be  maintained  properly  /

 In  the  Secunderabad  Cantonment,
 the  Defence  Ministry  have  not  even
 opened  a  school  In  Ambale  and  other
 cantonments  at  least  they  are  giving
 free  primary  education  to  the  chil-
 dren  But  I  do  not  see  any
 reason  why  the  chuidren  m  the  Secun-
 derabad  Cantonment  should  not  be
 given  primary  education  even  It  is
 rather  very  strange  I  want  the
 Defence  Ministry  to  take  imniediate
 steps  m  this  regard  and  see  that  suffi-
 cient  money  is  prov.  for  the
 Secunderabad  cantonment  to  run  their
 show

 Mr.  Deputy-Speaker:  Before  I
 call  upon  the  next  hon  Member,  !
 have  to  announce  that  the  following
 are  the  selected  cut  motions  relating
 to  various  Demands  under  the  Min-
 istry  of  Defence  which  have  been
 indicated  by  the  Members  to  be
 moved

 Demand  No  No  of  Cut
 Motions

 8  ‘153,  154,  231  to  235,  377  to
 38i

 9  236  to  238,  74  to  77,  355  to
 357,  359  to  364,  367,  368,
 382  to  385,  40  to  418,  446,
 to  462,  503,  504,  506  to  $10,
 ‘$13,  56

 70  78,  49  to  423,  577

 ll  70,  80,  424,  425,  518,

 306  439,  440

 Development  of  Defence  production

 बिल  Warrior:  I  beg  to  move’

 “rat  the  demand  under  the

 head  ‘Ministry  of  Defence’  be
 reduced  to  Re  47

 Inadequate  provision  for  the  Navy
 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Ministry  of  Defence,  be
 reduced  to  Re  i”

 Menagement  and  controt  of  the  Ord-
 nance  Factories

 Shri  Kodiyan  (Quiion—-Reserved—~
 Sch  Castes)  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Mmustry  of  Defence,  be
 reduced  to  Re  i”

 Pohcy  of  retrenchment  mn  Defence
 Establishments

 Shri  Kodiyan’  I  beg  to  move.
 “That  the  demand  under  the

 head  ‘Ministry  of  Defence’  be
 reduced  to  Re  a”

 Excesswwe  dependence  on  the  UK  for
 equipment  and  stores.

 Shri  Kodiyan:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Mimstry  of  Defence’  be
 reduced  to  Re  i”

 Standardisation  of  armaments  accord-
 ang  to  Brittsh  makes  and  patents

 Shri  Kodiyan.  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Mimstry  of  Defence’  be
 reduced  to  Re  i”

 Development  of  Internal  Defence
 Production

 Shri  Kodiyan.  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Mmmustry  of  Defence’  be
 reduced  to  Re  ३7

 Service  conditions  of  Armed  Forces
 personnel

 Shri  V.  Raju:  I  beg  to  move’

 “That  the  demand  under  the
 head  ‘Ministry  of  Defence’  be
 reduced  to  Re  3.7
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 Failure  to  introduce  a  common  ration
 scale

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs,  100”

 Refusal  to  publish  the  Baldev  Singh
 Committee  Report  on  the  working

 of  Ordnance  Factories

 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs  i00”

 Composition  and  funckoning  of  the
 Defence  Production  Board

 Shri  Kodiyan:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs  100”

 to  rehabilitate
 personnel

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Ministry  of  Defence’  be
 reduced  by  Rs  100”

 Failure  ex-service

 Unsatisfactory  conditions  of  service  of
 cwrhan  army  employecs

 Shri  Goray  (Poona)  I  beg  to  move

 3  “That  the  demand  under  the
 head  Defence  Services,  Effective-
 Army’*  be  reduced  to  Re

 Wasteful  methods  in  the  manufactur-
 ung  establishments

 Shri  Goray  :  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effect:ve-
 Army’  be  reduced  to  Re.  7

 Procurement  of  equipment  and  stores
 abroad

 hri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  to  Re.  ww
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 धिद्र ्ण्यद्राठाधई  expenditure  on  transport.
 Shri  Naushir  Bharncha:  I  beg  to

 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100.”

 Extravagant  Expenditure  on  Army
 Ordnance  Corps  Stores

 Shri  Naushir  Bharucha:  I  beg  to
 move

 “That  the  demand  under  the
 head  Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100."

 Extravagant  expenditure  on  purchase
 of  stores  for  the  army

 Shri  Naushir  Bharucha:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100."

 Extravagant  expenditure  on  petrol  off
 and  lubricants

 Shri  Naushir  Bharucha
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  3007

 Wastage  in  Defence  Establishments.

 Shri  S.M  Banerjee  (Kanpur)  I  beg
 to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effectiva-
 Army’  be  reduced  by  Rs  400

 Retention  of  British  Officers  ]
 Ordnance  Factories

 Shri  S.  M.  Banerjee  :  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  3007

 Functioning  of  negotiating  machinery
 at  various  levels  wm  Defence

 Establishments

 Shri  Ss.  M.  Banerjee  :  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100.”

 I  beg  to
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 Uttueation  of  armed  forces  for’  cons-
 truction  and  other  work  under  the

 Second  Five  Year  Plan

 Shri  S.  M,  Banerjee  :  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100"

 Housing  Problems  of  the  Defence
 Employees

 Shri  8.  M.  Banerjee  :  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100.”

 Faslure  to  solve  the  problem  of  surplus
 labour  in  Defence  Establishments

 Shri  S,  M.  Banerjee:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100”

 Inclusion  of  a  worker's  representative
 on  the  Defence  Productton  Board

 Shri  S.  M.  Banerjee  :  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Aimy’  be  reduced  by  Rs  100”

 Removal  of  discnmination  between
 the  service  conditions  of  industrial
 and  non-industrial  employees  wm

 Defence  Establishments

 Shri  S.  M.  Banerjee  :  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100”

 Expansion  of  Defence  Industry  under
 the  Second  Five  Year  Plan

 hri  8.  M.  Banerjee  :  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100”

 Utilisation  of  Military  Engineering
 Service  Power  Stations  under  the

 Second  Fwe  Year  Plan

 Shri  M.  Banerjee  :  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  400.7
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 Wages  and  Working  conditions  of
 Cantt.  Board  Employees

 Shri  S.  M.  Banerjee  :  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100,”

 Losses  incurred  on  stores  due  to  the
 fatlure  to  provide  covered  storage

 accommodation

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100"

 Losses  written  off  due  to  corruption,
 theft,  fraud  etc.

 Shei  Wasricr:  I  beg  ts  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100.”

 Unsatisfactory  position  of  stores  veri-
 fication

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ,Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100.”

 Delay  द  the  declaration  and  disposal
 of  surplus  stores

 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100.”

 Losses  incurred  m  the  purchase  of
 stores  duce  to  ncomplete  supply  of
 specifications  and  date  while  im-

 denting  for  stores

 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs  100.”

 Orders  for  stores  outstanding  with  the
 Ordnance  Factories  for  long  teme

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100."
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 Failare  to  locate  isternal  sources  of
 supply  and  manufacture  for  large
 number  of  stems  of  equipments
 and  stores  now  being  imported

 Stitt  Warrier:  I  beg  to  move:

 “That  the  demand  ‘under  the
 head  Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100”

 Detay  in  setting  up  of  an  “Equipment
 Committee”  for  Defence  stores  to
 examine  the  capacity  and  poten-
 tral  in  India  for  the  manufacture
 of  various  types  of  Defence  Stores

 Shft  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.  100.”

 Failure  to  simphfy  and  rationalise
 specrfications  for  Defence  Stores

 and  equipment

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effective-
 Army’  be  reduced  by  Rs.

 Delay  in  settsng  up  proper  and  edu-
 cative  show  rooms  in  wmportant
 industreal  centres  em  order  to
 attract  Indian  industry  im  regard
 to  the  possibilty  of  manufacture

 of  Defence  Stores

 Shri  Warrior:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100.”

 Desirability  of  elemtnating
 tencttons  between  the  service
 conditions  of  non-industrial  and
 sndustrial  employees  m  the  defence

 establishments

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 five—Army’  be  reduced  by
 Rs,  300.४

 दि
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 the  dis-

 Dethotds  for  Gfitits

 vite  rendered  by  thé  Sepoy  clerks
 recrutted  daring  post  war  years
 for  considerations  of  seniority,
 years  of  service  and  wumcrements

 etc

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs.  100.”

 Corruption  wn  the  Military  Farms

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec~
 tive—Army’'  be  reduced  by
 Rs.  100”

 Army  personnel
 ‘Sit  Warrtor:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100.”

 ३054

 Failure  to také th  toe eecount a)  8

 Rehabilttatron  of  ex-Indian  Natwnat

 Need  of  wecreasing  the  pensions  of
 ex~servicemen,  especidlly  those

 realhsed  wn  the  pre-war  period
 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Excessive  provisioning  of  Stores

 Shri  Warrior:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100.”

 Free  education  for  dependents  of
 Army  personnel

 Shri  Tangamani  (Madurai):
 beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  Dy
 Rs.  100.”

 a
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 Foilure  to  grant  0  per  cent  as  house  Question  of  allowmg  conveyance  or
 allowance  for  all  cadres

 Shri  Tangamani:  I  beg  to  move
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100"

 Low  pension  fixed  for  sepoys
 Shri  Tangamani:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tave—Army’  be  reduced  by
 Rs  00  om

 Need  of  having  same  mess  for  officers
 and  sepoys

 Shri  Tangamani:  I  beg  to  move.
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100"

 Need  to  wcrease  home  allowance  and
 Travelling  allowance  for  sepoys
 Shri  Tangamani:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100"

 Need  for  revision  of  pay  scales  of
 sepoys

 Shri  Tangamani:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Re  100”

 Abolition  of  the  Junior  Commissioned
 Officers  grade  and  absorption  of
 all  those  duly  qualtfied  tnto  the

 grade  of  Indian  Commissioned
 Officers

 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—~Army’  be  reduced  by
 है ह  300

 conveyance  allowance  to  civilian
 employees  धध  the  army  who  are
 not  provided  with  housing  accom-
 modation  at  their  place  of  work

 Shri  Warrior:  I  heg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”,

 Question  of  paying  higher  prices  for
 matenals  supplhed  to  the  army
 over  and  above  the  margin  allowed

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Extravagance  in  purchase  of  strores
 for  the  army

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Replacing  of  smported  articles  with
 those  manufactured  in  India

 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Closing  down  of  Ammunition  Depot,
 Gummedipundi

 Shri  Warrior:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  i00”

 Dismussal  of  large  number  of  O.  Re.  sn
 the  Signal  Corps  early  this  year

 Shri  Warrior:  I  beg  to  move.

 “That  the  demand  under  the
 head  ‘Defence  Services,  SEffece  *

 tivé—~Army’  be  reduced  by
 Rs  100".
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 Indifference  shown  by  higher  officers
 towards  the  complaints  from

 lower  ranks

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100.”

 Low  rate  of  annual  increments  in  the
 pay  of  ORs  wm  the  army

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 jave—Army’  be  reduced  by
 Rs  100.”

 Lack  of  incentwe  to  work  hard  due  to
 the  absence  of  wide  and  promis~
 mg  channels  of  promotion  for

 majonty  of  ORs

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Ejffec-
 tive—Army’  be  reduced  by
 Rs.  100.”

 Disparity  wm  the  service  condttrons
 and  amentties  between  officers

 and  other  ranks

 Shri  Warrior:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army'  be  reduced  by
 Rs.  700.7

 Discriminatwn  against  other  ranks  and
 their  families  by  officers

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced’  by
 Rs.  100”

 Necessity  of  wncreastng  the  scale  of
 dearness  allowance  allowed  to

 defence  services  personnel
 hri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100.”
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 Abolition  of  the  grade  of  J.C.Os.  the
 Army

 Shri  Kediyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs.  100.”

 Necessity  of  bringing  the  Indtan  Army
 Act  wn  hne  with  modern  concep-

 trons  of  discipline

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 trve—Army’  be  reduced  by
 Rs  300

 Quahty  and  style  of  the  winter
 clothing  allowed  to  ORs

 Shri  Kodiyan  :

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 trve—Armv’  be  reduced  by
 Rs  100”

 Necessity  of  mcreasing  the  amount  of
 deferred  pay  ४४  keeping  with  the
 increased  cost  of  ‘hving  and  depre~
 ciation  in  the  value  of  the  rupee

 Shri  Kodiyan  :

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Question  of  permanency  of  the  Staff
 wn  defence  establishments

 I  beg  to

 I  beg  to  move:

 I  beg  to  move:

 Shri  S.  हैं,  Banerjee  :
 move.»

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Regulartsation  of  services  of  employees
 working  m  ASC.  (Supply  depots)

 Shri  S.  M.  Banerjee:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100.”
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 Question  of  discrimination  in  the  ser-
 २४6९  conditions  of  IO  Rs  and

 NCOs

 Shri  S.  M.  Banerjee:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Non-application  of  article  3ll  of  the
 Constitution  to  the  ctwrhan

 employees  in  defence

 Shri  S.  M.  Banerjee:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Industrial  relations  द / उ  defence  esta-
 blshments

 Shri  S.  M.  Banerjee:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tave—Army’  be  reduced  by
 Rs  100”

 Treatment  of  Trade  Union  workers
 wn  defence  establishments

 Shri  S.  M.  Banerjee:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  100”

 Indiscriminate  application  of  Rule  5
 to  the  employees  resulting  tn

 dismissals

 Shri  S.  M.  Banerjee-  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  by
 Rs  400  a”
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 Question  of  over-head  charges  माह
 Ordnance  Factories

 Shn  S.  M.  Banerjee:  I  beg  to
 move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 five—Army’  be  reduced  by
 Rs  100"

 Formation  of  «an  Antt-corruplion
 Committee  for  the  defence  estub-

 lshments

 Shri  S.  M.  Banerjee-  I  beg  to
 move  ४

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Army’  be  reduced  ४५४
 Rs  100”

 Inadequate  provision  of  the  Navy
 Shri  Naushir  Bharucha:  I  beg  to

 move
 “That  the  demand  under  the

 hcad  ‘Defence  Services,  Effec-
 tuave—Navy’  be  reduced  to

 Re  7  हक

 Insuffirency  of  allotment  of  funds
 for  Navy

 Shri  Kodiyan-  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Navy’  be  reduced  by
 Rs  100”

 Failure  to  develop  capacity  to  build
 Naval  vessels  in  the  country

 Shri  Kodiyan:  I  beg  to  move

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Navy’  be  reduced  bv
 Rs  100”

 Dependence  on  UK  for  Naval  arma-
 ments  and  vessels

 Shn  Kodiyan.  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive  -Navy’  be  reduced  by
 Rs.  100”
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 Failure  to  provide  family  eccommoda-

 tion  for  Naval  personnel  in  shore
 establishments

 Shri  Kodiyan:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effec-
 tive—Navy’  be  reduced  99
 Rs.  100.”

 Fostering  of  foreign  manners  and  code
 of  conduct  in  the  Navy

 Shri  Kodiyan:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Defence  Services,  Eftec-
 tive—Navy’  be  reduced  by
 Rs.  100."

 Non-functioning  of  negotiating  machi-
 nery  in  Naval  dockyard

 Shri  s.  M.  Banerjee:  I  beg  to
 move  :  द

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Navy,  be  reduced  by
 Rs.  109.”

 Pattern  of  expenditure  on  Air  Force
 Shri  Naushir  Bharucha:  I  beg  to

 move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Air  Force’  be  reduced  to
 Re.  w

 Disparity  in  salaries  and  emoluments
 of  officers  and  other  ranks

 Shri  Naushir  Bharucha:  I  beg  to
 move  :

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive--Navy’  be  reduced  by
 Rs.  100.”

 Dependence  on  foreign  sources  for
 supplies  and  services  for  Indian

 Air  Force

 Shri  Kodiyan:  I  beg  to  move:
 “That  the  demand  under  the

 head  ‘Defence  Services,  Effec-
 tive-—-Air  Force’  be  reduced  to
 Rs.  100.”

 Failure  to  develop  Aircraft  Industry
 to  meet  the  country’s  defence  re-

 quirements
 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—-Air  Force’  be  reduced  to
 Rs.  100.”"  *  ‘

 Non-functioning  of  negotiating  machi-
 nery  in  Air  Force

 Shri  S.  M.  Banerjee:  I  beg  to
 move:  »

 “That  the  demand  under  the
 head  ‘Defence  Services,  Effec-
 tive—Air  Force’  be  reduced  to
 Rs.  100.”

 Failure  to  utilise  the  full  amount  aet-
 ted  for  industrial  development

 Shri  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 ,  head  ‘Defence  Capital  Outlay’  be

 reduced  by  Rs.  100.”

 Failure  to  utilise  the  full  amount
 allotted  for  capital  construction
 work  for  storage  and  accommoda-

 tion

 Sart  Kodiyan:  I  beg  to  move:

 “That  the  demand  under  the
 head  ‘Defence  Capital  Outlay’  be
 reduced  by  Rs.  100."

 Mr.  Speaker:  All  these  cut  motions
 are  before  the  House.

 Shri  D.  C.  Sharma  (Gurdaspur):  I
 have  heard  many  eloquent  speeches
 on  the  floor  of  this  House  about  the
 philosophy  of  peace  to  which  our
 country  is  wedded.  I  believe  in  the
 philosophy  of  peace.  I  am  an  ardent
 advocate  of  peace.  I  think  it  is  a  very
 wise  philosophy  which  the  leaders  of
 our  country  have  enunciated  and
 which  they  are  following  sedulously
 and  patiently.

 But  a  wise  man  has  said:  if  you
 want  peace,  you  should  he  prepared
 for  war.  I  believe  that  witle  we  do
 not  want  a  war  of  aggression  with  eny
 country,  while  we  do  not  want  any
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 ९  war  or  war  of  conquest,
 I  believe  that  what  our  country  needs
 at  present  is,  along  with  the  philo-
 sophy  of  peace,  the  philosophy  of
 dynamic  defence  I  think  unless  this
 is  done,  we  cannot  build  up  a  welfare
 atate  as  fast  as  we  should,  we  cannot
 serve  our  people  as  well  as  we  should,
 we  cannot  do  all  those  great  and  big
 things  which  are  very  dear  to  our
 hearts

 It  may  be  asked  what  do  I  mean  by
 this  policy  of  dynamic  defence?  Some-
 tyme  back,  I  read  in  the  press  that
 some  of  the  Pakistan  legislators  were
 very  critical  of  the  American  aid
 which  Pakistan  was  receiving  The
 Prime  Munster  of  that  country  took
 these  legislators  to  some  place  and
 ghowed  them  the  specimens  of  the
 American  aid  which  they  had  receiv-
 ed  They  all  came  back  convinced
 that  America  was  a  great  friend  and
 ally  of  the  people  of  Pakistan

 Pakistan  is  arming  itself  to  its  very
 teeth  She  is  getting  the  latest  wea-
 pons  Of  course,  people  talk  of  mbh-
 tary  secrets,  all  the  secrets  are  for
 the  people  of  that  country,  but  I  think
 they  are  not  secrets  for  the  peoples  of
 other  countries  For  instance,  so  far
 as  our  defence  is  concerned,  I  think
 fhe  miltary  people  of  Pakistan  may
 be  knowing  much  more  than  we,  the
 Members  of  the  House  of  the  People
 here

 What  I  was  saying  was  that  they
 are  getting  the  latest  weapons  I  was
 told  by  a  very  knowledgeable  person
 that  one  great  American  said  while  he
 was  attending  a  conference  in
 Karachi—‘We  are  at  this  time  more
 prepared  for  war  than  we  were  even
 when  we  were  waging  the  second
 world  war,  our  preparations  are  much
 greater  in  terms  of  resources,  wea-
 pons,  armaments  and  other  things  than
 they  ever  were’

 Wath  Pakistan  arming  itself  in  that
 fashion,  with  Pakistan  eqwpped  with
 the  latest  miltary  weapons,  with
 Pakistan  raupng  the  cry  of  jehad  and
 with  Pakistan  asking  the  people  to
 ‘pherate’  Kastenir  and  to  do  other
 things,  I  believe  that  the  philosophy  of
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 dynamic  defence  xs  the  one  which  our
 people  should  be  given  at  this  tame
 I  do  not  want  that  our  country  should
 be  caught  napping,  I  do  not  want  that
 we  should  have  to  face  a  challenge  for
 which  we  may  not  be  prepared  I  do
 not  want  that  we  should  be  doing
 something  for  which  our  commung
 generations  may  hold  us  responsible

 Only  yesterday  there  was  a  write-up
 ain  the  Hindustan  Times  which  was
 based  on  a  pamphlet  circulated  in
 Karachi,  a  pamphlet  which  gives  the
 technique  of  sabotage  in  Kashmir  It
 also  gives,  according  to  the  author  of
 that  pamphlet,  an  account  of  the  mili-
 tary  operations  of  the  Indian  Army
 against  the  Pakistan  Army  after  India
 was  partitioned  In  the  face  of  an
 authentic  document  like  that  coming
 from  a  retired  officer  of  the  Pakistan
 Army,  I  believe  that  to  say  that
 Pakistan  won’t  attack  us,  won't  do
 this  and  won't  do  that  would  he,—I
 would  not  cal!  it  idle  talk,  something
 I  will  not  take  seriously;  I  will  cer-
 tainly  say  that  we  must  take  these
 developments  a  little  more  seriously
 than  we  are  doing  now

 How  can  we  take  this  seriously?  7
 think  our  country  has  done  great
 things  during  the  last  ten  years  Our
 country  ३33  plan-minded  I  cannot  go
 to  a  village  without  meeting  people
 who  talk  about  our  plan  They  talk
 about  our  plans  beautifully  and  know-
 ledgeably  and  wonderfully  well  I
 cannot  go  to  a  place  and  not  meet
 people  who  tell  something  about  the
 foreign  policy  of  our  country  We  are
 foreign  affgirs-conscious  as  a  nation,
 we  are  plan-conscious  as  8  nation,  and
 l  want  this  nation  to  be,  and  this
 country  to  be,  defence-conscious.  I
 want  that  we  should  be  defence-mind-
 ed  We  can  be  defence-minded  only
 if  we  try  to  understand  all  the  impl-
 eations  of  the  defence  potential  of  the
 other  countries  m  whose  neighbour-
 hood  we  have  to  live

 It  wes  said  that  there  was  a  ‘war’
 between  the  army  and  the  people  I
 believe,  and  believe  honestly,  that  our
 army  is  for  the  people,  it  is  meant  for
 the  people  and  if  ४8  the  people  We
 have  baqken  all  those  walls  which
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 used  to  exist  between  the  people  and
 the  army  at  one  time.  Our  army  at
 this  time  is  a  mirror  of  our  nation.
 For  that  reason,  I  say  that  if  we  have
 given  concessions  to  some  backward
 people,  Harijans,  Scheduled  Castes
 and  people  of  backward  areas,  those
 concessions  should  be  kept  up,  because
 I  know  that  unless  we  have  ali  the
 sections  of  our  people  in  the  army,  our
 army  will  not  represent  the  people.  It
 will  represent  the  people  only  if  we
 have  a  cross-section  of  our  country  in
 it.

 16-30  hrs.

 {Panorr  THakur  Das  Buarcava  in  the
 Chair  J

 That  we  have  done.  We  have  broken
 the  myth  of  military  classes,  religion
 and  ancestral  heritage.  We  have  done
 all  that.  We  have  brought  the  Army
 near  the  people.  No  doubt,  our  men
 are  the  best  of  the  kind.  Just  now,
 a  gentleman  who  is  more  conversant
 with  these  things  than  I  am,  was  com-
 paring  the  soldiers  of  India  with  the
 soldiers  of  other  countries.  I  do  not
 want  to  indulge  in  any  comparison
 between  our  soldiers  and  those  of
 other  countries.  But,  I  know  our
 soldiers  are  the  finest  of  the  kind.

 But  the  trouble  arises  when  you
 think  that  our  soldiers  are  living  in
 an  economy  which  is  not  self-suffi-
 cient.  It  is  not  self-sufficient  so  far  as
 training  goes;  it  is  not  self-sufficient  so
 far  as  armaments  go;  it  is  not  self-
 sufficient  so  far  as  equipment  and
 resources  go.  If  we  want  technical
 know-how,  we  have  to  go  to  other
 countries.

 I  am  not  one  of  those  who  do  not
 believe  in  sharing  knowledge  with
 others  and  acquiring  knowledge  from
 others.  I  do  not  want  any  kind  of
 intellectual  isolation.  I.  do  not
 want  any  kind  of  mental  barriers.
 But,  it  is  one  thing  to  go  to  a  country
 as  an  equal  and  give  them  our  own
 secrets  in  order  to  get  secrets  from
 them;  and,  it  is  another  thing  to  go  to
 another  country  as  a  person  who  is  not
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 up  to  the  mark  so  far  as  their  know-
 ledge  of  things  is  concerned.

 The  technical  know-how  is  not  there
 in  our  country  to  that  extent  to  which
 we  should  have.  And,  I  would  say
 that  so  far  as  our  Defence  industries
 are  concerned,  they  are  making  good
 progress.  There  is  no  doubt  about
 that;  we  are  advancing  along  the  lines
 suggested  by  them.  We  are  trying  to
 improve  them.  But,  I  would  ask  what
 is  the  potential  of  these  industries  in
 time  of  emergency.  In  what  way  can
 we  depend  upon  these  industries  when
 we  are  going  to  be  in  the  midst  of  a
 crisis?  I  would  say  that  we  have  to
 see  to  it  that  the  technique  of  our
 establishments  are  brought  more  to
 the  pitch  of  up-to-dateness  than  they
 are.  Even  the  colleges  in  Dehra  Dun
 and  Kadakvasla  and  others  are  suffer-
 ing  from  a  kind  of  out-of-dateness,  a
 kind  of  outmodishness.  if  I  can  use
 that  kind  of  expression.  I  have  no
 time  to  show  all  this.  But,  I  can  tell
 you  that  even  those  places  where  the
 flower  of  our  Indian  youth  go  for
 training  are  not  up-to-date.

 At  present  we  find  that  we  are
 having  seminars.  Every  Ministry  is
 having  a  seminar;  it  is  having
 refresher  courses.  Some  Ministries  are
 having  more  of  them  than  others.  And,
 perhaps,  the  Defence  Ministry  is  also
 having  seminars.  I  would  say  that  so
 far  as  the  training  of  our  personnel
 is  concerned,  we  should  try  to  step  it
 up  right  from  the  colleges  where
 our  young  men  go  up  to  the  officers.
 We  must  have  refresher  courses  and
 we  must  have  them  in  as  large  a
 number  as  possible.

 Again,  I  would  say  that  our  Defence
 production  should  be  stepped  up  as  far
 as  possible.  It  is  said  that  military
 production  is  something  which  is  a
 matter  of  collaboration  between  tech-
 nicians,  industrialists,  inventors,
 designers  and  scientists.  My  friends

 -have  been  talking  about  Churchill
 tank  and  Stalin  tank.  I  wish  I  would
 be  able  to  say,  when  I  speak  on  the
 floor  of  this  House  next  time,  that
 there  is  a  tank  called  Menon  tank.
 Have  we  done  anything  of  that  kind?
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 Therefore,  i  would  say,  that  for  the
 of  production  we  should  try

 to  bring  about  a  greater  co-ordination
 between  scientists,  technicians,  design-
 ers  and  the  manufacturers  And,  for
 this  purpose,  we  should  not  confine
 ourselves  only  to  those  factories  which
 are  m  the  public  sector  but,  if  need
 be,  we  should  also  go  to  the  private
 sector

 Before  I  sit  down,  I  should  say,  in
 order  to  make  our  people  defence-
 conscious,  we  have  to  tackle  this  thing
 at  the  district  level  We  are  doing
 many  things  these  days  at  the  district
 level  We  have  District  Develop-
 ment  Boards  and  Committees  for
 Community  Projects  and  all  that
 They  are  doing  useful  work  They
 are  trying  to  speed  up  the  im-
 plementation  of  the  various  pro-
 grammes  that  we  have  I  would  say
 that  so  far  as  this  problem  is  concern-
 ed,  this  problem  of  defence-conscious-
 ness  is  concerned,  it  may  also  be
 tackled  at  district  level,  and  our
 Defence  Information  Officers  or  Office,
 whatever  they  are,  should  take  hand
 in  that

 Last  time  when  I  was  speaking
 here,  I  found  that  only  one  pamphlet
 had  been  prepared  by  the  Information
 Office  but  had  not  been  published  I
 find  that  a  few  pamphlets  have  been
 published  this  time  But,  I  would  say
 that  these  pamphlets  do  not  do  much
 credit  to  our  great  country  and  to  the
 Defence  Ministry  which  75  spending  १०
 much  money

 I  would  also  say  that  while  the
 ‘officers’  should  be  kept  contented  ard
 happy,  the  ‘other  ranks’  should  also  be
 looked  after  People  talk  about  caste
 system  I  do  not  think  there  7५  any
 caste  system  But,  J  would  say  as
 Disraeli  said,  there  are  two  nations,
 the  mch  nations  and  the  poor  nations
 Jt  think  mm  the  Army  also  there  should
 not  be  two  types  of  officers’  and  ‘other
 venks’  I  think  we  must  do  something
 to  give  contentment  to  what  are  call-
 ed  ‘other  ranks’
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 Since  Hind:  AS  ४  being  very  much
 encouraged,  I  would  say  that  we
 should  have  Hind:  nomenciatures  for
 all  these  ranks  that  we  have  there

 With  these  remarks  I  support  the
 Budget  of  the  Defence  Muustry  I
 would  also  say  that  something  has  got
 to  be  done  ir  order  to  make  India
 more  defence  conscious  than  it  is  at
 present

 Shri  M.  C.  Jain  (Kaithal)  On  a
 point  of  information,  Sir  may  I  know
 whether  new-comers  can  catch  the
 eye  of  the  Chair?

 Mr.  Chairman’  The  hon  Member
 should  have  confidence  in  tre  Speaker
 and  the  Chau  and  the  ho:  Member
 need  not  interpose  and  ask  whethe:  a
 new  Member  should  be  allowed  to
 catch  the  eye  or  an  old  Member.
 Every  membei  shall  take  his  turn  He
 should  have  confidence  in  the  Chair
 If  all  the  newcomers  are  allowed,  even
 the  newcomers  are  too  many  and  the
 hon  Member  may  not  get  a  chance

 Shri  Achar  (Mangalore)  As  a  mat-
 ter  of  fact,  while  we  get  none,  they
 get  too  many  chances

 Shri  M.  C.  Jain:  Members  after
 Members  are  repeatedly  given  chances
 while  the  new  Members  stand  up  and
 they  do  not  get  a  chance

 Mr.  Chairman.  Order,  order  This
 is  not  the  way  an  hon  Member  should
 behave  I  have  told  him  that  he
 should  have  confidence  in  the  Speaker
 He  has  no  nght  to  criticise  the  Char

 Shri  Goray:  Sir,  I  must  confess  to
 a  sense  of  disappointment  and  appre-
 hension  also  to  find  that  when  an  item
 of  such  importance  8  being  discussed,
 there  35  such  a  lack  of  interest  in  the
 House

 Shri  T.  छ  Vittal  Rao  (Khammam).
 The  Minister  is  not  present

 Shri  Goray.  Even  the  Minister,  as
 my  hon  friend  points  out,  is  not  pre-
 sent  We  are  discussing  a  demand
 which  amounts  to  Rs  273  crores  and
 I  suppose  this  is  the  biggest  single
 demand  so  far  as  this  Budget  is  con-
 cerned  Perhaps  this  lack  of  interest
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 is  due  to  the  fact  that  all  matters  per-
 taining  to  defence  are  considered
 esoteric  and  there  is  a  feeling  in  the
 country  that  it  is  only  the  top  brass
 hats  who  can  understand  and  discuss
 competently  everything  that  concerns
 Defence.  I  think  that  this  is  a  very
 undesirable  condition.  I  wish  that
 soon  in  India  people  like  Winston
 Churchill,  Captain  Liddlehart  and
 Captain  Mahan  and  Clausewitz  and
 General  Ludendorf  will  appear  and
 will  impart  to  the  people  in  general
 Knowledge  of  military  science  so  that
 not  only  a  few  people  at  the  top,  but
 the  people  in  general  wil]  be  able  to
 understand  where  their  nation  stands
 so  far  as  the  defence  of  the  nation  is
 concerned.  .

 I  am  not  one  of  those  who  would
 venture  to  suggest  that  there  should
 be  drastic  cuts  in  the  Budget.  It
 seems  that  it  would  not  be  possible
 in  spite  of  the  Panch  Sheela.  We  find
 that  we  have  to  spend  a  very  large
 slice  of  our  annual  income  on  _  the
 defence  items.  But,  when  I  scanned
 the  defence  items  I  was  rather  surpris-
 ed  to  find  the  paltry  amount  allotted
 to  the  Navy.  Many  hon.  Members
 have  expressed  surprise  and  I  am  also
 aurprised  at  the  fact  that  the  Navy
 has  been  allotted  a  bare  Rs.  6  crores
 while  the  Army  is  allotted  Rs.  72
 crores  and  Air  Force  Rs.  70  crores.
 I  do  not  know  whether  there  is  any
 definite  policy  behind  this  and
 whether  from  the  point  of  view  of
 defence  in  this  country  people  who  are
 guiding  the  policy  in  this  regard  have
 come  to  the  conclusion  that  the  Navy
 is  of  no  importance  at  all.  Otherwise,
 they  could  not  have  given  such  a
 paltry  sum  to  our  Navy.

 I  looked  at  the  Budgets  of  the  U.K.
 and  the  U.S.A.  I  found  that  there  was
 a  sort  of  an  internal  structural  balance
 between  the  three  wings  of  Defence
 the  Army,  the  Navy  and  the  Air  Force.
 T  do  not  want  to  quote  all  the  figures
 ‘but  the  latest  figures  that  I  have,
 ‘would  go  to  point  out  that  while  the
 U.K.  spent  in  954  I  am  giving  in
 sound  figures—£496  million  on  the
 4ir  Force  and  ‘S41  million  sterling  on

 the  Army,  it  spent  £386  million  on
 the  Navy.  The  corresponding  figures
 for  the  U.S.A.  are  like  this:  the  Army
 was  allotted  9,975  million  dollars;  the
 Air  Force,  1,554  million  dollars  and
 the  Navy,  9,854  million  dollars.

 You  will  find  that  there  is  a  sort  of
 a  parity  in  the  allotments  that  have
 been  made  to  the  Navy,  Air  Force  and
 the  Army.  I  would  like  to  understand
 from  the  Defence  Minister  as  to  why
 our  Navy  nowhere  comes  up  to  the
 level  of  the  Army  or  the  Air  Force.
 It  is  left  far  behind  with  Rs.  6  crores.
 Perhaps  the  idea  is  that  India  will  not
 have  to  fear  any  attack  from  sea.  If
 that  is  the  idea,  I  would  like  to  have
 an  explicit  statement  from  the  Minis-
 ter  of  Defence  to  that  effect.  Or  does
 it  just  happen  that  they  have  not
 given  sufficient  thought  to  this  pro-
 blem?

 I  would  like  to  point  out  that  it  is
 not  our  policy  of  Panch  Sheela  that
 sometimes  determines  our  policy  on
 many  issues.  It  is  perhaps  our  weak-
 ness  so  far  as  our  defence  organisa-
 tion  is  concerned  that  goes  to  deter-
 mine  our  policy  on  many  issues.

 Take  for  instance  Goa.  I  sometimes
 wonder  whether  our  particular  policy
 towards  Goa  is  not  dictated  by  the
 fact  that  we  have  a  Navy  which  is
 inferior  even  to  the  Portyguese  Navy.
 It  is  rather  surprising  but  I  think  it  is
 a  fact.  Portugal  which  is  considered
 to  be  the  smallest  European  nation,
 perhaps  a  third  or  fourth  rate  power,
 happens  to  possess  a  Navy  which  is
 superior  to  ours.  Therefore,  we  take
 a  high  stand  and  say:  well,  we  are  not
 going  to  force  you  out  of  Goa.  But,
 perhaps,  at  the  bottom  of  the  policy  is
 the  realisation  that  we  are  not  in  a
 position  to  do  it.

 I  feel  that  in  this  regard,  pointed
 attention  has  been  drawn  by  people
 like  Sardar  Panikkar  who  in  his  very
 valuable  book  points  out  that  India
 maust  revise  its  policy  so  fer  as  Navy
 is  concerned:  It  is  not  only  our  coasts
 that  we  have  to,guard;  it  is  the  wide
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 expanse  of  the  sea  from  the  island  of
 Socotra  to  the  Straits  of  Singapore
 The  Bay  of  Bengal  and  the  Arabian
 Sea  are  Indian  seas,  though  the  name
 of  the  latter  38  Arabian  Sea,  all  are
 Indian  sea,  whether  to  our  east  or  to
 our  west  If  you  want  to  control  that
 area  and  guard  it,  then  I  think  that
 we  shall  have  to  devote  more  finance
 to  the  building  up  of  our  Navy

 I  have  a  feehng,  Sir,  that  this  Man-
 tame  outicok  35  lacking  in  our  Minis-
 try  Perhaps,  matters  will  change
 with  the  comng  of  Shr  Krishna
 Menon,  because  he  happens  to  be
 from  Malabar,  and  I  have  found  that
 fomehow  people  from  the  North  have
 never  understood  the  importance  of
 the  sea  It  is  not  a  sheer  accident  that
 it  was  a  Kanoji  Angra  from  Albag
 and  a  Kunjya  Ali  from  Malabar  who
 understood  the  importance  of  the  navy
 and  built  up  their  armadas,  while  a
 potentate  hke  Akbar  or  Aurangazeb
 could  only  think  of  an  army  It  35
 tyme  that  we  révise  our  policy  and  try
 to  give  more  attention  to  the  Navy
 which  328  one  of  the  most  important
 wings  of  our  defence  organisation

 Then  I  would  lke  to  take  up  a  few
 points  which  are  internal  to  the
 defence  organisation  Of  course,  the
 backbone  of  the  Army  ३5  the  higher
 cadres  of  officers  and  other  ranks  I
 have  been  told  by  many  important
 officers  that  they  are  liable  to  be  trans-
 ferred  from  place  to  place,  and  the
 greatest  headache  so  far  as_  officers
 and  other  ranks  are  concerned  is  the
 education  of  their  children  and  the
 housing  accommodation  I  think,  if
 the  Defence  Ministry  start  their  own
 schools  or  subsidize  the  schools  which
 have  already  been  started  a  lot  of
 worry  that  these  officers  and  men
 have  to  undergo  will  be  done  away
 with

 As  regards  civihan  employees  in
 the  Defence  Services,  I  would  lke  the
 Minister  m  charge  of  Defence  to  consi-
 der  once  for  all  the  total  strength  of
 employees  that  he  wants  m  the  vari-
 ous  depots  in  India  Every  year  the
 civil  employees  in  the  Defence  Ser-
 vices  find  that  there  is  the  axe  of
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 retrenchment  As  soon  as  January  or
 February  comes  we  have  to  discuss
 this  retrenchment  problem,  and  my
 friend  Shri  Banerjee  will  bear  me  out
 that  every  year  these  crises  have  to  be
 faced

 I  understand  that  durmg  the  war
 there  was  a  lot  of  recruitment  and  all
 sorts  of  people  were  taken  into  the
 Army,  and  a  huge  establishment  hke
 that  could  not  be  maintained  But,
 ten  years  after  war,  can  we  not  come
 to  some  sort  of  a  basic  calculatron  as
 to  the  personnel  that  we  would  re-
 quire  in  our  Armed  Services  and  in
 the  depots?  I  would  suggest  that
 certain  defimte  calculations  should  be
 arrived  at,  the  people  should  have
 some  security  of  service  and  they
 should  not  have  the  Damocles  sword
 of  retrenchthent  hanging  over  their
 heads  all  the  while

 I  would  lke  to  refer  to  a  very
 patent  sort  of  grievance,  and  that  is
 about  the  delays  in  deciding  pensions
 and  gratuities  of  the  people  who  reure
 or  who  are  discharged  I  can  point
 out  names  and  particular  cases  where
 after  retirement  men  have  to  wait
 even  seven  years  before  their  claims
 are  decided  It  was  only  recently,
 some  5  days  back,  that  the  gratuity
 and  pension  of  a  man  who  had  served
 in  the  Army  for  nearly  25  years  were
 decided  after  a  lapse  of  seven  years
 I  am  not  going  to  be  convinced  by
 the  arguments  that  so  many  files  have
 to  be  gone  into  etc,  because  within
 eight  days  after  I  started  correspond-
 ence  the  whole  case  was  decided,
 which  means  if  the  army  people  want
 to  do  it,  they  can  do  it  But  they
 sleep  over  such  things  because  they
 feel  there  38  nobody  who  can  pull
 them  up  ‘There  is  another  case  from
 Poona  where  the  man  is_  informed
 after  four  or  five  years  that  all  his
 files  have  been  lost  I  do  not  know
 how  he  can  now  claim  anything,
 because  the  files  are  not  there,  he  does
 not  know  how  to  argue  his  case  Such
 instances  can  be  avoided  and  I  think
 if  such  instances  are  avoided,  the
 people  will  feel  a  sense  of  security
 and  that  will  develop  their  loyalty
 towards  the  army
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 Gne  important  point  I  would  hike

 to  bring  out  35  this  In  the  Estimates
 Commauttee  report  for  1956-87,  there
 are  a  good  many  recommendations
 which,  I  wonder,  if  the  Defence  Minis-
 try  has  carried  out  There  is  a  very
 revealing  table  given  in  an  appendix,
 where  a  statement  showing  the  State-
 wise  position  of  the  cadets  who  were
 admitted  mto  the  National  Defence
 Academy  during  ‘1964,  955  and  4956
 is  given  I  call  it  révealing  because,
 one  finds  that  amongst  these  cadets,
 Del,  Punjab  and  Uttar  Pradesh  have
 the  hon’s  share  I  have  added  up  the
 figures  and  I  find  that  m  1954,  ४९  in
 the  twelfth  course,  out  of  49  cadets
 admitted,  Delhi,  Punjab  and  Uttar
 Pradesh  accounted  for  81  In  the  next,
 out  of  130,  these  three  States  got  gl
 In  the  next  batch,  out  of  228,  they  got
 150,  In  the  next  batch,  out  of  85
 they  got  28  In  the  last  batch  of  186,
 they  got  27

 16-57  hrs.

 (Mr  Speaner  in  the  Chair}
 I  do  not  know  why  nearly  50  per  cent
 of  the  cadets  should  come  from  these
 States  Somebody  just  now  talked
 about  the  caste  system  in  the  army
 being  abolished  I  do  not  think  so,
 because  what  happens  to  the  other
 States’  As  for  the  other  States,  hard-
 ly  two,  three  or  four  cadets  are  admit-
 ted  m  every  batch  and  the  hon’s  share
 goes  to  the  particular  areas  I  have
 mentioned  Does  it  mean  that  Pun-
 jab,  Uttar  Pradesh  and  Delhi  contain
 all  the  martial  races  that  are  there  in
 India?  What  has  happened  to  other
 people?  I  think  we  are  continuing  to
 recruit  people  from  these  particular
 areas,  because  we  are  following  the
 code  which  has  been  laid  down  by
 the  Britishers  that  the  men  must  have
 80  much  height,  must  have  a  broad
 chest,  must  be  able  to  speak  very  fine
 English  and  so  on  I  think  all  these
 qualifications  have  no  relation  whatso-
 ever  to  the  efficiency  in  the  army

 I  have  seen  Japanese  officers  who
 put  on  spectacles,  who  are  short-
 atatured.  who  have  bad  teeth  and  so
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 on  and  you  know  what  sort  of  fighters
 they  make  The  sooner  we  shed  all
 these  ideas  and  all  these  prejudices  in
 favour  of  tall,  hefty  people,  the  better
 it  will  be  It  is  the  bra  and  the
 patriotism  of  the  men  that  count  and
 not  the  big  body  Otherwise,  the
 people  in  the  South  and  in  the  rest
 of  India  will  feel  that  only  people
 from  Punjab,  Delhi  and  Uttar  Pradesh
 can  fight  and  others  are  to  be  protect-
 ed  by  them  It  is  not  a  good  feeling.

 Then,  there  are  other  things  also.
 The  committee  had  recommended  that
 the  retired  officers  should  be  utilised.
 I  do  not  know  now  far  this  policy  is
 being  followed  The  other  day,  the
 Deputy  Mmister  told  us  that  there
 was  a  paucity  of  efficient  officers.

 The  Deputy  Minister  of  Defence
 (Sardar  Majithia):  All  our  officers  are
 efficient

 Shri  Goray:  There  was  a  paucity  of
 senior  officers,  very  efficient  no  doubt;
 he  had  to  take  some  of  them  back
 i7  hrs.

 Shri  Joachim  Alva:  What  he  wants
 is  that  the  brain  and  the  brawn  of
 Hindustan  should  be  combined

 Shri  Goray.  What  I  want  is  that  all
 thcse  officers,  because  we  have  so  few
 of  them,  should  be  taken  again  I  am
 tiyiig  to  make  out  this  point  because
 I  came  across  a  case  where  one  of  the
 very  efficient  semor  officers  of  the
 Army  asked  for  voluntary  retirement
 and  it  was  given  to  him  _  I  do  not  know
 whethc:  there  was  some  injustice  I
 do  not  want  te  cast  aspersions  I
 suppose  there  3५  something  fishy  in
 this  case  If  such  cases  are  there,  the
 Defrnee  Minister  should  look  into
 them  and  he  should  be  careful  that
 very  good  material,  efficient  material
 १५  rot  allowed  to  go  waste

 There  are  many  other  things  As
 the  time  35५  short,  I  would  hke  to  deal
 with  only  one  point  After  Indepen-
 dence  we  should  have  taken  care  to
 see  that  the  Army  really  belongs  to
 the  pcople  All  the  barriers  between
 the  people  and  the  Army  showid  be
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 mow  cut  down  and  the  Army  should
 ‘be  of  the  people  and  for  the  people
 I  say  this  because  I  have  found  in
 Poona  and  woundabout,  vast  areas
 have  been  requisitioned  by  the
 Army—not  only  m  Poona,  but  near
 Bombay  also—and  constant  complaints
 are  coming  that  the  Army  people  are
 not  behaving  well  with  the  people
 there

 Sardar  Majithia:  Question

 Shri  Goray:  Only  fifteen  days  back,
 Sir,  there  was  an  incident  in  which
 MES  personnel  was  involved  The
 whole  areca  roundabout  the  National
 Academy  has.  been  requisitioned
 Some  of  the  MES  people  came  and
 they  asked  the  peasants  who  had
 there  cottages  to  quit  Thcy  said
 the  monsoon  has  started,  we  cannot
 move  now  with  our  cattle  and  with
 our  families,  allow  us  two  0०१  three
 months  and  as  soon  as  the  monsoon
 is  Ovcr  we  shall  go  They  said  no
 you  must  move  immediaatcly  We
 were  surpriscd  to  find  that  when  thcy
 did  not  comply,  their  huts  were  pull-
 ed  down  and  they  were  diiven  out
 This  is  a  thing  which  should  not  be
 repeated  Becausc  these  peopk  feel
 that  the  Indian  Army  Wy  in  no  way
 different  fiom  the  British  Army  =  and
 that  thc  Colonelsahib  of  the  Indian
 Aimy  is  thc  same  as  the  Colo-
 nelsahib  of  the  British  Army
 This  3५  not  the  way  to  wm  over
 the  people  to  our  side  This  75
 not  the  way  to  create  the  confidence
 that  this  is  then  Army  which  must
 be  loved  and  respected  These  are
 small  things,  but  thcy  go  a  long  way
 when  we  tiy  to  convince  thc  people
 that  they  have  to  pay  thiough  the
 nosc  to  maintiin  this  Army  and  the
 stupcndous  budget  of  the  Def  nce
 Munistry

 I  hope  that  with  the  new  Defence
 Manister,  the  maxim  that  new  brooms
 sweep  well  will  be  proved  true  and
 he  will  see  to  it  that  the  Defence
 Monistry  and  the  Defence  personnel
 and  the  Defence  organisation  ३५  given
 a  clean  new  looh

 Shri  A.  S.  Sarhadi  Mr  Speaker,
 the  problem  of  the  defence  of  India
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 has  to  be  viewed  in  a  particular  con-
 text  India  is  not  a  member  of  any
 Defence  Organisation  India  is  not  a
 party  to  any  military  pact  India  also
 has  got  no  commitmcnts  with  any
 country  about  mutual  aid  In  the
 matter  of  foreign  polcy,  India  35
 neutral  Its  neutrality  may  be  posi-
 tive,  active,  dynamic  though  There-
 fore,  India’s  defence  problem  has  to
 be  seen  in  this  cortext  We  have  got
 to  judge  India’s  defence  position  and
 its  defence  potential  from  the  aspect
 What  would  be  the  strategic  position
 of  India  in  the  case  of  a  war  if  and
 when  it  comes  it  is  very  difficult  to
 forecast  It  depends  on  many
 factors  What  would  be  the
 future  grouping  of  the  different  big
 blocs  that  control  the  world  now?
 What  will  be  the  location  of  a  clash
 what  would  be  the  nature  of  the  war?
 All  these  factors  would  determine  the
 strategic  position  of  India  m  a  future
 wal  But  one  thing  35  certam  We
 ac  im  the  midst  of  a  cold  war  This
 crinot  last  for  all  time  This  38  not

 4  position  which  3५  perpetual  It  must
 culmin  «te  m  something,  possibly  it
 would  culmmate  in  war,  and  we  have
 got  to  face  that  exigency

 In  this  connection  there  is  one  fac-
 {for  which  must  be  kept  in  view,
 namel\  the  emergence,  rise  and
 growth  of  ccitain  Asian  powers  The
 diplomatic  and  multary  venue  has
 shifted  from  the  West  towards  Asia
 and  7  would  be  also  the  effort  of  the
 Western  Powers  to  shift  the  location
 of  a  clash  from  the  West  towards
 Asia  That  also  should  not  be  for-
 gotten

 You  will  also  sec  that  the  political
 and  military  alignments  of  the  neigh-
 bouring  countries  are  very  significant
 So  what  I  want  to  drive  at  35  this,
 that  in  a  future  conflict,  af  and  when
 it  comes,—God  forbid  Asia  has  got
 to  play  a  very  important  part  and
 Indian  which  35  not  nolated  geogra-
 phically  will  have  to  participate  in  it

 We  have  got  a  very  big  coast  hne
 and  we  have  got  no  Navy,  at  least
 not  a  large  Navy  We  have  got  a
 very  big  land  frontier  also,  and  it  38
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 {Shri  A.  S.  Sarhadi]
 most  unnatural  and  unstrategic  on
 one  side.  And  then  we  have  not  got
 a  large  standing  army  in  the  sense
 that  the  big  Powers  have  got.  We
 have  got  to  keep  these  things  in  view.
 Therefore,  what  is  to  be  our  line  of
 defence?

 In  this  connection,  I  would  submit
 there  is  another  factor  that  we  have
 to  keep  in  view  It  must  be  admit-
 ted  that  power  is  shifting  to  those
 countries  which  have  got  the  destruc-
 tive  power  of  war  weapons  in  their
 possession.  हि

 We  have  got  the  Bhagdad  Pact  on
 the  one  side  with  all  its  implications,
 explicit  and  implicit.  We  have  got
 the  South  East  Asia  Defence  Organ-
 isation  on  the  other  side  with  all  the
 Powers  that  have  got  an  interest  in
 the  Pacific  as  its  Members.  In  the
 Indian  Ocean  practically  the  entire
 control  of  strategic  position  is  in  the
 British  hands.

 We  are  friends  with  everybody  and
 want  to  remand  friendly  with  every-
 body.  That  is  the  position  But
 what  38  the  shape  of  things  to  come.
 What  may  be  the  grouping  or  realign-
 ment  if  a  conflict  comes?  That  should
 not  be  forgotton

 As  I  was  saying  just  now  we  have
 got  also  to  see  the  destructive  power
 of  the  weapons.  Of  course  I  realise,
 and  I  agree  with  one  of  the  Members
 who  said  that  the  coming  war  would
 be  very  short  But  you  cannot
 exclude  loca]  skirmishes  in  such  war.
 You  may  say  that  you  are  neutral
 Yet  there  is  a  possibility  of  local  war,
 and  it  may  be  a  long  one

 In  this  context  of  things  I  would
 ask,  what  is  the  pohcy  which,  India
 should  follow.  We  cannot  become  a
 very  big  power  m  a  short  while.  We
 cannot  have  a  big  standing  army
 We  cannot  have  a  large  Navy.  Our
 Air  Force  cannot  be  so  strong  as
 other  countries  have  today  We  are
 just  a  growing  infant.  It  will  take
 some  time.  however  accelerated  steps
 we  may  take,  to  get  strong.  Then

 what  is  that  is  necessary  and  essen-
 tial  for  the  defence  of  the  country?

 Here  I  am  reminded  of  .a  certain
 advice  which  a  great  Chmese  philo-
 sopher,  Confucius  gave.  He  was  ask-
 ed,  “What  are  the  three  essentials  for
 a  ruler’”  He  replied,  “Military  power,
 food  and  faith”.  He  was  again  put  a
 question,  “If  we  are  to  confine  our-
 selves  to  two,  what  are  they?”  He
 said,  “I  would  in  that  case  eliminate
 military  power  but  have  food  and
 faith”  He  was  again  asked,  “If  our
 choice  were  to  be  limited  to  one  thing
 only,  what  will  it  be  for  the  ruler  and
 the  people?”  And  the  philosopher
 rephed,  “Faith”  So  what  we  need
 now  s  faith,  faith  and  only  in  our
 own  strength,  but  in  our  own  moral
 stand,  in  our  own  people  and  in  the
 righteousness  of  our  cause  How  can
 that  be  brought  about.

 I  submit  that  wars  are  inevitable.
 Even  at  the  time  of  Ram  raj  we  used
 to  have  wars  and  local  skirmishes.
 So  we  have  to  face  that  position  and
 consider  with  all  the  handicaps  that
 we  have  now  what  should  be  done.
 So  what  I  am  driving  at  is  this,  that
 it  35  most  essential  that  there  should
 be  faith,  faith  on  the  part  of  the  peo-
 ple  in  the  rulers  and  faith  of  the
 rulers  in  the  people  How  can  that
 be  created?

 As  I  was  just  now  saying,  it  is  very
 difficult  to  have  a  large  army,  but  we
 could  certainly  have  extensive  mili-
 tary  trainmg  An  hon  Member  who
 preceded  me  said,  “We  are  not  on  a
 war  footing;  why  should  we  spend  so
 much  on  the  Defence  Budget?  Why
 not  divert  it  to  the  developmental
 activities?”  and  why  we  should  not
 do  this  and  that  Our  existence
 depends  on  our  defence  As  long  as
 we  are  not  in  a  position  to  defend
 ourselves,  where  would  the  develop-
 ment  schemes  be?  There  must  be
 some  strength,  and  our  strength  lies
 m  our  own  people.

 Therefore,  I  would  suggest  to  the
 hon.  the  Defence  Minister  that  now
 is  the  time,  and  the  exigency  of  the
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 time  calls  for  the  people  being  train-
 ed  militannly—if  not  in  the  entire  coun-
 try,  at  least  m  the  border  States  That
 is  most  essential  I  was  looking  at
 the  debates  in  the  preceding  years
 This  question  was  brought  up  But
 this  suggestion  was  always  met  with
 the  plea  that  3t  would  cost  very  heav:-
 ly  [  think  the  defence  of  the  coun-
 try  38  more  important  than  even  the
 Five  Year  Plan,  because  the  Five  Year
 Plan  depends  upon  the  independence
 and  liberty  of  the  country,  and  what-
 ever  we  can  spend  on  the  training  of
 the  people  would  be  worth  spending
 You  should  have  confidence  in  the
 people  and  train  them  I  would  res-
 pectfully  suggest  to  the  hon  Defence
 Minister  to  look  into  this  aspect,  that
 for  boys  between  the  ages  of  eighteen
 and  twenty-five  or  twenty-one,  three
 years’  compulsory  traming  should  be
 given  Particularly,  in  the  border
 States  that  is  essential

 The  war  of  the  future  would  not
 be  a  war  between  armies  only  Even
 जा  the  two  previous  wars  it  was  a
 people’s  war  The  coming  war  would
 be  more  dangerous  and  more  destruc-
 tive  You  have  to  make  the  people
 ready  for  at  and  make  them  under-
 stand  the  exigencies  of  the  position
 I  do  not  want  to  take  long,  but  the
 main  point  that  I  want  to  drive  at  Ss
 this,  that  it  38  most  essential  in  the
 interests  of  the  country  that  we  should
 prepare  our  people  for  any  contin-
 gency  or  exigency  that  may  arise

 The  second  point  which  I  would  lke
 to  place  before  the  House  is  this  As
 I  was  saying,  we  do  not  stand  com-
 mitted  to  any  country  We  are  free
 from  all  commitments  We  are  not
 members  of  any  defence  organisation
 We  do  not  want  to  have  military
 pacts  The  adjective  ‘military’  smells
 of  something  which  is_  odious  to  our
 culture  We  are  a_  peaceful  people
 We  want  to  be  at  peace  with  all  the
 world  All  the  same,  we  want  to  be
 strong  We  have  got  to  judge  our
 position  in  the  context  of  things
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 A  future  war  cannot  allow  isolated
 defence  It  would  be  a  war  that
 would  necessitate  a  sort  of  collective
 defence  I  do  not  want  that  we
 should  have  military  pacts,  but  we
 can  certainly  have  peace  areas  with
 our  neighbours  China  is  our  neigh-
 bour,  similarly,  other  big  countries
 are  our  neighbours  There  may  be  a
 terrain  in  between  there  may  be  lack
 of  communication,  but  we  can  have  a
 peace  area  Why  can  we  not  have  a
 sort  of  collaboration  and  co-operation
 as  the  USA  has  got  with  the  South
 American  countries?  I  am  for  elumi-
 nating  the  military  nature  from  these
 pacts  But  we  should  have  a  sort  of
 peace  area  We  should  welcome
 Pakistan  m  it  Pakistan  3s  our  neigh- bour  I  would  even  go  to  the  extent
 of  saying  that  if  Pakistan  joms  in  a
 common  defcnce,  we  should  welcome
 it  Let  the  whole  of  Asia  have  a
 pcace  area,  because  Asia  3s  one  of  the
 continent,  where  the  countries  are
 almost  undeveloped,  and  where  deve-
 lopment  is  badly  needed  for  the
 betterment  of  the  people  There-
 fore  why  should  we  not  make
 an  effort  not  as  leaders  of  Asia,  but
 as  co-peace-workers,  to  have  colla-
 boration  and  co  operation  with  Asian
 countries  and  have  a  peace  area?  If
 we  turn  to  the  West,  we  find  there  is
 the  NATO  Again,  if  we  look  at  the
 South-East  Asian  zone,  we  have  the
 SEATO  Again,  look  at  the  treaty that  the  USA  has  had  with  New
 Zealand  and  Austraha  in  the  ANZUS
 pact  Through  these  mulitary  pacts,
 they  want  to  have  control  of  the  Paci-
 fic  They  are  keeping  away  Taiwan
 islands  from  China  with  a  certain
 objective  All  these  things  can  be
 met  if  we  have  a  peace  area  in  Asia, not  for  the  purpose  of  conflict,  but  for
 the  purpose  of  peace  That  is  essential
 for  the  purpose  of  our  defence  policy

 थी  भाजपेयी  प्रध्यक्ष  महोदय  राष्ट्र
 के  सुरक्षा  वा  प्रश्त  किशी  दन  का  या  वर्ग
 पा  प्रश्न  नई  है  ।  राजन  तिक  दृष्टि  से
 हमारे  बौच  में  कोई  भी  मनभेद  हो  जहा  तक
 राष्ट्रीय  सुरक्षा  का  और  स्वतत्रता  के  सरक्षण
 ५7  प्रश्न  है  सारा  भारत  एक  है,  अर  किसी
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 [st  बंजपयी]
 भी  संकट  का  सामता  हम  सब  पूर्ण  शक्ति
 के  साथ  करेगे।  इस  विषय  में  किसों  को
 शंका  नहीं  दोनो  चाहिये  ।  जैसा  अभी  मेरे
 मित्र  में  कहा,  हमें  राष्ट्रीय  सुरक्षा  को  सर्वोच्च
 प्राथमिकता  देती  चाहिये  7  यह  ह- 2.  है  कि
 हम  राष्ट्र  का  निर्माण  कर  रहे  है,  हमारे
 सामने  विकास  योजनापे  हूँ,  क्त  राष्ट्र  क
 सुरक्षा  के  लिये  जो  सकट  है,  उसे  भो  हम
 अपनी  दृष्टि  से  झन  नहीं  कर  सबा ।
 झाज  परिस्थिति  क्‍या  है?  हमारों  हा  गलत,
 के  कारण  हमारी  हो  भूमि  पर  एक  एमे  राज्य
 का  निर्माग  हो  गया  है  जो  श्रमरीकी  चस्वों
 से  लेस  हो  कर  हमारी  स्वतवता  शोर  सुरक्षा
 के  लिये  सकट  का  कारण  बन  गया  है  |  हम
 उस  पर  आक्रमण  करना  नहीं  चांहों।  हमारा
 परम्परा  भी  किसी  पर  अक्रम  करने  को
 नही  रहा  है  ।  लेकिन  हम  पर  अकपषण  हो
 सकता  है,  और  म॑  बड़े  अदव  से  निशवेन  ,रना
 चाहता  ह  कि  भारत  क।  भूमि  पर  ग्राज
 आक्रमण  हुआ  है  ।  काध्मोर  का  पुषा  तिहाई
 भाग  झौर  गोआ  ये  भारतीय  भूमि  पर  हमारी
 सार्वभौम  सत्ता  के  विरुद्ध  वाफिस्तान  और
 पुरतैगाल  के  सने  भ्राक्रमय  के  उदाहरण  है  ।
 काइमोर  का  जो  भाग  पाकिसान  ५  अधि  वर
 में  है  वह  बैबानिक  दृष्टि  से  रतिहासिक,
 भौगोलिक,  सभो  (ष्टियों  से  भारत  का  भाग
 है,  किन्तु  आज  उस  पर  पाकिस्तान  का  बंब्जा
 है  ।  दूसरे  शब्दों  में  उस  पर  पाकिस्तान
 का  प्राक्रमग  कायम  है  |  यही  स्थिति  गोधा
 के  बारे  में  है  7  हम  भने  हो  फियी  पर  आकन
 न  करें  किम्तु  श्रप्न।  भूमि  पर  से  दसरों  >
 झाक्रमग  को  हटाने  में  हमे  कोई  सकोच  नहीं
 होना  चाहिये  |  सभी  लोग  इस  बाल  से  एरिचित
 हैं  कि  पाकिस्तान  और  पूर्तंगाल  का  गठबन्धन
 हो  गया  है,  और  कमी  कभा  एपे।  ग्रानका
 होती  है  कि  भारत  को  चारो  म्रोर  से  पेरने
 का  प्रयस्त  किया  जा  रहा  है  ।  पाकिस्तान,
 पुरतंगल  श्री  दक्षिग्रपूर्व.  एशिया  सन्धि
 संजठन,  ये  सनी  हमारी  सुरक्षा  के,  लिये  एक
 संकट  पैदा  करते  है,  शौर  संकट

 के  किंएणरणन

 के  लिये  उसका  सफलतापूर्वक  सामना  करने
 के  लिये  यह  भ्रावश्यक  है  फि  सुरक्षा  की

 दुष्टि  से  हमार  स्थिति  सुदृढ़  होतो  चाहिये
 इस  बात  को  ध्यान  में  रख  कर  नये  बजट  में
 सुरक्षा  के  लिये  जो  yo  करोड़  रुपया  अधिक
 दिया  गया  है  उसे  4  अधिक  नही  मानता  ।
 अगर  आवश्यक  हो  तो  सुरक्षा  के  लिये  हमें
 इममे  भा  दसपिक  घने  देते  के  लिये  तैयार
 रहना  चाहिये

 इस  सम्नन्ध  में  मेरा  एक  निबेदन  है  ।
 हम  जो  भी  खर्वा  करे  जो  भें  धन  स्वकृत
 करे  उसका  ठाछ  तरह  ये  सदुपयोग  होना
 चाहियि  ।  तेबिन  एस्टीमेद्स  कमेंट,  की  जो
 रियोर्ट  श्राप  हे  उससे  ऐसा  मानूम  होता  है
 कि  हम  गुरकज्ञा  लिये  स्व्द्फुग  धन  का
 सदुपोग  नहू  बार  रह  है  1  बर्मी  रढोने  के
 सम्उस्ध  में  जो  'ुरठोमिट्स  कमदी  के  रिोर्ट
 है  उसमे  यह  बताया  गया  है  'के  पित्र्ले  पा
 ज्यों  में  खाद्यान्न  ,  बार  मे  इतना  नदतसान

 हुआ  है  जो  ३  १६,६२८  हुपये  पर  पाता  है,
 और  मेड।कल  स्मोव  और  To  म्ो०  Ale
 डोस  के  बारे  में  मी  47  हमारा  जन  हुई
 है  उसकी  राजि  भा  फाफ  बड़ी  है  1  ए  ६:11
 सो  स्टार्प  मे  गिव  चर  सारा  में,  ४६-
 भ  की  उसमें  शामित  1६1  ्च्या  गया  है
 ८  ६०  6089S  रुपय  दि  सापान  यरदाद

 हुआ  है  ।  क्यों  ऐसा  ठा  गया  ?  दस  /  अनक
 कारण  दि  ज'  सकोे  ड  एस्ट्रीपेट्स  नमेडी
 ने  स्वये  भी  बाई  बपरण  बताय  हे  जिनमे  एक
 यह  भी  है  कि  स्टोस  को  रखते  ह  लिये  कोर्ट
 ढक़ी  हुई  जगह  नही  है  ।  लेगिन  दूसरी  बोर

 एस्टीमेट्स  कमेटी  का  कहना  है  कि  १५  लाख
 बर्ग  फीट  बायहे  एक्रोमोडशन  ऐप  है  जिसका
 उपयोग  नही  किया  गया  1  बारहों  ह्य  का
 सामान  एक  शोर  तो  इस  ्  बर4द  रो
 ग्हा  है  कि  कई  एक्रोधोडेशन  नहीं.
 है,  भौर  दूसरी  ग्रोर  १५  नाख  वॉफीट
 कब्  एकोमोडेशन  उपयोग  में  नहीं  लाया
 जाता  q  एस्टीमेट्स  कमेटी

 >
 सुझाव  दिया
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 है  ६;  एक  डिफेंस  स्टोर्स  एन्ब्यायरी  कमेटी
 कायम  को  जानो  चाहिये  जो  इन  सब  बातों
 को  जांच  करें  भौर  इस  बात  को  सावधानों
 बरते  कि  जो  भी  हम  खर्च  करें  उसका  ठोक
 तरह  से  सदुपयोग  हो  झौर  कम  से  कम
 बरबादी  हो  ।

 अध्यक्ष  महोदय,  में  आ्रापका  ध्यान

 राष्ट्रीय  सुरक्षा  के साथ  इस  बात  को  ओर
 भो  दिल  ना  चाहत  हूं  कि  हमारा  जो  ।मलिटरी
 इंटेनोजेस  आगंनाइनेशन  है  वह  ठीक  तरह
 से  काम  नदी  कर  रहा  ।  हमारे  यड़ा  विदेशो
 के  गुप्तचर  हैं  भर  वे  सक्रिप  है  t  हमारी
 सेना  को  गतिविधिप्रों  की  छोटी  छोटो  खबरे
 जिनके  पास  नडी  पहुंचो  चाहियें  पहुच
 जातो  है  1  में  श्रापको  दो  उदाहरण  दूगा  ।

 झाम।  में  हमारो  छवना  है  ।  जब  हमारे
 प्रतिनिधि  सुरक्षा  परियद  में  काइमौर  के  बारे
 में  बहस  कर  रहे  थे,  तो  वहा  जो  हमारी!  सेना

 है  वह  कुछ  कवायद,  परेड  दे  सिलसिले  में
 योनता  को  तरफ  गयी  और  पन्दरह  सोलह
 मोल  का  रास्ता  उसनें  ते  किया,  लेकिन
 श्राइचर्य  को  बात  यह  है  कि  जिस  समय  सामी
 से  हमारी  सेना  यह  हलचल  कर  रहो  थी
 उसी  समय  पाकिस्तान  के  सुरक्षा  परियद
 दे  प्रतिनिधि  ने  भारत  पर  यह  आरोप  लगाया
 कि  भारत  को  सेनाय्रे  पाकिस्तान  का  ओर
 बढ़  रहो  है  और  झासो  की  जो  हमारों  सेना

 सामान्य  हलचल  कर  रही  थी  उसका  उल्लेख
 किया  ।  यह  हमारे  लिये  बड़े  सकट  की  सूचना
 है  ।  झासो  को  हमारी  सेना  हलचल  करे  और

 उसको  खबर  पाकिस्तान  को  लग  जाये  और

 उपका  उल्लेख  सुरक्षा  परिषद  में  किया  जाये  1

 यहं  साधारण  बात  नी  है  ।

 एक  दूसरा  उदाहरण  भी  मेरे  पास

 है  i  भ्रभी  कुछ  दिन  हुए  झासो  में  वी  के

 एक  योस्ट  आफिप  में  झञासो  के  हमारे  ब्रिपेडियर
 के  नाम  एक  पारसल  रजिस्टर  कराया  गया

 झौर उस  पर  पोस्ट  अ्ःफिस  के  ही  किसी

 कर्मचारी  से  बिकडियर  साहब  का  पता  लिखाया

 गया,  लेकिन  जब  वह  पारसल  ब्रिगेडियर
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 साहब  के  पास  पहुंचा  भौर  लोला  गया  तो
 उसमें  एक  बम  बरामद  हुभा  ।  में  चाहूंगा
 कि  सुरक्षा  मंत्रालय  इस  सम्बन्ध  में  जानकारी
 प्राप्त  करे,  जाच  करे  ।  श्रगर  हमारा  मिलिटरी
 इटेलीजेस  आर्गनाइजेशन  विदेशी  गुप्सघरों
 पर  कड़ी  नजर  नहीं  रख  सकता  तो  मुझे
 आ्रागंका  है  कि  किसी  भी  संकट  के  समय
 हमारी  सुरक्षा  का  पता  जिनको  नहीं  लगना
 चाहिये  उनको  लग  जायेगा,  श्रौर  हमको
 बाद  में  हाथ  मल  कर  पछनाना  पड़ेगा

 इस  सम्बन्ध  में  मेरा  सुआव  है  कि
 हमारे  सुरक्षा  मंत्री  विदेश  मंत्रालय  के  साथ
 सम्बन्ध  स्थापित  करे,  गृहमत्रालय  के  साथ
 सम्बन्ध  स्थापित  करें  ।  गृह  मत्रालय  का

 एक  अलग  गृप्तचर  विभाग  है  7  राज्यों
 के  भी  इटेलीजेंस  डिपार्टमेट  हैं  ।  उन  सब
 को  शक्तियों  को  और  उन  सब  की  कारंबाइयो
 को  एक  साथ  चलाने  को  प्रावश्यकता  है  ।
 श्रौर  इस  द्प्टि  से  जितनी  जल्दी  प्रयत्न
 फिया  जायेगा  उतना  हो  भश्रच्छा  होगा  |

 इस  सम्बन्ध  में  मुझे  एक  निवेदन  और
 बारना  है  i  श्रप्रेज  चले  गये,  मगर  हमारी
 सेनाओं  का  भो  भारतीयकरण  नहीं  हुआ  ।
 यह  आवश्यक  है  कि  हमारी  जल  सेना  का,
 स्थल  सेना  का  और  नभ  सेना  का  भारतीय-
 करण  किया  जाये  ।  उसमें  जो  अभारतीय
 तत्व  हैं,  जिनको  निष्ठा  सदिग्ध  है,  भौर  किसी
 भी  सकट  के  समय  जो  हमारी  सुरक्षा  को
 खतरे  में  ठाल  सकते  हैं,  उन  तत्वों  का  हमें
 सेता  3  प्रत्थेक  भाग  में  स ेनियकरण  कर

 दना  चाहिये  हमारा  जो  डाकयाई  है
 उसमे  ११,०००  ग्रभारतीय  काम  कर  रहे
 &  में  नहीं  समझता  कि  किसे  सकट  के  समय
 उन  पर  केसे  विश्वास  किया  जा  सूकता
 हे  1

 Mr.  Speaker:  The  hon.  Member
 may  continue  tomorrow.
 7.80  hrs.

 The  Lok  Sabha  then  adjourned  ti
 Eleven  of  the  Clock  on  Thursday,

 the  25th  July,  7967
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 ORAL  ANSWERS  TO  QUES.  WRITTEN  ANSWERS  TO  QUES.
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 TIONS—cotd.
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 No.
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 No.  Subject

 288,  Sugar  mills  «485760  ३74.  Fisheries  in  Punjab  .  4897
 289.  Minor  ports  in  Andhra  4860—63  35.  Wheat

 cropin  Bihar.  .  4897-98
 290,  Availability  of  Railway  +316.  Delay in  Transit of  parcels.  4898

 wagons  4863-64  317.  Inland  River  Transport
 291.  Steel  foundry,  Chittaranjan  4864-65  Services.  4898
 393.  Welfare  of  landless  workers  4845—68  «38.

 Paper  Plant  at  Forest  | 293.  New  railway  zone  4868—70
 :

 4899
 294.

 eS
 Board  of  Trans-

 :
 379.  Gur  prices in  Bombay  2  4599

 205.  NES  Block  West
 487073,  320.  Forest  in  Andaman  and

 195.  Bengal
 85  est

 4873
 Nicobar  Islands  4899-4900 द

 Locu: ०  cul  r+  ¢,  1900-0:  I
 297.  Developmentofroads  .  4874—77
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 Vv;

 =
 —  4

 Ir
 299.  Burma  Rice  .  4878—79

 322.  Vanaspati  .
 न

 490

 300.  Inte:
 Ey  =  Co-ordi-

 ae
 apie  ee  °  4901-02

 ger.  $  iia
 °  द  9

 ea
 324.  Electrification  of  railways  4902

 ३0३  Refrigerators  4882-83
 335

 TE  Seas
 =

 4902-03,
 303.  ban  cn

 of  Railway
 488386  326,  Purchase  of  Rice  4903-04

 306.  Draft  Model  Act  for  Local
 Bod’  4887-88  S.0 308.  Mobile  Post  Offices  4888—g0

 हु

 09.  Convention  of  Representa-  =
 esi  River  oma  Council  4904 tives  of  Indian  Systems  of

 205  Delhi  Development  (  Pro- dicine  held  in  Dethi
 4890-91  Visional  Authority  हि  49०4-०५

 WRITTEN  ANSWERS  TO  206,  Kandla  Port  =  :  4905
 QUESTIONS  4892~—4920  207.  Late  running  of  trains  4905-06 8.Q.  208,  Engine  derailment  4906~07

 296.  Minor  and  Intermediate  209.
 ee  Bees  eee  ee ots...  4892  Comma 298.  Shipping  accident  4892-93  77
 मा  Blocks  in

 304.  Howreh-Burdwan  Section  Madras  4908 ¢  fication)  4892  (21,  Wagon  Derailment  4908-09 305.  Rihand  Dam  4893  212,  Indian  ships  through  Suez
 307.  Air-conditioned  de-  luxe  Canal]  :  2  +  4909

 *  4894  213.  Public  Call  Offices  7  4909-T0
 370  In

 eas
 of  Sugar  Tech-

 4894
 214  a  / ‘ational WE  ighways /  .  4970

 gtx.  S  of  im  ७  wheat.  sens
 (215  Arrah  and  Bhabua  Road
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 276,  Arreh-Sasaram  =  Light
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 417.  Fast  Express  Train  between

 Madras  and  Hyderabad
 ars,

 Hyped  ae
 Trunk

 279  Railway  sidings
 220.  Jute  Research  Stations
 aati.  Merta-Ajmer  Rail  link
 22a,  Leper  Asylums
 223.  Postal  Em

 nployees
 of  Ex- .

 State  of  ior
 224.  Development  of  Ports
 226.

 bel  vr
 lines  m  the  former

 Bharat  Area
 227.  Disposal  of  tractors
 228  Sugar  refineries
 229.  =a

 Railway  Hosp:-
 ta

 230  Class  IV  posts  on  Southern
 Railway

 337  Gatemen  on  Southern
 Railway

 232.  Post  Offices  in  Kheri  Dis-
 trict

 233.  Bridge  on  Rapti
 234  RMS  Rest  Houses
 PAPERS  LAID  ON

 TABLE
 The  following  papers  were  laid

 on  the  Table
 (x)  A  copy  of  the  Slum  Areas

 &  070  a
 and  Clearatice)

 ules,
 4957  under

 sub-section
 (3)  of  Section  40  of  the  Slum
 Areas  Improvement  and
 Clearance  Act,  7956

 @
 A

 copy  of  each  of  the  fo-
 mg  Notifications,  under

 sub-section  (4)  of  Section  43B
 of  the  Sea  Customs  Act,  3878
 Q)  SRO  2177)  dated  the

 Tet  Yor  29870  8
 s  making  cer-

 il
 july  wi

 t  ton  the
 Customs  duties  Drawback
 (Artificial  Silk)  Rules,  7954.

 (४)  S.RO  2249,  dated  the
 6th  July,  7957

 contains Customs  Dutes  Draw!
 (Potassium  Citrate)  Rules,
 7957

 THE

 of  Research  in  Indigenous
 Systems  of  Medicine,  Jam-
 nagar

 DEMANDS  FOR  GRANTS
 Further  discussion  on  Demands

 for  Grants  in  respect  of  the
 Department  of  Atomic  En
 cortinued  The  Deman
 ‘were  veted  mm  full

 Discus.ion  on  Demands  for
 Grants  in  respect  of  Ministry
 of  Defence  commenced  The
 discussion  was  not  corcluded

 AGENDA  FOR  THURSDAY,
 25TH  JULY.  I957—

 Further  di  cussion  on  the
 D.mar  ds  for  Grants  in  respect
 of  the  Ministry  of  Defence
 Discussion  on  the  Demands
 for  Grants  in  respectof  the

 Mumustry
 of  Education  and

 Scientific  Research
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 QUES.  REPORT  OF  COMMITTEE

 oN  PTIVATE  eae ILLS  AND  RESO)  y REPRESENTED
 Second  Report  was  presented

 49tt-t2  PETITION  REPORTED
 Secretary  reported  the  receipt

 4972  of  a  petition  signed  by  a  peti- tionel  in  respect  of  the  resolu-
 4973  tion  regarding  the  duscontie
 4973  nuance  of  grant  of  scholarships

 wreta  to  students  on  community basis  moved  by  shri  Bibhut:
 4974  Mishra  on  the  7907  Jaly,  7957

 49t4a-35  STATEMENT  BY  MINISTER
 4975  The  Minuter  of  State  in  the

 Munstry  of  Transport  and
 4976  Communications  (Shr  Hu-

 mayun  Kabir  )  made  a  state-
 4976  ment  regarding  the  Air-]  rance

 A9I6-17  Incident
 ELECTION  TO  COMMITTEES  4924-25,

 4977  @  The  Manuster  of  Health
 (Shri  Karmarker)  moved  for

 4977  the  election  of  two  members

 eile!  s  ge
 to  serve  as

 as of  the
 ae A9TT-IR

 of  the  Indian  Council  of  Medi-
 grk-t9

 cal  Research
 4  (2)  Shr.  Karmarkar  also  moved

 4979  for  the  election  of  one  member
 4919-20  from  among

 the  Members
 of  Lok  Sabha  to  serve  as  a
 a  Member  of  the  Governmg

 4921-22  Body  of  the  Central  Institute

 4925-5084


